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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BENCH, NEW DELHI
Original Application No.256 of 2024
Abhishek Shukla 5/0 Sr Keshav Prasad Shukla, RIO Village Jarar,
PS-Girwan, Tahell Naraini, District-Banda,
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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL PRINCIPAL
BEMCH, NEW DELHI
Original Application No.206 of 2024
Abhishek Shukia $/0 Sri Keshav Prasad Shukia, R/O Viliage Jarar,
PS-Girwan, Tahsil Naraini, District-Banda.

Varzus

I, Smt. Sudha Singh, Wi Suneel Singh, 48 years, Resident of
Nonls Muhal Chhoby Talab, City and District Banda (UP), the deponent do
heraby solemnly affirm and State on oath as under -

1. That it is relevant to submil harein thal vide order dated 26.04.2024
cos! was imposed on the applicant for delay in filing of raply before
this Hon'ble Trbunal and the matter was agan posied on
20,085 2024 for further consideration

2. That il ls worthwhile the mention herein that on 26,04 2024 in five of
lhe connectad matler |e. Original . Application No.285/2024
(Abhishek Shukla Vs M/s Ureca Mines and Mineral LLP and
others), Original Application no.290/2024 (Abhishek Shukia Vs,
Sulabh Saxena), Original Application No 285/2024 (Abhishak
Shukla Vs, Kunwar Vinod Ram), Onginal Application No 287/2024
{Abhishek Shukia Vis. Maa Vindwasini Stone Works) and Original
Application No 209/2024 (Abhishek Shukia Vs. Mis AHVS. iira
LLP and others) arising out of the lsad consolidated matter e
Original Application ng.422/2023 (Abhishek Shukla Vs. Safdar Al
and others] were finally disposed of with directions mentianed in
ihe judgrment and orders daled 26.04 2024

It s worthwhele o mantion herein that the matter of the

is identical 1o the above mentioned five cases and the

1 seeks party of the order of the order dated 26.04.2024

| .passed in all the above five cases before this Hon'bie Cousi and the

-'Tnpphmrﬂ prays thal the presen! matier may aléo ba disposed af in

-~ terms of the order mentioned therein. A true copy WhileeRRewF ther
mdudnmdmm.znmmmmmnImmmmmm
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2(A)

No.295/2024 (Abhichek Shukla Vs, Kunwar Vinod Ram) is bawng
filed herewiih and marked as Apnexure No.1 to this affidavi

That in compilance of the order dated 20.05.2024; the applicant &
biringing on récord & copy of the Environmant Impact Asssssmeant
Raport (EIA) on fecord A true copy of the final ElA Report is baing
filed harowith and marked as Annexure Ne.2 to this affidavit

That cartain relevant facts regarding the mining operations of minor
mineral by the answenng respendent whersin the mining
operations ara being conducted by way of culting of hills, certain
necessary faots which are necessary for the gueries m&ardlng
mining operations made by this Hon'ble Tribunal, is being brought
bafors s Hondle Cournt as mentionad below;-

L Tha minmng activites of minor minerals |n tha leased area of the
answering respondents dre allowad in pursuant 1o fhe district survey
report prapaned by the mining depanment afier getting joint inspaction
from Forest Depanment, rigation Depariment and other depanments
and only after districl suvey report (s conducted then anly, ihe
present lesded nrea was pul to oection by way of adverisemant.

i Tha mining plan was prepased by the project proponent. for scienfic
mintng aelvitles for conducting mining Operallons h & sciEnkfic
manner which was subject to approval from Director General Mines
and Safety Lucknow and afler such approval was accorded fo the
applcmnt than only the losse deod was roglisionad.

i, The lessed area of the answaiing respondent is 3 pure waste land
having undulating surface surrounded by barren lani which has lsss
vegelation of low economic value as such there s no joss 1o
vegolation by the mining operations. of ihe apglicant.

iy, Thare (8 no eoo sansitive zona and e00- sansitive:area within the 10
Kema of thee leased area 50 there |s no ecological lnss from the mining
parationg of the answering raspondant

# Ay, The Environmantal impact Assessment has been done |n case of tha

angwering respondsnt (n winch all adverss impact and thers
mitigation rmpaslines e been shudied.

f Ting
V1. Thereclaimistion of cined oul jand will be a1 DGR ATt s tel

siop for sound land resource i .mHﬁfunnd'm_:hi
fand snd water body. This sctiity will sct ds il Bowhs. cain we
coligelion pond which wil help to reducs ihe walt {hanaarty
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Vil Mining actmvity will help in the Nalion building and developmental
aciivilies.

Vil Stone mined out from the mine i being and continued 10 be used as
bolldars of différent sites far River Anll sroslon. Dam consirucion.
ambankment works oo

Ix. After crushing (nfo differart sizes of apgregates from Gmm to 83mm,
the product can be used In construclion and road projects,
infrastructure stc.

X Misa major source of Stale Revoe ganarsiion

Xl Loced people get employmant from it

That it Is slse relevant to submil herein thal anvircnmental
clearance to (he applicant was considered finally on 01.09.2020 in
the 397" meeting of the State Level Environmental Impact
Assassmenl Authority in pursuant to the recommendations by
SEAC to grant the environmental clearance vide meelting dated
07.08.2020 of its 483" CEAC meating. A true copy of the minules
397" mesting daled 01.09.2020 alongwith 483" mesting of CEAC
dated 07.08.2020 are collectively being filed herewith and marked
as Annexure No.3 to lhis allidavil.

VERIFICATION:

I, the above named deponent do vertly thal the content of my above

affidavit are true 1o the best of knowledge and belial and thire (s nothing
concealed herefrom.

s DS motery Ao ru'

Verified at Banda on this day of July, 2024.

Deponent
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[tem Np, 17 [Court Na, 2)

BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

(Through Physical Hearing with Hybrid VC Optien)
Original Application No. 295/2024

1. Abhishek Shukla,

S/o Keshav Prasad Shukla,

Resident of Villnge Jamr,

Police Swation Qiroms,

Tehsil Nareni, District Banda,

Uttar Pradesh. , -..Applicant

Versuns

1. M/8 Kunwar Vinod Ram, Gata Na. 3332,
Khand No -01, Village Badokhar Khurd,
Tehsil Nareni, District Banda,

Uttar Pradesh.

2. Btate of Uttar Pradesh,
Through Chief Secretary, Government of Uttar Pradesh,
Secretariat, 5th Floor, Lucknow-226001,

Email: gs-upenic.in.

&, Principal Becrétary, Environment, Forest und Climate Change
Department,

State of Uttar Pradesh,

17, Rana Pratap Marg, Lucknow, {U.P.}, 226001,

Email: pecf-uplnic.in.

4. Director, Directorate of Geology and Mining, Uttar Pradesh,
Khanij Bhawan 27/8, Raja Ram Mohan Rai Marg,
Lucknow-226001 Phone No. - 0522-2205004,

Emnil: dgmupexpigmail.com.

5. Director Gencral of Mines Safety,
Ministry of Labour and Employment, Dhanbad, Jharkhand,
Hirapur, me 826001,

6. Uttar Pradesh Pollution Control Board,
Th.tw'h Member
Khand, ﬂiﬂmﬁ anr Uttar Pradesh-221301,

w.;:m,, s DN A BITERREES

- II - wokTRETEl Fmpm-r
i
- .I'
£ N e A
Botary Ack.cals
n—lf"" NN

45 *1-44



"lIL 1'1.___

119

0.A. No, 295/2024 Abhishek Shukia Vs. Kunwar Vinod Ram & Ors.
2
Emmil : dmbiusiinic.in.
Dmte of hearing: 26.04.2024

CORAM: HON'ELE MR. JUSTICE ARUN KUMAR TYAGI, JUDICIAL MEMBER.
HON'BLE DR. AFROZ AHMAD, EXPERT MEMBER.

Applicant: None far the applicant.

Respondents: Mr. Manoj Kumar, Advecate for respondent no. 1-
Project Froponent-M /s, Kunwar Vinod Ram,
Mr. Gi. Gi. C. George and Ms, Barkha Singh, Advocates
for Respondents No.2, 3, 5and 7.
Mr. Mukesh Verma, Mmtu for Reapondent No, 4.

Mr. Pradesp Mishra, Advocate for Respondent No.6.

1,  Abhishek Shukia s/o Keshay Prasad Shukla resident of Villnge Jarar,
Police Station Girwas, Tehsil Nareni, District Banda, Uttar Pradesh has sent
the present letter petition which was treated and registered as Original
Application No. 422/2023,

2.  In the lotter petition the applicant submitted that six mining leases have
been allotted in two hills situated in the area of village Jarar. Five crushers
hiwve been established in Village Jarar and Chhaneha Purwa. Mining is being
done by resorting to illegal blasting which has resulted in damage to the
houses of villagers. The crushers are being operated day and night. The
crushers do not have any boundary wall, There is no sprinkling of water during
operation thereof. The crushers are causing dust and noise pollution due to
which the residents are suffering from Asthma and other diseases. [legal
has also affected old temples located on the hills. Hlegal mining and
blasting are also adversely affecting the wildlife

Mﬂ‘ Mmmwwmum%
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LA, No. 20572024 Abhishek Shukla Vs. Kunwar Vinod Ram 8 Qra,
&

transportation of excavated minor minemla,

3.  The relevant part of the letter petition enumerating grievances of the

npplicant is reproduced ns under:-
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QA No. 295/)2024 Abhishek Shukla Vs, Kunwar Vinod Ram & Ors.

4

e @ W, A el ol e v sriges S fm frad
sty e apdnf wefig
bl i i b e

4. This Tribunal took cognizance and vide order dated 01.08.2023
constituted a joint committes to verify the factunl position and take appropriate
remedial action in accordance with law and submit factual and action taken
repart. The relevant part of the order resds ns under:-

“.+ 8. Prima fucie, the arerments made in the application raise
questions relating to emdronment arising out of the
implernentation of the enactments apecified in Schedule [ to the
National Green Tribunal Aet, 2010.

4. In view of the averments maode in the application, we

consider it appropriate that a Joint Commitiee be constituted to
verifl the factual position and take appropriate remedial action.
Accordingly, we constitute a Joint Committee comprising of
representative of Director, Geology and Mining, Uttar Pradesh,
Siate PCB and District Magistrate, -Banda and direct the same
fo meet within one week, underfake visits to the site, look info
the grievances of the applicant, associate the applicant and
representative of the concerned project proponents, verifyy the
Jollowing due course of law and giving opportunity of being
heard to the project proponents. The Committee shall also give

cased to the houses of villagers and environment due fo illegal
blasting and suggest remedial measures. The State PCB will be
5 F‘mh::i&uthn tnl:; Report may h:;'mﬂhd mtm
one month e-mail at judicial-ngt@gov.in erably in
mummmr;mawmrmwh the
form of Image PDF..."

5. In compliance of order dated 01.08.2023, report of the Joint Committee
has been filed vide email dated 08.09.2023. The relevant part of the report is

rnprndm below:-
yEAR ¥ ™
“Hon'ble National Green Tribunal, WEES
Ikl passed order on dated O1. ﬂ.l.ﬂnﬂa in
Pootocopy A1 Wﬂﬁ'{
—r | .‘\ B LR
sy AT
as-n-an
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©.A. No. 295/2024 Abhshek Shukla Vs. Kunwar Vinod Ram & Ors.
5

0.A, No- 422/2023, Abhishek Shukla versus State of Uttar
Pradesh and others. The operative part of the order is an
Jollows: - )
X X X X
2. In compliance of divection issued by Hon'ble National Green
wgﬂmﬁwnnwmﬂnmpmm
i Commiites the concern departments regarding compliance
of above Honble National Green Trilminal order: -

Sr. Name Designation Member
Ne meaenimated by
| Shri Umiockamt Tripothi ADM{ER), Dizirler Dstrict
- Banela Magistrove,
o Bonda
2| Skl 8. P. Yodav Serior Mine Officer Greology ond
Mining, Lintar
Prodesh
4| Skri Rafendra Prasod Regiomal Gfficer, LPPCE
LLP, Polfution
Cortrol Boord

3. Hon'ble NGT vide order dated (01.08.2023, the Join! Committes
is directed to undertake visits the site and look into the grievances
of the applicant, associate the applicant and representative of the
concerned project proponents, verlfy the factual position and take
appropriate remedial action by following due course of law and
gﬁwwn&yq{hﬁwhmudmmmmmﬁh
also direcled to Commiltee to give factual status on compliance by
the Project Proponents with EC and CTE/CTO conditions and
report about damage coused to the houses of wvillagers and
environment due to Mlegal blasting and suggest remedial
measures,

4. The nominated Joint Committee Members has camed out the
feld survey on 17.08.2023 and 18.08.2023. During the field visit/
survey, the committee members interacted with the applicant, Mr.
Abhishek Shukia and representative of the concemed project
proponents of mining lessee and stone crisher.

5 As by Mining Officer, Bando, the
Foloting t0a6 miving e alsied ot of llage: Jorar, Oty
and Pataraha, Tehsil- Naraini, District- Banda on identified ploce
by applicant. Annexure-1. The issued date of Enwronmental

Registered MME), DGMS
mﬂﬂnsmhﬂpwme Ihhﬂ!ﬂmfn'ﬁtﬁiﬂt
given as below:; -

Mis DiSHA ENTERPRISES
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O.A. No, 205/2024

Abhishek Shukia Ve, Kunwar Vined Ram & Ors.
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Sulnbh Savenn feane Ares- OX R 112000 |18 122020 |11 Op22) 0,06 3008
ot Mo - 187600, Capacity-
Cah i

Abhishek Shukia Ve. Kunwer Vined Ram & Ors.

THES I i3 06 2023

| XTI T S TS T

X X X

_ by Mining Officer, Banda, mining
mention in serial number — 1, 2, 3, 6, 7, 8 and 10 have
i mining

Az per information provided by Mining Officer, Banda based on
MM11, out of 05 mining lease on il of wllage- Jarar, 04 mining
lease are operational and 01 mining lease Trading
Company, Cata No. 2450, Khand No. 06, Vill Jarar] is not
operational. Out of 07 mining lease on hill of village- Ginwan, 06
mining lease are operational and 01 mining lease

E
:
%
E

{ that due fo ge dust during
of stone crusher in village- _Wﬁﬁs
It the crops are damaged and
4 not operoated.
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8

The commities interncted with the applicant & willagers and also
visited the point of concerns ratsed in the application. It was
observed by the commitiee during the site visit, details arve given
as below: -

7.1) The main habitation of village- Jarar is situated 135 meters
away from the nearest ollotted lease mining on hill of wllage-
Jarar, but some houses are made near the allorted lease M/s
Safdar Ali /o Late Shri Farzand Al, Gata No -2450, Khaneda
No.- 03, at Village-Jarar, Temple is situated 235 meters amway
Jrom the allotted lease mining on other part of hill of willage-
7.2} The main habitation of village- Girwan is situated 175
meters away from the allotted lease (Bundelkhand Rocks, Gata
No-1876, ([Khand No.09, Village- Ginean), 36 meters auweay from
the allotted lease {Sangram Singh, Gata no- 1876, Khand no. 01,
Vitl, Girwan), 139 meters-away from the allotted lease {Bajrang
Road Lines, Gata No.- 1876, Khand No.- 03, Village- Girwan) and
90 meters away from the allofted lease (Bajrang Road Lines,
Gata No,- 1876, Khand No.- 04, Village- Girwan] on hill of village-
Grumhumhummmd:m:rmmmmﬁ
Sangram Singh, Gata no- 1876, Khand no. 01, Vill. Gimwan,
wmmmﬂ, Gata No.- 1876, Khand No.- 03, Village-

.

Temple is situated 70 meters away from the allotted lease
(Bundelkhand Rocks, Gata No-1876, Khond No.09, Village-
Ginwan). Temple is situated 53 meters away from the allotted
lease mining |l.'H,.-" msymamm 1876, Khand No. 01,

orn o part of kill of village- Ginvan. it is reported
by Mine Officer, Banda MMMQ}"W:MM
Gata No, 1876, Khand Ne. 01, Girwan, allotted  on

same
il part where lemple s made but mining is not in operation.
7.3) Gaushala (s situated 100 melers muay from the allofied
lease mining area on hill of willage- Ginvan,
7.4) The main habitation of village- Badokhar Khurd {Pataraha)
iz situated 75 meters away from the nearest allotted lease
mining on hill of wvillage- Badokhar Khurd (Pataraha), Temple is
situated 100 meters away from allotted lease mining Kuwar
Vinod Raja, Gata No. 332, Khand No -01, Vill Badokhar Khurd
on hill of village-Badokchar Khurd.
7.5) It was informed by the villagers to committee member during
the visit thet blasting work in lense ared is done in any time with
4 inches holes by lessee and stone pleces are falling on his home
and effected the animal and human being. But it was informed
by lease holders that blasting is done in allowed time duration
betureen 2.0 PM to 3.0 PM with one-inch holes and proper safety.
7.6) Crack in home could not been shown by applicant to
commitiee members,
7.7) During the commities visit, stone pieces were not found in
agriculture field and habitant area. The possibility of wibrations
due the blasting at nearby houses of willagers and falling the
e pieces in nearby agriculture field and habitant area during
cannof be ruled out.

7.8) During the committee wisit, Villoge Road

Attasiut
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Q.A. No. 295/2024 Abhishek Shukla Vs. Kunwar Vinod Ram & Ors.
9

good condition due to movemen? of heavy vehicles

7.9) Wild emimal was not appeared on Wil lease area during
commities visil,

7.10) The agricultural lands are surrounded by most of these
mtning lease areas and the mining activities in such dose vicinity
can affect the crop yeld in these areas. Similarly, the boulder
stones con be throum into ihese crops during the blasting

7.11) 05 ﬁrm crushers identified in wmilage- Jarar

o ] e

(Chhaneha Puruna, Raghwapurneal, out of 5 stone crushers 4

atone crushers were found in operation and one stone crusher

was found under construction.

8. From the delails given at the gnnexoe-2; if repeals that

Residential area is located 17 meters from M/s Sangram Singh,

Gata no- 1876, Khond no. 01, Vil Giwan and 11 meters from

M/s Bajrang Road Lines, Gata No.- 1876, Khand No.- 03,
mmmmmmmmmuﬂm

'ﬁupﬂﬁu road is passing through the said mining lvase

ia. One Pond/ Lﬂhh!ﬂnﬂtﬁmwmmq{ﬂmm
IJ. ﬂmﬂumm mmdduppﬂ tas found

mmmbﬂ:lhﬁnﬁmy

Lessee
hﬂbmdmhypnﬂ:m mine lease holders before re-
allotmen! to presenl lessee on same place.
12. In compliance of direction issued by Hon'ble National Green
Tribunal, observation of non-complionce of Environmental

head is being utilized in same purpose.
12.2) Sprinkling of water on haul roads to control dust will be

by lessee that arrangement for

wmﬂ alse form a part of afforestation program
truphlﬁmm:unpﬂnyﬂmﬂhmhhﬂﬂm
_for plantation program. Detatls of year wise afforestation
mﬁmmm#mﬁtﬂmmﬁnﬂﬂh
to the Regional Office, MoEF&CC, Gol, Lucknow every

ﬁm#mmwmmmw ENTERPRISES
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been mentioned in the Ensfronmental Manogement plans
submitted by these mines. However, to date, no related activity
has been initiated on the ground by any of the mines.
12.4} Appropriate arrangement for sheiter and drinking water for
the mining workers must he ensured at the mining site.
Arrangement for shelier and drinking water has been provided
15.5) Monten
1] tenance of willage roads used for transporiation
mﬁmhmtnhdﬂﬂibythmyrmmrfyﬂ#lmg
expenses. The roads shall be black topped.
None of the wvilloge road nedr these mining sites hove been
maintatned and black topped by the proponents.
fkhin: 510 Fos ot T Ters ek B rop e g
8 y monifored for

contarmination and depletion due to mining activity and records
mairtained The monfloring data shall be submitted to the
Fwﬂﬂ'% MoEF, Gol, Lucknow and U P Polhution Control

Board regularly. Further, momioring points shall be located
Mmmmmhmmqmqm
water shall be set up and records maintained.
Cmmﬂﬁuﬁundmpmwhkcﬁhmdmhhﬁmﬁm
these mines. The monitoring of this pond/lake has not carrfed
dﬂl-ﬁyuﬂyqfﬂl:mhu.
12.7) Fugitive dust generation shall be controlled, Fugitive dust
emission shall be regularly monitored at locations of nearest
mmwwmﬂmﬁm&nﬂmmﬁm
located nearest to sources of dust generation as
records submitted to the Regional Offfce, MoEF&CC, Eﬂ.

lessees hove submilied complianee report and moniloring report
presentiy.
12.8) Corporate Environmental Reaponsibility (CER) shall be by
the project proponent and the details of the varous heads af
to be submitted as per the guidelines provided in the
recent CER notification No, 22- 65/2017-]A.11]1 dated
01/05/2018. Work to be executed with installation of five hand
pumps of drinking water, solar light in villages of streets,
construetion of two numbers of toilets at the primary school with
name displayed and address and detoils of beneficiary and
mhﬂmn%ﬂhpﬂmquuuﬂh

unﬂﬂﬂﬂfﬂﬂnﬂﬁﬂm mmmmmn

is being initiated unth distnict administration and mining lessee.
12.9) Transportation of minerals shall be done by covering the
trucks with tarpaulin or other suitable mechaniam so that no
spillage of mineral/ dust takes place,
During any wisit of the committes, transportation was not found
the site. Hence, the status could not be verified However,
general, it has been observed covering is not being yae
vehicle during transpartation.
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12.10jHydre geological study of the area shall be reviewed by
the project praponent annually. In case adverse effect on ground
water quality and quantily is observed mining shall be stopped
nnﬂmmﬂuumqmrmrﬁgmgmmmmhunymﬂ-
tmpact on ground water is implemented.
No such study has been carmied out by these mines.
;ijl}]%%mm“mﬂwm

JControlled blasting techniques with sequential blasting
Eﬂﬂb&m The blasting shall be carried out in the day

LrL]

12.11.2)Blast mbrations study shall be conducted and on
observation report submitted to the regional office, MoE&CC, Gol,
wmwgrswﬂﬂhshmm.mmmﬁm
include measures pmnqm;;mmﬂhpmw
TSI e g b

} lasting will done only after getting the
pmmﬁmmiﬁmmpammh
The blast whration stucy reports have not been submitted by
any of the mine to UPPCB. And as informed by the mining
depariment, some nﬁnumnﬂuhﬂﬂhﬂwuﬂjﬁbhﬂrq
12.13) The condition of progressive mine with 6m bench has
been mentioned in the Environment Clearance and mining lease
document. However, on ground no such bench/progressive
mining operations were found in any of the mining project lease

aree.

12.13) The lease allotment was done only based on
environmental clearance. Although proponent had not obtained
congent under the Water (Prevention & Control gf Pollution), Act
1974 and Air (Prevention and Control of Pollution), Act 1981]
before the starl of mining operations however the all-project
proponent have obtained the consent to Operate {CTO) in present.

X X X

=

21, Mﬂgmﬂrﬂm

21.1) The mining depariment can be asked to restrict the mining
activities in those mines wherein the required minimum distonce
criteria are nol meeting, I mining is allowed on allotied near
lll’-:hﬂf';’j:hnbmmi, hﬂhtmluﬂﬂhrduumdhnﬂmapmﬁ
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21.5) UPPCH can be asked to take necessary oction against the
stone crusher who have not operated the dust suppression system
during the operation of stone crusher,

21.6) The project proponent can be asked to maintain the wllage
road near these mining sites.

21.7) The project praponent can be asked for blasting will be done
in allowed time duration with one-inch holes and proper safety
arrangement after obtaining the valid permission of the DGMS and
Dopartmen! of Mines.

21.8) The project proponent of mining lease and stone crusher can
be asked to strictly comply with the conditions: prescribed in the
Envirenmental Clearance/ consent/ mining lease allotment letter
and submit the status to the concerned authorities regularly.

6. Vide order dated 03.10.2022 this Tribunal impleaded State of Uttar

Pradesh through Chiel Secretary, Government of Uttar Pradesh; Principal

Secretary, Environment, Forest and Climate Change Department, State of Uttar
Pradesh; Director, Directorate of Geology and Mining, Uttar Pradesh; Director
General of Mines Safety, Directorate General of Mines Safety, Ministry of
Labour and Employment, Dhanbad, Jharkhand; Uttar Pradesh State Pollution
Control Board; District Magistrate, Banda and all the 21 {twenty one) project
proponents and ordered issuance of notices 1o them with further directions
that motices be served on respondents no. 6 to 27 through the District

Magistrate, Banda,

7. Vide order dated 08.02.2024 cases against each of the Project
Proponents were ordered to be separated and to be separately registered as

original applications so that separate proceedings are conducted for

considering ﬂ'm question of environmental violations, verifying compliance and
taking remedial measures against each of the Project Proponents separately.

L25B.)  In.order to aveid duplicacy of names in the eause titles of the cases so

W,‘dtmdﬁ‘mﬂ that in cascs so separated name of the Project
Sl
Hﬁmrhhﬁumﬁﬂnntﬂhlum:&emﬂmm
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Regstry was directed to prepare and attach memo of parties accordingly,

9, Accordingly, the cases have been separated and separmte OA. No.

295/2024 han been registered against Project Proponent- M/s Kumwar Vinod
Ram.

10. Vide order dated 03.10.2023 the Director General, Mines Safety,
Dhanbad, Jharkhand, Director, Geology and Mining, Uttar Pradesh and the
Distnct Magistrate, Banda were directed to look into the recommendations made
by the Joint Committee in its report and take appropriate remedinl steps and
file action taken reports in this regard within' onc month.

11. Reports/responses have been filed h;r the Director General, Mines Safery
(DGMS)|, Dhanbad vide email dated 01.11.2023; by District Magistrate, (DM),
Banda vide email dated 21.11.2023 and by Uttar Pradesh Pollution Control
Board (UPPCB) vide emnil dated 23.11,2023.

1Z. The relevant part of the report filed by DGMS, Dhanbad vide email dated
01.11.2023 is reproduced below:-
“Action Taken Report in compliance of Hon’ble National
Greoen Tribunal order dated (3.10.2023 in the matter of
Original Application No. 422/2023 Abhkishek Shukla Vs
State of Uttar Pradesh and Others
X X X X

. Action Taken by the Directorate General of Mines Safety
(DGMS)

1. The Directorate General of Mines [DGMS) oversees the
enforcement of the Mines Ael, 1952 the rules and regulations
made therein in mines,

2. The mines/leases lsted under Annexure-l of the Joint
‘Commitiee's Report are covered under the Mines Act, 1952;

20 hotwever, the stone crushers listed under Annexure-2 are not

.+ covered under it. Hence, the Action Taken Report by DGMS is
-WMAWIJMMWMW
as per para No. 4 of the Order passed on 03.10.2023 by the

Hmmmrmdwﬂauupmmﬂ!amdﬂw
Commitiee's Report, DGMS has been directed to )

Proprietor

Lg

mmj Al ; m
\ H.B 13Nnih
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actions and file action taken raport.

J. The status of Action Taken by DGMS in respect of the
mines/ leases listed under Annexure-1 of the Joint Commities's
Report is summarised in the toble belouw:;

Abhishek Shukia Vs. Kunwar Vined Ram & Ors.

U of
p—— rreresell Bl F™ T T

NS SEE | e bl
Fole bianiing

Ewe ol Surne. of Sortes of permiasioen EEmariy

. i
Swbmie, foremae'y | MatApplied | Kot Aspsied | Latier sent
LU AT on
inorrpleis it natice 303063
(worfocm pler) | gudriited, 10 leviee,
of thes i by O & Dhan
it ygbenied | weithou for WoDpags
I} st anpadnting off ey v
difiiendm). | minkag comnplance
miste. iof e
Pronvitions
mimirgmesd.

4, The leaseholder of the mining leases mentioned af serial no. 4,
5, 11,12, 13 and 15
of the abowe table had neither submitted the *Notice of Opening”
of the mine, as required under Section 16 of the Mines Act, 1952
and Regulation 3 of the MMR 1961, nor appointed manager of the
mine, as required under Section 17 of the Mines Act, 1952 and
Regulation 34(1) of the MMR 1961. Lefters were senl on 23 &
25.10,.2023 1o the District Magistrate and District Mining Officer of
Banda district and the concerned lease holders for stappage of all
mining operations until mmpﬂm of the above provisions.
However, subsequently the leaseholder at seriol no. 5 hos
submitted Notice of Opening of the mine on 26.10.2023 with
intended date of opening as 26.11.2023, enclosing therewith
notice of appeintment of foreman/manager, but online
for manager's authorisation is still pending. Letter has been sent
fo the lessee on 31. Iﬁﬂﬂﬂdﬁﬂﬁwlﬂmﬂrmﬁumq

w%mmmﬁhﬂumﬁnﬂﬂmhmﬁﬂdﬁ
at serial no. 13 hos submitted Notice of Opening of the mine on
25.10.2023 without surface plan and appointment of miming
mate. Letter has been sent to the lessee (endorsing copy thereaf to
the District Mogistrate and District Mining Officer of Banda
district] on 31.10.2023 directing him fo submit all relevant
documents/ detatls and thereafter to do enline regiatration of mine
and submit online application for manager’s authorisation. He has
also been directed 1o stop all mining operations until compliance of
the above provigions.
5, The leaseholder of the mining lease mentioned at serial no. 2 of
the above table has not appointed manager after

" submitted by his previous muﬁ.:ms.mm
manager on
by‘ wm | L i 3 = i

been sent to the concerned
mmwmmm
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for stappage of all mining operation until compliance of the above

proviszon,
6. The online application submitted by the mine cumer at serial
no, 10 in the above table for grant of Manager’s Authorisation has
been rejected on 23.10.2023 as the Mate’s certificate which was
submitted with the application was not valid. Letter has been sent
fo the mine owner endorsing copy thervof to the District Magistrate
and District Mining Officer of Banda district for stoppage of mining
operation until complignce of the abowe protision,

7. Based on the online applications made by the respective mine
owners, the mining lenses mentlioned at serial no. 1, 6 and 7 of
the abowve table have been granted permission under Regulation
106{2)ib}) of the MMR 1961 for use of Heavy Earth Mowving
Machinery (HEMM) without deep hole blasting in their mines.

8. Online gpplicatton was made by the oumer of the mining lease
mentioned al serinl no. 3 of the table for granting permission
under Regulation 106{2)b) of the MMR 1961 for tise of HEMM with
deep hole blasting by using holes of diameter 100 mm; hotwever,
he has been gramted permission for use of HEMM without decp
hole blasting by using shet holes of depth not exceeding 3m and
diameter not exceeding 100 mm.

9. Permission for deep hole blasting' under Regulation 106{2)b)
and permission use of SME/SMSIANFO explosives wunder
Regulation 155(1) & 162{5} of MMR, 1961 has not been granted in
any of the mining leases mentioned at serial no. 1 to 16 of the

explosives in excess of quantity mentioned under para 10 unless
separale permission under Regulations 106{2)8), IESﬂ'jﬁ- 162(3)
and 164{18) respectively of MMR, 1961 is alli,nimd have been
clearly stipulated.

,r"':;i‘” The above status of action taken is updated upto
! 2"? - 31.10,2023"

“ f

AANT

E‘ R ~"-1§. The relevant part of the report filed by DM, Banda vide email dated
o R i

I. : ﬁi,}lm,ﬁhrupmduwd below:-
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214 | The mining department
be

e
A
i

can to anmmamaﬂa

provision for | A0 @1 wlamr e o R
construction ‘the main | TIHR T e o vd 38 a0
village road by Mﬁmmmﬁﬂm
fund, afimsn, e Fefor
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X X X [
216 The profect propenent | WA L1 & THIY & 15 BI B |
can  be asked mmmgwmmt
maintain  the willage | TAld-034 03.11.2023 T
road near these mining H;ﬂmwmﬂmm

sifes, TR &1

217 | The project proponent| SHERY F-IE WIEE M WR), |
can  be asked mmmmmm
blasting will be done in offs e oUE e,
allowed time duration | WG, FREYE TN Wl TolTA
with one-inch holes and | & SFTER W §g sieen =1 &1
proper safety | BP0 G W wnfEn w1
atter | Preffen womfl & A o ¥

21.8 | The profect proponent X X
of mining lease and
MMmhmMmmm
asked to strictly comply Jole, THI
with the copdiions | Ugfayofy wish aur Fome vEww
prescribed dn the | P o ol wenla e
mmw%%%ﬂw
consent/ mining lease | U oY Jolie WEHW
allotment letter  and | Pt @S, afm ¥ w3 REw

14, - The relevant part of the report filed by UPSPCB vide email dated
23.11.2023 is reproduced below:-
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Natlonal Green Tribunal, New Delhi in the matter of O.A.
No-432/2023Abhishek of

Shukla Vs Stats Uttar Pradesh
and Others
X x X X
4. That il is submiited that as per the Joint Committee report, 16

22

Abhishek Shukla Vs Kunwar Vined Ram & Ors.

Vide order dated 24,11.2023 the Mining Department and the District
Magistrate Banda were granted time to file reply and the mining lease holders
were directed to cense and desist from carrying out any mining by way of
blasting without obtaining requisite permission from DGMS, Dhanbad and in
violation of environmental norms prescribing siting criteria.

Reports-have been filed by DM, Banda vide email dated 04.12.2023 and

ining Department, U.P, vide email dated 05.12.2023.

The relevant part of report filed by the DM, Banda vide email dated
04.12.023 reads an under:
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18. In the report filed by Uttar Pradeah Mining Department vide email dated
05.12.2023 reference has been made (o letter dated 0412 2023 relevant part of

which is reproduced below:-
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any’ resenvair, r..yurnraﬂwrpu!:ﬂ: works, such as public madsf_rnd

the State Government in this behalf and otherwise than in
accordance with such instructions and conditions efther general or
special which may be attached to such permission. The said distance
of 50 metres shall be meaasured in case of railway, resenvoly, canal or
road horizontafly from the outer toe of the bank or the other edge of
the cutting. as the case may be, and in case of a buiiding horizontally
Provided that the distance in the case of a village road shall be 10
metres from the outer.edge of the cutting, *
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date status report regarding compliance by all the 16 mining leases within one -
month and the Director, Mining and Geology, Uttar Pradesh was directed to
take appropriate steps for implementation of the recommendations made by
the Joint Commitiee and cancellation of the leases granted in violation of the
siting criterin prescribed in the rulea and e action taken report within one
month. The Director, Mining and Gealogy, Uttnr Pradesh was alao directed w
ensure that mining leases violative of siting norms and also mining leases not
having requisite permissions for blasting be closed and the concerned mining
lessees be not allowed to carty out any mining in the same till further orders.

20, The relevant part of the report filed by DM, Bandn vide email dated

13.03.2034 is reproduced below:-
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21. The relevant part of the report filed by DOMS, Dhanbad vide email dated
14.03.2024 is reproduced below:-

Acgtion Taken Report on behalf of Mrector General
of Mines Safety, in compliance of order dated 03.10.2023,
15.01.2024 and 08.02.2024 passed by the Hon'ble National
Green Tribunal, Principal Bench, New Delhi in Original
Application No. 432/2023 Abhishek Shukla Vs State of
Ditar Pradesh and Othera
X X X X X
7. Action Taken by the Directorate General of Mines Safaty

(DGHS)
1. The Directorate General of Mines Safety (DGMS) oversees the
eriforcement of the Mines Act, 1952 and the rules and regulations
' mm-.u i.l"qfﬂuﬂﬁﬂpmad 03,10,2023 by the
2 As ) on ;
an‘mewﬂmud with the para no, 21.3 and 21.7 of the Joint
Commitise’s Report, DGMS has been directed o toke necessary
actions and file action taken The mines/ leases listed under

F-’la. mmmmmmmmw&m

from permanent structures (as mentioned m%‘w
Atiested FW
% E'
yfume, B
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section I above) under Regulation 164(18) of MMR, 1961 have
been granted to any of the mines mentioned at sertal no. 1 to 16 of
the table in Annesure-A.

5, The above status of action taken ts updaied upto 11.03.2024.
Annexire-A

Summary of the Status of Action Taken by DGMS in Respect of the
MM{M Listed under Annexure-] of the Joint Commities's
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: } Respondent no. | has filed replies vide emails dated 29.11.2023 and
16.04.2024. muummﬂhmhmtﬂnmﬂw

reproduced below:-
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?mrmmmmarwmm
X X X

2. That the Project Proponent had ebtained the approval on the
mining plan from the Director, Geology & Mining UP. Lucknow
and thereafter obtained the environmental clearance from State
Level Environmen! fmpact Assessment Authority, Uttar Pradesh
Lucknow “(hereinafter called as "SEIAA) and thereafter the mining
lease deed was executed on 0]1-03-2021 by the District Gfficer,
Banda in favour of the Project Proponent and deed was registered

The copy of the said EC dated 15.01-2021 and copy of CTO dated
?Mﬂﬁmbﬂwmu}mﬂm:ﬂﬁw No.1 and

4. That the applicant vide compiaint dated 12-03-2023 has also
submitted that six mining leases have been allotted in fwo hills in
rhemmmgmmmmmmmmm
established in Village Jarar and Chhaneha Purwa

3
I

wmmwﬁuwmmmmn

6. That in complionce of order dated 01-08-2023 the joint
committes wisited the site from 17-08-2023 to 18-08-2023 and

“21:1) The mining department can be asked to restrict the mining

" _activities in those mines wherein the required minimum distance

\

R.B
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society/ priest of temple.
21..3) The mining department can be asked to restrict the mining
activities through blasting in those mines who have not taken
permission byﬂmlﬁjwmbh:tﬁigﬂndmhmiﬂﬂ
instrument/ machine.
Eldjﬁtnﬂnmgmm:mb:mkdmwmrpmﬁm
made for constniction the moin willage rocd by DMF fund.
21.5) UPPCB ean be asked to take necessary action against the
stone crusher who have not operated the dust suppression system
mr;p”ﬂ:mmnfmmr
Project proponent can be asked to maintain the il

road near these mining sites. "
21.7) The Project proponent can be asked for blasting usll be done
mmmmmm wiith one-inch oned
arrangement ing the valid permisgion of the DGMS and
Department of Mines.
21.8) The Project proponent of mining lease and stone crusher can
be asked to strictly comply with the conditions prescribed in the
Enwvironmental Clearonce/ consent/mining lease allotment letier
and submit the status to the concerned authorities regularly.”
7. That in the case of Special Leave Petition [c) No.-19628-19629
af 2009, Deepak Kumar etc Vs, State of Haryana and other ete the
Hmhhwmnﬂmwzrmmumm

pass following direction -
"I!. We in the meanwhile, order that leases of minor mineral
hMm‘Mrﬂuﬂm#Mmfhﬁmmm&l
granted by the States/ Union Territories only gelting environmental

Hmmﬁmm

In compliunce of the aforesmd direction dated 27-02-2012 given
by the Hon'ble Supreme Court, the Project Proponent after getting
approval of the Director, Geology 85 Mining ULR Lucknow on the
mining plan, applied for environmental clearance before SEIAA,
arid EC was granted by the SEIAA after conducting Public hearing
vide letter No.-631/ Parya/SEIAA/ 6033-5062/2020 dated 15-01-
2021 in favaour of the Project Proponent.
8. That qfter execution of lense deed the Project Proponent also
obtained consolidated consent to operate the mines under section-
25 of the water (Prevention 85 Control of Pollution) Act 1974 and

section-2] of the Air (Prevention & Control of Pollution) Act 1981

vide letter dated 28-02-2023 from Uttar Pradesh Pollution Control
Board Lucknow which already annexed herewith as ANNEXURE
No.2 to this reply affidauit,
9. That the Project Proponent is conducted mining operation under
ﬂrtmplrmfn‘nnf.ﬂﬂnnfhmﬂm:rhf Vikash Singh, appoinied
mmm&mww Varansi vide order dated 18-12-

Th:mpynflhanid'mﬂlrdm 18-12-2023, issued by DGMS is

being annexed herewith as ANNEXURE Ne.3 to this reply.

10. | That the Director, DGMS Regional Office, Varunsi
wﬂa wma:wfhm

. permissions for conducting blasting in mines are reguired

be obtained from DGMS under the MMR 1961 in & Wﬁs
special crciomstances

{i) Permission for conducting deep hole blasting {blaating Wﬁ

Attestad .
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wﬂhﬁﬂ!ﬂmmlhﬂrjmmﬁkpﬂd.mmqumuudﬂm
106{2)(b) of the MMR 1961.

() Permisafon for using explosives in non-cartridge form nrﬁn-
using more than one fype of explosives fother than fitse o
ﬂﬂmmr}hﬂumm:huh#‘armm&mnf&ﬁ?ﬂ.msm
along with east boosler), as required under Regulation 155(1) and
162{5] of the MMR 1961; and

of
belonging fo the oumer of the mine, by using more than 2 kp of
aggregate maximum explosive charge in all holes fired at one time
or more than 2 kg of maximum explosive charge in each hole
tihere blasting is done with delay detonators or other means and
that there is a delay of at least half @ second behiween successive
shots fired, as required under Regulation 164(18). However, if the
shortest distance from the place of firing to any part of such
buiicing or structure is less than 50 meters, prior permission for
blasting is required to be oltained under Regulation 164(18) of
the MMR 1961 trrespective of the amount of the charge used.
Fbrbﬁnlrhgmmm“dlrﬂrmmmmmmmhnbmn,m
permission is required fo be obtained from DGMS under the MMR
1961 and the blosting may be carried out in the mine by
observing the precautions as prescribed under the prowsions of
Regulations 153-170 and other prewvisions of the MMR 1961
In wew of above #i is evident that there are no requirement for
oblaining permission for blasting from DGMS i blasting is done
MMSMMMMmHMQMIMWW
11, That DGMS Regional Office Varansi vide order dated 05

reply. :
12, That DGMS Regional office Varansi vide notice dated 07-
03-2024 informed ﬂuﬂﬂhﬂpwﬂuﬁu

only.
person shall be engaged at the quarry floor or at the boftom

wraﬁl&h@huult.wmldpnm“ﬁmhhhm
/g Work of remowing the dangers, shall be done in the mine under

_~“personal supervizion of a duly qualified manager and the same
-shall be kept suspended whenever the manager is absent for any
reason whatsoever.

d) All approaches to the bottam of high wall sides and

edges of such highwalls shall be kept securely an ively

Attested
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Jeneed 80 as to prevent any induertent entry of persons
13 That the project proponent is excavating Hlemhmf i
accordanice with the terms and condition of the E0 and
consolidated munt#nmdundn&cﬂmzs of fhe water
(Prevention & Control of Pollution) Act 1974 and Section-21 of the
Alr Prevention & central of Pollution) Act 1981 and DGMS ftself
mmﬁmdlhﬂ:hpuﬂmdmdbymmmw
and the project proponent is obeying the directions of DGMS. It is
further submitted that the project proponent has already file
reply/ compliance report dated 09-04-2024,
The reply/ compliance report dated 09.04-2024 is being ennexed
as ANNEXURE No.5 to thi reply affidavit,
I4. That the commitiee interacted with the applicant &
villagers and also pistted the point of concerns roised in the
application. It was observed by the commintee during the site
iisist, details are given as below
“7.1) The main habitation of willage-Jarar is situated 135 meoters
atvay from the nearest allotted lease mining on hill of ellage-
Jarar, but some houses are mode near the cllotted lease M/s
Safdar Ali S/o Late Shri Fargand Ali, Gata No.-2450, Khanda No.-
03, at Village-Jarar. Temple is situated 235 meters away from the
allotted lease mining on other part of hill of village-Jarar.
7.2) The main habitation of uvllage-Ginoan iy situated 175 meters
aweay from the allotted lease Bundelkhand Rocks, Gata No.-1876,
{Khand No.09, Village-ginwan), 36 metars away from the allorted
lease (Sangram Singh, Gata No.1876, Khand No. 01, Vill-Ginvan),
rasmnmmmwmmnmm“
Gafa No.-1876, Khand No,-03, Village-Girwan) and 90 meters
away from the allotted lease (Bajrang, Road Lines, Giita No.-1876,
Khand No.-04, Village-girwan) on hill of village-Ginean but some
houses are mode near the allotted lease M/3 Sangram Singh,
Gata No.-1876, Khand Mo.-01, Vill. Ginvan, Bajrang Rood Lines,
mm:amwm&avﬂm}mmwhm
70 meters away from the allotted lease (Bundelkhand Rocksa,
Gata No.-1876, Khand No.-09, Village-Ginvan). Temple is situated
Eammmﬁmwmhﬂtmmw-m
mmmmrﬁ,mmm Village-Girwan] on other
hill of village-Giirwan. 1t is reported by Mine Officer, Banda
mmmmmqrw:sﬂwmm Gata No.-1876, Khand
-01, Vill-Ginvan, Gata is allotted on same hill part where
mhmu:mhmmm
7.3} Gaushala ts situated 100 meters away from the allotted lease
mining area on hill of village-Girvan.
ijmﬂuhﬁﬁmﬂmqfhﬂhwﬂudah‘wm:dfﬂnmm}m}h

’§

7.5) It was informed by the wvillagers to committee member during
the visit that blasting work in lease area is done in any time with
Jmmhmmwummmmmm
and effected the animal and human biing. ENTERPRISES
lease holders that blasting is :I!nn: in nm:mﬂd' um
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betwwen 2.0 PM to 3.0 PM with one-inch holes and proper safety.
7.6) Cruck in home could nor been shoun by applicant to
comities memiers,

7.7) During the committes wvisil, sfone pieces were not found in
agriculture field and habitant area. The possibility of vibrations
due the blasting at nearby houses of wllagers and falling the
aimﬂmmnurhynmuﬂuuﬁddmdmhﬂmtm&wﬁw
blasting cannot be ruled out,

7.8) Duning the committee wvisit, willage Rood was nol found in
good condifion due to movernent of heavy vehicles.

7.9) Wild animal was not appeared on hill/lease area durning
cammittee vigit.

7.10) The Agrieultural lands are surrounded by most of these
mining lease areas and the mining activities in such elose weinity
can affect the crop yield in these arecs. Similarly, the botlder
stones can be thrown o these crop during the Masting
?mnsn{zm-mmmmwm
Punwa, Reghwapunea), out of 5 stone crushers 4 stone crushers
were found in operation and one stone criusher was found under
consiruction”

15. That from the perusal of the recommendations of the joint
committee i is undisputed foct that 75 meter is for from habitation
of village Badokhar Khurd (Pataraha) and Temple is situated 100
meter away from allotied lease aren of the deponent. I is also
pertain lo mention here that the provision of nile 42(e) of the tar
Pradesh Minor Minerals (Concession) Rules 2021 is permitied to
the lessee to do the mining operation out of distance of 50 maeters '
Jrom any public pleasure ground and the lease of the deponent is
lhﬂiﬂtﬂm&rﬁrmmnbﬂuﬂmqrmm
Khurd [Pataraha) and all norms are being followed by the
deponent and there are no complaint regarding working of the
praject t amel deponent also submitted compliance report
to the Uttar Pradesh Pollution Control Board Lusknow on 25-08-
2023,

16. mmmqwmm-hmwm
deponent as per reports submitted before this Hon'ble Tribunal
by the joint committes, "

23, None has sppeared for the applicant in the course of hearing of the

24. We have heard learned counseis for the respondents and also gone
' through the material on record carefully.

‘25, Banda Disirict in Umrﬁidulhil'pi.utuf‘ihldhmﬁlmhtﬁnl'

irregular uplands with outcrops of rocks’ intermingling “WW

I-M;.nr Advocate
Ampde ILLFD
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Baghein River traverse the District from South-West to North-East, Ken in the
east and Yamuna to the North. The District is poor in ground water and also
does not posscss major lakes. The District is rich in Minerals and the leased
areas of villages Badokhar Khurd form moderate o high slopes, stony

topography, isclated small hills which is waste/barren land. The area is .
dominated by boulders and in situ outcrops of Bundelkhand Granite. The
Barren hills and undulated terrains are devoid of sofl cover and represent only
morritm on the top of the deposit with no vegetation. The agricultural land is
limited due to topography of the area and about 50% is unirrigated. The
industries and other avenues of employments /livelihoods are lacking in the
area. The Minlstry of Panchavati Raj, Government of India has named District
Banda as one of the 250 most Backward Districts out of 640 Districts of the
oountry and District Banda is covered under Backward Regions Grants Fund

Progmmme (BRGF). It is, therefore, of utmost importance that scientific
mining continues in the leased srens in-accordance with environmental norms.

26. Enpmqunt Mo.1l the Project Proponent was granted environmental :
clearance by State Environment Impact Assessment Authority, Uttar Pradesh,
Lucknow (SEIAA] vide letter dated 15.01.2021. Mining Jease deed in favour of
_ the Respondent No.l the Project Proponent was executed by the District
Officer, Banda on 01.03.2021. Respondent no. 1-Project Proponent obtmined
consolidated consent fromn UPSPCH under the provisions of ‘Section-25 of the
water {Prevention and Control of Pollution) Act, 1974 and Section-21 of the Air
;Inﬂmﬁm and central of Pollution| Act, 1981 vide letter dated 28.02.2023.

fo m8 :a.ﬂu

l.r‘-'

lin}' of mine, other then a coal or an oil mine (from opening to
A\
by the Metalliferous Mines Regulations (MMR], 1961 made

ft._m Act, 1952, Before commencement of mining w%w

aﬂn{ﬂg-mnm:huuth:menamlurmﬂfﬂmmumuhﬂm
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submit "Notice of Opening” of the mine at least 30 days to DGMS, a8 required
under Section 16 of the Mines Act, 1952 and Regulation 3 of the MMR 1961
and the owner or agent of the mine has to appoint a person pessessing the
prescribed qualifications as “Manager™ of the mine as required under Section
17 of the Mines Act, 1952 and Regulation 34(1) of the MMR. 1961,

28. Permissions for conducting blasting in mines are required to be obtained
from DGMS under the MMR 196! in the following special circumstances:

)  Permission for conducting deep hole blasting (blasting with holes more
than 3 m in depth), as required under Regulation 106{2)(b) of the MMR 1961;
fii) Permission for using explosives in non-cartridge form or for using more
than one type of explosives {other than fuse or detonatar) in the same hole {for
example use of ANFO, SMS, SME along with cast booster), as required under
Regulation 155(1) and 162{5) of the MMR 1961; and

{tii] Permission for biasting within danger zone of 300 m from any permanent
huﬂdingnrmatumufpum;mmm,mhﬂmmthcm;rﬂthu

mhmhyuﬂ;m&m!kgufwwmumcqﬂnﬂu:hwinnﬂ

holes fired at ore time or more than 2 kg of maxirum explosive charge in cach
thhmmuhumﬂhdwwwﬂmrmmdthﬂ
there is a delay of at least half a second between successive shots fired, as
required under Regulation 164{1B) of the MMR 1961.

9. For blasting in mine under clrcumstances other than the above, no
permission is required to be obtained from DGMS under the MMR 1961 and

.5’,;-' ~'the blagting may be carried out in the mine by observing the precautions as

B SRAREANS

under the provisions of Regulations 153-170 and other provisions of

LS MMR 1961,

L1
3

e T
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in required 1o be obtained from DOMS under Regulation 106{2)(b) of the MMR
1961.

31. In his reply respondent no. 1-Project Proponent has submitted that
DGMS Regional Office, Varanasi vide order dated 06.02.2024 granted

permission for use of HEMM without deep hole blasting.

32. As per DOMS report filed vide email dated 14.03.2024 respondent ne.l
Project Proponent appointed Mines Foreman and authorization was inmied on
18.12.2023,

33, Respondent no.l Project Propoment is conducting mining operation
under the supervision of Sri Vikash Singh, Mines Foreman appeinted by the
DOMS Regional Office, Varanasi vide order dated 18.12.2023. It is not disputed
by DGMS that there is no requirement for obtaining permission for blasting
from DOMS aa blasting is being done by less than 3 m depth hole by the
Froject Proponsnt.

34. The lease of respondent no.1-Project Proponent is at the distance of
more than 75 meters from habitation of Village Badokar Khurd (Pataraha) and
100 meters from Temple and does not violate the siting criteria

35. No objections have been filed by the applicant or respondent no. 1-
Project Proponent against the reports filed by the Joint Committes and by
DGMS. We accept the reports filed by the Joint Committee and DGMS and
) . direct that the findings and recommendations contained in these reports be
J . ’?ﬁ'['igﬁﬂwumwmmetﬂmmmm
J ,'/*:"Rﬂa 4 7rd UPSPCB in time bound manner.
|

| : "':-:J;';:::Ir E”TERHEES
\ G\[¥9 ' 111 186,:04 the present case the violations noticed and rocMBDIRE 2 made by
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the Joint Committee in it report and complinnce report filed regarding the
remedinl measures taken/to be taken by respondent no.l Project Proponent
are required to be examined/considered for issuance of appropriate directions.

CER Actlvities

A7, Condition was imposed that Corporate Environmental Responsibilicy
{CER]) shall be by the project propenient and the details of the various heads of
expenditure fo be submitted ns per the guidelines provided in the recent CER
notification No. 22- 65/2017-1A.111 dated 01/05/2018, Work to be executed
with installstion of five hand pumps of drinking water, solar light in villages of
streets, construction of two numbers of toflets at the primary school with name
displayed and address and details of beneficiary and gram Pradhan along with
phone number, photogrmphs should be submitted to Directorate as well as to
the District Magistrate/ Chief Development Officers.

38. In ita report the Joint Committee has submitted that the detnils of the .

activities carried out by these mining projects under CSR/CER activities are
found at ground during the visit and that it was informed by the Mine Office,
Banda that CSR/CER nctivities are being initiated with district administration
and mining lesaces but the details of the activities and expenses incurred were
not given in the report. In its report the Joint Committee has mentioned that
Respondent No.1 did not provide the details about the funds earmarked for
environmental protection measures and expenses incurred by it to UPSPCB.

39. We ‘are of considersd view that the CSR/CER activities
-impl.‘umh!ﬁdjhemg implemented by respondents no. 1 should be oriented to
iﬁi;iﬂlﬂd:ﬂﬂmnmmtl] management goals and CER activities should be

39

nn:nid Jn..th: vicinity of the project and. mmumm‘wwms

pﬂ'ﬁmﬁm of the Gram Panchayats of the mm;uw%
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the District Environment Commifiee nnd the budget enrmarked for CER
activities should be meaningfully utilized for restoration/protection and
improvement of environment.

40. The Hﬁm Proponent should comply with the Corporate m.
Responsibility (CSR) and Ravhiciientis Management Progrimme (EMP)
stipulated by UP SEIAA while granting EC to the Project Proponent in letter
and spirit. The CER/EMP coat estimated /allocated in the EC of SEIAA should
be invested/incurred for Environmental Management, Nature Conservation
and Community Development activities in Banda District in the nrea whem
Mining activities are taking place and such activities related to Environmental
Management, Nature Conservation and Community Development required to
be undertaken /implemented in the field may include afforestation programme
with native tree species to be tindertaken and Soil and Water Conservation
works to be implemented in the area.

41, Cmphmmﬂmmmmmnnﬁm -
of mined out area shall be submitied to the Regional Office, MoEF & CC, Gol,
Lucknow and UPSPCEB within three months and periodically thereafter as
mandated by EC/CTO conditions.

Green Belt

42. Condition was imposed that Green belt development shall be carried out

considering CPCB guidelines including selection of plant species and in

i U._‘;__ﬂ
% ﬁhﬁuultthmtwﬂhﬂwhﬂlﬂmfﬁarmulmmmﬁﬂhlmdlhIHBl

W H}lqim““i#fnﬂm a part of afforestation program besides tree plantation.

T H_:
(3 RAND :tEn't no.]l shall involve local people for plantation program. Details of

C;.!.'I\:.‘t W LI 'l'.il'.r.‘;‘," v

. :.fnl:_'lin afforestation program including rehabilitation NWAM

bmimrltn the Regional Office, mmvm Gol, I.J.mlmnwwwyur
b proprielor
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43. The proposal for tree plantation and green belt development is stated to
have been mentioned in the Environmental Management plans submitted by
the mining leases holders,

44. In its report the Joint Committee observed that to date, no related
activity has been initinted on the ground by respondent Mo. 1.

45. Respondent no.l is directed to carry-out development of green belt
during forth coming monsoon season as per EC/consent conditions
considering CPCB guidelines including the guidslines regarding selection of
plant species in consultation with local DFO/Agriculture Department and also
by involving local people in the plantation program. Compliance report with
details regarding afforestation and rehabilitation of mined out area shall be
submitted to the Regional Office, MoEF & CC, Gol, Lucknow and UPSPCB
within three months and every year therenfter.

46. Condition was imposed that maintenance of village roads used for
transportation of minerals is to be done by the project proponents regularly at
their own expenses and the roads shall be black topped.

47. In its report the Joint Commities has mentioned that none of the village
road near these mining sites has been maintained and black topped by the
pnhphqmg In its report the Joint Committee has recommended that the
hh]qummthuhﬂmmmpmm&rmm:ﬂmurm:mm

gy P

j.rmlp md from District Mineral Fund (DMF).

rf
J

n.l " i ] e '-I.I,I f|
48, The main villnge road can be ordered to be constructed by meeting the

41
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be maintained and blacktop by the mining lease holdera including respondent

o, 1.

49, In his report filed vide email dated 21.11.2023 District Magistrate, Banda
has mentioned that Executive Engineer, PWD, Provincal Division-Il, Banda
was in the process of preparing the detailed project report and that  letter no.
834 dated 03.11.2023 has been written to the mining lease holders to maintain
the haul roads to the mining sites.

50. The respondents no, 2 to 4 and 7 are directed to take requisite mensures
for construction of main village road from DMF within six months,

51. The respondent no, 1 is directed to blacktop and maintain road to its

mining lease site at its own mmmﬂ;n%aﬂmﬂnﬂn haul road
shared by other mining lease holders by sharing the expenses with them.
Respondent no.l is directed to ensure that the road to lease and haul road s
blacktopped within four months.

4. Compliance report be submitted by respondent No.1 in this regard (o the
Regionnl Office, MoEF & CC, Gol, Luclmow and UPSPCB within six months.

53. Condition was imposed that Ground and surface water, if any in and
near the core zone (within 5.0 km of the leass) shall be regularly monitored for

contamination and depletion due to mining activity and records maintained. .
. The' monitoring data shall be submitted to the Regional Office, MoEF, Gal,

Lacknow and U.P Pollution Control Board regularly. Purther, monitoring points
shall be located between the mine and drainage {n the direction of flow af

ground water shall be set up and records maintained, Hﬂuﬁmw

42



158 s

AL No. 205/2024 Abhishek Shukla V= Kunwar Vinod Ram & O,
41
the area shall be reviewed by the project proponent annually. In case adverse
effect on ground water quality and quantity is observed mining shall be
stopped and resumed only after mitigating steps fo contain any adverse impact
on ground water in implemented.

54. The Joint Committes found that one pond/lake is located within 5 KM
from the mines. In itn report the Joint Committee has mentioned that
manitoring of the pond [lake hes not been carried out by respondent no. |l and
ather mining leass helders and that no Hydro geological study of the area has
been carried out by these mnes.

55. Respondent no. 1 is directed to comply with EC condition regarding
Monitoring of ground and surface water and Hydro geological study of the area. -

56. Complinnce report be submitied by respondent Ne. 1 in this regard to the
Regional Office, MoEF & CC. Gol, Lucknow and UPSPCB within six months.

57. The lease areas form moderate to high slopes, stony topography and
isolated small hills knoen as Wasteland /Barren land. The water table in the
hillocks are deep and does not include seasonal perennial drainage. Inspite of
this, mining drainage need o be implemented to ensure that it does not camy
particulate materials géenerated from mining to natural streams /waterbody or
agricultural land. According to the report of Ground Water Department dated
19.10.2022, the Peizometer for measuring ground water level has been

L,T}nﬂﬂbdml}'hlh:phhmnf Jarar village. The hillocks located at high
/ .f Mtwh:mnﬂnquﬂth:uﬂurmm#ﬂuudmhdupquﬂum'

o
I" ‘R ) e tude, topography and geo-hydrology of the hills. Though the water
] L \ I'|-|'| Ll 7
l‘f'.--',,-‘ql - 14 sable is degp on the hillocks where mining is undertaken, monitoring of ground

|.... : y 11"""
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any adverse impact/ interception of ground water during mining operation.
Control of dust pollution

58. Condition was imposed that fugitive dust generation shall be controlled.
Fugitive dust ensission shall be regularly monitored at locations of nearest
human habitation (including schools and other public mmenitics located
nearest to sources of dust generation as applicable] and records submitted to
the Regional Office, MoEF&CC, Gol, Lucknow and UPSPCB regularly.

59. In its report the Joint Committee has mentioned that monitoring reports
have not been submitted regularly by mining lease holders to UPSPCB. Some
mining lessees are stated to have submitted compliance report and monitoring
rmmﬂmm“butmﬁtunfﬂwmhm;nthm-m:hdﬁﬂ:ﬂ}Hmm .
of the Joint Committes, Ambient Air Quality Monitoring was not dene by the
Joint Committee by drawing samples and getting the same analyzed.

60. Respondent no. 1 ia directed to ensure that effective safeguard measures
for prevention of dust generation mnd suppression are carried out in areas
prone to air pollution such as haul road. loading and unloading point and
ensure that the Fugitive dust emissions from all sources are regularly
controlled by installation of required equipment/machineries and preventive
maintenance and that air pollution level conform to the standards prescribed
by the MoEF & CC/Central Pollution Control Board.

6l report be submitted by respondent No.1 in this regard to the

w + MoEF & CC, Gol, I.-ucinm and UPSPCH within three months

.':'I-‘-F]" Adw, |:.n-lr g
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62. Condition was imposed that transportation of minerals shall be done by
covering the trucks with tarpaulin or other suitable mechanism so that no
spillage of minernl fdust takes place.

63, During its visit the Joint Committee could not verify compliance with
the condition but has made general observation that covering is not being used
by most of the vehicles during transpartation,

64. Respondent no. | is directed to ensure that transportation of minerals
shall be done by covering the trucks with tarpaulin or other suitabls
mechanism so that no spillage of mineral /dust takes place.

65. Compliance status be mentioned by respondent No.l in this regard in
whhﬁhiﬂ:ﬂmmmn&munwnm.m.mﬂmmm_
UPEFEE-wﬁHnIhmmmthaandpuin;ﬁmllymmum:rumnﬂ:mdhy
EC/CTO conditions.

66. In its report the Joint Committee has observed that the blast vibration
study reports have mot been submitted by any of the mine lease helders to
UPSPCB., The condition of progressive mine with 6m bench has been
mmmhmmmmﬂmMMMMh
However, on ground no such bench/progressive mining operations were found
in any of the mining project lease area.

BT DGMS, Regional Office, Varanasi had issued violation letter dated
07.03.2024 mmtm.lumﬂﬁnﬂdhmmmrﬁmw
14.03.2024.
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68, Respondent no. | had sent reply dated 00.04.2024 undertaking to -
- construct a strong berm (o restrict entry o the area ensuring that no work is
conducted without proper safety precautions and working on proper benching,
sloping and securing the benches of the mine to prevent any potentinl dangers
from fnlling sides. Respondent no, 1 also mentioned excavations pomted out to
be old working. Respondent no. 1 further stated that it has engaged services af
the professional surveyor who is assisted in accurately demarcating the
danger zone from any structure not belonging to the mining owner.
Respondent no. 1 has also stated in its reply that it has prepared a list of
workmen who require the initial/periodical medical examination and finding a
qualified doctor to complete the medical examination and sought 45 days time
for this purpose. Inits reply respondent no. 1 also mentioned that it is in the
process of arranging vocational training for its workamen, '

69. Respondent no, 1 is directed to get its workmen medically examined and
provide requisite vocational training to them as underiaken.

70. Blasting in the mine be undertaken only by suitable/permissible
explosives with due permission/approval of Chiel Controller of Explosive and
after following all necessary rules, regulations and procedurs required for the
purpose, All the precautions suggested in MMR 196 1Imust be strictly adhered
to.

| 71. Respondent no. 1 is directed to ensure that blasting is carried out by

.r‘/_;_ln-'

'-ﬂ!}ngldunn:intlm.um to residents of the locality and blowing siren and the
. *;R& ﬂ]q;m ﬂmﬂmnmmﬂnuﬂuﬁhﬁﬂmtmylmm :
v ?Mhﬁhﬂn.hmmmmmmmmmmm
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thereafter nn mandated by EC/CTO/Blasting Permisxion conditions.

73. HKeeping in view the ground realities and to ensure Sustuinable Mining
Operations, livelihoods and ecalogically Sustainable Development in the area,

we also direct the concerned Departments/Instrumentalities of the State to

ensure that the Mining operations are carried out strictly in the sanctioned
leased areas demarcated /earmarked with boundary pillars by Revenue &
Mining Department ns per geo coordinates mentionsd at the tme of
sanctioning of lease by using GPS and to strengthen, Mechanism for
monitoring/ securing compliance with EC/CTO/Blasting permission conditions,
The Director, Geology and Mining Uttar Pradesh is nlso directed to ensure
installation of weighment bridge by the mining lsase holders and compliance
with guidelines issued by MOEF&CC and CPCB.

74. The present original application is disposed of with the directions as
mentioned above leaving the parties to bear their own costs.

75. A copy of this order be forwarded by email to the Member Secretary, -

Uttar Pradesh State Pollution Control Board, Dircetorate, Mining and Geology,
Uttar Pradesh, Director Mines and Safety, Varanasi Division and respondent

no. 1-Project Propanent for requisite compliance.

Arun Kumar Tyagi, JM
< Dr. Afroz Ahmad, EM
April, 26%, 2024
Az
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Fram, Date: 19.09.2019
M/S DISHA ENTERPRISES

Smt. Sudha Singh W/o-Shri Sunil Singh

R/o-Village-Nonia Muhal Chhabl Talab, District- Banda (U.P)

To,

The Chairman & Secretary (SEAC/SEIAA)

Directorate of Environment,

Government of Uttar Pradesh

Dr. Bhimrao Ambedkar Paryavaran Parisar,

Vineet Khand-l, Gomti Nagar, Lucknow, Uttar Pradesh.

Subject: Submission of Final EIA report for Environmental Clearance of proposed
Building Stone, Khandas & Gitti, Boulder Mining Project at Gata No. 332
{(Khand No.-02), (Area 1.61 Ha.) in Village Barokhar Khurd, Tehsil- Naraini &
District- Banda, Uttar Pradesh

Dear Sir/ Madam,

Kindly find the Final EIA report which has been prepared for the above mentioned Minor
Mineral Mining project based on the TOR issued (431/Parya/SEAC/4983,/2019 Date-
27/121/2019) by the Directorate of Environment Uttar Pradesh.

We kindly request you to consider my application for procedural Environmental Clearance
'mﬁmﬁﬁﬂw
,__zf;.:,_;_'l, w

(Sudha Singh)
(Proponent)

“aTA,
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{ . R & ~ISHR a\]t
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Enﬁraﬁmwtﬁ! Impact Assessment

- - e

&
Environmental Management Plan
(FINAL EIA REPORT)

Building Stone (Khanda, Gitty, Boulder) Mining Project
At

Gatn No. 332 (Khand No.-02)
Area- 1.61 Ha.
Village: Barokhar Khurd, Tehsil Naraini
District- Banda, Uttar Pradesh
Production Capacity 16,100 m® per year

M/S DISHA ENTERPRISES

Project Proponent: Smt. Sudha Singh W/o-Shri Sunil Singh
R/o-Village-Nonia Muhal Chhabi Talab,
District- Banda (U.P)
Pin Code-210001

&7

Prepared By:-

Envimnmental Research and Analysis, Lucknow (U.P.)
An IS0 9001:2015 Certified Organization
QCI-NABET Accredited Organization,
Certificate No. NABET/ EIA/ 1619/IA 0019
C.No: 0522-9078000, +91-7080999935
E-mail:eraenvcle@gmail.com

www.eraconsultancy.org.in
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIAJEMP CHAFTER-1- INTRODUCTION

CHAPTER-1
INTRODUCTION

L0 PURPOSE OF THE REPORT

Environmental Impact Assessment (EIA) is a decision making tool to the authorities. which brings forth
the factual position about & project that enables them in arriving ot an appropriste conclusion for the
proposed projects, to retain them if environmemally sound, and reject if found having deleterious
overall impact. EIA identifies the extent of the environmental, secial and economic impacts of'a project
prior to decislon-making, EIA systematically examines both bencficial and adverse impacts of the
proposed project over and above the prevailing conditions of environmental parameters and ensure tha
these impacts are taken into sccount during the project designing stage itsell and the values of the
combined impacts are never allowed 1o exceed and remain within the statutory norms.
Environmental Impact Assessment report [s prepared 1o comply with the Terms of Reference (TOR)
received from SEAC vide Lemer no. - 431/Parva/SEAC/M9832019 date 27/11/2019 under EIA
notification of the MoEF (Feb, 2010) and also the EIA Guidance Manual for Mining of Minernls of
MoEF, Govt. of India, for seeking environmental clearance for Building Stone (Khanda, Gitty, Boulder)
Mining Project which applied mining lease area s 1.61 hectares falling under category “B17. The lesse
area lies near Village: Barokhar Khurd, Tehsil: Narainl District: Banda, Unar Pradesh,

1.1 IDENTIFICATION OF PROJECT PROPONENT
The praject is being proposed by Smt. Sudha Singh W/o-Shri Sunil Singh. The EIA/EMP repon is
prepared as per the TOR granted under the EIA Notifiention. In order to nssess the impact on
environment due to proposed mine, it is necessary (o ascertain present status of environment prevailing
at the project site and idenification and assessment of impacts on the environment of the proposed
operations, i

1.2 BRIEF DESCRIPTION OF PROJECT

The proposed project is Building Stone (Khanda. Gitty, Boulder) Mining Project and the estimaid
project cost is Ks 30.26,800/-. The proponent has applied for mining lease for Building Stone, Minmg
over an area of 1.6] Heclare at Village: Barokhar Khurd, Tehsil: Naraini District Banda, Ustar Pradesh

PROJECT NATURE, SIZE & LOCATION-

- Nature

The proposed project is Building Stone (Khanda, Girty, Boulder) Mining Project.
Slre |

« It has been proposed 1o prepare 16100 m'/Year of Building Stone annually over 61 Hectare.
F\. E_MIE“'
s D1
it
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIA/EMP CHAPTER-1- INTRODUCTION

Location

The mining project arca is located in Gata No. 501 in Village Nahari, Tehsil Naminl & District- Banda,
Utiar Pradesh. The mining lease / proposed project area fulls in Survey of Indin Toposheet No. 63C/7.
The mine lease area is locsied betwesn as follows:

Project Site co-ordinates Pafnts. No. Latitude Longitude
A 25°1944.2°N 80°22'34.14"E
B 25°1943,1T°N B80°2236.52°E
C Ts-*'“m"n.ufi_ 80°3233 88°F
D 25 193885N §0°2234.1TE |
E 2571936, 74N 80°2233.02°E
F 25°193841"N B0P223095'E
G 25°1990.02°N B0°2232.06'E
H 25°1940.6TN 80°22°31.37E
Mimerals of mine Building Stone(Khanda, Gitty, Boulder)Mining Project
Nearest Raitway Station Khurhand railway station about 11.05 km towands
North- East.
Nearcest Ajrport Chakeri, Kanpur about 117 Km towards North
direction,
Nearest National/State Highway NH 76 sbaut 9.11 km towards North-Esst direction
from the project site.

Project’s importance 1o the country and the region
Building Stone (Khanda, Gitty, Boulder) Mining Project being used for construction material and other
various gonstructional projects. There is lnrpe demand of Gitti- Boulder for roads, rilway tracks,
building construction etc, As per requirement of Citti-Boulder resource is available under permissitie
limits. Such mining projects ‘boost up the local as well as the economy of state because of
rapid and cost effective infrastructural development.
This project operation will generate employment to the people residing In vicinity for abowt 300 das
annually and approximately 200 peoples employed will be benefited directly and indirectly from e
project,
L3 H.EGIJLATnﬂ COMPLIANCES & APPLICABLE LAWS/REGULATIONS

a) Thmismiew case against the project and project proponent.

b) There is no any National Park / Sanctuary within 10 kms radius from the project site.

L4 SCOPE OF THE STUDY
The Expen Appraisal Committee (EAC) for mining projects considered the project d:ﬁ n‘uﬂiﬂ:,
Based on the Information comained in the documents MHMM?M the SEAL
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIAEMP CHAPTER-1- INTRODUCTION

Uttar Pradesh prescribed the Terms of Reference (TOR) vide Letter no: 431/Parya/SEAC/4983/2019

date 27/11/2019,
1.5 POINT WISE COMPLIANCE OF TOR

The points have been raised by the SEAC-Unar Pradesh in the TOR and its compliance given as under:-

by analyst approved by NABL or
MOEF&CC shall be annexed with then
EIA report and original analysis report
should be presented at the time of
presentotion.

S.No. ~ TOR Complianee
1. | All pages of technical documents’ Complied
EIA/EMP ete. should be signed by the
| consultant and project proponent both. >
2. | Copy of all the annlysis reports signed Complied

(Shall be available at the time of presentation.)

J. | MOU signed botween the project
Proponent sad the consultant should be
submitted.

Complied
{Record available)

4. | Year-wise production details since 1994
should be given, clearly stating the
highest production achieved in sny one
year prior to 1994, It may alo be
categorically Informed whether there
had heen any Incremse in produection
after the EIA Notification, 1994 came
into force w.r.t the highest production

The project proposal submiticd in 2019 for
16100 m'/ year as per LOL It is newly proposed
project only LOI has been issued and production
will be commenced after getting EC.

nchieved prior to 1994,
5. | The lab conducting the analysis should | Monitoring has been done by the M/s Ulin
be authenticated and reghstered. Testing & Research Laboratory, Noida, Ufle

Pradesh which is certified by NABL and MOEF |
& €C. The NABL accreditation Mo, TC-%18%
The validity of accreditation upto 15/11/2020

6. | A copy of document in support of fuet
that the proponent Is the rightful lessee

The copy of letter of intent (LOI) of mining
lense issued by the District Magistrate, Banda

of the mine should be given. LULP. vide lotter no, 739 khanij-30, Banda, o
dated 06-06-2019 in fayour of Smt Sodh
|- Singh W/o-Shri Sunil Singh for mining of
{TAH Building Stone, Khandas & Gitti, Boulder.
11- LOI (Copy) is attached as Annexure L.
: | | =
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIA/EMP CHAPTER-1- INTRODUCTION

7

All decuments incloding approved mine
plan prepared by RQP (suthorized by
Indisn Burean of Mines and
Directorate of Geology amd Mines,
Lucknow), EIA and public bearing
should be compatible with one and
other in terms of the mine lease ares,
production level, waste peneration and
its manngement and mining technology
and should be in the name of lessee
The mine plan should take into account
the conditions of the mine lease, if any,
In terms of distance to be left un-
warked from the river Nowing nearhy.

Mining Plan and Progressive Mine Closure Plan
of proposed mining lease area has been
approved by Direclor General of Mines and
Geology Department, Lucknow (LLP.). Vide
Letier No. 663/MINING PLANZ016 on dated
29/07/2019. Approved Mining Plan (Copy) is
attached as Annexure IL

All corner coordinates of the mine lease
aren, #superimposed om &  High
Resolotion Imagery/toposheet should
be provided. Such sn Imagery of the
proposed area should clearly show the
land use and other ecological featares
of the study area (core and buffer
zone),

All comers of the coordinates of ML srea are
superimposed on toposhest of survey of India
Toposheet No. 63C/7.
Coordinates of the mine lease area as given
below.

Paint Latitude Longitude
A 25°19'44 22°N BO°22'34.14"E
B 25°1943.17°N 80°22°36.52"E
C 25" 1939, 14"N 80°22'33.88"E
D 25"1938.85"N 80°2234.17°E
E 25°1936.74™N BO*2233.02°E
F 25°193841"N 80°2230.95"E
G 25°19'40.02°N BO"22732.06"E
H 25°19°40.6T"N 30°2231.3TE

Imagery of the proposed area clearly shows the
land use and other ecological features of the
study area (core and buffer zone) for Land us
and High resolution Imagery FCC maps am
prepared with use a RS-GIS 1echinique.

-existing minerals and history of the

Information should be provided in
survey of Indin toposheet 1:50,000 scale
indicating geological map of the ares,
gromorphology of landform of the area,

frea, important water bodies, streams
and rivers and soll characieristics,

Key plan is enclesed 2t Plate Mo, |
Greomorphology of landform of the area is gives
in

Chapter No 2 of EINEMP report s pe
1:50,000 scale.

PhatocopyAlte:
\
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50D 90D

10,

Detafls about the land proposed for
mining sctivitics should be given with
information #s to whether mining
conforms to the land use policy of the
giate; land diversion for mining shouid
have approval from state land ose
bosrd or the concerned authority.

Yes mining will be done as per the guideline of
central / state govt. Policy.

11,

It should be clearly stated whether the
proponent company has a well laid
down Eavironment policy approved by
its Board of directors? If so, it may be
spelt out in the EIA report with
description of the prescribed operating

process/procedures to bring inte focus
any infringement/deviation/violation of

the environmental of  forest
norms/conditions? The hierarchical
system or administrative order of the
company to deal with the
environmental lsues and for emsuring
compliance with the EC conditions may
also be given. The system of reporting
of non-compliances’ violations of
environmenial norms to the board of
Directors of the company andfor
shareholders or stakeholders st large
may also be indicsted in the EIA
report,

Yes, lessee has a well laid down Environment
Policy.

Follow-up environmental awareness among the
emplayees and encourage them to work inan
environmentally Responsible Manner.

Trained, educate and inform our employess
about environmental management issves that
may not affect their work and Health,

Where required by lepmisialtion or whee
significant health, safery or environmental
hazards exist, develop and maintain approprise
emergency and spill response programmes.

The Company shall be awme about
environmental issued and insuring compliances
and conditions which applicable for the projéect.

1

Issues relating to mine safety, including
giabsidence study in  ense of
enderground mining and slope study in
case of open cast mining, blasting study
ete. should be detafled. The proposed
safeguard measures in each case should
also be provided,

Mining is being done by open cast mining so,m
subsidence study is required. All the safe guard
mensures shall be provided whose detafls an
glven in Chapler No-4,

1

The stady area will comprise of 10 km
zone around the mine lease from the
lease periphery and datn contained in
the EIA such as waste generation ete
should be for the life of mine / lease
perind.

Study area comprises of 10 Kms radius around
the mine lense boundary, Topographic M
showing 10 Km radius around the ML area hm
been fumished in the EIA report.

All the data contained in the El gtepnn
are for lease peﬁn:in%ﬁktgmiiw

Sn@mumﬁ-dhmw
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The areaflocation sround 10 kms (oerial) mdius

Barokhar Khurd 0.29kms towards East

Girwan 200 kms towanls
Sauth

Jarar 1.0 kkms towards West

Paigambrpur 1.24 kms towards
North

Barokhar Buzurg 400 kms towards

y North
Map showing all the monitoring location is
attached as Annexure ITL

14. | Land use of the study area delineating
forest area, agricultural land, gracing
land, wild life sanctuary and national
park, migratory route of fauna, water
bodies, human setilements and other
ecological features should be Indicated.

The Lease area falling under stony area and used
for Building Stonc purpose. Toposheet Map and
other relevant imageries along with the
document support has been Chapter no 2.

15| A Certificate from the Competent
Authority in the State Forest
Department should be provided,
confirming the involvement of Forest
land, if any, in the profect aren. In the
event of any contrary claim by the
Project Proponent regarding the statos
of forests, the site may be Inspected by
the State Forest Department along with
the Regional Office of the Ministry to
ascertain the status of forests, based on
which, the Certificate In this regard aa
mentioned above be issued. In all such
cases, it would be desirable [for
represenfative of the Stmie  Forest
Department to assist the Expert
Appraisal Commiltees

The Mining Lease area does not involve any
forest land. The land of the Mining lease arch is
Government land (Stony ares).

16, | Status of forestry clearance for the
broken wp area and virgin forestland

e | Involved in  the Project including
,'._-'-.iq;puuhnﬂnnpml valoe (NFV)

ind compensatory afforestation (CA)
should_be Indicated. A copy of the
;q&nr ‘clearance should alse be
furnished.

ﬁwhrdufﬂn'ﬂinimltnemhﬁnm_i
lend on the Stony area and this area is free from
any reservation of Forest Department Litty
Pradesh Government.

1. Iﬁpﬁfimﬁm status of recognition of
forest rights under the Scheduled

There I:W in the
project not applicable.

mmmm?-~m~
I 'F H - 0

Eo

propew——

Page-{

3pﬁ%ﬁ

R i



YD D0 5

.

181

BUILDING STONE (KHANDA, GITTY, BOULDER) MINTNG PROJECT OF DISTRICT
BANDA

EIA/EMP CHAPTER-1- INTRODUCTION

Tribes and other Traditional Forest
Dwellers (Recognition of Forest Rights)
Act, 2006 should be indicated.

18

The vegetation in the RF/ PF areas in
the study area, with necessary detajls,
should be given.

Project area not falling under Reserve
forest/Protected Forest in the core 2one area,

19.

A stody shall be got dome to ascertain
the impact of the Mining Project on
wildlife of the study ares and detnils
furnishod. Impact of the project on the
wildlife in the surrounding amnd any
other protected area and sccordingly
detniled mitigative measures reguired,
should be worked ouwt with cost
implications and submitied.

The study areas have No any Wildlife sanctuary
within 10 Kms Radius. Therefore, Not
Applicable.

20.

Location of nations] parks, ssnctusries,
biosphere reserves, wild life corridors,
tigeri/clephant reserves (exinting as well
as propased), if any, within 10 km of
the mine lease should be clearly
indicated supported hy a location map
duly authenticated by chiel wild life
wardem necessary clearance, Il any, as
may be applicable to sach projects due
to proximity of the ecologically sensitive
arcas as mentioned above should be
obtained from the state wild [ife
department/Chicl Wild Life Warden
under the Wild Life (Protection) Aet,
1972 and copy furnished,

There is no National Parks, Sanctusties,
Biosphere  Reserves, wildlife  Corridon,
Tiger/Elephant, Reserves within 10 kms withmn
the proposed mine |ease area.

21.

A detailed biclogical study for the study
area [core zone and bufTer zone (10 km
radius of the periphery of the mine
Tease)] shall be carried out covering
both terrestrial and aquatic flora and
fauns. Details of Nlors and fauns, duly
authenticated, separately for core and
bufTer rone should be furnished based
on field survey clearly indicating the

A detailed biclogical study (of 10 Kms radius
study area) was conducited by Ecology and
Biodiversity Expert and the details ane
incomporatad nthe EIAEMP Report.

There is a KEN River Mowing towards wes
direction from the project site which is approx. &
kms, A canal origimate from Ken river flowing

nenr to the project site. T)EW it
0.58 kms from RspOlecT used for Land

15
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schedule of the fauna present.

Trrigation.

he detailed biological study in the 10 kms
periphery has been described in Chapter 4.

IL | Proximity to Arcas declared ‘ax
*Critically Polluted’ or the Project
areas likely to come onder the *Arnvali
Range', (attrocting cowrt restrictions
for mining operations), should ako be
indicated amd where s0 required,
clearance certificatioms from  the
prescribed  Authorities, such as the
SPCB or State Mining Dept. Should be
pecured and Turnished (o the efMect that
the proposed mining activities conld be
considered.

The project site is neither falling in proximify
ares declared as Critically Polluted nor falling in
Aravali Range.

The valid and lawfial LO! of this project site ks
been granted to the lease holder by the Mining
Department of UP Government is5 enclosed as
Annexure-1.

23.| Impact of change of land vse should be
given.

There shall be No alternation in the land use =
the project is of Building Stone, Khandas &
Girti, Boulder, Approved Mining plan along
with the LOI is afiached as Annexure [l and 1

respoctively,

24, | Impact of Mining on the hydrology of
the area including water flow in the
river adjoining the mine lease. It should
also take into sccount the inundation of
mined ont area due to Mow of water
from the river.

The water body ken river approx. 5 kms away
from the lease area and mining is open cast and
there is no water flow from the mine amm
towards river, There is no any impact on river.

25| R & R planfecompensation details for
the project affected peaple (PAF)
should be furnished, While preparing
the R & R plan, the National
Rehabilitation & Resettiement Policy
should be kept In view, In respect of
SCs /STs and other weaker sections of
the society in the stndy area, o need
based sample survey, family-wise,
‘ahonld be snderiaken 1o asseas their
requirements, and action programmes
prepared and submitted accordingly,
integrating the sector sl programmes of
line departments of the Siate

There will be po significant Project Affected
Person (PAP) by the proposed mining activities
Hence, there is mo need of R&R Plan, IF any
casg found on the basis of assessment may be

compensaté the affected people.

Government.
mz:mﬂﬂ
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DD OD D

B

One season (Nom Monsoon) primary
baseline data on amblent air quality
(PML.5, PMI10, SOX and NOX), water
quality, nolse level, soll and flora and
fanna shall be collected and the AAD
data so collected presented data-wise in
the EIA and EMP report. Site —specific
meteorological data should abe be
collected. The location of the
monitoring stations should be justified.
There should be at least one monitoring
gtation within 500 m of the mine lease
in the predominant downwind
direction.

One season (Non Monsoon) primary baseline
data on ambient air quality (PMas PMu, S0y
and NOy). water quality. noise level, soil and
flora and faune monitforing was corried in the
moniloring sites of 10 kms periphery wheress
monitoring dite near lease area was alwo
considered a5 site within 500 m radius. The
monitoring was done from Ist Oct, 2019 1o 3 15t
December, 2009 by LUkt Testing Research
Laboratory (MoEF & CC approved Laboratory),
The details have been given in the report where
required and the test reports are aniached as
Annexare V,

Air quality modeling should be carried
out for prediction of impact of project
on the air qualiiy of the srea. It should
also take into account the Impsct of
movement of vehicle for tranaportation
of mineral. The details of the dispersion
model used and input parameters used
for modeling should be provided. The
air quality contours may be shown on a
location map clearly indicating the
location of the site, location of sensitive
receplors, il any, and the habitstion.
The wind rose showing pre-dominant
wind direction may also be indicated on
the map.

Alr quality modeling was carried out impact of
Alr quality has been incorporated in Section 3 of
EIA/EMP report.

Wind Rose Diagram shown in Section 3.

The water requirement for the project,
its awvallability snd source to he

furnished. Fresh water requirement for
the project should be indieated.

The Tatal Water requirement in this project sit: |
is opprox. 7.73 KLD which consumed for
various purpose as follows-

Dust Suppression = 7.20 KLD,

Plantation= 0.16 KLD,

Domestic Purpose= 0.37 KLD

The water requirement for the project is given i
Section 1.

. {Necessary  clearance  from  the

| €ompetent Authority for drawl of
requisite quantity of water for the

11151 | 'project should be provided.

Not Applicable
Water will be taken from near villages througl
tankers.

il af water conservation measures

i proposed to be adopted in the projected
should be given,

The project do not cOnsumE any process wale

except for drinking. dust ion and
phﬂtﬂlﬂMﬁHh EHTERM

-

ot

-

Phot Attested

\
L R R MATTR

] Judilnle

o prim TUEF

A5 =24

Proprietar
Page -3

gt e



4 D30 QQ I

.l"!..

=,

184
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.

Details of rainwater  harvesting

proposed, if any, in the project shonld
be provided.

Mot Applicable

Impact of the project on the water
guality both sorface and groundwster
should be assessed amd nmecessary
safeguard measures, if any required
shonbd be provided,

=  Sorface Water
There is no significant adverse impact on surface
water due to project activity. There is no water
requirement in project activity,

=  Ground Water
The ground water guality will not be afTected
due 1o mining activity.
Impact of the project on the water quality and its
mitigation measures has been incorporated in the
EIAEMP report.

Based on the actunl monitored data, it
may clearly be shown whether working
will intersect groundwater. Necessary
data and docomentation ia this regard
may be provided. In case the working
will intersect groundwater table, a
detailed hydro geological study should
be undertaken amd report farnished.
Necessary permission from Central
Ground Water Authority for working
below ground water and for pumping
of groundwater should also be obtained
and copy farnished.

ﬁcmmmumwﬂmﬂ:prhufmlrﬂngmuh
bench wise width 6 m, height 6m in Stone, So
mining depth will not intersect the ground water
table. Hence permission is not required from
CGWA.

Water requirement will be met by tanker supply
therefore permission from Central Ground Water
Authority for pumping of Ground water is net
required. The approved mining plan is nitached

o Annexure TL

Detafls of any siream, seasonal or
otherwise, passing throsgh the lease
area and modification /diversion
proposed, If any, and the impact of the
same on the hydrology

The canal water flowing 0.58 kms in the Ens
direction which is away from the project site and
there i no diversion modification required t
canal stream,

A time bound Progressive Greenbeli
Development Plan shall be prepared In
n tabular form (indicatimg the lincar
and quantitative coverage, plant species
and time frame) and submitted,
keeping in mind, the same will have o
be executed op front on commencement

There 15 no field available for plantation in the
leasc aren due to stony surface in liu of land the
plantation shall be made by consultation with
forest department or Gram Panchayat. The
number of trees shall be planted on the basis of
the survival in the area

E' .!',.'*--ll"-hl' project.
A S
lncal tranxsport | Impact r ure due fo
M@wm due o projeet should be m@ assessed, There will noi se
ﬂﬂnpv At estag proplieler
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indicated. Projected Imcrense in truck
traffic as a result of the project in the
present road network (including those
outside the project area) should be
worked oul, indicating whether it is
capable of handiing the increased load.
Arrangement for Improving the
infrastruciure, il contemplated
{including action o be taken by other
agencies such an siate govermment)
should covered.

much impact on local tmnsport.

Details of the infrastructure facilities to
be provided for the mine workers
should be included in the EIA report.

Temporary sheller along with temporary toilet
connected to the soak pit of cermin distance and
drinking water from the mining lease area will
be provided to the mine workers.

Conceptual post mining land use and
Reclamation and Rehabilitation of
mined owt area (with plans and with
adequate rumber of sections) should be
given In the EIA report

Conceptual post mining land use is incorporated
in Chapter 8 of the EIA/EMP Report.

The soil is-also generated from joints cracks dwe
to mining will be stacked in a temporary stad
yard will be used for Land Filting purpose.

39.

Oeeupational health impact of project
should be snticipated and preventive
measures inttiated details in this regard
should be provided. Detalls of pre-
medical examination and
periodical medical examinntion
scheduled should be incorporated in the
EMP. Specinl attention should be in
view of stone crusher mearhy.

All Relevant Personal Protective measurs
provided to the all workers. Pre-medicd
examinntion and periodical medical examinatios
schedules have been fumnished in  the
mansgement plan of EIAJEMP Heport.

Measures of porcial-economic

significance and influence to the local
community proposed to be provided by
pruject proponent should be Indicated.
As far n8 possible, quantitative
dimensions may be given with time
frame For implemeniation

Socio economic measures for the local peopl
have been propased under the component of the
Corporate Environmental Responsibility along
with the budgetary allocation have bee
incorparated in the EIA/EMP Report.

Proposed project will provide the employmen
opportunity  to the local community henc
project  will have positive impact on thw
surrounding local community.

An amount of Rs. 1,.51.340 will be allocated (or
CER sctivitles and policy. Detailed break up @

e ENMERPRISED Repor.

Proprielor
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Public hearing points ralsed and
commitment of the project proponeat
on the same along with the time boand
nction plan to implement the seme
should be provided.

The Public hearing pomts are raised and
commitments are point wise ottached in the
Annexure L

Detafls of litigation pending against the
project, if any, with direction / order
passed by amy court of law agninst the
project should be glven.

There is mo court case or [itigation pending
against this project in any court of law.

The cost of project (capital cost and
recurring cost) as well as the cost
towards implementation of EMP shoald

clearly be spelt out.

The cost of projects (capital cost and recurring
cost) as well as the cost towards implementation
of EMP) has been described in Chapter &

Details of Transportation of mined oot
materials as per the Indian Road
Congress for both the ways (loaded =
well onloaded trucks) load and its
impacton Environment.

'nu mine matesial shall be transported as per
centralistate government. Rules regulation for
transportation of Building Stones.

02 km kachcha haul road to be made
matorable. Submit Plan

A motorable haul rond will be constructed o
connee! the mine site to the nearest
rond/Highway and the plan for the same is
detailed in Chapler 4,

46.

Besldes the nbove, the below mentioned general points are also

i} All documents to be properly referenced with index and continuous page

namberd

Complied

ii) Where datn are presented in the Repont especially in Tables, the period in
which the data were collected and the sources should be indicated.

Indicated

71

iii) Project Proponent shall enclose all the analysisftesting reports of water.
air, soll, noise ete. using the MOEF&CC/NABL accredited laboratories.
All original analysisftesting reporis should be available during sppraisal
of the project.

i) M:reﬂ:dmmnhmﬂdnﬂnmlwmthn:WImm
English transiution should be provided.

v) The Questionnaire for environmental appraisal of mining projects as
devived earlier by the Ministry shall be filled and submitted. >

vi) While preparing the EIA report, the mstructions for the proponents ard

e instructions for the Consultants issued by MOEF & CC vide O.M. Na. J-
1O T 4 11013/4172006-1A.11(1) dated 4th Angust, 2009, which are available on
te of this Ministry. should be followed.

if any made in the basic scope ond pre
in Form=1 and the PFR for securing TS sk LI
tion of MoEF&CC with reasons for ﬂ.‘hil"l l:imngu

S 7 Photocopy AtiRrTEC
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
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EIA/EMP CHAPTER-2- PROJECT DESCRIPTION
CHAPTER- 2
PROJECT DESCRIPTION

2.0 GENERAL

The Environmenial Impact Assessment report has been prepared in terms of EIA notification of the
MoEF dated 14" Sept 2006, as amended on 1" Dec 2009 & 4™ April 2011 and the EIA Guidance
Mmnual for Mining of Minerals (Feb, 2010) of MoEF, Govt. of India, for secking environmental
clearance for mining in the existing area of Village- Barokhar Khirrd, Tehsil- Naraini & District- Banda,
Uttar Pradesh of Building Stone (Khandas & Gini, Boulder) mining lense measuring 1.61 hectares with
the total ¢luster aren 5.69 Ha. falling under category “R1",

2.1 DESCRIPTION OF THE PROJECT
mwnpumdmjmhﬂulumﬁmﬂmﬂukﬁam.mhmﬁﬁmmmm
project cost is Rs 30, 26,300/- The proponent has applied for Mining lease Building Stone, Khandss &
Gitti, Boulder Mining Project Mining over an area of 1,61 Hectare at Village- Barokhar Khurd, Tehsil-
Naraini & District- Banda, Urtar Pradesh,

12 NEED FOR THE PROJECT

Building Stone, Khandas & Giitti, Boulder Mining Project is used for construction material and in aher
various infrastroctural projects. There is large demand of Gitti- Boulder for road, milway tnck.
building construction etc. Abundant Gitti- Boulder resource is available under permissible limits. Such
mining projects boost up the local as well as the economy of state because of rapid and cost
effective infrastructural development.

Letter of Intent: The Letter Of Intent (LOT) has been issued by the District Magistrate, Banda, LLP.
vide letter no. 73%khanij-30, Banda, dated 06-06-2019 in favour of Smt, Sudha Singh Wio-Shri Sersil
Singh for mining of Building Stome. Khn'dukﬁiﬂhﬂwldurtt:m of LOI has been enclosed s
Annexure[),

Lease Period: 20 Years

Mine Plan and Progressive Mine Closere Plan:

WMMHM Mine Closure Plan of proposed mining lease area hias been approved by

of Mines and Geology Depantment. Lucknow U.P. Vide Letter No. 663/ MINING
29/07/2019 enclosed as Annexare-IL

Wﬁhiﬂﬂtklum m rWIWmnglmm 190.728m K
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT

BANDA .

EIA/EMP CHAPTER-I- INTRODUCTION

permission should be sought, as the TOR may also have to be altered.
Post Public Hearing changes in structure and contemt of the Final
EIAEMP (mi'ln'lim modifications arising out of the P.H. proeess) will
entail the PH with the revised documentation.

done

¥iii) The EIA repon also include t:]mﬁmphn nflhnaru indicating
contours of main topographic features, drainage and mining area, (ii)
geological maps and sections and (iii) sections of the mine pit and
external dumps, if any, clearly showing the land features of the adjoining
ared.

Inchuded

Mis. DISHA ENTERPRISES
Proprietor
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EIA/JEMP CHAPTER-2- PROJECT DESCRIFTION

e i

157.10m respectively, therefore the total height from the surface to tip of the lease will be 33.628m &
the proposed total depth for achieve mineable quantity for the 20 years is 42 m. Therefore, 8.37m pit
forms after the mining below surface level.

As per the approved mining plan from the UPDGM following process will adapt by the project
proponent as post mining activity-

After completion of mining the outer periphery of mining pit shall be fenced.
Plantation shall be done Haul road 160 sapling shall be planted ot a distance of 3 meter during

mine closure plan.

Six monthly compliance report according EC letter condition issued by DOE(U.P.)
As per the approved mining plan the total estimated pit depth will be 8.37 m and it will be sed

as a rainwater harvesting unit only.

As per the MMCR 2021 of the completion of the lease period lease holder will fuslfil all post mining
activitles and handaver the lease again to the District magistrate for e-tender cum e-auction.

LOCATION DETAILS
The mining area is located in Village Barokhar Khurd, Tehsil Naraini & District- Banda, Uttar Pradesh.
The mining lease / proposed project area falls in Survey of India Toposheet Mo, 63C/7. The mine lease
aren is located between-

ect Site co-ordinntes Polnts. No. Latitude tade
i A | 25°1944.23°N B0F2Z34.14°E
B 25°10'43,17°N B02236,52°F
c 2591930, 14"N 8072233 88'E
D 25%1938.85"N BO0"22734,17"E
E 25°19°36.74"N B0"2233.02°F
F 2551938.41°N 80°2230.95°E
G 25°19%0,02" N 80°2232.06"E
H 35194067 N §72231.37E
Bui_l-dimsl'mtﬂhndukﬁ?m Boulder)Mining = |
Khurhand railway station ebout 11,05 km lowars
North- East.

direction.

Chakeri, Konpur abowmt 117 Km towards Norh

fram the project siie.

NH 76 about 9.11 km towards Norih-East direction
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1.4 LEASE HOLD AREA
The entire lease hold aréa of 1.61 ha lies in the rock of Building Stone, Khandas & Gitti, Boulder
Mining Project. The breakup of the land use for ancillary feature around the mining area iy given below:

ISr. Land use Agriculture | Forest Land | Waste land | Grazing Land
No. tand (ha) (ha) (ha) (ba)

1 | Mini = - . T
| 2| Approsch Road - . .

3 | Dumps - = .

4_| Office, Resht Shelter etc. - - - -
5| Balance undisturbed land - .61 .

Total - - 161 -

LS TOPOGRAPHY

The district largely consists of irregular uplands with otterops of rocks imtermingling mostly with
lowlands, frequently under water during rainy season. The Baghein River traverses the district from
south-west 1o north-east, The tract Iying to the right of the river is intersected by numerous smaller river
and rivulets, bul to its left is a flst expanse, most part of which is made up of Mar and Kabar soils,
eroded and converted Into ravines along the banks of the rivers Ken and the Yamuna.
2.6 GEOLOGY OF THE AREA:
The general siope of lese area is from South-West 1o North-East direction. No seasonal & perennial
drainage exists within the lease area. Due to past mining the lease is degraded by mining pit & depth of
pit varies 3m to Sm. The highest and lowest point in the leasehold is 149.80 mRL 1owards South-West
direction and 145.10mRL towards North-East direction, Banda district lies between latitude 25° 00'00"
and 25%59°007 north and longinide 80°06'00™ and 81°00°00" east. Total geographical area of the diarict
is 4460 sq, km. District headquarter is at Banda hoving 04 tehsils and 8 blocks. As per the 2001 ceasus
the district has population of 1501610 of which 807320 males and 694290 females. Scheduled aste
population is 311660, Literacy rate of the district is 54.2%.
Geologically the area comprises Precambrian Bundelkhand granites unconfirmably overlain by
Vindhyan are quaternary alluvium. The main and major drainage of the district are Yamuna, Ken ard
Baghain which are part of Yamuna river sysiem.
Physiographically the area can be divided into three physiographic units—
(1) Alluvial Plain

~ (2yMarginal Alluviol

11}4’-ﬁgjgwm rock) area.
Agriculiure B‘-*ﬂm&nmﬁfwmhy of the district, Both surfiace and ground water are used for

irrigaticm, The net irrigated area is 153804 Ha and the net area sown is 336000 Ha, which shows host
ﬂml'ﬂﬂhhﬁnﬂhymwmﬂﬂw e the rest depends on rinki 1.
Lﬂrgthﬁfmnlnﬂwmﬂnlhdawlﬂh 1193 Km. mwn?wlmanm

y ) gi Page 17
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Banda district is drained by Yamuna, Ken and Baghain rivers. River Yamuna bifurcates the district
Banda from Fatchpur in north and flows from west 10 east in the entire district. River Ken meels
Yamona at Chilla. River Baghain also bifurcares Banda from Chitrakoot in southeast,

17T GEOMORFHDLOGY & SOIL

8) Geomorphology:
The district is characterized by alluvial, hard rock as well us marginal alluvium, The district can
be broadly classified into three physiographic units. (i) The alluvial Plain, (i) Marginal Alluvial,
(i) High Land Area.

b) Soll:
In Banda district loose sediments as well as black conon sofl is found. Black cotton soil is
prominent in the central part. Four major rype of soil a) Rakar, b) Mar, ¢) Kabar and d) Padua are
dominant in the district.

23 HYDROGEOLOGY:

* On the basis of hydrogeological information ground water occurs in unconfined conditions in shallow
depths and confined conditions in deeper depth in alluvium, The thickness of alluvium varies from
45,00 to 200,00 mbgl in the district. Granites (Bundelkhand) has also good potential and yield at
economical discharge. Ground water occurs in fractures and joints in the hard rock. The potential
fractures are encouniered from around 28.00 1 96,00 meters in some ploces.

Depth To Water Level:

As per the depth to water level data of 27 permanent ground waier monitoring stations in the year 2009,
pre monsoon water level ranges from 2.75 mbgl (Khurand) to 26,95 mbgl (Bhitar Kerdera). In the post
monsoon period, depth to water level varies from 0,95 mbgl (Girwan) to 22.50 mbgl (Pailani). Water
level Muctuation varies from 0.0 in Rolvhdyajue to 8.02 m ot Naraind, It is observed that the hilly ard
rocky area the Muctuation is higher than the plain. Fluctuntion is more where less order streams gre
found

Long Term Water Level Trend:
mmmmmmmhmmnwwm:mmm
ten years show that (except Mataudh) all ather wells ‘are showing declining trend. The falling tend

0.0979 miyr (Girwan) to 1.5087 m/yr at Paprenda.

:;?mwm rainfall iz 902.00 mm. The climate is typical subtropical penctrated by long nd
Mﬂﬂﬁm bout 80% of the annual rinfall is received from south-west monsoon. May is fye

ALY ?ru:w:il dth mercury shooting upto 47.0°C. With the advance of monsoon by mid-Jue,

TEFP'NEE‘S
, : MWE Attnsten  wWs-DISHA EN
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIA/EMP CHAPTER-2- PROJECT DESCRIPTION

temperature starts decreasing January is usually the coldest month with temperature going upto $.8'C.
The relative humidity is highest in August about 85% and lowest in April.

1.9 MINING:

The procedure of Building Stone (Khanda, Gitty, RBoulder} Mining Project process are:

Proposed Mining Method: The proposed mining method will include the following steps:

It shall be opencast semi-mechanized mine. To meet required production wagon drilling with deep hole
blasting shall be carried out. The blasted material will be handelled with excavator & loaded into
dumpers. The height & width of bench shall be kept 6m with face slopes 70°, Secondary blasting with
jackhammer drilling shall be carried out if required.

Indicate quantum of development & tonnage & grade of production expected pit wide as in table below:

ROM Ginty. | Saleable Gitty. .
vear | Overbunden | FLATY mm Subgrade | Mineral | R
(eum) | g ider (cum) | Boulder (etim) mineral reject s
st Nil 16100 16100 NIl Wil Nil
2nd Nil 16100 16100 | Nil Nil Nil
L NIl 16100 16100 il Nil Nil
Ath Nil 16100 16100 . il Nil Nil
5th Nil 16100 16100 Nil Nil Nil
Total 82500 52500
Drilling:

The drilling will be done with the help of compressor and jackhammer. In this mine the diameter of hole
will be 32-34 mm and depith of hole will be kept from 0.8m to 3.3m in a single hole.

Blasting:

The hole will be blasted by using ANFO.

{“Ammonium Nitrate Fuel Oil Explosive (ANFO)"means an explosive mixture of ammonium nitrte
and fuel oil which is not cap sensitive, but does not intlude emulsion or slurry explosive or site mived
explosive {SME)}

Londing and Transportation:
Loading of stone block will be done with help of the winch and crane at both face and on truck. Small

stone block (patis) is loaded in trick with the help of Excavator. The trucks will be used for
transportation of stone block and Khandas from mine site to destination,

.J'Mf-ﬂ&uﬁng shall be carried out gfter the permission of Disirici Magistraie. Banda r'!.-"FJ arrad

i e dd’lfhm.ﬁﬁ'ly Gwalior (LLFP))
Blasting under the supervision of blaxter ond necessary preventive meavures sholl be
taken ax per the ,g-n#&fm of Directorate Generol of Mines Safety, Gwallor (UL.P)}

No. of Tiucks Required (maximum):
Toral capacily of fine s DISHA ENTERPRISES 16100 m per year
. T@n;nfwu:ting ﬁ?u--md Pmpm"jﬂf 100 davs
\ x :
‘ | "t = Y - .ltl-g
Bota(y Ar o Ry e

Ranon |
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o o=J

Building Stone, Khandas & Ginti. Boulder extracted in a day - 53.677 cum
Building Stone, Khandas & Gitti, Boulder extracted in one trick - 13 cum (approx.)
No. of truck required per day : Approximately4-5

Truek/tippers
Restriction of mining:

The target iesting and advanced stages of exploration require larger field camps and the use of heavy
equipment at the wirksite. Only trained workers or authorized visitors shall be permitted onto worksites
where heavy equipment is operating.

Only properly licensed and trained personnel shall operate heavy equipment. Workers shall be
constantly vigilant and never approach heavy equipment unless they are certain the operator knows
where they are, what they intend to do and where they intend to go.

Crews shall be fully trained for the job. They shall be provided with appropriate personal protective
equipment (e.g., hard hats, steel-toed boots, hearing protection, gloves, goggles and dust masks) Drill
rigs shall comply with oll safety requirements (e.g.. guards that cover all moving parts of machisery.
high pressure air hoses secured with clamps and safety chains)

2.10 GENERAL FEATURES:
It is a Building Stone, Khandas & Gini, Boulder mining project over an area of 1.6] ha ar Villyge:
Barokhar Khurdl, District Banda, Ustar Pradesh, It has been proposed 1o collect 12100 m' per yexr of
Building Stone, Khandas & Gini, Boulder annually as per LOI.

Vehicular Traflic Density:

The roads connect from the mine site to SH-49 which is 1.0 km further west. So. & pass way at eery
100 m distance will be provided to facilitate casy and smooth movement of heavy duty trucks,

The State Highway hos traffic density less than 3.4 trucks per day. On these Highway trucks/rolleys ply
regularly and these will easily sccommodate additional tucksitippers per day,

Township:
Since this mining is interminent and laborer employed would be mosily from adjoining areas, no
establishment of a colony is proposed. ' -

—->8 4
Power, y and Other Infrastructure Requirement Power:

Aﬂmgfg]uﬂliu ill be carried out manually ie. extraction of the Building Stone, Khandas & Gy,
Roqlﬁrmé by the working people. only during the day time. Hence there is no poset
2. mﬁmHmmquﬁmgmhhwuqhﬁnlmm

:l:mlnl & vench for the "ﬁuﬁ-ﬂ-ﬁﬁh

OCOPY
"Wlttr &gppl'y. Proprietar
' RB e
Wt ] e q&.ﬁ M P.“ I]

‘ﬁnﬂb
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In the Building Stone. Khandas & Girti, Boulder projects there is as such no need of water to carry out
operations, Water will be required for drinking purpose and dust suppression. The number of working
people is 27 so the water required for drinking purpose for the workers will be around 0.37 KLD, for
Plantation will be 0,16 KLD & for the dust suppression will be 7.20 KLD, making the total water
requinement will be 6.43 KLD, This water will be supplied from the nearby area.,

" AR ™
Daily water demand
T.T3KLD
Sy’
/'L\ P S /J\H
Dirinking Purpose Dust Suppression For Plantstion
0.3TKLD 720 KLD 0,16 KLD

Infrastructore /Site Services: i
The workers are mostly locals living in the close proximity of area and will work in shifts during day
time only thus there is no requirement of major infrastructural facilities 8t the site. The following
infrastructure facilities will be made available for the workers.

The site services like temporary shelter, first-aid box, drinking water and portable toilets facilities will
be provided to workers ai the mine site.

2) Manager’s Office: The activities shall be supervised by one competent person as overall
manager. In addition one mining mate cum blaster is proposed to supervise the drilling and
blasting operation. Main administrative office is proposed 1o be set up in nearby locality on
rental accommodation. However. at site one office of Manager is proposed of about 5 x 3 mtrs
Siize which shall slso provide accommaodation for key supervisory staff as well.

b) Canteen -cum-rest shelter: In order to provide the rest shelter for the personne! working inthe
mine and also 1o provide tea/refreshment etc. a5 per the Mines Act, 1952. The arrangement sall
be made to install a rest shehler-cum-canteen as shown in plate no.4 and shall be utilized by the
workers. The rest shelter will be for having rest during the lunch hours by the operators/ Intor.
:‘fm[,-ul::urmrshdm shall be about 15 x 3 meter 1o accommodate the working labors.

:1 an To provide the first aid for any son of injuries encountered during the miting

Jﬂﬂlﬂd‘ﬂﬂlﬁhﬂﬂﬂdit&h necded for first ald will be provided as per requirement. As he
Mmﬁwnm#ww MhﬂngMutsumn;uliﬂud first aides. they can provide firsig o
!nlfu:hhmunmupm

i operation, ope small first nid room will be provided at mine site. First aid kit and sufficers!

- ) Cedehe: At Mﬂmwmmﬁ however in flture if Women Workes

are emploved. arrungement for & small grshashll be made as per the requirement.
Anastad .
W s Page 4
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¢) Water Supply: The water supply for drinking purpose proposed will be made available by
hired tanker. The water will be taken from the village Public water supply which s just 0.5 Km.
away from the mine site and is controlled by the public health department of the siate
Govermment. The water form supply tube well is used for the entire village Banda. Therefore
the same arrangement shall continue for the mines a8 well,

f) Store: Since the mining operation will involve heavy earth moving machinery, a small
storerpom will be provided for day to day operations, No provisions for a separate workshep are
being made as the heavy repairs will be carried out elsewhere.

Manpower Requirement:

The manpower requiremnent for the proposed project will be around 21. Apart from these the local
manpower may also be required for excavation. ransportition and loading/inloading of Bullding Stone,
Khandas & Gitti, Boulder in dumperstrocks/trolleys,

5. No., % v Numbers |
1. Mi | time) 0l
= Geologist(Full time) 0
3 Mines mate / Blaster ]
4. Drivers . 03
£ ?Mnt 0
6. Time Keeper g
1. ﬂﬂhﬁmw:puch 01
Supervisor
8. Gm%m*_ﬁ: 01
9. Wagon Drill operator ]
10, Piece rated workers 9
TOTAL 11

il ol o el il

Page 12
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CHAPTER-3
DESCRIPTION OF ENVIRONMENT

JNINTRODPUCTION

This section contains the description of baseline studics of the area within 10 Km mdius surrounding
the Barokhor Khurd, “Building Stone, Khandns & Girti, Boulder Mine™, Tehsil- Namini, District-
Banda, Uttar Pradesh. The study was undertaken for prevailing environment in respect of land, air,
water (both mWMW}ﬁLMW{MMﬂ&MLWWMWW
been used to understand the existing environmeni scenario around the proposed mining project against
which the potential impacts of the proposed project can be assessed.

3.1 STUDY AREA AND PERIOD

Studies of various environmental parameters have been done within 10 km radius area of the proposed
project site. The impact identification always commences with the collection of baseline data such as
Amblent Air Quality, Méteorology, Ground and Surface Water Quality, Noise fevels, Soll Quality, Land
use pattern, Biological Environment and Socio-economic aspects, within the sindy zone of 10 km,
radius.

3.2 LAND ENVIRONMENT
LAND USE PATTERN

The land use pattern will mainly deal with the land use and land cover study within project site and
surrounding buffer srea. Land use refers o Man's activity and various uses which are camied ow on
land, Land cover refers to natural physical chamcteristics of earth surface like natural vegetation, water
bodies, rock/soll, artificial cover and athers result to land transformation,

Land wse and kand cover are interchangeable process due to man's activities interference.

10 km radius study buffer aren has taken for preparation and analysis of land use pamern.

Adopted Methodology

Data Used
¥ Satellite Image- Resourcesat-1 ' Mm "’BM
v Sensor- LISS 111 '
R.B .
¥ Band Comblnation- 2.3.4 Boiary. A
EF-PRIEE& -.r:"rtn :1 : .I‘:!I" :
v, _ﬁm}ﬂu}jﬁﬂiTnpmhnﬂnﬂnﬂmmEm hﬁ;—_p;i;q
| proprietorl

o g
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e o e e e NN

Saliem features of the adopted methodology for land use maps preparation of sty arcs are given

below:
|
¥ ¥
Satellite Data Acguisition Ancillary Data as SO
l Teopo map and Google data
Satellite data enhancement and Geo- referencing of
classification of study area anciflary data
Land use and land cover map preparation with
GIS layers generation using DIP and Visual
Interpretation
Ground Truth Survey
Rectifications of lond usefland cover maps
and genemie study area statics
Final Map Compuosition at
1:50,000 scale
Mine Liease Arena: - 1,61 Hec,
ANALYSIS OF LAND USE PATTERN
Table 3.1 Land Use/Land Cover Area Statics of Buffer Zone
5.No, LUMLC Class Area in Sq. bectare YeArea
1 River/Stream/Canal 975,15 3.04
2 Pond/Lake/Reservoir 680,93 2.12
3 “Crop Land 513554 16,00
4 Fallow Land 19445.76 60,60
s Forest 2806.96 8.75
] Human Settiement 631.78 1.97
> s 7 Mini 3541 0.11
WA T 8 Land With Scrub 2201.15 6.86
i e 4'|"' Lm:lw'lthmﬂ&ruh 0.55
Ry 'i Total \fs-DISHA Eﬁ%ﬁs 100.00
PR M Image Bosed
“F' ‘ proprietor asted
Pnatocopy 2‘1
. 1‘* T::g AR M e
~ poinry Adeccsis

xr-l‘f iLlu.
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m

Pie Chart of LULC 10 km Radius Boffer Study Area

e
]
AN i
Lard wse map of Buffer one
Land Usa Pattern Map of 10 Km Radius Study Area
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i s
Satellite Image Of 10 Km Radius Study Area
oty - R b R e ) .o O i A 'y il O i

- T S — ———
mET RS wEer  wERE  wWER  wETT WeTE SRR Suri mee e ben e

agvnd .mmmmhmn—ﬂqM|wnﬁ-m|
[__"!I'll'l At Willspe- Kulpahar, Tetmil Midpeheg,
District- Mahoba (ULP)
=== Ral By Mis- Bhart Granite Stone Works
— Road Prop: Bh, Mustageem Khan 5o Sh Ajee] Khan
] Fomm

Satellite Dots- Rewourcesat-2, LISS 1) M3

The Smdy aren is dominated by Agricuttural land as fallow & crop land which are covering 60.60 and
18: ﬁﬂii-df{ful stucly aren respectively.
q a.a,Am._Er:lwmﬂNMEHT

"i:hﬂivnn of ér Quality Monitoring Stations &ES
miiefy El:r Muality monitoring stations uw@ﬂﬁrﬁiﬁrﬁyﬂm the basis of surface influenee.
dmogmﬁim influenice and meteorological influence, From the mﬂ%wcm dana alresdy available g
m.ﬂcm}u Atteuted
\ g wGar (& Page 165
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the near-most site the frequency and duration of wind is preliminary determined, from which the ‘fikely
wind rose diagram 15 first drawn. Oul of four, two monitoring stations were selected in the direction of
the most predominant wind direction (Up wind); one in the downwind side. one closer 1o the project

silg,

24 hourly monitoring was carried out for SOy NO;, PM; . & PM, twice a week at ench station for a

study period of 3 months

3.3.1 Wind Speed
Wind speed and wind direction data recorded during the study period is useful in idemtifying the
influence of meteorology on the air quality of the aren. Based on the collected meteorological dam,

relative percentage frequencies of different wind directions are calculated and plotted as wind roses off
Sixteen directions viz. N, NNE, NE. ENE. E. ESE.SE, SSE, 5, S5W. W, WSW, W, WNW, NW and
NNW for eight hourly and twenty four hour duration respectively. The observed wind patiern during the

study period is described below and is plotted for the study period. The predominant over all wind
patterns for the study period is from Wiest to East direction,

Windross
% Freguency of Wind Spesd from & Direction

i
3!
z

== A7
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h-.-.-'-E
bI-'.

H™ |l n
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' 5 .;.'l v

Hnmyl-q ; :
Bwrips ok I:nh I
i b et h-jlll'lﬂlﬂ : &
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Methods for monitoring
The Central Pollution Centrol Board (CPCB) has published comprehensive document on emission
testing regulations (“Emission Regulations Pant-3, 19857), Those procedures relevant to the particulate
monitoring are summarized in Table 3.2(1):

Table 3.2(i): Methods adopted for PMys M5 SO; and NOy (as NO;)

Parameters Technique Technical Protocol ﬂettT::'l:mH
PM,s Gravimetric method US EPA Method 5 (pg/m’)
PM Gravimetric method IS 5182 (Part-XXIII) 5 (pgim’)
Sulphur Dioxide West and Gaeke 1S-5182 (Part-1N) 4 (pgim*)
Nitrogen Oxide Jacob & Hochheiser | 1S-S182 (Part-V1) T g’

i Particulate Matter (PM):-

The CPCB method and IS 5182 (Part-XX1I1) adopt a very similar approach to particulate sampling.
There are some differences in the expressions used, but they are generally of no practical significance. It
is recommended that CPCB method is adapied.
ii. Eqquipment ealibration:

For accurate westing of emission sourcés, the components of the sampling train is calibrated by outsowrce
and supplier (Master Calibentor) standards and solutions nre used, calibrated under cenified reference

material,

The ambient air quality primary data were collected 1o (ind the existing emissions / conditions. The data
is given in Table No. 3.2 (ii) and the ambient air quality Secondary data Is used. The data is given in

Table No. 3.2 (i)
Table 3.2 (li}- Ambient air quality Primary data monitoring stations
Station Name of the Distance from the project site Zane/Study Area
Cade sation [Project Area |
AQI Barokhar Khurd 0.29kms towards East Project Area
AQ2 Girwan 2.00 kms towards South Study Area
AQ3 Jarar 1.0 kms towards West Study Area
A0 Paigambrpur L24 kms towards North Study Area
f% | Barokhar Buzurg 4,00 kms towards North Study Aren
oK 4\ n\ Tuble 3.2(iH) Ambient Alr Qual
T ol M Average of
LSn {8 No. of CPCH
No. | Feflutent; Locstion observation xt “‘l:r Standanis
507 ' oL qr;;! 50
[ - A [ i .
LS e “
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(ug/m’) AQ2 1138 - 912 10.13
AQS 11.98 9.36 10.80
A4 13.51 9.53 11.88
AQS 11.53 1.63 9.57
AQI 26,78 20,79 24,57
s AQ2 27.54 22.46 25.1
2 w,-,,::, __AQ3 | 24 27,14 2145 | 2464 | 80
AQY 28.74 21.72 25.68
AQS 26.34 20.78 2471
AQI 75. 52 64,49 70.54
g | A8 TA61 61.45 64,58
3| |_AQ3 24 68.24 61.48 64.84 1000
g/ ACH 81.94 7216 T6.45
AQS5 6137 62.94 64.80
AQ) 39.51 33,74 37.26
PM2.5 AQ2 37.24 3141 34.71
Y1 g [AQ o 38.51 3147 313,97 Lol
AQY 40.15 34.56 37.55
AQS 3839 32,69 3555
Observations:

Ambient Air Quality Monttoring reveals that the maximum & minimum concentrations of PM,, for all
the AQS monitoring stations were found to be ranging between 75.52 pg/m’ and 61.45 pg/m’ and the
maximum & minimum concentrations of PM; .« for afl the  AQS monitoring stations were found 1o be
ranging between 40,15 pg/m’ and 31.41 pg'm’,

As for as the gaseous pollwtants SO, and NO; are concemned, the prescribed CPCB limit of 80 pg/m’ for
Residentinl and Rural area has never surpassed at any station. The maximum concentration of 502 was
found at AQ! with a value 13.51 ug/m’ and minimum at AQ2 with a value 7.63 pug/m’, The maximum
concentrations of NO2 were found at AQ3 with a value 28,74 pg/m” and minimum at AQ4 with a valuse

20,78 pg/m’

Free SiOy:
~Tahle 3.2 (iv) Sifica Contents in dust of alr samples collected
|_Si0, (ng/m’) AQ1L AQ2 AQ3 AQ4 AQS
Minimum 2.02 4.48 3.69 5.05 4.23
Maximum #4.53 1.95 4.09 _ 4.45 3.78
Observations:

 The concentrations of SI0; were found to be in ange of 4,53 10 202 pg/m’.  PROTOCODY BHtarErec

3.4 WATER ENYIRONMENT R.B WTerry

’ ! TERPRh%E Botary, Adrucite
3.41 GROUND WATER \Js-DISHA EN ol gLy 2

Throe waler sumples were collected from the study area. 111; locatipn of sampling points is shows
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING FROJECT OF DSTRICT
BANDA

EIAMEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Table 3.4.1 () and the physico-chemical analysis of the water samples is given in the Table 3.4.1 (ii).
Table 3.4.1 (i) Ground water sampling locations g

Station No. Viaiion Distance (km)
GwI Jarar 1.0 kms towards West
GW2 Girwan 2.00 kems towards South
Ei_'-‘il-'.i _ Paigambrpur 1.24 kms towards North
GW4 Barokhar Buzurg 4.00 kms towards North

Mis DISHA
proprietor
G e

Table 3.3.1 (i) Physico-chemical properties of ground water Study Area
Eﬁﬂhnﬁﬁﬂeﬂﬂ i
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

EIA/EMP CHAPTER-} DESCRIPTION OF ENVIRONMENT

BANDA

Fermimible Limit in

SNo|  Parsmeter Test Method | Rewilts | Unies “E:“' the Abwence of

Alternate Souree

I il FS:MMIH 1.9 N 6581 .

3 |Cokeair 15 3025 Pars4 ) =50 Huren ] [

3| 15 a3 | Agrecable - _Agreenble Agreeable

4 ke ' 7} IAgeeshle] - 1 Ageenblo |  Agreeble

5 FTovtveling 15 (234 Pan-10) =|,0 NTU ] [l

i [Vouwml |isdnes 153025 Pare-2 | myl

7 _|Cakeiunijas Ca) 15: 3025 Part-410) 7680 | man 75 300

] 153025 Par-16) 99 my] 30 100

] 3025(Part-33) [ . 150 1000

10 Jironias Fa) : I 0.20 mph | [K] No Relsuation

11 3] APHA-4506 F [ mg/l ] L5

12 |Towl vod Solid |15 3024 Pan-18) m mghl 300 . 2000

11 [Phennllo Compormd  [15: 3025 { Part-43) mgfl

i Detergents | Annex K of mgh
Is 13428 “l 02 - 1D
50, [IS:302%Pan-24) 73 | gt 200 400 Y

16 [Mitrate (s NU) 15; 3125 (Man-34) 124 myy/l a3 Mo Relaation

17 MCadmiam {an Cd) __118-3025(Poni1} <0001 mig'l £.003 No Relavation

% (L { 20 ) 153025 Part-47) <00l mg/l ot Mo Relonarine

| 0 Totnd Clromiem < {Ansri | o 15-13420 .01 . s Ne F
- : g1 ki
! mg] 005 15
myl K3 Mo Nelxation |
mgl | [X] Mo Relaxation |
i 4 Mo Relaxation
0.2 1
L
! o0m 02
my] 3 13
g 0.1 [E]
29 [ewon (s 1) 15.3025( Part-37) .| mglt 5] i
W [Seleninm (Sa) 15: 3025 Part-54) <001 =gl 0,01 Neo Kelwwaiion
Amnex ) off :

11 |Silver {As Ag) IS 13435 < -t o1 Mo Relaxation
<0000 | mgn 0.001 Mo Relnxation
=001 mg et No Roluation
<001 g 00 Mo Relaxation
<001 g 0.01 0.08
<L | 0,000 o Rebnxstion

!
: : “f 0001 i 0.0008 Mo Relaxation
iphenyl | L o

W[ Alkalinicy 15702 5 Fant-23) 536 gl 200 ]

1 [Sulphide (a1 HsS)  [15:3024Pari-291 L .08 No Relasstion

0 Cvunida {m CN) 15300 4 Pan-2 T <l B mgf gl Mo Relmestion

41 [ECali 151822 Abscm Absent Abncat

2 [l Form 181622 Abmen Absemt

M5, DISHA Emﬂm
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BUTLDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMF CHAFTER-3- DESCRIFTION OF ENVIRONMENT

&

Permimible Limit |n
%Nn Parameier TesiMethod | Ressls | Units ml o the Abweace of
Alwrmais Soaree
I fpn 15:3025(Pan-1 1) 7,16 . 6545 -
T [Colar 153005 Pari-4) S0 | Hawen 5 B
i [I5-3023(Part05) | Apreeable] - Agrocable Agrecable
S0 Pom-T) Agroealile H Apreeable Agreenhle
’ls-.'«mrm-m <10 NTU ] 5
nape | ™ 200 600
8000 | gl 75 200
3506 mgl 30 100
S494 | mg 250 1000
24 mg/l 01 No Rebotion
8.7 g i K]
[ gl 00 200
it | goei | " | oobess 0.002 Mox
Pretergents [ Annex K of gl
s 1428 o AR, Y
5 Pl | 3034 | mgn | 200 T
16 |Mitrwio (s WD) (152 3028 (Pan-14) 136 mg/l 43 No Helwxatron
17 _{Codminm (o Cd)___|15-3024Pan41) D001 |l 0,003 No Relaxation
18 [Lend { as ) IS0 (PendT) | <0.0) gl 001 Mo Helaxation
Tols Chiomium — [Ansex JofiS-10028 | = e e ekt
1SR4 Part-A2) o0 | . .05 [
1 <0.1 % X3 No Relaustion
) <. mg? 03 No Relaxaion
155025 Pant-26) <10 g 4 No Relrxston
15:3025(Pan-28) .
i <. - g2 I_
mm-m 153025 Pun-35 <Ol | mg 0.3 (53
15- 3025 Pari49) =10 e 5 15
21 [u-,-.uqnmr [IS:3025(Par-59) <0.1 g [ [X]
I [Parkon | Ba) - il 0.7 No Relaxation
29_{ioron n 0) |lsﬂnnpm4n <.l ) 05 =
W[ chemmm (5¢) 153025 Part-5h) <00l mg 0.0] Ko Relasation
31 [SilvertAs Ag) mz‘;" <0, 0.1 No Relsnstion
32 15; <0001 | g 0.001 No Relation
Wolybdemum (M) |15:3025Pmi-1) <001 | gl 0.07 No Relwxation
B [Nickel {os Ni 15302 5 Pur1-34) <00l gl 002 Mo Relaxation
35 DArsenac (s Ax) 15:3025¢Pam-37) .0l mel 01 0.0
" :‘;i?:“"'l Vo | APTIASED a0y | 08,0001 Mu Relaxstion
1= |Poly Chilorinated  |APHAGS30 am | . o S B
- 53025 Pan-27) 536 gt 200 w00
X R {m H5  |IS:R0SPan-29) 00| il .08 Mo Relaxstion
an |t P ON) |15 302 81 Part-2T) : No Relaxation
_ o Al JECaH A 181822 T Abrsent
s :-*Imﬁim 15:1622 Abmers
| Vo | propriete
o\ Mo on/ . f ol PhotoCony Atte=ts
" Sampling December 2019 (GW1) qﬁr e
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EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Permissible Limbt in
SNo|  Parameter Vet Method | Mesmits | o | AT | e Abuence of
. Alternnte Souree
153025 Par-1 1) 712 - 6,505 :
53025 P-4} =51 Haren 5 i5
15302 5 Part-1 ) Agreesble = _Apreeable Agreeshle
I5: Agreeable| - Agreeshle Agreesble
153024 Pan-19) <10 NTU 1 5
e |
15302 5P 211 o mgA o .
5180 mg/l 75 00
M| el 30 10
O 250 1000
0.29 g 03 No Relanation
(52 /] i 1.8
0 mg/1 500 2000
a0 | ™ | oonma 0.002 Max
mgf
Al 10
Al & =
|5:3025(Part-24) w1 | mgt | om0 w N
[15; T02E {Pan-3d) 136 mg/| A5 Mo Relrostion
| <0001 | gy B 003 Mo Relyuation
<00l mg/l 0.01 No Relaxanon
=001 "'ﬂ 005 o Relawation
<ih01 m| % 1.5
& mﬂ [ ] Mo Helmtion
[Elormmines (a5 C ) <18 | gt 4 Mo Relnaation
IFMW
=01 - | i
'l
i <001 gl (1] 0.2
<1.0 mgl 5 13
=B, } mg'l 0.1 (K]
“t1.| 0.7 No Helaxatmon
L i
<.} mg'! 0.3 T
=001 il L] Mo Rrlistion
<01 -t 0.4 Mo Relanstion
<0,001 mg! 0,001 No Relaxstion
0.0 gl [ 1 Ho Relanatsn
0,01 gl 0,00 No Relaxation
<01 - 0.01 0.08
.00 g 10,0001 ®o Relaxution
. <0001 = 0.0005 Mo Heluxathon
Alkalupty [IS902 5 Pan- 100 444 nap 200 B
uho fos HiS)  [1S-02 % Pant-29) <. mgt 004 Ho Reluxation
e (V) [IS:3005(PanaTy | <00l g .04 %o Helnxntion
el ™ L Abusot  JE Ciall | i bt
ol ol e s 1haz | A Al

Sampling October 2019 (GW2)
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BUILDING STONE (KIANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 93
BANDA

EIA/JEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Permimible Limdt in
£.Na Premeter Teast Method Resslts | Unin "'mh the Abwewce of
- ! Altrrante Sapree
T fon E3025(Pan11) 750 . 6588 =
¥ [whour 507 5 Tar-4) =5 1) Hazem 5 14
ok - | Ageesble | Agveable
e 3 Agreeabie Agreeatis
3 Euuh; WU 1 5
3
! 200 €00
gyl 7 200
» | =yl ¥ 100
] 230 _1000
gl 0.3 No Relnxarion
mgl ! (E]
mal 500 2000
" | 0.001max 0.002 Max
o U 02 10
o | b
r1]
0.003

BRER B EEagRE RRg aahl el Rkl
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 94
BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Permimible Limit in
S| Passner Te Method | Resaits | Uaits | ASTEE | e Aence of
! Albrrnate Sadiree
1 fon " |issinasipan-11) 142 | esas =
3 % ||sam-4' ] S0 | Hare 5 15
1o (5:3024Pan0S) | Agreeable] - Agreeshle Agreesble
J 1 |Tome |.®_°.“§Ll?“ A - Agreesble Agreesble
$ | Viebickity 153025 Pant- 10} <10 NTL ! 3
i
fi F::HHM 151035 Part-21 ) ki gl Sod i
7 [Calchmmias Ca) |E_m" 6560 | mg 75 200
_n_{:ljuuuﬂg [15:3025{ Pmci-46) Jam2 mgh 30 108
] wm | B30 5 Par12) [FET] ma/ 250 1000
0 Jiroeas Fe) _ (153025 Part-53 K7 mg 0.3 No f
in_[F 2 1) APHA 500 F 142 [ ! .3
12| Toul Dissobvod Solid | 1530235 Parn-16) 91 mg! 500 2000
|'5* WP | gom | ™ | osorie 0,002 Max
a; | ™ 02, . 1o
T [l . | [l
136 mpl 45 Mo Relavation
i (s L) .00 gl 0,003 Mo felaration
18 |Lond (& Pb) <001 gl 0.01 No Relaustion
oinl Cheomiom :
19 Len =081 i 008 Mo Relanatinn
30 |Copper (mCu) — |Ih:iDzSPana2} “0.01 mg 0,05 [ f
|| Votal 15, 3025 (Par.4) 0, g
22 _{Minera {53025 Part. 19} 0. oyl g o Relaxation |
' 23 [Chibormnines (0 CL) | ESH025(Part-2h) <10 oyl 4 Mo Relazation
tece Resdual 53025 Part-26)
& Iw : i .1 i 02 1
25 | Adwminin (ay Al |15 3025 Par-35) .01 gl [ 0.2
262w [S:302 5 Fan-49) <1 g s I
27 [Manganess (1s Mn)_|IS3025(Park-21) al.) gl [ (K]
3 |Briem ¢ Ba) m;“ * | 0.7 Mis Relunation
.l g [ ]
0,01 g 0. Moo Relnxaton
| i 0.l No Helnxation
<0001 | g 001 No Relsxstion
0.0 g 0.7 Moy Helmastrn
0.0 g o2 No Relneation
=1}, 0} gl .01 .05
oo | 0,0001 No Relaxation
amel |, 0.000% Mo Retaxstion
3 gl 200 0
<0.01 my ! 0.05 Mo Relnastion
<0.01 g 0.0% No Relmaion
(| A b
ips Al
'l\..'h;‘ e T ; P'wm““
"-\.’-:I- T""- i 4 = &mﬂmm A‘t i
Sampling December 2019 (GW2) =z ge,ﬁ Menga
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA
EIAEMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT
Permisvible Limit in
S¥e|  Parnmeter TetMetbod | Resute | Usits | AT i ibence of
Algraaie Soarer
T — [IS5025(Par=11) 7.50 - 6.8 2
: IZM [145:3025{Par1-4) 4.0 Harea ] 15
- s 1 Ageh Aposaabie
L = Agreeable Agreesbie
NTU ! ]
gl 00 oo
BT 5
Mg gl 3 L
9 |Chlonidelas C1)  [IS:3025(Part-32) 40.55 mgfl 250 1000
i _|{rius Fe) | TS0 44 Pari-4 1) [ BT mpl [E] o Relnuatsn
* oo 1500 F fAd n.'ll'l ¥ 1.5
o [IS3025( Part-16) 550 ] 300 2000
RABA) | a0 | " | asote 0,002 Max
o N Ml 3
15:3025(Pans-24) 20.96 mpl | 200 100 N
15: 3025 (Pan-34) 186 | gt 45 o Relaxation
15-T025( P art-41 ) =<0 i migfl a.003 Mo Relaxation
IS302%Pan-47) <0l | mat 0.0] Mo Relaxation
PRI it 005 No Rebaxarion
] D0l | g .05 B I ;
: e
= = mg] 0.5
] <10 mg [ Nao Relaxation
sq |Free Residunl !E:Jﬂﬂl’lm!ﬂ an o i
h g
1] <0.01 mgh 0.63 02
24 =10 e 3 L]
n : <01 g [0 03
A Faf
8 [Barien ( B) IETJ::I_H .| i 0.7 No Relaxation
X L1 [S:3025Pare57) | <.l | mt L :
mkﬁﬂé 183025 Fari-56) 081 | =y .01 Ne Relaation
3 Isitver eAs A - < i 0.1 Mo Relaxation
i [Miocuny (ms Fig)__[15:300 KPan-48) 0001 | me 0.001 Mo Relmation
31 IMolvbdonom (Mol 1S 3025(Fan-2) {1,081 miyl aa? Hﬂ!ﬂtﬂim
M [Nickel (as NE F.;m:gmsq <10} iong] 002 Mo Relaxation
14 [Arwiie (ms Ash 15,3024 Pant- 17} <0 Bl gl 01 .05
Muchree Asvabi | APHAGO
™ mﬁlhﬂ 00001 | 0 0.0001 No Meluxation
[ es [Poly Chiormmted | APHARGH e a.0808 N Relaxation
= L1 =gl
e Pan-21) 158 - 200 — 600
=~ » g;mmm@ <0.01 - 0.0 No Relavstion
153025 Pari-27) <001 my 0.05 No Relaxation
TR 1623 . Cofi'] g it A bt
F5-1622 én || ORI e Absent

Proprieto Photocgpy A s
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Batary AR

Bands 11

ALFT-T- {_lg



=N =y =Y =)

-

211

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PFROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Permimibie Limit in
Units n'm"' the Absence of
Alterunte Souroe
. EEE] z
Hazen 5 18
rg A.anih Agroeahle
= Agrecable Agreeable
NTL | 3
gl 200 i
gl 7 200
gl 30 190
mg/ 250 1000
] 0.3 No Relanation
mgf I L3
! 290 2000
" | ao0ime 0,082 M
myl
. S Y
myt | 300 40
g 5 No Retaxmion
mgil 0.003 No Relomtion
mg'l 0.01 No Reluxation
0.0% Mo Reldaxation
= . 1.5
HT' I
- e —
g 0.3 b
o 4 Moy Riefasaivan
- 032 i
25 |Abuwalnsam (a8 Al (IS 20050 Part- 55} =181 gl o3 02
M fEm 15: 3024 Part-19) =} .0 mg 3 13
27| Manpanese tas M) _[I5:3025(Pant- 39} <0l gl 0.1 (5]
3% |Racium { B2) i il 0.1 No Relexation
29 _|Boron (s B) IS <01 mgt | 08 |
1 | Selarom {Se) ) )01 myl [ Ho Relevation
1 |Ritver iAs Agd :;:‘;:é‘ <0, o ol Yo Reluxation
i T T T <0001 | mg) ] Mo Rclaxateon
5[ Medybdenim (Mo) |t 3025 .2 <01 myg) 007 No Relmation
1 | Nickel (as Ni) 5 Par-545 wdl0)| mg 1 0.02
B4 | Arsenec (an Axl 1023 Par- 3 T) {101 gl 0.0
Tk Spbmr Arsmate [ A PHAS 0
16 | i <0000 | - 0.0001
¥ |[ARalinky . |I5I0as(Pn-33) 1 ! 200
39 (Sulphide (as 155) L [IST025(Fen-29) =001 gl .04
G N} 0L P2 T mil :
Efall " L WS . Ul i 1]
& h‘tﬁTﬂIﬂ 'Iﬁ....“ = -.-.

I. , -

s;u':lh; November 2019 (GW3) 'ge.rr @t
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT a7
BANDA

EIA/EMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT

Permisalble Limit in
SNa|  Parumeter Test Method | Resslts | Uit "':::" the Absence af
Alermare Sonrre
| o 15 J0T5 Parr-11) .24 . 6.5-0.5 =
T ol (B30t | <50 | Ve | 3
1 _[Odour ﬁm""“l Agreeable - Apeesble Agreeable
1_{Tame 5. 3025(Part-7) - | Agtoesble Agreeable
5 [Tmted : o) <0 NTU ] 5
i Handnam 7 :
nT(m‘l (AR BB D o 200 A
1_|Caleinnas Ca) 1S30Z5{Part-40) 57.60 gl 13 200
¥ [Mognesiwmine Mg) _[I5:1025(Pani-46) 615 | mgl 10 100
9 = Cl (I 250 1000
10 o) % o2 .:g‘ (X P Relan ation
11 [Flioridetes F APHA4300 F 118 mg i [
otal Dissctved 1S M2 Part-16) 176 mg/l 500 2000
ol b Comypound  |15: 3028 [ Par-43) <4001 mg .00 ek 0002 Max
mp
«.1 a2 i
ol W .0 W ﬂﬂ"_g—‘
Iis 15: 1025 { Papr-34) 140 mp 43 Ho Relaxniicn
ki 18- 3023 Part ) =0,00] | 0.003 No Relanation
18 [Lend a8 Ph) IS302Pand?) | <D0l g/l 0.01 No Relaxalion
e I::ﬂt‘lrmh Arnen J of 1513428 001 -t 0.05 Mo Relaats
20 _[Copper (s Cit) 15 3025(Pan-42 <00 0.05 18
ST A T 1l
3 [Mimeenl OF 18:307 <0 | g 0.3 Mo Relaxstion
2 [Chlpeamines (s €1 [15:3025(Pan-26) <10 | . mg 4 o Relaxation
. e _ !
3¢ [Abwinium (as Al [I53025Pan-35) il 0] gl 0,03 02
|28 _jsinc SIS Part-29) =18 L.l 3 13
{152 7025 Pant-39) 0. mgl 0.1 03
T i T W
- 1
gl No Relaxation
Mo Relavstivn
gl Mo Relheation
syl Mo Relmeation
gt Mo Relaxation
gl .05
il Mo Helixsdion
Mo Reloommn
vl
g )
- Nav Helanarion
T 32 Nev Relnuatinn
3 | TR - Absent
3\ o agl2 o1 e N on Abseet Ahaent
e i A, hmt
o, p [
e Prop
‘g :—:-_ —-".::._r
Sampling December 2019 (GW3) W "%AW
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIA/EMP CHAFTER-}- DESCRIFTION OF ENVIRONMENT

Prrmissilile Limit in
svol|  Parumicter TeiMethod | Rowits | Usib w the Abscace of
Altermate Soarde
Jn [IS0a5(Paet- 173 3 . 6543 :
P | <54 Haxon E k5
¥ Agrresble - Agreeable Agroeable
. Agroesble| .- | Agreeshls Apreenble
3 <0 NTU i 5
. oo | ™ 208 400
5030 | mgh 7% 200
#5102 | mgi 30 100
143.97 gl 240 1000
618 | gl 03 o Relaation
Lis mp i 15
82| mg 500 3000
<000 w1 0,00 | max, 0,002 Mex
mgl
<) 03l 1n
E X I o, . [y Y B
sulphste lnmg ||5ﬂﬂ25{h't-i-1_'.i__ n!ﬂ 0 A0
6_|Nitrabe (s NO,) 15: 3020 [Pan- M) mal I N Relwwsion
17 |Cadieinn (s G |1 gl 0,003 Mo Relaxation
15 |Lend (o Ph) l&!ﬂi{?_—lﬂ gl .01 Mo Reloostion
ey Lo TR Vs o 0.05 Mo Relnxation
IS:I02qPan42) Ll 0.03 1.3
gl L% S 1
gt 0.5 ’
g1 4 No Relaxation
0.2 ]
gl
mp 0,03 [F]
g 15
P o
a7 Mo Relaxstion
gt
D1 | mpt 0.5 ]
<001 gt 001 o Relanstion
Ak | - i Mo Relnontemn
i Mertury (58 HEY ﬁm&m-m:- =001 nig'l ool o nﬂlﬂ.#'l
Ihhm-hm (bl [1S: 302 SrPar ‘3_ e g a.07 Reluxition
u [micket inn Ni) 1S: 302 5(Pan-44) .01 et 0.0z Mo Hebaxation
15 |Anicnic {as As) ﬂi;mm <L mg1 B0 008
AFHARED <6,0001 : 0 0001 8o Retaxation
 \mlmaa w0 | L 0.0005 Mo Retuxation
153028 (Part. 23 T gl 300 7]
Fummnﬂnn =i gl 0,05 Mo Relnoation
15:3025 Pai-27) <M. mpl 0.05 Mo Relaxntion
15 A2 T
i Rk
Enmpﬂniﬁﬂuhrr 2019 (GW4)
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA
EIA/EMP CHAPTER-} DESCRIPTION OF ENVIRONMENT
Permisaible Limit in
SNi|  Parameter ‘ Test Method | Resslvs | Unies '"'m"' the Abmence of
Alwrnpir Saurce
T 15: 3025 Par- 1) 720 5 650 3
: Ii'-"“‘" 025(Pan4) <50 _| Wawn 3 15
L 5. Part-012) Agireable = Agroeable A e
e Smsha [ Apeabie] | “Apcatie | Aot
i [Turbiedin [S-3025¢ Pare-1 0 <L NTU i 3
b [ Totyl Hasdicen 152025 Pary- 1)
{an CalOy) 600 | mall 200 [
[Calenmin Ln) 53023 Part-10) t080 | mgh 75 300
ek M : Tt FLAL] ml ] 100
fas) L 0 1000
Pan-33) mpt 03 Mo Mistuytion
A5 F ] K]
nri-1h % 400 2000
ot ol ol T 0.002 Mex
b 02 i
: mg/l 200 w Y
16 [Nitwe (ax NG [FS: 3025 (Part-34) .63 mg/l a5 No Relaxation
17 maum (s Cd) i) 1 “nog| g1 .00} Mo Helnation
1% [Leod { as %) 15:302 5 Pari-47 <001 miyl 0.0 T Relotion
0 lncirfhmm Anmax | of 1511422 P i .08 e ;
30 [Copper (€} [IS-3035(Pari42) D0 et 0.05 [
; TR ) s
-[Is: <8, | =l 0.5 No Relnxat
<10 el 4 Mis Relnsation
Froe Kesidual . 5
M e <, met 0.2 r_
26 [Aluminkum (as Al) =001 mg] 0.03 02
8 +m <10 gl 3 15
37 [Maiganese (ns Mn) =1 gl 0.1 %}
Aoy Fof
B | Bairiom | <t a7 N Relnxation
2 i " 13428 !
26 |Bomn (as B 15: 203 M . | g [E ]
3t [Seleniuim {Se) 15:302 5(Pan-58) <{1.01 w1 0.0 Wo Retaxation
B [Sitver (AS Agd vt <ti i o o) Na Refrxation
153025 Pan-4%) D01 _| g o.00} %o Relaxation
1 15:30235Faer-2 <101 ol 0.07 N Reloxntion
W [Nrehel (s Ni) ||E~.m;5mn-ﬂi il | gl 0.2 No Rebueation
38 JArsonke (as As) -3025(Part-1T) <001 el [ET 008
Paby Meelowr Arvmmise [APILAGI40
ﬂH: e Coe omal |, 2.0001 N Kelonston
g [Pty Chiorimated  [AFHIASGI0 <0000} a.000 Mo Relxation
- righens | e
1% | ARalmity S0 3 Part=2 | ins __me na 0
W |Solphide (e HaS)  [1530250Pa029) +0,01 gt 0.0 No Relusatnon
W0 | e (s CN) 15300 84 Part-2 71 T
1) JECak (R : 1l {
4T |C ol 151622
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

EIA/JEMP CHHAPTER-3- DESCRIPTION OF ENVIRONMENT

BANDA

&

Sampling November 2019 (GW4)
Fermimible Limit in
SNe|  Paranioser TouMethod | Rosulw | st [ AT ke of
e Altremate Bowree
1 pH :ﬂlﬂl{ﬁl-"'l 13 * EARS =
T |Colour ) 30| Hasen 3 i
] 153023 Parr-53 - Agreenhie le
I [Vnie IS Pari=7 Agrecsble] - - Agreeable -ﬁ
2 {Torbidiny 15-3025{ Part-1 ) <th | WU [ s
& |Total Handness 153028 Part-21)
27800 mifl 204, i
e 73 0
L=y 30 L
mg/) 250 1000
mig'l 03 Ne: Relaxation
=y i & I
L i 00 2000
- 0500 Ernan 0.012 Max
.y a2 18 J1
mygl 200 400
my] 5 o Relasation |
mg/l 0.00% No Relavation
myl 0.0 Mo Rckaation
otal Chromium Amnex | of 1513428
N
W Liien ; = <t g 005 ul:uhruu
n s T Part-< =00l mg/l .05 |
EX mal 03
g 1) <b.) el [E]
13025 Pars-26) <10 | ma 4 ho Rehuotion
F4: 1G4 Pt =260 A1 at s 1
Part.35) <001 | mpt 003 03
ISF0a5(Pan-4%) | w10 gl 3 5
lgg_ng%lmi ) g 0.l (K]
Anmax F L
iL'!-'lj-I!I <0, - 0T o B laation
[iS:3025(Pan-37) 0.1 g [ —
[15:3025(Pan-56) =001 ] [T No Relwrtion
Annax, J ol
'S 13458 .| : 0. No Ralnvation
T 15 3025{Pan 4%) <0001 my) 0.001 Na Relnustion
BT IS -2 T Y 0.07 Ho Relnustion
1 s Mi) FO25(Part-44) <00l | wgl 0.02 No Relaxation
35 [Arsenic {as Ax) IS: 302 8ar-37) “nol mgl 0.0t ond
v [P Arcenatic |AFILAGE40
Hra Carboma
[Pely Chlocinmed | APICABB0
i e
i [ Alkalinity 1530254 Part-23)
Wi ulphide (as HeS) (153025 Pan-29)
‘yonue (as CN) (1530084 Parn-27)
4L i Ips-1622
42 N [1s:1622




BUILDING STONE (KHANDA, GITTY,
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aguwm: MINING PROJECT OF DSTRICT

BANDA
EIATEMF CHAFTER-} DESCRIFTION OF ENVIRONMENT
Sampling December 2019 (GWd)
Prrmissible Limin in
shal  Parasvoter Test Mothod | Rewstis | Units ""'“""""'" : fhve Absewce of
Alteranle Sonrce
ok [TE3025Pan-111 718 6585 .
3 [Colmr 153025 Pari—) <80 5 [0
1_|Odar Part 05) | Agresable _ Agreeable Agreeable
i |Thsie 153025 Part- ) Apreeable Agrecahle Agrocable
| Turbidiy |s+%mpm}_ <10 ] 5
B | Tolal Hendness 180250 Pare-2 [
L Cat0y) s " -
Ca) __|I53025(Pan-i0) 380 73 200
15302 L3 Jn
IS302 5 Fan-52) A0 240
153 A1) 0.1g 03
amrﬁ! 0
IS-I07 5 Pan- 16) B!
|15 3025 (Pars-43) e

MRl ¢ EERER @RR E!!F REAER d@mg) & auaaaee @ &

153024 Pan-56)
31 [Sibver (Ax Ag) [;;'I';::T' | ni Mo Relaxation
2 |Mercuy {as H 15.3025{Pan-48 <0.001 0.08) o Relnxation
33 [Molybdamn (Mo) |I5:3025(Pam-2) =0l .47 Ko Relnxation
N [aeichel (as Ni) 15:3025¢ Pari-54) =301 o6 M Relnxation
U8 | Aronde Los Al [15: 302 S{Pam-37) 1,01 o401 .05
1 imm&mk APHABLAL — o.(i00} Yo Relanation
y [Polyihbrimatad  |AFHASI) D0 1 (K004 N Relgxmion
iH 200 )
Mo Relaxsion
Mo Relastion
Albment
Abeemit
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Ohservation:
Analysis of results of ground water reveals the following: -
s  pH varies from 7.50 to 7,16 of Study area,
= Total hardness varies from 420 mg/l 1o 276 mg/1 of Study area
* Total dissolved solids(TDS) vary from 882 mg/l 10648 my/! of Study aren 4
= Chloride from 143.97 mg/l w 40,55 mg/l of Studyaren
» Fluoride from 1.42 mg/f 10 0.66 mg/l of Study area
The ground water from all sources remains suitable for drinking purposes as all the constituents are
within the limits prescribed by drinking water standards promulgated by Indian Standards 15: 10500,

3.4.2 SURFACE WATER
Three surface water samples were collected from the study area. The location of surface water samples
is given in Table 3.4.2 (iff). The physico-chemical analysis of the these samples are given in the Table
34.2(v)

Table 3.4.2 (iif) Surface water sampling locations

Station No. Location Direction and Distance (km)
sWi Barokhar Khurd 0.50 kms towards East
sw2 Girwan 2.00 kms towards South
SW3 Jarar 1.0 kms towards West
SW4 Barokhar Buzurg 4.00 kms towards North

*} Photocony Attast

5 ENTERPRISES | é i
: .8 Ghanca

MisDISH .
':_'I .' L r""" B CivJC
7 Thble 33 (iv) Physico-chemical propertion of sypfaptiedler et

5= 0ol
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Sampling October 2019 (SW1)
_ _ Talerance Limil as per [5:23%

Sy PMarameter Test Method | Resuita Uity faey A | Class B c p|cCwsE
1 [pH {1S:3025(Pat-11) | 7.28 e 6545 | 6585 | 6545 ] 6585 | 6585
* | Vemperatare [IS:3025(Part-09) | (9.4 e - - - - -
[ Turbidity IS 3005 Pari-10) | 38 NTU - - E =
1 [Conductivity @25°C  JIS:3035(Pan<14) | 4206 | pwiem. . . = Ioh | X546
¢ [Tl s Solid |I5: ! 12 mpl . 3 .
i 0 [Total Alkalinity IS3025%Pan2h | izl " % = -

Jihs CaClly) _
¢ |Biclogscal Crvgen 151025 Par-44) mpfl
{Max) 22 2 3 3
al 270 for 3 dayw)
| & |Divelved Oxygen | 15:3025(Pare- 18) myg'l
L""‘M Min. B [ 5 4 4
1S:3025(Part-40) | 32.00 mg/l 20 = -
46) mpt | 24 : =
15:3025(Pars-32) mig] 250 - - &0
[5:3025( Part-51) ml ad : 50 . :
APHA-4500 F el 1.5 1.5 1.5 . 5
1S:3025(Part-1 6) mg] 500 - 1500 | -y | 2100
1S:3025(Part-21) | 18000 |  mph 30
r_!;__lf‘ulphuei_nﬁﬂmdﬂ 15:3025(Pans-24) | 874 mg/l 400 400 100
[ 7 [ Mhosphate fas P) IS: 3024 Pardl) | <02 mgil = = = = =
18 [Sodium (xs Na) ISI025{Part-45) | 203 | mgfl . - .
1% [Mangancse fas Ma)_HS-302%( <6l | mpl | @5 | = :
0 |Total Chwomiun {os CelISI0Z5(Pan-52) | ~0.01 mjp! p0s | 005 | 003 -
I [Zing (as ia) 153025 Par-49) | <10 gl 15 - 1% -
|22 [Potass m fas K) 15:3025(Par-45) | 78 mg/l - - - -
73 [Nilratg (ns NOyMax (15 3025 (Pari-34) <0, mg/l 20 50 -
#4_|Cadmivm (a3 Cd) 1S-3025(Part41) | 0,01 iyl 001 0.01 =
23 |Lend { ws I'b) I5:3025(Pan=I7) | <0.0] ml 0.1 0l -
8 |Copper {us Cu) [15:3025(Parsd 2} | <01 | mg/l 1.5 1.5 -
27 |Chepmiienl Onygen
BT (SS0E(Fan3s) | 733 | gt |- - -
P8 |Arienie (s As ) IS M5 Par-37) | =000 mgfl n.0% 02 a3 -
30 | Total Coli Form 15:1622 Absert [MPN/I0Om] 50 500 | 5000
Photoconv Attecimr
b
RB %
Baisry Al
Rands 115
RPRISES
3 _ MisDISHA ENTE
e 0 S i
Sampling November 2019 (SW1) Propriete!
AT E bk
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA
EIA/EMP CHAPTER-} DESCRIFTION OF ENVIRONMENT
I _ Tolernnce Limit as per [5:2296
BN Paramuier Test Method | Results |  Units ss A, | Class 18 | Class © | Class D | Clnss E
i |pil |15:3025(Pan-11) | 7.34 - 6585 | 6585 | 6585 [ 6585 | 6585
i [ee— 15300 ParA®) | 196 ¢ : 3 7 ; *
[ Turbidity 15:3025(Part-10) | 38 | NTU . - . . :
0 (Condectivity @@25°C  |IS:3023Pant-14) | 4383 | peiom, - - - 1 0 _zgsn
» [ Total Spspended Solid [IS3025(Pan-17) | 14 gl - - - S
i |Total Alkalinity ISP [ mg'l : > - :
(A3 Cal0s) )
7 |Biokogical Oxygen  [15:3025(Part44) gl
D] (Mas.) 14 3 ;| 3 % -
18t 27°C for 3 dmys)
¥ [IMusnboed Oxpgen 153025 Part-15} mg
s 0 M 16 b 5 4 4 .
3360 | myi L. : - - 2
= 2 Y S R
3131 mgl 250 s = = W0
<005 | mg 0.3 - 50 - -
021 | mgn [ - -
ISA024(Part-21) | 18800 |  mgh 300 a 5 : ;
i [Salphate (s SO M [ISI0ZPart-24) | 1048 | mp 400 400 - 1000
S Phoplete (o ) 15302 5(Par-210 | <02 mgl = . . z 3
18 [Soddim (as Na) IS:3025(Pan45) | 206 | mai - - g . .
i |hhw¢u&m_ I5:3025(Part-39) | =0, ma/l (K] g - F 5
20 Total Cheomiun (as CrfIS:3028(Part-52) | «0.0) mgl 0.os 008 | 005 - E
71 [Zine (xx Zn) . ﬁ% <1.8 mgl 15 - 15 - I
[ 22 [Potassivm (as K 15: _ 5.5 mgil = . = -
3 |Niwmie (as NOLMax|15: 3025 (Pan-34) 0.1 mgh | 20 . 50 . -
74 [Codevarn {23 Cd) _ [15-3025(Pars41) | <000 | mpd | 001 - | oo . .
>4 |Lead (s Pb) [S:3025(Part-47) | <0.00 | mpgil 0.1 - ] -
75 |Copper (ms Cu) 1S:3025(Pare42) | <] mpl 1.5 - 1§ .
27 {Chemical Oxygen
Dhemmind {aslds) I5-1025{Par-58)| RO00 W'I B - - -
% IS S0 Pan33) | 693 | mg - : = » -
P Mm&{;ﬂhﬂ IS MIHPa-3T) | =000 H!ﬂ 005 02 a2 -
50 | Totm) Coll Form I5:1623 Absent oml S0 | S0 | so00 | - =1
—
- Attegted
g )
- PREE'E' B Musnra
: 5’/ W‘E-D!'EH-"* E‘HTER Batary Advocnis
Bamads 10,7
2L Leih

propfielo!

Sampling December 2019 (SW1) ;Lgmﬁﬂ
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 105

-

BANDA
&
EIA/EMP CHAPTER-3} DESCRIPTION OF ENVIRONMENT
8, Tyl
RESULTS
¢ NJ Tolernoce Limit s per 15:22%
r " e Test Methad | Resofts| Ul | e [ G 8] Coam €[ O 0 [ cam &
0 |pH [IS3025Pen-11) | 738 - 6585 | 6585 | 6585 | 6585 | 6585
C " |Temperature IS3025Part09) | 190 “c - . - - -
- 1 [ Turhidity [i5:3025(Pant-109 | 41 NTU . . . - -
{ i Ig:ummh@zﬂ [I53025(Part-14) | 478 | peem. | . x . 1000|2350
7 s [Towl Suspended Solid [IS:3023(Pan-17) | 16 ) : - - - -
- o [Towi Aaliney  [IS3035(Pan2 || | me ; 3
) : J(As CaCDy) 5 = =
{ 7 [Wiclogicwl Dxygen  |E5:3025(Par.44) el
Dietmatd { Max. ) 2% 3 3 .
l at 2700 for 3 days)
# K |Dimsolved Oxygon  |15:3025(Prer-38) mgh
: a5 Oy} Min, 85 6 5 4 1 -
{ 4 [Calcium{as Ca) 3520 |  mpil 80 - = - =
il e s M 2527 | mgll L . . - -
{ ; _mphl | 230 E - - 00
a’ (R . 0 = -
( ml 1.5 1.5 LS = -
' mgh | 500 -1 172100 |
( nm| mpl 100 . . .
f Mtuﬁﬂﬂﬂn IS:I025(Parm-24) | 1029 400 . 400 - 1000
H’ I5:3025(Pan-31) | <02 - . . - -
( tum::. 15:3025(Pan-43) | 236 mgl - - - . -
m (a3 Mn 58) | <0 mg/l 0.4 . . : =
{ _21: otal i (. CrflS: 3025 Parl-52) | =081 migfl- 005 | 005 0.05 = -
{ns Loy 1S:3005(Pari-49) | <10 m] 18 - 15 = .
, :: Potmsium (s k) [IS:0025(Pan43) | 8. mgl - . . . :
1] hm{uﬂﬂﬂm ils.;;ur::sm <1 gl 20 . [ - .
i * [ [Cadmm (ax Cd) IHEHLM-#: =1, iz 0.0 - 0.1 . L
: “< Ll 8 o P} 153025 Part-47) | =0.01 mgl 0.1 - [ . =
, 26 |Copper (s Ca) ISA0(Pand2) | <00 | mgl 1.5 - 1.5 . i
F'g::::!ﬂd -2 Pary-58) | 11.20 ige - . - "
*% |Silfica : 5| &7 gyl . . . . -
29 [Airsenic (as Ax ) IS3028(Pan-37) | <001 | eyl nos | o2 02 2
10 [reul Coli Farm 15:1622 Absert [MPN/100m] 50 0 | %000 = .

i s b i '-f:r' WEHDILEHP. _ \ R.B “:;'” ; -::u

L ! i Cad e i Fmﬁ“ﬂ h:;g:‘_. 't

| ey diadiee | & P
i i _ - }

| A ) -, "-",‘j)én

| 1 t-r: P‘:f
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 106
BANDA
EIAEMP CHAPTER-} DESCRIPTION OF ENVIRONMENT
—————————— e R
Sampling October 2019 (SW32) , e
L | meier vl
e ey i VRS | Clas A | Claa | Qs €| Clana D |l ®
g IS3008(Pan11) | 7.0 ~ | 6585 [Gsns [ 6585 | 6505 6a0s
| Tempermture 183025 Part0fy | 100% fie 3 y . 7 z
- | Tarbidity 1S.3025(Pern- 1M | 53 | NTU - - . . -
|_lConductivity @25°C [I5:3025(Part-14) | 3314 | pafem. - . - 1000 | 2350
5 _|Total Simpended Solid [15:3025(Fan-17) | 20 mgl - - - . -
fi | Total Alkalsivity is302sPan2h) | ml - s " .
| 5-302 % Par-44) ing
LR F - 3 3 . ®
[N 532 L b 5 4 4 -
I53025(Pan-A0) | 2240 | mg [T = = oy :
15:3025 Pan46) | 13.61 mg 24 . . - =
IS:3025(Pan-32) | 1957 |  mgh 250 . . . [
IS 302HPart-53) | D064 | mg 0.3 - 50 . .
APHA-4500 F 017 mg/l 1.5 L5 1.5 - g
53025 Pan-16) | 198 mg 500 . [ a 2100 |.
{83 CHCOY) 1S3028( Part-21) | 11200 | mgd 300 . -
16 |Sulphate (s S0Max |ISI025(Part-24) | 1009 | mgh 400 - 400 - 1050
47 | Phosphate {ax P) IS:3025(Pan-31) | <02 gl . - . - .
T [Sadism (as Na) . St | 168 mgl = = = = o
|9 [Manganese (a3 Ma) IS0 Part-39) | <01 mgl 0.5 - - =
70 | Total Chiombun (as I mgl | 005 | oos | oos -
| 31 [Zinc (as #n 153 : <i.0 mg 15 - 15 - Y
21 |Poumwvinim {as K) ! 5| 102 me . . - :
23 [Nitrme [as NOLMan [15: 3025 (Part-34)] 071 mgl 20 . 50
24 |Codmium (0s Cd)  [IS-3025(Pani-41) | <Q.0 mi .0l - 001 -
*5 [Lead ( a8 PY) [IS:3024Pared7) | <001 | mgh 0.1 - 0.1
78 [Copper (#s Cu) IS:3025(Pan-42) | <. mgh 1.5 . 1.5 -
Ei Il‘hn—lﬁxxrn
m'ﬂiﬂ;. E‘}mm I:m u‘ - = = £
IR T ™ S IS [
20 | Ariemic (s As ) 18328 Pan-17) | <00 mg 005 02 0.2 .
{30 [Tl Cali Form Be1ha 1w |Mrioom]  so s00 | spoo - .
Artestac
w0 7 ,.7
e - Mﬂ.ﬂ Misg s
i i Lary. Ay .
/%, i
| ENTERFR 252y
Pt _1. : b w‘_
\ propfetd"
Sampling November 2019 (SW2)
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIAEMP CHAFTER-3- DESCRIPTION OF ENVIRONMENT

1. r~ L : - 2 ]I -y
= |\ e =
AN s DISHA ENTERPRISE
snmpungnmmhnmwmnj ‘.

-@*ﬂﬁﬁi*

-D"iﬂ

ﬂln"\.l ] l‘! IIJ

2577

| Tolermnce |imit s [5:219%¢
N Parameier Test Method | Resalts | Units
1 ~+ Clatsa & | Clasa 1 | Clasa € | Chas D | Closa F |
: iFH ISrJ-ﬂ»:ill_‘IH*H} .74 . 6.585 | 6.585 | 6585 | 6585 6545
'__' Tempersmme IS:3025(Pan-00) | |94 o 5= 2 ST
3 _|Tarbidi [IS:3025(Pan-10) | 8 NTL - = ~ . =
;r‘mtuuhgﬁl!'t. 1S:3025(Part-1d) | 3410 pesfemn, . . - oo | 3250
1 otal Susperded Solid |I5.3D15¢,l'm ] 2 mge/l - - - 5 -
onal Alkalinity 153025 Part-23) imgl '
(AL 153 - = . 2 :
I (B Ohiygen 15:302 50 Part-44) i)
A (i) 3 2 3 3 . .
ol ITC for 3 dave)
e i & 3 4 4 -
mgi | w0 | -

i I" - - - -
mg/l 30 | - - P [
mg/l 0.3 . 30 - =

| mg/l L5 L5 13 - -
3% - AsH00 | 5 | N00 |
e/l 300 - - - -
mgll | 400 - | 400 | - | woo
mgl | 005 | 005 | 005 - -
2 mg/l 15 . 15 E
43 [Motnssdtm (ms K) IS:3025(Part-45) | BT mg/l- . . . = p
2 |wnm¢nmi}.m 1S: 3028 (Pan-34)| 036 | mg? | - 20 . s0 - -
24 |Cadmium (us Cd) 15-3025(Par41) | <0.01 o] 001 . 6.0 . -
53 |Lend (a5 Ph) [i5:3025(Pan-47) | <001 | gl [ : 0.1 -
70 |Cogpper (as Ca) (1S 2025 Pan42) | <n) gl 1.5 . 1.5 - -
ﬁ"_"“d‘:_&u“f" 15-3025(Pari-58) | 1440 | g . - - . -
o8 |Silica : 5170 % gl 3 - - . s
| Arsonic (s A ) 153025 Fart-37) | <001 mgl .05 02 0.2 -
30 [Torl Coli Form 15:1622 12 [MPN/IGOm| SO s00 | 000 | - | -
‘-‘._._ﬂ—_-.*‘
B R . 1] ﬂ' B e

w ARGk wl | el

Pagey 8
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 108

P
¢ EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT
F o -
J’ Taleranee Limit an per 15:2106
F AN Pavimetor Tesi Melhmd | Remit LUnits AlClam B e 0| Clas E
2 | IpH 15:3025(Pan-11) | 773 - 6585 | 6585 ]| 6585 | 6585 | 6.5-85
' | Temperstiore 153025 Mari-09) | 184 ':t‘: . . » . =
1| Tubidiny [S025(Pan-10) | 6.2 NTL - = < : =
i _|Conductivity W25°C _[1S:3025(Pan-14) | 3504 | psiem 5 = - 1000 | 22%0
v [Total Suspended Solid [IS:3025(Part-17) | 27 mg/l - - . - .
fi [ Total Alkatinity 153025(Pan23) |, mgl- 5 : = =
As Colthy)
7 [Piologionl Oxygen  [15:3025( Pari-44) gl
g Diemand (M) 1.1 a i 3 - -
ar 3T far 3 dave)
| R [Dissolved Oxygen [1S3025(Part-38) mg/l : ) a
s 04 ) Min. L 1 -
( 2560 | mph 80 - - - -
1361 | mg 24 : . - =
( 348 | mygl 250 - - - 500
| 007 | mgfl 03 ‘ 59 - -
( 021 mg/l L5 1 1.5 - -
30 | mgd | s60 T zio0
\ T:P:mn fis0asiranaty | 12000 | w1 | 300 . . . -
i | b6 |5l phato fas SOg)Max [I5:3025Part-24) | 8015 mgl 400 . 400 : 000
7 |Phosphate (as F) IS3015(Pert31) | =02 mg/l - . - - -
{ “B |Sodium (as Na) Iﬁﬂm 183 . = . - -
i _|Mangances (s Mn) : =0, 03 . s " =
( 20 | Toeal Chromiun (as CrylS: <001 | mgh 005 | 005 | ops - -
41 | Zine (s <td | mgn 15 . 5 -
{ 21 | Prtwssin (s K) S(Pari-45) | 92 gl = = 3 . -
| 73 |Nitrate {as NOyMis_{1S: 3025 (Par-34)] 025 mgh~ | 20 5 50 - -
( 74 |Cadmivm (as Cd) __ |IS-3025(Pan41) | <0.00 | mgd | 00 - 0.01 - :
75 |Lend {ah P) [IS3025(Pan47) | <0.01 | il 0.} - ] -
{ . _#8 |Copper (m Cu) |IS:302% P42y | <0} mg | 15 - K] .
a7 N hemn 1
. o |ssoaspanam| 1o | wer | - | - . 1 .
[ : TN T S S ISP S
_#0 [Arsenic (as As ) 15:3015(Pan-37) | <0.01 mg/l 0.05 0z 02 . S
( 0 | Total Coll Form IS 1632 2 IMPNADDmE S0 i) SO Z ;
| I_..:- ;; ™
h Xf- proocany Attested
| bY
- 'BE,E . r-
%EHTERFEEL \ gé, v
mﬁ:ﬂ Botary .
fands 'L
propt® 1 B0y
Sampling October 2019 (SW3)
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIA/EMP CHAPTER-3 DESCRIPTION OF ENVIRONMENT

i Toleraner Limil s per [5:2296
w0
L Parnmeter Teit Method | Results | Uit : = % c|icamp E
15302 11y 7.60 - 6585 | 6585 | 6585 | 6585 | A5HS
158 % : ; : .
68 NTU - . *
5 6016 | s, - | 1000 | ms0
a4 mg/l = = =
as(Pan2s) | mg/l < .
|15:3025( Parr-44) el
2 : 2 1 L]
5 -
25 Pan-1%y gl § 5 p . .
T N S P
mgt | 24 | - 1 - - T
mpt | 30 | - [ - | . | &0
mg/] (K] ” i = :
mg] = ] 15 ] s - .
gl Elnd] - i =5 | 21040
" 15:7025( Parts21) mg 300 .
16 |Sulphata (as SOOMax [IS3025(Part-24) | 951 | mpd | 400 | . | a0 | - | o
_I7_|Phowpheic (ms 7) [15:3025(Part-31) | <02 mg/! - . . . .
| Sewhimm (o Ma) 2 Pari-45) | 163 ul!fl - - - - =
9 leﬁuhm} 53028 Pare-59) | =01 mg/l 0.5 - - -
20 [Total Chromiun (as Crf15:3025(Part-52) | «0.0] mgl 005 | oo5 | oo -
i‘__ﬁi‘!tlﬂ_zl] 15:3025( Pan-493 | <16 mp/t 15 . 15 *
1 [ Potpium e K IE:_'I-E’.I'!{F-'I-H} 19 mgl s - i E
?3|M1'=rr|-lu1"ﬁﬂ_ﬂ.hl“ 15 !ﬁ]‘iimu:l-lll“ 0. 70 mgt n - 40 -
A [Codminm (s Cd)__[I5-3025(Pari-41) | <001 | mpd | 001 | - | o0l -
= [Cend [ ) IS:3025(Fan-aT) | <80t | mgd | 01 [ - | 0l =
78 | Copper (s Cu) IS:3025(Part-47) | <0.1 g/ 1.5 . 1.5 i
7 |Chemical Dogypen
Diermpnd (as0;) 15308 Pars-58) | 16,00 mpdl - - B
—;H—%—-I“un—!ﬁ_m E‘ .El." i - e &
29 | Arsene: (05 As ) IS0 Part-37) | <001 mpfl 0.05 a2 02 -
30 [Total Coli Form 15: 1622 12 [MPNi0om] 50 500 | 5900 =
ﬁ.ﬁﬂﬂ_l'!{'_‘
|‘ HTEEF EEE .ﬂtﬂ .|.
Y, DISHA e a U P
s Nis. o ;{Q )iy
proprield
Sampling November 1019 (SW3) 4
":.-T;qu.{rb&‘:;.é
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 110
BANDA

EIA/EMP CHAPTER-3} DESCRIFTION OF ENVIRONMENT

: Taoleranee Limit ns per (512296
N Parameier Tent Method | Results Units P P [P —_— —_—
et I5:1025(Pans-11) | 7.8 - | 6585|6585 65835 | 6585 | 6383
! |[Vemperntare S0 Par09) | 18 e . = = P 3
P [Tubidiy  [isc02s(Pen10) | 65 | NiU - : = - -
| [Conductivity @25°C [15:3025(Pani-14) | 6194 | pwiem. 5 - | 1000 | D30
- [Tolal Suspended Solid [15:302%(Part<17) | 35 | mgil : s = e
n | Total Alkalinity |is:3028(Pame2sy | mg/)
fiAs Cat'On) i ; . : . : ) T
T | Beobogical Oxvgen (IS 3025 Part-dd) g
Diernond (Max.) 3 | : 2 3 i1 . .
{1 270 for 3 days)
| =3
ﬁﬁﬂfuw |isdo2stPan3m) [ [t i ; 2 " ;
% _|Calgiumtas Ca) [15:3025{Pani40) | 3360 | mpd | %0 . . . -
i oMyl IS 1| 1361 | mpt b7 . . = g
I5: Pan-32) | 3522 mgll 2_._iﬂ - - - &l
FelMax 15:3025(Part-53) | 0.14 mpl 0.3 - 50 . -
as APHA-4500 F 035 | mpl 15 1.5 E; - .
Sotel |15:3025(Pan-16) | 390 mpi 500 - 500 - %] 2100
16 |Total Hardnoss
(83 CaC0H) IIS:ﬂDHlF-'l-lI] 400,00 mgl 300 -
Ih s-.lphur{uﬁq._"ﬂm 1S:3025(Pare-24) | 10.57 mg'l A - A0 . 1000
17 |Phowphale (as P) [SIMES(Par3l) | <02 | mgi : . 2 3 -
18 [Soxlium (a5 Na) [I8:3025(Part45) | 174 mg/l - . - . -
19 |Mangancie (as Mn) 15 H02H Part-59) | <] 0.5 . - = d
01 [Tial Chromiun (as CojIS- 4025 Par-32) | <0.01 Lﬂ 088 | oos | oos | - -
4% |Zinc {as Zn) 15:3025(Pant-49) | <10 mgl 15 . 15 -
| =2 Polassmum (as K} IS A0S Mart-45) 9.3 mg'l = = = F =
A3 [Mitrate (s NOy L Max IS:JDP_EPUI—HH .60 mel 20 . L) -
34 [Cudminm (. Cd)___ |IS-3025(Pan41) | <001 | wgd | 001 | . | ooi | -
25 |Lend [ a5 PH) [5:3025(FPari-47) | <00 ll'ﬂﬂ 0.1 - 0.1 -
e |'-'.Jﬂp|!r[u'€:ui 153025 Pani-A2) | <0.] mg i3 = 15 . :
7 m:w i1S.3025(Parr-35) | 17.60 mg L e - " -
i |5 [E0asranis) | 554 | mal - - - - e
Arsenic {ns Ax ) 1SA025{ Pari-37) | =001 gl oS 0.2 2 .
30 | Toml Coli Form 5: 1623 22 |mPNjioomd 50 500 | 5000 - s |

e
*
E“EW\EEE X E 1'. At

R.
m,ﬂﬂ*h @otary. Aouares
Banis 13
propield” BT

¢
Sam December 2019 (SW3
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING FROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT
e —— e ——— e X

HJ Toleranee Limil m per IS 22%

5. Parnmeter Tem Method | Resutts [ Unitn [T 00 < o L
|_{pH 153025(Part-11) | 7.56 - 65835 | 6585 | 6585 | 6585 63.85
* |Temperature I5:3025(Part0%) | 176 U . - . . -

_% [T IS: 10) | 6.1 NTU - - . - -
1 _[Conductivity @23°C__|15:3025{Pan-14) | 6353 . - . 1000 | 250
s | Toml Suspended Sohd |15:3025(Pan-17) | 38 mgl 3 = 3 7 .

i [Tkl A Dkalilty 18302 5 Pari-23) 156 mp
{As Call0y) - 1 = E
" |Riclogical Osygen  [1S:3025(Pan-44) mgl | . :
Dhenusiml [Miak,) 33 2 3 | - -
1:\- 1100 for ) days) -
% |Dinsodved Oxypen mg/}
l!-'n'i"Mh 82 6 5 4 4 -
| 28.80 |  mgfl 20 : - - -
I6.52 mpl | M = . * 3
3521 | mph 250 - . - ]
0093 | mgl | 03 - 50 - -
L 025 | mgt 1.5 1.5 1.5 - -
IS9025(Pan-16) | 381 | mgl | 500 | - hss00 | - n| 2100
1S:3025(Par-20) | 14000 | mgh 100 - . A -
ISI02S(Pan2) | 932 | mgd | 400 | - | a0 | - | w0
IS:3028(Pan-31) | <0.2 | mphl . . ; =
15:30 53] 181 | mgh - . - .
IS3025F :-g; 1.1 mpi 03 - - -
001 | mgh 005 | 005 | 005 .
_ mauzﬂ?mm <10 | mpl 13 - 1s -
12 [Potassiom (ay K) 15:3025Pan44) | 94 mpf - - - -
_?3 Hhﬂ{hﬂﬂ;].l-lﬂ 15: 3025 (Pan-34)| 029 i/l 0 - Jo . .
24 ICadmium (as 1S-302KPart-41) | <0.01 mgfl | 001 - 0.0 . .
25 |Lead (s P8) 1S3025Pan-T) | <001 | mpd 0.1 - 0.1 -
2 ICopper (ws Cu) IS:3028(Pan42) | <01 mi/l 1.5 . K] . .
4 | vical Chygen
m:m, 15-3025¢Pwn-s8)| 1920 | mgn : - . :
i"i Arsenic (ms As ) |PS:3025Pani-3T) | <0.0] u?ﬂ .05 a2 0.2
30 [Toseal Coll Form 1S:1622 12 [MPNII0OmE 50 so0 | 5000 - a5 |
"+ find Of Reporr™*
OIS
G P
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT 112
BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMINT

Sampling October 2019 (SW4)
Talerunce Limil ma per 15:2296
CR— TetMethed | Rossltn|  UnS | consa i | Clase 8| s ¢ | Cim n [ cune £
[T pH_ |is30ePen-i) | 7.8 - 6585 | 6585 | 6.585 | 6585 | 6483 |
[ Temperatun: IS3023Pan09) | 188 | C - : : : -
T [Turbidiy 15:3025(Pan-T0) | 4.6 NTU . = 3 ;
|_|Uondneliviy @25°C _|15:1025(Pan-14) | 4095 | pwem, 1000|250
o |Tomi Suspended Solid |IS3025(Pan-17) |46 | mgl 2 i : - :
o |Tonl Alkalinity - |(Sc3025 Part-23) , mgl | z
liAs CaC0) i - : 2 o) ES
7 ical Oxygen |15 3025(Pari-44) ingl
(Max) 12 2 3 3
{nd 27°C for 3 days)
Diswohved Oxygen | 13025 Park-38) '
i 0,3 M, rE 4 5 4 4
|c.1mn{mcu IS3025(PanA0) | 25,60 | mgl &0 - =
: 1 [1S3025(Parcd6) | 13610 | mgl b1 : -
15:3025(Part-32) mg'l 250 - - @0 _
: myl {03 - 30 :
mi 1.5 1.5 1.5 ; :
mgl | S0 | .- |30 | - NI 200
ma'l 300 -
| 16 [Suiphate (as SO, )Max 776 | mgn 400 - 400 1000
|77 [Phosphite (as P : <02 . > -
H Sl e Mg 149 % . .
[T m‘w[uﬂnj .1 gl 0.3 - - -
70 | Total Chromion (as CefISI025(Pan-32) | <0.00 |  mg 008 | 008 5
2 |Zinc(m Zn) Pand9) | <10 | mgl 15 - s .
23 [ Potassiom (as K | 85 mgfl- . - -
| 75 | Nitrate (s NOWLMax_|IS: 025 (Pan34)| 045 |  mg" 20 - )
| 74 [Codimiim (v C&) |15 D[ <00 | mgl | 00l { . | 6ol
| 25 JLoad ( a5 Ph) rwfl <0.01 | mp 0.1 - 0.1
| 75 |Copper (s Cn) 1S:3025(Pert42) | <01 | mat 1.8 - )
21 Whermical Ok
Domamd sy | 153025(Parsm | 1400 | g 2
% Silica |30 a5y | 807 | mgn | - 3 = :
T |Arsemc (a5 As ) Pssozsiranan | <ot | mat | 00 [ o2 | 02 -
30 | Tewal Coli Form 15:1622 6 [MPN/DOmE 50 S0 5000 - 1
I i
o Artested
y \ B g
SES fg
e ENTERFR VR A
Wils< ‘ sotary MEST
propield oo B8

N :
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA
EIA/EMP CHAPTER-3 DESCRIPTION OF ENVIRONMENT
————————
Sampling November 2019 (SW4)
NJ = Toleraner Limit an per 15:2296
A Parameter Test Method | Resmlts | UniS | cnes A | Clase B | Cus €| Clewa 0 | cume®
M 15 5025(Pan-11) | 7,55 - 6585 | 6585 | 6.5-8.5 | 6.5-85 | 6583
" | Tempyrature FS:MHHM IR0 C% - : . 4 .
(73 Tarbidity 15300 5 Pare-10) = NTU - = = =
{1 [Conductiviy (53025 Pare-14) | 4127 pslem, . - = 1000 | 2250
5 | Total Suspended Solid [15:3025(Pan-171 | 56 mg/l ; - : . 3
o [Total Alkalindty 153025 Pard-25) 148 mgll’ E . - i
fiAs CaCy)
T |Brokegical Chiygen 153025 Part-44) myfl
hemuand s b 13 2z 1 i - .
27°C for 3 days)
i ; ::r;u: i:lqrpn ISI0SPan3 | mpll s P 4 A g
9 |Calkium(as Ca) 15:3025(Part40) | 25.60 gl T a - -
i s i M 1S:3025(Pari-16) | 14.58 gl p2 - - - .
: 2035 | mgd | 250 - - -_| %00
0.08% myl L > 30 - =
- mg | is | 15 | 1S - -
o1 300 et Ml g L 3
§ 2.0 m M W - - -
mgfl 400 - A0 - 0og
m o5 | - | - 11—
mgd | 005 | 005 | oos = :
mghl 15 z [ = -
I'IT' = - - - -
15: 3025 (Part-343 mpl 20 - in =
15-3025(Part41 mgd | 0.01 - 0.01 -
Lend { ms Pb) 15:3025(Part-4T) | <0.01 mgl [ 4 0.1 =
M [ Copper (es Cu) [15:3025(Par-42) | =01 mgl 1.5 - L5 -
e 1
et iy |s025Parsm| 1400 | : : ; ;
St [Sila SI055(Pan33) | 782 | g : - - -
| 78 [Arsenic {as As ) [1S:3025(Pan-37) | <00) |  mgn aos | 02 02 -
0 |Towml Coll Form 15: 1622 16 |MPN/I0OmE S0 500 000 - -
i \
Wl L4 Photocopt Attested
/ ENTERPRISES \ -
s DISHA
g | P i
o Pm,pﬂﬁllﬁ L 1Tl| W .
api ]
5. 2r ¢y
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3 DESCRIPTION OF ENVIRONMENT

Sam December 2019 (SW4)
Taleranee Elmif m per [S:I3%6
N R TestMethod: | Resshts| Unlts | et A | s 8 [ ot ¢ [ Clan D [ Clens &
i |pH [IB3025(Pan-11) | 7.63 . 65835 | 6585 | 6585 | 6585 | 6.5.85
3 |_r.mpmm 15:3025(Pars-09) | 178 5% - . = = -
i [Turbidity fE302uPan-10) | &7 | NTU . = : = :
_1_[Condustivity G25°C_[1S:3028Part-14) | 4158 | msiem . . - 1000 | 2350
+ |Totl Selid [1I5:3025(Part-1T) | 51 mg 'l . = . =
| Tistad Alhadinite IS5 Part-23) i%6 '""". = A " = 3
PS-T0ZH Pary-i04 ) gl
35 1 i 3 3 - -
IR |isasan-gay [ e . % P . =
i [Calchwmins Cn) 15:3025(Pan40) | 2720 | !l [ . . - -
i [Magnesimias Mg) ‘l&%mn 1458 | mgl 7] “ a = .
londeas ClLMnx  |IS3025(Pan-32) | 27.40 migfl 240 - - . B0
us Fe [18:3025(Part-53) | 0113 | mghl 0.3 - 50 . .
a __|APHA4S0OF | 020 | mgl 15 1 15 1 - -
Sold Pan-16) | 262 00 | ~<7ide +5 | 2100
- T
acon T [so0aseanan | s | men | a0 | - = = 1
16 [Sulphate (a3 SO Max [15:3025(Pare-245 | 8.34 mg'l 400 - 400 x 1000
V7 [ Phosphate (es P)  [IS:302S(Pan-31) | <02 | mgl - - . = 3
18 |Sodinm {hs Na) 15:3025(Pare-45) | 179 mgl = 5 i i
19 [Marganesc (s Mn) (IS 3025(Pact-39) | <01 el 04 - . : :
0 | Total Chwomiun (as CoIS 3035 Part-32) | <0.01 | mgl 005 | 005 | 003 = -
1 |Zimc {ax Zn) IS:3025Pan49) | <10 mgl 15 . 15 i -
12 |Potassium {as K) IS-3025{Pari-45) | 9.} mal 5 ; = T .
23 [Nitrate jas NO;LMas IS 3025 (Pant-34)| 033 mgfl . 20 § 0 = =
74 |Cadimium (as Cd) 15-3025Par41) | <0.01 | mpA .o . 0.01 . -
25 JLond { ps Ph) Part-47) | <n.01 mg’1 0.1 - 0.1 .
M [ Capyher (s Cni) TS:A005¢ P42y | <) mg'l 1.5 3 1.5 5
“hemigal Cravgen
Ovrtand {805) IS-3005Parr-58) | 2240 | mg . i i F
28 |Sili (53025 {Pan-35) | 614 | : - - -
% | Arsenic (as Ax ) I5:3025%{Par-17) | <0.01 mg/l 008 B2 a2 .
30 |Totnl Coli Form 15:1622 18 [MPN/IOOm] S0 500 | 5000 .
Observation:

The analysis results indicate that the pH ranges between 7.28 and 7.74. Dissolved Oxygen (DO) wms
observed in the range of 8.1 10 8.9 mg/l. COD values were observed 1o be in the range of 20-52 mg/l arpd
BOD values were observed 1o be in the range of 2.2-3.2 mg/l. The Iron and Nitrate were found to be §n
the I'II'IEE of 0,05-0.14 mg/l and 0.1 = 0,60

S0y

o

revealed the praWlfed
evident that r 3 of the
the results it is most o HW &Im:n

vg!mr @'é

. Bacteriological examination of surlce
coliform in range of 10MPN/100 mi to 22 MPN/100 m 1.

i ww'ﬁ-‘f"]’"’"’ <
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

standards of CPCR indicating their suitability for drinking water source after conventional treatment and
disinfection.

Conclusion:

The surfasce water quality of the study area found agreeable range. The water qunlity parameter like DO,
BOD and other parameters are within the range of permissible limit for irrigation, aquatic life survival
and other purpose

3.5 SOIL ENVIRONMENT ; ;
Soil may be defined os a thin layer of earth’s crusi. medium for the growth of plants. The soil
characteristics Include baoth physical and chemical properties. The soll survey and soil samples were
carried out / collected to assess the soil characteristics of the study area. Soil samples were collected
from 5 locations (praject site, one upstream & one downstream side) as shown In Table 3.4(1) and
snalyzed as per CPCB norms.
The physico-chemical characteristics of these soil samples are given in Table No. 3.4(i).

Table No. 3.5 (i) Description of zoll sampling locations

Distamce
Station No. Location
(km)
SN Barokhar Khurd 0.50 lems towards East
5Q2 Girwan 2.00 kms towards Seuth
803 Paigambrpur 1.24 kms towards North
S04 Barokhar Buzurg 4.00 kms towards North

Table 3,5 (ii) Physico-chemical propertics of soil

Sampiing October 2019 (SQ1)
\is DISHA ENT g
T ! : - 9 I “E
o "',,-‘ e -
e {):‘/_g_-_,_,.--"""'r M H'f}rrrqd

Rotnfy

23 7l s
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FIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

il Sarmple Anahls

- ENVIRONMENTAL RESHARCH & ANALYSE
FLAT NO- 351, SECOND FLOOR, YASH STLVER HEIGHT,
OFFCSTTE BITE DADSHAT NAZAR RATLWAY STATION,
MAFANAZAR LUCKNOW [LLE) FIN CODE-Z26006

1 MUK Db
Kot Sudhen Blngh Wihs Shri Sneil Singh, s Village Morsls Mubal
| = Chhiabd Talabs , Ddstriet Banda (1L
Virrmest Mame 1 Fnikding Seome [Ciitty, Khands, B lder) Mining Projoce
Gam Mo, 132 Khand 02 Ares |61 Ha, Village- Rarokiar Khind,
! Tuhuil - Marainl . Dlwiries- Damids ; Uttar Pradesh
Sample Desum On = G2 T
Surigihe (e By : UTHL
Sample Devorapiion : Soil
Sasvple Omanziny 30 ky
Sampiling Lovabion : Paroir Khird (Mowr Praject Siim)
| Analven Dhamtion £ OVIDEGT To 1202019
REXTILTS
. { AN FPurumrier Umitn Meambi
L T;zu:n
% 4034
r1]
E ] .08
3608
24540
[T

—

a2

¥

;‘”}E,%g.ﬁ.gﬁll.m.

e E!ﬁﬁil

The renln grven plvve e rolaind b Wy kel Eetple, far il pRrsREARTL, in sl mes] o
the tirmer ol el Thee coireser wiod for the whevs tets only
s st eyt il U] ] bt arti] ooy vy pubdaciny el purpoee.
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Sampling November 2019 (SQ1)
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3- DESCRIFTION OF ENVIRONMENT

FESLIED TO ! ENVIROMMENTAL RESEARCH & ANALYSTS
FLAT Wi 203, SECONT FLOOR, ¥ASH SILYER TEGTIT,
OPPOSTIE NITE RADSIAR NAGCAR MATLWAY STATHON,
mmn.mmmm Pt CODE-IHEens

Faupeat Propement © S5 Digha Eptorprines
St Sanvn Simgh W Shri Sumid Singh, Rio Village -Nonin Muhal
Chibsbi Talah , Distaict Banda (L1

Iriifecs Maine # Duilding Seone {Giry, Khaedn, Boulder) Mining Project
Giatn Mo 132 Kiausd 62 Area 1,51 Ha, Village- Barokhar Khud,
Tobwil - Warmind , Diverior. Bands , Ursy Probesh

Sasniple Dvtas G & I LES

Sample Dren By i UTRL

Sampile Desoript fon z Sl

Sarrple Chnmiby i X0kg

Cannpel iy Lozt o + Bk e Khurd (Near Prodect Siee)

113009 Te 1601 L2019

vt s [0 i) by o it b e i) e, ooy warionn panimsiens, i olserved o
e N oiF ammpfing. The wonivenes sl flir Hee et it naly.
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

& oy 'Il

ISELED TO 1 ERVIROSMENTAL REFEARCH & ANALYES

FLAT NO- 00, SECOND FLOOR. Y ASH SILVER HEIGHT,
OFTOSITE SITE RADSHAR NAGAR RATLWAY STATION.

by Propones = WS Drigka

Frterprizes
St Surten Singh Wio Shei Sinil Singh, Rio Villuge -Nonia Mubal

Chiwhi Talali . District Banda (ULFY

* Budkfing Stone (Gity, Kiusdn, Boulder) Mining Preject
Chens No. 332 Kimnd 02, Ares 1.61 Ha, Village- Barolhar Kiond, Tobail -

L
UTRL

1 Sl

1 hikg

: Barekchar Khord (Noar Project Siee)
1122015 To 2122018

Ewﬁllllm-ﬂlilﬁﬂ-m'l‘ﬂ

B hﬂ
Thet Frees, §rer Al e PG Te Bt eiin aammpls, Sor Tarkm farimeery o obsereed il
12 timie o mmplimg. The cumtorser selond fow the slorer semm ondy,
T Whein v et v BN sl b wrnid ot myy padific iy tingl prurpose.

The tza marmhes will b dopersed ofF efter re seck Iom $ig diie of e of oo report. sailess wntll speciflied by e
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIAEMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

Sampling October 2019 (SQ2)
A.tlasm!_
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3}- DESCRIFTION OF ENVIRONMENT

Hepon Code:  S5-07 10201904
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BUILDING STONE (KHANDA, CITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-3- DESCRIPTION OF ENVIRONMENT

The analysis results show that soil is basic in neture as pH value ranges from 7.43 10 7.85, Phosphorus
{4860 10 79.57 Kg/ha,) Potassium (112,42 mp/Kg to 3JBR.38 mp/Ke) and Electric conductivity (2282
mg/Kg to 381,98 me/Kg) has been found 1o be in good amoeunt in the il samples.

Coneluslan :

The enalytical data of soil chamecteristic of the study aren during OcL. 1o Dee. 2019 were observed the
texture of the soil was !lnl:ijr clay and sandy clay loam. The PH, water holding capocity ,organic matter
and micro nutrients are within the normal level for cropping pattern.

3.6 NOISE ENVIRONNENT
The noise levels within the study area were recorded using Sound Level Meter and noise monitoring
results were compared with the Ambient Noise Quality Standard notified under Environment Protection
Act, 1986, The noise level menitoring locations are shown in Table 3.6 (1) and the levels recorded are as
stated in Table 3.6 (if).

Table 3.6 (i) Nolse quality monitoring stations

Station Code | Name of the station| Distance from the project site Zone/Study Area
/Project Area

NQI Barokhar Khurd D.29kms towards East Project Arca
™NO2 - Girwan 2.00 kmis towards South Study Aren
M3 |arar 1.0 loms towards West Brudy Area
NQ4 Paigambrpur 1.24 kms tawards North Study Area
NQ5 Barokhar Buzurg 4.00 kms towards North Study Aren

Table No. 3.6 {ii) Molse level statos
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Results

Nnise monitoring reveals that the maximum & minimum noige levels at day time were recorded as 65.7
dB (A) & 35.1 dB {A) respectively. The maximum & minlr'num.miu levels ot night time were foynd to
be 49.4 4B (A) & 32,6 dB (A).

The noise levels recorded st nll locations wéne Wi'thinih: MAAQS limits.

However. with suitable control measures and EMP, the noise levels will be reduced and the impacs will
be minimized

There are several other sources in the 10 km radius of study area, which contributes to the local nofse
level of the area. Traflic activities as well 2s activities in nearby villages and agricultural ficlds add 1o
the ambient nolse level of the area.

Table 3.6 (iil): Ambient Noise Quality Standards in respeet of Noise

Area Code Category of Area = Nolse dB (A) Leg
Daytime* Night time*

I Industrial Arsa 75 70

B Commercial Area 65 55

c Residential Area 55 15

D Silence Zone 50 40

Note: Daytime from 6.00am 1o 10.00 pm and Night time from 10.0 Opm 16 6.0

Silence zone is defined as area up 1o 100 meters around premises of hospitals. educational institgions

and courts. Use of vehicle hours, loud speakers and bursting of crackers are banned in these mones.

3.6 THE TRAFFIC STUDY

The lease ares is connected to State Highway No. 49 about 1.0Km (W), These ronds are wide enough to
facilitate easy and smooth movement of heavy duty trocks.

The Detailed traffic study has been discussed under Chapler-4,

Doring mine operation

Proposed Production of mine 16100 m*fyear

No. of working days 300 days
Per day Production of mine 5367 m iday
Per Truck capacity 13cum trucks (Approximately)
No. of trucks deployed Approx, 4-5 trucks | Tyt Attastad
Waorking % 08 hour(During daytime ohly) ¢ |
Nehof trucks dep ' 4 Wmi y A€
¥4 y "D]EH#-EE‘ . {:‘ -B ‘.’w HE
"L 1mkgtﬂm}dm[}~} Bt '||:l.l"1 g 't
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Al present the traffic load at highway is less than 3 trucks per bour, in particular. Due to the proposed
project there will be addition in the existing trucks having the capacity of 13-14 cum load that is 34
trucks’hr, hence the changes will be at small level and will not affect the existing envircnment.

3.7 BIOLOGICAL ENVIRONMENT

General vegetation of the study area: The proposed project is to mine Building Stone, Khandos &
Gitti, Boulder at- Banda district of U.P. which lics between the Indo-Gangetic plain (o the north and the
south, Bundhelkhand region is a gently sloping upland distinguished by barren hilly terrain with sparse
vegetation, Other rivers lying in the district are Ken River. The district cover by river alluvial soil in the
north and the remaining part of the district are covered by deep black and sandy red soil.

The proposed project site ie. core area is the water channel, which has few aquaric plants only.
Hoewever, the nearby areas ie. buffer area is having different types of plants (herbs, shrubs and trees).
The Banda: distriet coversd mixed variety of vegetation mainly bushes. The tress like Shishum, Neem,
Mango treée and Jamun tree, Eucalyptus and Babool are alse found in sufficient numbers,
Commonly foand flora in the district:-

Dhak (Butea monosperma), Teak (Tectona grandis), Mshua (Madhuca indica), Babool (Acacia
nilotica) and Tendu (Dicspyros melanoxylon), Siris (Albizia lebbeck).Aam (Mangifera indica),
Jamiun (Svzygium cumini). Bail (Acgle marmelos), Tut (Morus alba), Bargad (Ficos bengalensis),
Neem (Azadimchia * indica), Peepal (Ficus religiosa), Safedn (Eucalyptus umbelotus), Sissm
(Dalbergia sissoa), ete.

Commonly found fauna in the district:-

Many domestic mammal species were reported from buffer zone during the feld survey, Commion
domestic animals like Buffalo, cow. goat ete. ean be noticed in open grass fields while grazing, Small
mammals like Indian palm squirrel (Funambules palmanm) and field mouse {Apodemus sylvaticus) ane
noticed in vicinity of the village. Inquiry from village people regarding wild snimals reveals that
Monkey (Macsca mulata), Indian hare (Lepus nigricollis), Mongoose (Herpestes edwardsii), lackal
(Canis aurdus), sic. are often seen in the area,

The bird population that were commonly noticed during field survey are Common teal (Anas creeca),
Red wattled lapwing etc. Howse crow (Corvus splendeny), House sparmow (Passer domesticus), Comgraon
Myna (Gracula religiosa) are of common occurrence,

|

The reptilians species commonly reported are Garden lizard {Calotes versicolor) and Eutropis macyiaria
along shady places in agriculiural field or where growth of bushes is noticed. Among non-poisonous
snakes rat snakes (Piyas micosus) are commonly noticed in field. followed by poisonous snakes | ike

Cobfa (Nisjinaja) and Banded ngrERRRIBERcs) iannlly encounter by the farmer=.
e s TSHR O Photocopy Artested
Cnmmnﬁ%m Agriculinral Crops in the district:- \' ==
¢ | Praprieior ¢ SCS
Ce?) | @t B Warr g
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Traditionally rain fed and irrigated agriculture is common, The main crops grown are rice. matze,

pipeon pea, sorghum, pearl millet, moong beans during kharif and wheat. Bengal gram, green pens,
rapeseed and mustard and lentil during rabi season. Sugarcane is the main cash crop. Rice-wheat

cropping system is more predominant. Amongst :hthﬂmmpﬂpﬂmm“mm
vegetahle crops potata, onion, brinjal, tomate, cauliflower and cabhage are important.

Fishes & Amphibians:- ,

The fish species which are’commonly found in the water bodies of district are Labeo bata (Bhangan or
Bata), Gudusia chapara (Chappera or Pafla), Labeo rohita {Rohu),Catla catla (Theila), ete,

Amphibians are commonly found at the places along the margin of aquatic and terrestrind systems. Some
of the commonly reporied species are Bufo melanostictus (common Indian toad), Euphlyectis

cyamophiyetis {Indian skipper frog), Hoplobatrachus tigerinus (Indian bull frog). ete,

Anticipated Impacts and Fvaloation

The mining activity will have insignificant affect on the existing flora and fauna. Data have been
collected from variouws Government Departments such os forests, agriculture, fisheries, animal
husbandry and various offices to establish the pre-project biological environmental conditions. There
ere no endangered species, wildlife sanctuary, wildlife corridors or ceosensitive area near the core rone.
The purpose of the project itself is 1o save the flora around the project area from excessive erosion and
floods. It was found that the Building Stone, Khanda, Gitti'& Boulder mining activity will not have any
significant impact on the biclogical environment of the region.
s Mitigation Measures
Since, there is no migratory route of birds or grazing route of domesticated animal is reporied, berice

there will be no impact anticipated. Mining activity will be confined upto a required depth from ground
level/ water level whichever is less.

IMPACT ON ECOLOGY OF THE AREA

For thousands of ycars, Building Stone, Khanda, Gitti & Boulder has been used for domestic
construction and house wares since prehistoric limes, and continues to be used. Today demand for
Building Stone, Khanda, Gitt} & Boulder continues to increase due to increasing infrrstrocture. Mining
operators, in conjunction with cognizant resource agencies, must work 10 ensure that Building Sone,
Khanda, Gini & Houlder mining is conducted in a responsible manner because excessive gnd
unscientific mining cawses the degradation of land. Building Stone. Khanda, Gitli & Boulder mini ng
generates extra vehicle trafTic, which negatively impairs the environment. Where access moads goss

_H_;'_Lll-'fnj‘
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adverse impacts are not predicted; however the following mitigation measure will be taken to
further minimize it.
= No mining will be done near 1o important structure like bridges, dam and others as per
Mining law.
= Nomining will be carried out during the rainy season.

* The mining activity will employ many heavy vehicles 1o transport the Building Stone, Khanda,
Gitti & Boulder outside the mine to desired destination. Safe site/routes having less impact will
be selected for transportation, all the vehicles will be employed for transportation purpose will
be PUIC centified.

Atteasiesd

H.B Musnia
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CHAPTER- 4

ANTICIPATED ENVIRONMENTAL IMPACT AND MITIGATION MEASURES

4.0 GENERAL

Al development projects whether new, under modefnization or renovation, do have an impact
" on the natural set up of the environment. This impact may be beneficial or adverse, depending

on the improvement or the deterioration it brings about change in the status of air, water, lend,
ccology, natural systems, socio-cultural life styles and economics of the population. Depending
on the nature of activitics and baseline environment status, the impacts are assessed for their
importance. On the basis of the impact analysis, the mitigating action and future manitoring
requirement are focused in the Environmental Management Plan for countering or minimizing

the impacts.

Keeping in mind, the environmental baseline scenario as detailed in Section 11l and the
propesed mining activity described in Section 11, it is attempted 1o assess the likely impect and
its extent on various environmental parameters and likely mitigation measures to be adopted.

4.1 LAND FH"-'TRDHMEHT

The mining and allied sctivities involved in Buildln; Stone (Khanda, Gitti and ﬂnuldnr]
Mining Project from the Building stones on the Gala 332 (Khand No.-02). The clearance of
averburden such as weeds and other accumulated matter like wood end crops, animal bones
and those imentionally thrown garbage. other than soil, gravel and pebbles are cause of
pollution and result in environmental degradation. Time takes care of it and once again pets
turned to a changed ccology of the region. As the lime passes it turns into a place of shelter.,
food and of reproduction of many life forms, The disturbance to the new form of biota and to
the riparian habitat by man originated mining activities lead once again to the environmentzal
degradation.

Impact on Soll

Thﬂ': is n:n:nﬂ ion of gritty soil is negligible as the arca is not covered by top soil cover hesce

v.-.-ill be developed w&w lior lease boundary barrier plantation and haul red

5 DISHA -
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Impact on Land Use

The area is having undulating surface surrounded by barren land. The area is partiafly covered
by alluvisl soil. An old working pit is present in NW of the area. The proposed area end
surround areas are mostly private land owned by individual. Presently the existing quarry lies
in 1.21 ha arca. The potential adverse impact of opencast stone mining will be in the form of
change in land use pattern. So reclamation of mined out land will be given due importance as a
step for sound land resource management in the form of reclaimed land and water bady.

Mo adverse impact is anticipated on land use of buffer zone associated due to the existing stone
mine project, as all the activities will be confined within the project site only. Stone mined out
from the mine is being and continued to be used as boulders of different sizes for River Anti-
erosion, Dam construction, embankment works ete. After erushing into different sizes of
aggregates from 6mm to 63mm, the product can be used in construction and road projects,

4.2 WATER ENVIRONMENT

4.2.1 Impact on Sorface Water

At present scenario there is no any seasonal or perenninl source of water is passing through the
lease area. During the rainy season, there mny be accumulation of surface water, which is
proposed to be pumped oul to keep the working arca dry and it is being utilized for dust
suppression. : ) .

The stone mineral found in the area is non-toxic in niture, There will be no ourside dischargs of

7 Cpdlluting i

liquid effluent from the mine site. It is, therefore, apparent that there will be negligible impact
of mining on the surface water regime.

The surface water quality of the canal water passing 0.58 kms towards East direction from the
proposed unit. The baseline data of the water quality parameters of canal water originates from
Ken River. The other source of the surface water 2 number of the ponds approx. 1km . The
quality of the water is discuss in the Chapter-3

4.2 Impact on Ground Water

Ground water pollution can take place only if the mining rejects contain toxic substaness,
which get leached by the precipitation water and percolale to the ground water table tiy=
Any nearby wells or other sources of water can be rendered unfit for drinking nel

e “:;SHL ENTERPRISES : |
& with this deposit as the mineral or tmmmwn any harmgy J
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ingredients. Morcover, stone constitutes of fairly inert and chemically non-reactive ingredients.

It is noticed from nearby dug wells and bore wells that the ground water table is availabie
below 30 meters of the normal surface level. As the mining operation has been proposed 1o be
carried oul mummwmegwndwmhhlethmmldmh:mr adverse effect on the
ground water. ' '

. The ground water available in the nearby well, bm:lwv:ll is analyzed and it is found within the

prescribed standard of CPCB and it is also being and will be continued to be adopted the
remedial measures to keep the water quality within the prescribed standard.

4.2.3 Mitigation Measures for Water Environment
» Adcquate control measures are being and will be continued to be adopted to check not
only the wash-off from soil erosion but also uncontrolled flow of mine water, The
measures 1o be adopied are-
» Garland drain will be provided ot the toe of the dumps; to channelize the runoff water
from dumps into the water reservoir (i.e. mined owt pits) & around the active pits to
restrict rainy water from entering in to the working pit.

* Retaining walls having water holes will be provided along the toe of the dumps 1o avoid
the soil wash out & around the active pit to prevent full of human/animal in o' the
wuorking pit.

* Dumps slopes are being stabilized followed by plantation to avoid soil erosion.
»  No waste watet is being discharged from the mining activities,

4.3 AIR ENVIRONMENT
Anticipated impacts and cvaluation

Information on air quality was studied and various modeling 1echnigues predicted that the
mining activity is not likely to affect the air quality in a significant manner. However, loading
of Building Stone, Khondas & Gitti, Boulder, its transportation and unloading operations may

: ﬂ%“ deterioration in air quality due 1o handling dry materials. In the present case, onky

wet materitls Wil be handled, thus eliminating problems of fugitive dust. Also, the collection
uﬂ/[ﬂng qﬁ!m',ﬂﬂﬁapﬂﬁgﬁnmmlly without any blasting. Therefore the dist
LA | ] :
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genemited is likely to be insignificant as compared to mining processes involving drilling.
blasting, mechanized leading ete.

Air Modeling

In general. mining upm:hms generate substantial quantities of airbome respirable dust, which
may lead 1o the development of impairment of respiratory system nfmnwwurkmml:
increasing trend of mining leads to release of hug-n amount of dust. These air bome dust
particles, generally below 100 micron in size, are nuisance particulates and cause health
hazards as an [ll effect of mining activitics. Extraction activitics like drilling, blasting, material
handling and transport are a potential source-of air pollution. Therefore, a detailed study on
emission sources and quantification of pollutant concentration by mesns of dispersion
modeling is required to access the environmental impact of a mine. On the basis of the
predicted increments to air pollutant concentrations, on effcctive mitigation and environmental
plan can be devised for sensitive areas. In case of Building Stome. Khandas & Ginti, Boulder
mining. blasting and drilling is involved activitics, the impacts may also be caused by material
handling and transportation activities of mostly wet Building Stone, Khandas & Gitti, Boulder
and the same are minimal.

FUGITIVE DUST- MODELING

Air quality modeling was done using line source model as published by USEPA “Workbook of
Dispersion Modeling™ by Turner, for transportation though roads and the empirical emission
factor equations from USEPA. Emission factors to be used in Line source Dispersion equation
is adopted from formula as given below:;

E= e * (1.7) * (s/12)*(8/48) * (Wi2.7)" * (w/d)"* ¥ (365-p/365) kg/VKT. (n
Where e
NO 7
E = Emission Rate (kg/VKT) ':;_"‘-':LP
0, RN
k= Particle size multiplier = (0.36) Ay

5 = 5ilt Content of the Road surface material (%) = 10%% \ ‘Q o : e .I ‘]
5 = Memn Vehicle Speed (km/hr) = 20 km/hr

W=Mean Vehicle gﬁﬁemﬂl tonnes Photoeomy AlTegtEd
.0l gﬁ' : o
w= Mean number of wheels =8 o
: r;-.::r‘._ 'TF .....
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p= Number of days with at least 0.254 mm of precipitation per year = 60

= frequency of Vehicle movement in no per hour = 2 vehicles / hour

Thus using equation (1)

E=0.61766 kg/VKT

E=0.0003 g/secim

Concentration of the fugitive dust was calculated l.;sfng the empirical equations for unpaved
roads published by USEPA- AP42, The Concentration of the fugitive Dust is given below:
C=(2x)'"" (E/ozv)Exp- [(h')/(2 oz’)] x 10° (2)

Where

C = Hourly Concentration in microgram/ m’
E = Emission Rate = 0.0003 g/sec/m

v = Wind Specd =4 m/s

h =0m

Modeling was done for an infinite line source assuming unpaved road. For conservative
calculation w'ndwasusumﬂd to blow at & velocity of 4 m/s pérpendicular o the road. The
results for 24 hourly mnunu'nﬂm values are given m the Fig. 4.1:

Mitigation measures

The only air pollution sources are the road transport network of the trucks/dumpers. The dost

suppression measures like the following will be resorted:

= Waier sprinkling will be done on the roads regularly. This will reduce dust emission further
by 75%.

s Care will be taken to prevent spillage by covering the carrying vehicles with mrpaulin snd
sprinkling of water, if dry.

» Fornightly scraping of road in order to keep the roads almost leveled. This will ensure:
smmﬁ-n ifﬂw of vehicles and also prevent spillage.

. {}Uﬂfn-ﬂmg will be kept under check by giving prior awareness.

f/-l’r Wﬁmﬁwm the gits emissions under check.
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* Plantation of trees along the road sides helps to reduce the impact of dust in the nearby
villages.

4.4 NOISE ENVIRONMENT
Day and night sound pressure levels Leq is often used to describe the community noise
exposure, which includes 10 dB (A) night time penalty.

The monitored noise level during the base line period within the core zone and bufTer zone has
been found to be within the preseribéd CPCB standards which will also be confined within the
limit by underiaking more plantations within the mining arca ¢specially in the direction of
habitation to act as a sound barrier.

4.4.1 Impact due to Ground Vibrutions

Ground vibration, Ny rock, air blast, noise, dust snd fumes are the deleterious effects of
blasting on environment. The explosive energy sets up a seismic wave in the ground. which can
cause significant damage to structures and disturbance to human occupants. It causes major
damages to the pit configuration too,

When an explosive charge is fired inside the blast hole, it is instantly converted into hot gases,
which exert intense pressure on the blast hole walls. High intensity shock waves propagate
radicafly in all directions and cause the rock particles to oscillme. This oscillation is fek as
ground vibration, The pmpmd mining operations using deep hole drilling and biasting wing
delay detonators are bound to preduce ground v‘hmtinng

Ground vibration [rom mine blasting is expressed by amplitude, frequency and duration of
blast. The variables, which influence ground vibrations, are contrallable and non-controllable.
The non=controllable varizbles Include general surface terrain, type and depth of overburden
and wind. Similarly, the controllable varinbles include type of explosives, charge per delay,
delay interval, direction of blast progression, burden, spacing and specific charge and coupling
ratio.

The oscillation of rock particles is called Particle Velocity and its maximum value is called

As the di increases, the PPV value is likely to reduce. The ground vibmitions generaucd
ing the minin ugmmﬂns will be well within the standards preseribed by DGMs
Pb m are not likely to affect the structures in the vicinityof

mine lease ares. Proprietor
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By adopting controlled blasting. the problems will be greatly minimized at mines. The im pacts
are also minimized by choosing proper detonating system, optimizing total charge and
charge/delay.
4.4.2 Measures for Minimizing Adverse Impacts

» Noise Control Mcasures

The following control measures are being and will be continued to be adopted to i-m:p
the ambient noise levels well below the limits:

Drilling is being camied out with the help of sharp drill bits which will help in reducing
noise.

Secondary blasting is being totally avoided and Hydraulic rock breaker is being used for
breaking boulders.

Controlled blasting with proper spacing, burden, stemming and optimum charge/delay
is being maintained.

The blasting is being carried out during favorable atmospheric condition and less human
activity timings;

Minimum quantity of detonating fuse is being consumed by using alternatively Excel
non-electrical initiation system;

Proper maintenance, oiling and greasing of mochines st regular intervals is being done
o reduce generation of noise.

The prime movers/diesel engines are properly maintained;

Provision of sound insulated chambers for the workers deployed on machines (HEMM)
producing higher levels of noise;

Proper designing of plant & machinery by providing inbuilt mechanism like silencers,
mufflers and enclosures for noise penerating parts and shock absorbing pads at the
foundation of vibrating equipment.

Green Belt/Plantation is being developed around the mining activity area snd along hau |
roads. The plantation minimizes propagation of noise,

= —Personal Protective Equipment (PPE) like ear mufis/ear plugs is being provided to he

A ff.‘u of HEMM(Heavy Earth Moving Machinary) and persons working ner

nml

- Rﬂﬂﬂ@ﬂ&ih: exposure time of workers to the higher noise levels.

Periodical monitoring of noisc will be done,
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The blasting operations in the mine is carried out by deep hole drilling and blasting using delay
detonators, which reduce the ground vibrations, The measures that are generally followed and
currently proposed for abatement of ground vibration, air blast and fly rocks are detailed below:

¢ Proper quantity of explosive, suitable stemming materials and approprinte delay
system are being adopied to avoid overcharging and for safe blasting.

» Adequate safe distance from blasting is being maintained.

» Blasting operations is carried out only during day time,

# The charge per delay is minimized and preferably more number of delays is used
per blasts;

# During blasting. other activities in the immediste vicinity is temporarily stopped;

# Drilling paramcters like overburden, depth, diameter and spacing is properly
designed to give proper blast,

45 BIOLOGICAL ENVIRONMENT
Ecological Impacts
Mining which leads to the removal of channel substrate, re-suspension of streambed sediment
and stockpiling on the streambed, will have ecological impacts. These impacts may have an
effect on the direct loss of stream reserve habigl. disturbances of species attached 1o streambed
deposits, reduced light penetration, reduced primary production. and reduced feeding

Table 4.1 Impact Prediction & Mitigation Measures — Biological Environment
Environmental | Aspects | Potential Impact Mitigation Measures
Parameter
Biological Dust Dust  deposition on | Truck will be covered. Sprinkier
Environment cmission | vegetation & Agriculture | will be installed at crusher loading
due 10| crop around periphery of | & unloading point; regular waer
mining | ML area may retard the | sprinkling within the mining arsa
- activity | photosynthetic activitics of | and also on haulage road will be

\ [4'
A\

plants subsequently may
reduce the crop productivity
specifically  within  500m
from mine lease area.

" s DISHA ENTERPRISES

carried out.

Extensive plantation will be carred
out around safety zone,

The wasic material/OB will be
stacked on the opposite of the
sloping face of the designaed

location.

e

Plantation along the Safety Zﬁruep rinter
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Plantation along the periphery of the existing (nonoperational) mine developed in 0.20 Ha. By
Shri Mujibuddin Siddigui Quarry are as follows:

Sr. No, | Scientific Name Local Name Quantity
I Mangifera indica Aam 25
Tectonagrandis Sagon 30
; Psidiom guajava Amrood ' 20
1 4. Syzizium cumini Jamun 25
Total 100

At the end on life of mine further plantation shall be carried out in same ares (.20 Ha) and also
be haul road as per mine plan. Around 100 saplings within the safety zone (7.5 m) will be
planted to the end of life of mine.
Selection of plant species with special reference

Sr. No. | Plant species Purpose of plantation of species
Aegle marmelos Pollution Tolerant Plants
Albizzia lebbeck
Butea frondosa
Alstonia scholarix Best dust filiering capacity Plants
Allanthus excelsa
Fieus benghalensis .
Asodirachia indica Automobile Exhaust pollution Control Plasts
Cassia fistula :
Delonixregia
Phyllanthus cmblica Medicinal value Plants |
Terminalia arjum
Azadiracia fndica
Tectona grandis Economic value Plants =
Shqrr;imﬁwm
/ Cymbapagon mariini Soil Conservation Plants =1
= Z&W ENTERPRISES Fruit bearing Plants i
Psidiginm gueve
Propretet B
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| Syzygium cuminf
Dalhergia sisso Nitrogen Assimilation Plants
Caxsia siamea
Cassia fistula Acsthetic beautification Plants
Polyalthia longifolia
Delonix regia

It is to be noted that preference will be given to indigenous plant species. Mixed plantations
will be done keeping optimum spacing between the saplings.

Impact on Local Transport Infrastructure

After getting the EC, when the mine will be in operation stage, the excavated stene will be
transported to adjacent crusher outside the lease arca (50 mir distance) where as a distance of
950 mtr (approx.) will be covered by the tippers within the mining lease area over the haul
roads.

The distance covered outside the mining lease area is since only 50 mir. Approx. and the mad
will be the dedicated one for exclusive use, the existing transportation infrastructure will nat at
all be used.

The movement of excavated and sized stone from the erusher will be through unnamed Road
approach road covering a distance of 0.35 km. along with other traffic. The incremental traffic
is expected 1o be 4 nas, Per hour which is also expeeted not cause any significant impact citier
on existing ronds or in the pollution load,

Impact on Socio - Economic Aspects

The existing project would create certain impacts with beneficial as well as adverse effectson

the socio economic environment. The likely impacts due to mining are described below:

-hngqqipn employment pattern Employment is main aspect for enhance the quality of lifein

loyment opportunity is being and continued to be given (o only local peoplein

form Rﬂ%t ked and unskilled labor. Mining sctivity will generate some indirect jobs e

busingss” nities as hotel. small shops kiosk etc. It will help to reduced poventy ad
T I'H"." standard in the ﬂuidgE%ma. It will help to improve economic condition of the

study ares)/\is.DISHA ENTERFR
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The existing mining project will cause migration of outside people also in search of their food,
shelter and livelihood due to which there will be positive impact on population growth of the
study area. .

Impact on lifestyle:

The study arca is mainly tribal dominant. Increased economic activities in the project area can
bring addictions. In the tribal arcas the cthnic pmp!: may also get affected by additional
addictions.

Impaet on quality of life:

Due to mining activity study area would progress in terms of develop housing, education,
medical, health, sanitation, power supply, electrification snd transport in the ares, which may
improve the quality of life in the region. Existing project is expected 1o contribute improvement
of quality of life in the region it may help to improve human index of the study area,

Impact on human settlement :

The villages and their inhabitants in the buffer zone will not be disturbed from their scttlements
due 1o the mining operations. There is no inhebitation within the lease arca, Therefore neither
villages nor any part of village or any hamler will be disturbed during the entire life of the
mine, As the mining operations will not disturb or relocate any village or settlement, no adverse
impact is anticipated on any human settlement.

Impact after mining:

Mine pit of mining area afier excavation will converted into a water pond and used as s natural
waler harvesting system for collection of rain water. In addition fishing activity can be
performed through fisherman in water pond, it will generate employment opportunity.
Mitigation Measures:

In order 1o mitigate the adverse impact likely to arise in social, cultural and economic aspectsin

_the.surrounding region certain line of action is being and continued to be adopted related to:

! are properly signed, vehicles are well maintained and drivers are well tainecl

and safety con

Cu‘-hés‘w“ﬂ"?e‘hhhn should be maintained with the concemed community so that in future fny
maa-nﬁdisturbm: harmony of the region.

Eﬂlmmmm: ﬂ{f'ﬂm‘l‘ll‘l‘luﬂ[l]f development through implementation of development programme,

mplch wHI mrhmwiw fucilities that are facking and improvement of existing

I'-.‘rl'lﬁﬁ.
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Occupational Health (Impacts and Mitigation Measures)

EISQ{Enzymatic Indicators Of Salt Quality) has concemn and takes full responsibility for the
protection of the workers against sickness, disease and fnjury arising out of their employment
and have adopted certain principles with regard fo occupational health services, [like
establishing and maintaining a safe and healthy working environment which will facilitte
optimal physical and mental health in relation to work.

The following occupational health measures shall also be adopted:-

Identification and assessment of the risks from health hazards in the workplace;

Surveillanee of the fictors in the working environment and working practices which may affect
workers' health, including sanitary installations, canteens and housing; and Advice on planning
and organization of work, including the design of workplaces, on the choice, maintenance and
condition of machinery and other equipment and on substances used in work.

Identification of Work Related Health Hazards
Detnils of the principle environmental and ocoupational risks that are likely 1o be created ere given in
Table 4.1.

TABLE 41 WORK RELATED HEALTH HAZARDS

Sr.No. | Hazmrdous Activities Type of Hazards Severity of Injury
Exposed to high level of Noise Hearing impairment
1 Drilling Exposed 1o dusty environment Dust refated diseases
Struck by fly rock Serious Physical injury
Exposed to dusty environment Drast relared discascs
Exposed to high level noise Hearing impairment
2 Biasting Exposed W excessive vibration ) =
. Serious Injury, and
Struck by rolling big boulders equipment damage
3 Loading Struck by fall of objects Serious Physical injury |
Accidental runaway of vehicle
Fall of vehicle from height while Serious injury, and
reversing equipment damage
Exposed to high level noise Hezring Impairment
_A__ | Transpormtion Fire in engine due to over heating | Serious Physical injury |
i e A 4 ~Stwrage of oil Fire & vigorous chemitl
b D 'J' lubricant Leaks and spills reaction
Acid spillage Acid burns
RERISE! igh pressure operation
. Qil spillage
Physical injury A
By Proprietor
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ar. No.

Hozardous Activities

Type of Hazards

Severity of Injury

20 000 9

Rupture of hydraulic hases

—
b

4.6 TRAFFIC ANALYSIS

r Traffic analysis is carried our by understanding the existing carrying capacity of the roads near to the
( project site and the connecting main roads in the area. Then depending on the capacity of the mine, the

number of trucks that will be added to the present scenario will be compared to the earmying capacity.

Table 4.3 (i): Existing TrafTic Scenario & LOS

V (Volame | C(Capacity v
Road inPCUMF) | tn PCUMr)y | Existing VICRatio | LOS
NH-T6 7a 500 0.4 B

V= Valume in PUC"8/hr & C= Capacity in PLIC's' hr

clnssification,

The existing Level of Service (LOS) st Near Village and ar highway is “A” i.e. excellent, s per

tiin frm LKL = -_-_a_mm
00 -02 A Excellent
0.2-0.4 B ~ Very Good
04-0.6 c Good / Average / Fair
06-08 D Poor
0.8-1.0 E Very Poor

Note: Capacity as per IRC: 1061990 page no 11 table-2 for arterial rood/ Highways

No. of Trucks Required (maximum)
Total capacity of mine 16100 m” per year
Total no, of working days 300 days
Building Stone, Khandas & Gitti, Boulder extracted ina day 53.67 cum
Building Stone, Khandas & Gitti, Boulder extracted in ope truck 13 cum {appro.)
No. of truck: required per day i Approximately 4-5
TruckXippers
' Table 423 4): Modified Traffic Sccnario & LOS
021 B

Wg Arntagiad Page -84
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From the above analysis it can be seen that the ViC mtio is likely to change to 0.21 with LOS boih
being “B™ which means ‘Excellent” as per classification. So the additional load on the carrving copacity

of the concerned roads is not likely to have any significant adverse effect.

{ Fig. 4.1: Map Showing Transporiation Route Mup

4.7. STATUTORY REQUIREMENTS

It is aceepted that effective résource management cannot be done in isolation. The Départment therefire
vigomusly pursies appronches towards coordination and integrafion where possible, 50 as to lesd o
coordinated regulalony svstems.

A regulatory system consists of both statutory  and non-slatutory componenis. [n the Sectorial-speciic
strategy for prospecting and mining, the Department participates within an integrated environmei|
muanagement system which is administered in torms of the Acts and Rules. Othier Acts dealing wih
matters relating fo the censervation and protection of the environment and which a helder of a minig
autharization mist also take cognizance of, include infer alia, the following:

. T ﬁ'imwmrsm ENTERPRISES

f # - . The Mines and Mineral (Developrment and Regulation} Act, 1957
e ¢ Pmp{ IE‘!EI!
7 W
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=  Mines Rules, 1955

e Mincral Concession Rules, 1960

= Mineral Conservation and Development Rules, 1988

*  State Minor Mineral Concession Rules; LLP., 1963

®  The Water (Prevention and Control of Pallution) Act, 1974
»  The Air (Prevention and Control of Pollution) Act, 1981

e The Environment (Protection) Act, 1986

« The Farest {Conservation) Act, 1980

& The Wildlife (Protection) Act, 1972

LT LT L

M5 -DISHA ENTERPRISES

Proprietor ""Tlﬁmmm-,- Aftastan

o 2
e L IN | Hx:r"'
i m o —— Page . 45

155



Y"ADDDO00

-y

271

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

EIAEMP CHAPTER-5- ENVIRONMENTAL MONITORING PROGRAMME

CHAPTER- 5
ENVIRONMENTAL MONITORING PROGRAMME

58 INTRODUCTION

Sucosss of any post-project environmental monitoring programme depends upon the efficiency of the
organizational set up responsible for the implementation of the programme. Regular monitoring of the
vmrions environmentsl pamsmetors s also necessary o gvaluate the effectiveness of the mammgement
programme so that the necessary correclive measures can be taken in case there are some drawbacks in
the proposed programme. Since environmental quality parameters al work zone and surrounding areas are
Important. for mointaining sound operating proctices of the project in line with conformity with
environmental regulations, the post praject monitering work, therefore, forms a port of EMP,

&1 PROPOSED SET UP
Keeping the wtility of monitoring results in the implementation of the environmental managemant

progrnm in view, an organizational chart has been proposed, headed by General Manager as shown in Fig.
5.1.
The said team will be responsible for:
. Collecting water and air samples from surrounding area and work zane monitoring for pollutams.
b. Analyzing the water and air samples,
€. Implementing the control and profedtive menssures.
d. Co-coordinating the environmert related activities within the projeet ms well &5 with outside
mgencies. i
e. Collecting statistics of health of workers and population of surrounding villages,
. Monitoring the progress of implementation of environmeninl management progmm. Gireenbelt
development, elo.
“The [nboratory will be suitably equipped for sampling/testing for various envirommental pollutants,

A8 N s DISHA ENTERPRISES
%-&- Proprietor
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ENVIRONMENT MANAGEMENT Implementotion of Controf Meozures
CELL —
Rewlew with Generol Manoger
Report swbmistion ond correspondence

with concernad Stote/ Centrol Government

Environmental Monitaring

# Enwironment Budgsts &

Head Environment S—
l = Review Implementation
« Lioison with MOEF/SPCS
NI O/ATANa O ™| Imptementation f EMP
« Allotment of Daily jobs
» Figld visits
%
Senlor Chomist 1= Analysis of samples-Air,
water, soils #te
Lab sssistant

Fig. 5.1 Organizstion for implementation of Contral Measures
52 MONITORING SCHEDULE AND PARAMETERS

Adr Quality Monitoring
Alr Quality monitoring is essentinl for evaluation of the effectivensss of abatement programmes and (o

develop appropriste control messures. The project proposent will monitor ambient air quality in e
around the proposed Building Stone (Sand Swone) Mining Praject at a frequency mentioned in he
monitoring schedule for various parameters and ke appropriate sir pollution control messures in orderio
engure that the concentration of PM; s, PM . S0O: and NO, are within limits.

ISHA ENTERPRISES
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Water quality monitoring involves periodical assesament of quality of surface water and the ground water
near the mining project. Surface water sumples will be analvzed for all the parameters os per EPA, 1986
and ground water sumples will be analyzed for all the parameters as per 1S-10500,

3060

-

Modse Level Monlforing
Waotse Tevel monboring wifl be done Tor nchieving the following olijectives:

-

a) Tocompare sound levels with the values specified in noise regulations
b} To determine the need and extent of noise control measures of various noise genersting sources.

Nuise level monitoring will be done at the work zone to assess the occupational noise exposure levels,
Motse levels will also be monitored at the noise genernting sources like mineral handling armngements,
{ vehicle movements and also perrby villages for studying the impact due to higher noise levels for taking
necessary contral measures at the source.

{ Table 5.1 Monitoring Schedule and Parameters
5 No | Deseription of Parameters Sehedule snd Duration of Monitoring/Execution

( I Ajr Quality: 24 howrrly samples twice o week for one manth in each
a) In the vicinity of the mine SEASON EXCEPT MOMSOON SEAs0n

{ b In the vicinity of the wanspartation
Network

L , Regularly in non- monsoon months and whesewver
o) sty EH 0 iy s vecirnence of fugitive dust akes place

L d) Semping/ bulldozing of road 1o shift
accumulated dust to the sides Fortnightly

2 Warer Chamlity nenr or sround the site: Once in & season for 4 seasons in a year
n) Surface water quality
b) Ground water quality
3 Ambient Noise Leve| Twice a year for two years & then once a year
. 4 Soil Quality Cirice in two yerrs on project monitoring arcs
. 5 Inventory of Flora(trez plantation, Onee in two years on project monitoring area
survival etc) & Faunn
!5- J Socip-seonomic condition of local, Oince in 3 years

| pepigion i Y eNTERPRISES
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CHAPTER-6
ADDITIONAL STUDIES

6.1 HAZARD IDENTIFICATION AND RISK ASSESSMENT METHODOLOGY

A) RISK
Risk concerns the deviation of one or more results of one or more future events from their expected value.

Risk related to the
considered hazard

¥
Is a "function” of

¥
Severity of the

possible harm that
can result from the

considered hazard

v

PROBABILITY OF OCCURRENCE OF THE

: . |

Frequency and Probability of Possibility of
duration of occurrence of avoldingor
eXposure hazardous event limiting the harm

Tolerable risk: Risk which is accepted in a given context based on the current values of society

Protective measwre: The combination of risk reduction n‘n:ategiu.hhn 1o Bchivve ut lenst the tolenble
risk. Protective measures include risk reduction by inherent safety, protective devices, and persoral
profective equipment, information for use and installation and training.

Soverity: Severity is usad for the degree of something imdesimble,

_Risk Analysis: A systematic use of available information 10 determine how often specified events meaay
inuche of their likely corsequences.

of risk assessment procedure are as given below:

Step 1: Hizard Identification
Mﬁm @m;:n i 10 identify and develop n list of hazards for esch job in gae

mimﬂummﬁrﬂ!mmmwnww&g WMdﬁﬁﬂhH‘
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controlled. Workers can then be informed of these haowrds and eontrols put in place to profect workers
prior o them being exposed to the actual hasard.

Step 11: Risk Asscssment

Risk sssssgmeent s the process used 1o determine the likelihood that people exposed to injury, illness or
disease in the workplace arising from any situation identified during the hazard identification process
prior to considerstion or implementation of control measures,

Risk occurs when a person is exposed to 8 hazard, Risk is the likelihood that exposure 10 a harmnd will
lead ro injury or health issues. It is a mensure of probability and patential severity of barm or loss:

Step 11l: Risk Control
Risk control is the process used to idemify. develop, implement and continually review all practicable
measures for eliminating or reducing the likelihood of an injury, iliness or diseases in the workpiace.
Step TV: Implementation of risk controls

All harards that have been assessed should be dealt in order of priority in one or more of the following
hiemrchy of controls

The most effective methods of control are:

i. Elimination of hazards

it. Substitute something safer

iil. Use engineering/design controls

iv. Use administrative controls such as safe work procedures

v. Protect the workers Le. By ensuring competence through supervision and training, etc.

Each measure must hasve s designated person and date assigned for the implementation of controls. This
ensures that all required safety measures will be completed. |

Eup\":.Hpnhnrlndﬁﬂlhw

Hazard idemtiflcation, risk assessment and control are n nr-going process. Therefore regularly
review the effectiveness of your hazard assessment and control measures. Make sure that you undentalke
a hazard and risk assessment when there is change to the wotkploce including when work systems, teals,
machinery or equipment changes. Provide additional supervision when the new employees with reduced

__skilllevels or knowledge are introduced to the workplace,

]

- _"j"_'_ -\!‘_‘": __l“-_'..-h""‘-.
RISK ANALYSIS
dakits -. ; : three levels of site evaluation:
L ) Vriitiaal Site Evaluntion, Proprietor
b) Detmited Site Evaluation, . "RatoCoRy Arteate
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¢) Priority Site Investigations and Recommendations.
The risk assessment criteria used for all levels of site evaluation take into account two basic factors:

#  The existing site conditions

o  The level of the travelling public's exposure to those conditions:
The Initial Site Evaluation and Detailed Site Evaluation both spply weighted eriteria 1o the existing
information and information obtained from one site visit. The Initial She Evaluation subdivides the initial
imventory listing of sites into 5 risk asscesment site groups. The Detalled Site Evaluation risk assessment is
then performed on each of the three highest risk site groups in order of the group priority level of risk.
The result of the Detailed Site Evalustion process is a prioritized listing of the sites within each of the
three highest risk site groups.
Risk analysis Is done for:

= Forecasting any unwanted siteation

o  Estimating dimage potential of such situation
s  Decision making to control swch situation

s Evaluating effectiveness of control measures

C) ACCEPTABLE RISK

Risk that is aceoptable 1o regulatory agency and also to the publie is ealled acceptable risk. There are no
formally recognized regulatory. criteria for risk to personmel in the mining industry, Individual
organizations have developed criteria for employee risk and the concepts originally arising from
chemical process industries and oil and gas industries, Because of the uncertainties linked with
probabilistic risk analysis used for quantification of the risk levels the general guiding principle is that
the risk be reduced to a level considered As Low as Reasonably Practicable (ALARF). 11 can be wen
that there are three IIH‘L

a A mlunhhraﬁmﬂmmlhmhmmmmhmghgiﬂcmﬂ comparable with w:ry:lty rigks
mich as travel 1o work.

b. A middie level where it is shown the risk has been reducad to As Low As Reasonably Practichle
level and thot further risk reduction is efther impracticable or the cost i grossly disproportionate tojlse
improvement gained. This is referred as the ALARP region.

.‘#:l.-fpﬂ[ le region where risk cannot be justified on any grounds. The ALARP region 5 ket

sufficiently to allow for flexibility in decision making and allow for the positive managimert

f iﬁmswm%mmwpm of risk reduction,
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-The risk acceptability criteria are given in following table:

EIAJEMP CHAPTER-6- ADDITIONAL STUDIES
— -

1 | Risk un scceptance and must be reduced, The actions may
include equipment and people or procedurnl mensures. |F risk

magnitude furiher.

camot e redicot 10 ALARP fevel, opersting philoasphy nasy | T T OIe R
be fundamentally reviewed by the mansgement.

2 | Efforts must be made to reduce risk further and 1o as low &= ALARP Region
rensonably practicable, without expenditure that is grossly | (As Low as Reasonably
dispreportionate to the benefit gained Fracticable)

3 | Risk level is =0 low 25 to mot require actions fo reduce fts

Tolcrable Reglon

TABLE - 6.1 Risk Likelihood Table for Guidance

Step 1: Assess the Likellhood Step I: Asseas the Consequences
L1 | Happens every time | Almost | Common or | C1 | Farality Catastrophic
oCCuTeneE
L2 |Haoppens regularly | Likely | Known to have [ C2 | Permanent Major
{often) occurred  “has dizability
happened”
L3 | Has happened | Possible | Could occur or | €3 | Medical/hospit | Moderate
(occasionally) “heard of it al or lost time
happening”
L4 | Happens imegularly | Unlikely | Not likely to| G4 | First mid or no| Minor
[almost never) oCeur ' . fost time
L5 | Improbable (never) | Rare Practically . CS | No injury Insignificant
impossible

-

A logical systematic process is usually followed during & qualitative risk assessment fo identify thekey
risk events and 1o assess the consequences of the events accurring and the likelithood of their occurmmee

-{Tﬁn:!:m'ﬁi}\‘ﬂ
_Risk Rank 2 L1 L2 L3 LA LS
f | Likelihood x Conscaummesin 4N AGRER S in | Uikely | Possible | nlikety | Rare
ci’ I ] i 7 1
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Catnstrophic
2

Major

cl
Moderate
C4

Minor

s
Insignificant

10 14 I8 21 23

15 19 22 24 25

RISK RATING:
= HIGH RISK 1-6
= MEDIUM RISK 7-15
* LOWRISK 16-15

6.2 POTENTIAL HAZARDS & 'ALARF CONDITION

Mining and allied activities are associated with several potentinl hazards and risk to both the employees
and the public at large. A worker in 2 mine should be able to work under ~ALARP" conditions{os stated
sbove), which are adequutely safe and healthy, At the same time the environmental conditions should be
such as not 1o be impair his working efficiency. This is possible only when there is adequate safety in
mines.

6.3 RISK PRIORITISATION BASED ON HAZARDS

There are various factors, which can create unsafe working conditions/hazards in mining of minor
minerals from Building Stone, Khandas & Gittl, Boulder mining

The key risk (hazard x probability) event rating associated with Building Stone, Khandas & Gitti.
mmimmmmiﬁmﬂmmmmﬁim likelihood based on
above Table-2 are as:- |

The Risk rating of such hazards is as follows:

* [nundation / Flooding (C1 xl.3=4)
o Quick Duilding Sone, Khales & Cittl, Boolder Condition (C2 x L3=8)

Lo €5 xL.5=25)

' to vehicular movement.(C3 sL3=13) BOLCODATEgt.
e 1 Mﬂdﬂl ing blasting. loading. transporting and dumping, etc.
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6.4 ADDITIONAL STUDIES

6.4.1 Occupational Eealth And Safety

For any indusiry, where multifarious activities are involved diming construction. erection. testing.
commissioning. operation and maintenance; the men, materials and machines are the basic inputs; Along
with the boons, industrialization generally brings. several problems like eccupational health and safety,
Mining Industry is not an exception and shove also holds good.

Therefore, proper plan and steps are required to be taken to minimize the impact of mining and for ensuring
appropriste occupational health and safery during the consmmuctional and operational plases,

6.4.2 Occupational Health

However, the problem varies both in magnitude and variety ify the above phases,

*  Construction 1

The occupational health problems envisaged at this stage can mainly be due to constructional accident and
notse. To overcorne these hagands, in addition to arrangements to reduce it within Threshold Limit Values
(TLVs), necessary protective equipment will have to be supplied to workers.

In the instant case the mine is existing but non-operative and hence this phase as such is not applicable.

o Dperational

The problem of occupational health. iin the operation phiase is primarily die o dust and nolse which could
affect breathing and hearing. The necessary personnel protective equipment will have to be given to all the
workers working the dusty and nolse areas. The working personnel will be given the following appropriste
equipment.

= Industrial safety helmet;

®n Face shield with replecement acrylic vision;

s Zero power goggles with out type filters on both sides and biue color glasses:

= Ear muffs;

=  Safety beltline man's safety belt:

s  Leather hand gloves;

» Industrial safety shoes with steel foe,

*  Personal Dust Masks.

All working personnel will be medically examined a5 per provisions of the Mines Act. This will be in
addition to the pre<employment medical examination.

6,43 Safety Plan
L - I!hmd@dhﬂlﬂmmhiﬁgﬂmmmmmﬂwﬂﬁmmﬂ

mwmwmﬂmmmm shall be undertaken, for which sufficient funds
ibe provided 1o deal with all safety provisions. An e of the mine shall be
rwﬂmwuwmmmwmmmmﬁﬁ
o w M iﬁm
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Mining is a hazardous industry and hence, necessary meawures shall be taken 1o prevent accident due 1o
following anticipated hazardous/risk prone activities.

»  Slope filure;

*  Handling of explosives;

*  Fly-rocks during binsting:

= Movement of HEMM;

=  |nundation due io Surface water;

&  Dust hazards;

e Hozards associated with use of electricity/ Diesa| Generator Seis: and

*  Fipoding of lower benches

6.4.4 Statutory Rules - :
Deployment of HEMM in any mine for excavition of stonc / OB nieeds planning of various activities in
confirmation with the prevailing statutory provisions &5 per Mines Act 1952, Metaliferous Mines
Regulation 1957, various DGMS ciroulars & bye-faws.

All applicable statutory rules, regulations, bye-laws etc and statutory requirement related 1o Govi.
lieenses, workers compensation, insurance efc., including minimum wage act for workers employad by
the outside agency shall have to be adhered. Any other rule imposed by local/state/central authorities
shall also be complied by user of HEMM equipment and then shall have to supply various protective
equipment viz. helmets, shoes, safety pear Tor welding, working at height. electrical apparatus handling,
efc. 1o the workmen &1 their cost.

6.4.5 Safety Aspects for HEMM/Equipment and Workers
Special precaution shall be taken in case of outsourcing the HEMM and workers in the mine. Some of
the major safety aspects before outsourcing of workers & HEMM 1o the mine are enumerated as
follows:
{A) For Workers .
» No worker shall be deployed unless he is skilled enough to take up the designated assignment
and trained m VTC; -
» Records in Form- B and Form« D shall e maintained;
s Reécords of vocational training centificate and driving license of operntors shall be kept by
HEMM outsourcing agency and shall be made readily available for inspection by management;
* No persons shall be employed unless person holds VTC cenificate and management is
informed. A record of it shall be maintained;
o Adequate supervision shall be maintained by qualified competent persons:
s Outside agency shall follow safety guidelines and sa on from project authorities:

':_";‘“.. #ﬁ ?N ‘i'.- 'f'.: ngwsﬁ
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* Before deploying workers, they must be trained and briefed about safety aspects in opencast
mine, However, during course of execution of the work, if any accident occurs, whether major
or minor, the matter shall have 1o be immediately informed 1o the mine manngement so that
notices of accidents in n nccordance of (Reg.9 of MMR 1957) and Section-23 of Mines Act,
1952 may be given and other necessary stops may be taken in accordance with the Mines Act,
1952,

(B) For Machineries ax Recommended by DGMS Cireular (Tech.) 1 of 1999

= All machineries to be deployed in mines shall be checked before deployment by competent
authority;

= Regular checking of machines deployed shall be done. No unfit machine shall be deployed
before the defect is rectified;

* A proper record of repair and maintenance along with inspection done by management and
defect pointed out shall be maintained and signed by authorized person;

= The HEMM shall be provided with audio visual alarms, proper light for use at night and period

when natural light is not sufficient. Also sudio-visual alarms for reversing of HEMM shall be
provided;

| * RTO centificate photo copies of all vehicles shall be submitted 10 manager;
* Regular inspection of HEMM shall be done by the agency's mechanic as directed by the
management;
» Machine manufacturers shall be asked 1o give risk analysis detalls in respect machines deployed
by outside agencies;
= Suitable fire extinguisherd shall be provided in every machine;
. Twﬂmwillhdlphyndhﬂhlwwﬁmuhminhﬂnwllmminhmimnﬂ
keep the enviranmental status as recommended under the approved EMP !
6.4.6 Stability of Benches, Quarry High Walls and Spoil Damps

During quarry operations, it is necessary to adopt suggested mining parameters for the stability of
benches, high-walls and spoil dumps. It is also mandatory to examine systematically the fencing of mine
working, landslides and cracks between benches. It is required to maintain well graded and wide roads
an benches keeping the width of working aress sufficient for spreading of blasted rock and movement of
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During actual mining operation, systematic observations and regular monitoring of the condition of
benches, high-wall slopes and spail dumps shall be carried out and the dimensions shiall be modified if
necessary, to suit the local conditions.

fi.d. 6 Precaptions against Danger of Inundation from Surface Water

A careful asséssment shall be made against the danger from surface water before the onset of
rainy season. The necessary precautions shall be elearly laid down and implemented. A garland
drain will be provided to drain away the surface min water from coming ino the mine. Garland
drain shall be provided around warking mines 1o course the rin water 1o main stresms:

= |nspections for any accumulmtion of min water, obstruction in normal dminage:
» Standing order for withdrawal of working persons in case of apprehended danger;

« During heavy rain, inspection of vulnerable points is essential. In case of any danger, persons
are 10 be withdrawn to safer places;

6.4.7 Prevention of Flooding of Equipment Deployed at Bottom Horizons

During the heavy monsoon period. the mining operation in the lower-most benches shall be stopped.
Adequate pumping capacity on the basis of historical data of maximum rainfall and distribution of
rainfall has 1o be designed. But in case of unprecedented rainfall, machineries shall be withdrawn from
lower benches temporarily and redeployed after dewatering in the lower benches again.

6.4.8 Dust Suppression & Dilution of Exhaust Fames

The following measures shall be adopted for dust suppression at all quarry working places, dump. haul
roads. and near other auxiliary mining operations:

= Water sprinklcrs shall be deployed in haul road. .
= Spraying with water on all working faces.
= While drilling holes, drills with necessary dust extraction armangement shall be used.
e Leveling of spoil dump surface. '
» Maintaining the engine and exhaust conditioners properly, so as to keep emission gases within
limits and regular checking of exhaust and recording the same.
mmwmm Prevention
In .dd‘nimi};n nﬁmry provisions, the measures for firefighting and prevention of fires will be as
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» Emergency organization shall be formed to deal with emergency during fire. The organization
ghall have names of responsible person along with their telephone numbers. Their duties shall
be clearly specified and the persons shall be properly trained. Mock ~ rehearsals shall be held,

6,410 Measures during Drilling and Blasting
Following measures shall be tken while drilling and blasting operations in the quarry:
1. Drilting and blasting in quarry shall be done in accordance with the provisions of Mines Act.
ruiless and regudahions;
2. Adequnte safely measures will be taken during blasting operations in the quamy so that
men/machines are not affected:

3. Ground vibration due to blasting will be controlled by following:

s Reducing the explosive charge per delay.

*  Spacing and burden are to be optimized by the blasting engineer.

*  Reducing the amount of explosive charged per blasy

»  Proper controfled rock moverment during blast by using suitable initiating sequence and

delay,

6.5 RISK ASSESSMENT AND DISASTER MANAGEMENT PLAN
Hazard analvsis involves the idemtification and quantification of various hazards (unsafie conditions) that
exist in the mines. On the other hand, risk analysis deals with the identification and quantification of risks,
mining equipment and personnel are exposed to, due to accidents resuliing from the hazands present in the

mine.

Risk analysis follows an extensive hazard analysis. It involves the identification and assessment of risks the
neighboring populations ane exposed to as a result of harards present.

In the sections below, the identification of various hazards, probable risks. maximum credible accident
annlysis, and consequence analysis are addressed which gives a broad identification of risks involved.
Based on the risk estimation disaster management plan has to be prepared. '
The complete mining will be carried out under the mknagement control and direction of a qualified
Mine Manager holding a first class manager's certificate of competency. The DGMS have been
regularly Issuing standing orders, model stnding orders and circulars o be followed by the mine
management in case of disaster, if any. Moreover, mining staff will be sent 1o refresher courses from
time to'time to keep them alert. However, following naturalfindustrial hazards may occur during normal

aperation:
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e Accident due to beavy mining equipment; and
= Sabotage in case of magurine.
in order to ke care of above hazard/disasters, the following control measures will be adopred:
* All sufety precautions and provisions of the Mine Act, 1955, and the Mines Rules, 1955 will be
strictly followed during all mining operations;
s Entry of unnuthorized persony will be prohibined;
# Firefighting and first-sid provisions in the mines ofTice complex and mining area:
* Provisions of all the safiety applinnces such as safety boot, helmets, goggles ete. will be made
available to the employees and regular check for their use
* Training and refresher courses for all the employees working in hazardots premises; Under
mines rules all employees of mines shall have to undergo the training ot a regular interval;
= Working of mine, as per approved plans and regularly updating the mine plars;
¢ Handling of explosives, charging and blasting will be carried out by competent persons only;
= Provision of magazine at a safe place with fencing and necessary security armngement;
* Regular maintenance and testing of all mining equipment as per manufacturer’s guidelines:
*» Suppression of dust on the haulage roads:
» Adequate safety equipment will be provided at explosive magazine; and
» [Increasing the awareness of safety and disaster through competitions, posters and other similar
drives.
6.5.1 Storage of explosives
An explosive Magnazine is established in an area that has provided for clear safety as per the norms of
explosive department. The magazine has storing capacity about 95 kg of conventional explosives. about
750 m of detonating fuse, 7,500 m of Safety fuse and about 5000 detonators (ordinary detonators), The
capacity of the magazing will be as follows.

Class 2 Nitrate Mixture - 95 kps.
Class 6 Division | Safety fuses : 7500 meters.
‘Class6 Division 3 Detonator . 5000 nos.
Ciassé Div2 Detosting Fuse a 750 m.

The magazine is as per the design Inid down in Indian Explosives Rules and safety distances are

f?ﬂmmd as per the above rules.
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the explosive act. Precaution are also taken a8 per permission given under MMR 1961 106(2)
{b) by Director of Mines Safety Tor deep hole dritling & Blasting and usage of heavy eanh
mioving machinery,

(b}  Drilling and blasting operations will be carried on strictly as per the provision
of MMR, 196| under the sirict supervision of qualified persons. For storage and |ssue of
explosives, the relevant provishons of Indian Explosives Rules. 1983 will be lollowed. Blasting
time s generally fixed at lunch imerval or afier the working shift-taking. Al required
precautions, like marking the danger zone with red flags, use of waming signals and providing
blasting sheliers ete.

Measures to Prevent Accidents due to Trucks and Dumpers

= All transpomation within the main working anea would be carried outl  under the direct supervision
and control of the management: .

* The vehicles will be maintained in good repairs and checked thoroughly at least once a week by a
competent person authorized for this purpose by the management;

« Broad signs would be provided m each and every tuming point specially for the guidance of the
drivers |

* Toavoid dangers while reversing the vehicles, all areas na far a3 possible, will be made man free.

and

s A stanstory provision of the fence, constant education, training etc. will go a long way in reducing
the incidence of such accidents,

652 Objectives of Dissster Management Plan

The disaster management plan is aimed to ensure safery of life, protection of environment, protection of
installation, restoration of production and salvage operations in this order of priorities, For effective
MﬂhMmpﬁnMﬁhMM.ﬂMmu
through rehearsals/drills,

The objective of the disaster management plan is to make use of the resources of the mine and the outstde
services to achieve the following:
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5. ldentify any dead:

6. Provide for the noeds of relatives;

7. Provide suthoritative information 1o the news media;

8, Secure the safe rehabilitation of affected area; and

Presérve relevant reconds and equipment for the subsequent inguiry into the caise and
eimreumstances of the emengency.

In effect, it is to optimize operational efficiency 10 rescue rehabilitation and render medical help and to
resiore normalcy.
#  Emergency Organtzation (EO)
It is recommended to selup an emergency organization, The Mine Manager who has control over the affairs
of the mine would be heading the emergency organimtion. He would be designated o5 Site Controfler and
Incident Controller shall organize a wam responsible for controlling the incidence. Shifl In-charge would
be the reporting officer, who would bring the incidence 10 the notice of the Incidence Controller and Site
Controller.
Emergency coordinators would be appointed who would undertake the responsibilities like firefighting
rescie, rehabilitation, tansport and provide sssential and support services. For this purposes, Security in-
charge, personnel depariment, essential services persomriel would be engaged. All these persorne] would be
designated a5 key personnel.
6.6 SOCIAL IMPACT ASSESSMENT
The impacts of the mining project on socio-economic conditions of the people of surrounding villages
dre assessed based on interactions with EISQ or its representatives and local population, It is anticipated
that the existing project after start of operation will further bring following benefits 1o the people of the
surraunding villages:

* Ceneration of empleyment and improved standard of living:
* Increased revenue o the State by way of royalty, taxes and duties;
&  Superior communication and transport facilities ete.

h#ﬂmw%dmwmmmmmdhﬂIMMﬁHMﬂplﬂm
change in the socio-economic scenario of the area,

The existing project will enhance the prospects of employment. Recruitment for the unskilled and

cilled workers for the given project will be from the nearby villages. The sirengthening
w’uﬂ}w EHWS F"'.'.‘Ltm_.-cu_'. gy Hu“uLEh#m
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fdevelopment of the basic amenities viz. improvemnernl of roads, tmnsportation, electricity, drinking
wiler, proper sanitation, educational institutions, medical faciliies, entertainment, otc. will be carried.
out as far as possible and requirement through the Gram panchayat. Overall the project afier start of
operation will change living standards of the people and improve the socio-cconomic conditions of the
area

6.7 REHABILITATION & RESETTLEMENT ASPECTS

There is no R&R activity will be required to be underiaken since it is-an existing but non operative mine

without any additional land.

68 SOCIAL IMPACT ASSESSMENT, REHABILITATION & RESETTLEMENT
(R&R) ACTION PLAN

There will be no reseftlement or rehabilitation involved in the project bemng on meandering course of the
river, Howéver, a detailed Socio Economic Assessment has been performed, which is given below:

INTRODUCTION

In this. section of the report an amempt has been made to measure Socka-economic impact of the
proposed Building stone, Khanda, Gitti & Boulder mining praject at village- Barokhar Khurd, Tehsil-
Marmini, District- Banda, Uttar Pradesh, The various atiributes that have been taken info account are
population composition, employment generation, occupational shift, household income, consumption
pattern, ethnic issue and law & order problem. The key objective of the study is 1o assess possible
impact of the project on socio-economic life of the people in the neighberhood known as study area

The objectives of the socio-economic impect assessment are a5 follows:

a) Tocollect baseline datn of the study aren.

b) To know the spcio-econamic stitus of the people living in the study aren of the proposed Building
stone, Khisnda, Gitti & Boulder mining project.

¢} To assess the possible impact of the project on socio-economic aspects in the study area,

d) To ménsure the impact of the project on Quality of life of the people in the study area.

APPROACH & METHODOLOGY

a) A mixture of both quantitative and qualitative approach has been adopted in the cyrrent socio-

ByL :3 has been conducted based on primary and secondary data, While primary data has been
a smmple survey of selected households in the study aren. the secondary data has
10! b ‘yﬂuu from the administrative records of the Government of Uttar Prodesh, Census 2011,
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The details reganding population composition, number of literates, workers ete. have been collected
from secondary sowurces and analyzed. Also village/citylown wise details regarding amenitics
available in the study area have been collected from secondary sources like Census 2011, and
analyzed.

Two stage sampling design has been adopted to select the sampling units. The first stage units are
cersus villages in the rural areas and wwns/cities in urban areas. The ultimate stage units are
households in the selected villages and towns/cities. Probability sampling has been adopted 1o
select the sampling units.

Estimation of various parameters has been made based on sample data and boftom top approach
has been adopted.

On the basis of a preliminary reconnaissance survey, two questionnaires were developed to make it
suitable to fulfill the ohjectives of the study. The questionnaires contained both open ended and
close ended questions

The data collected during the above m‘mymﬂﬂlyﬂmtﬂhﬂlﬂumlimmMmr
profile of the area

Based on the above dofa. impwcts due to mining operation on the commumity have been assessed
and recommendations for improvement have been made.

CONCEPT & DEFINITION OF TERMS USED

a)

b)

€

Study Area: The study area, also known as impact area hus been defined as the sum total of core
area and buffer arca with a radius of 10 Kilometers from the periphery of the project site. The study
aren includes all the land marks both natural and manmade, falling therein.

QOL: The Quality of Life (QOL) refers to degree to which a person enjoys the important
possibilitics of his/her life, The *Possibilities” result from the opportunitics and limitations, each
person hos in hisher life and reflect the interaction of personal and environmental factors.
Enjoyment has two components: the experience of satisfaction and the possession or achievement
of some characteristic.

Household: A group of persons who normally Tive together and take their meals from a common
kitchen are cafled a houschold. Persons living in a howsehold may be refated or unrelated or a mix
of both. However, if a group of related or unrelated persons live in a house but do not take their
meals from the common kitchen, then they are not part of a common household, Each such person
Tﬁ.w.nlmwﬂncmhmmhrMmew
or multi-member households.

Sex Ratio: Sex ratio is the mtio of females to males in a given population, It is expressed as

. Number of 863 females per 1000 males’
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e} Literntes: All persons aged 7 vears and above who con bath read and write with understanding in
any language arc taken as liternte. It s not necessary for a person fo have received any formal
education or passed any minimum educational standard for being treated as literate. People who are
blind but can read in Braille are nlso trenled as literates.

f) Literacy Rate: Literacy rate of population is defined as the percentage of literates to the total
population aged 7 vears and above,

g) Labour Force: The labour force is the number of people employed and unemployed in a
geographical entity. The size of the lsbour force is the sum fotal of persons employved and
unemployed. An unemployed person is defined as a person not employed but actively seeking
work, Normally. the labour force of a country consists of everyone of working age (commencing
from 14 to 16 years) and below retirement (around 65 years) that are participating workers, that is
people actively employed or secking employment. People not counted under labour force are
students, retired persons, stay-at home people, people in prisons, permanently disabled persons and
discouraged workers.

hy Work: Work is defined a5 participation im any economically productive activity with or without
compensation, wages or profit. Such participation may be physical and/or mental n nature, Werk
invalves not only actual work but also includes effective supervision and direction of work. The
work may be part time or full time or unpaid work in a farm, family enterpnise or in any other
eConoMmiIc activity.

i) Worker: All persons engaged in ‘work’ are defined as workers. Persons who are engaged in
culivation of land or milk production even solely for domestic consumption are also treated as
workers.

i) Main Workers: These workers who had worked for the major part of the reference period (i.e. 6
months or more in the case of a year) are termed as Main Workers.

k) Marginal Workers: Those workers who did not work for the major part of the reference  period
{i.e. less than & months) are termed as Marginal Workers.

I} Work participation rate: The work participation rate is the ratio between the labour force and the
overall size of their cohost (national population of the same age range). In the presemt study the
work participation rate is defined as the percentage. of total workers (main and marginal) to total
population. -

FINDINGS OF THE STUDY
The field investigation has revealed that the entire study area of the proposed mining project is located
Banda district, Uttar Pradesh. The Sub-district (Tehsil) falling in the study area is Barokhar Khurd,
sﬁmynmu&fnmmurlsuumnmmrm end there is no urban aren.
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BASELINE DATA OF THE IMPACT AREA

Tahle 6.2 Demographic Particulars

S.No. Description H_:mhr :!Em:mh

1 | Total Papulation (District) T4RG1 no
Male 40501 54,10
Female 34360 45.90

2 | Sex ratio (No, of females per 1000 males) %

1 Total Literates 41514 180
Male 26171 63.04
Female 15343 36,96

4 | Over all Literacy Rate 6837
Male T6.88
Female 5381

5 | Gender gap in literncy rafe 23,06

6 | Total Workers 24050 100
Male 18377 76.41
Female $673 71.59
Total Main Workers 16706 100

7 [Male 14768 £9.60
Female 1738 10.40
Total Marginal Workers 7344 100

8 |[Male 3409 46,42
Female 3935 53.58
Total A!'rinﬂhnl Workers 12639 100
Cultivators 5624 44.50

9 | Agricultural Labours 7015 55.50
Male workers in total agricultural workers 8724 69.02
Female workers in total agricultural workers 3915 3098
Total Houschold Industrial Workers 583 100

10 | Male 489 B3.88
Female G4 16.12
11 | Total Other Workers 10828 100
4 | Mk 9164 B4.63
L0 AR [Female 1664 1537
' ree: Census 2011
SHR AN Table 6.3Amenities:
Amenities Types Units
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Primary Schoals 28
Middbe schools 14
Secondary Schools 2
Senior Secondary Schools I
2 Hospitals
Allppathic Hospital 3
Ayurvedic Hospital 2
Homeopathic Hospital 1
Allopathic Dispensary 1
Ayurvedic Dispomsary 1
Homeopathic Dispensary 1
PHC ¥ |
PHSC I
3 | Drinking Winer Facilities
Variety of purposes Tap 2
Well 19
Tank 3
Tubewell 19
; Hand pump
4 Communication Facilities
Post Office 7
Tele Phone 29
5 Transportation Facilities
Bus Service ]
Railway Station 1
6 | Banking facilities
Commercial banks [ |
Cooperative banks 2
7 Power # 21
# No. of villages provided with the facilitics Source: Cenaus 2011
DEMOGRAFPHIC COMPOSITION
Population

According to Census 201 1, the total population of the study areal 74861, Az there is no urban aren the
entire population belongs to rural area. The overall sex ratio has been worked out 1o 863 females per
1000 males; which is higher than the national average of 933 females per 1000 males. Furthermore,
arourd 17 percent of the total population belongs to Schedule Caste community and the Schedule Tribe
population in the study ares is very negligible as per Census 201 1.

" !;lnmhr:hi'-hum::u: and household size
' ¢, entire population of the study area has been grouped imo 12497 howseholds and the average

Mtu&ﬂdiin 56, The household size varies between 6 and 10,
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Literncy and Literacy rate
The total number of liderstes in the study area has been worked out to 12497, which iy around
5545 percent of the 1otal population. The titeracy rate of male has been worked ot to 63,04 pereent as

against 36.96 percent for fernale, creating a gender gap of 23.06 percent.
Workers and work participation rate

The total number of working persons in the study mren is 24050, which is 32.1 percent of the lotal
population. Among the total workers 69.5 percent are main workers and the remaining 30.5 percent ane
marginal workers, The perventage of male In the main workers is 89.6 percent, while it is only 46,4
peroent in the case of marginal workers. On the other hand, the percenage share of female in the main
workers is only 104 percent; it is 53.6 percent in the ¢iso of marginal weorkers. This indicates that male
dominates the main workers and female dominates the marginal workers.

The Table and the figure below indicate the cateporization of workers based on occupation:

L L) T

% to total workers

m @ @ )
1 Agricultural Workers 12639 52.55
8) |Cultivators 5624 23.38
B e weulion iabowr 7015 29.17

W e — 583 242
3 | Other workers 10828 3502
Total 24080 100.0
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Categorization of workers on the
basis of occupation

B Agricultiera Waorkers

| Culthvators

= Agricultural abour

m Household industrial
Waoarkers

m Orher workers

b

Figure 6.4: Categorization of workers on the basis of occupation

The classification of workers based on occupation reveals that 52 6percent of the total workers are
Agricultural workers. The share of cultivaiors in the tolnl workers is 23.4 percent ond that of
Agricultural lsbours s 29.2 percent. Barely 4 percent of total workers are Household Industrial Workers
and 45 percent are ‘Other workers" which Includes white collar workers, professtonal workers,

shophkecpers, traders and businessmen.

Impact on population composition

The impact of the proposed mining project on population composition will be marginal as only few
skilled and managerial stafl will be recruited from outside and the rest will be recruited locally. The
impact will be significant if a large number of people from outside get employed in the proposed
project. In that case not only the population of the study area will go up but also the skewed sex ratio
may make permanent social effects like rise in exploitation of women, higher crime rate. increase in
sexual diseases and depression among youth.

Impact on employment gencration

The propased Buikiing Sioos, Khendss & Cini. Bouldor mining project is expected 10 provide employment
apportunities to 20 persons of which three will be ﬂ:ITIuI workers and the remaining 17 will be

4 undilled yurk,gn. It is undarstood that all the persans to be deployed for various mining sctivities will

mnﬂ:a&rmlgyuﬂihmkwliﬂhmptfwmipumﬂmhmwhhmm:um
i hﬂnﬁmmpmﬂiunrﬂnmjuthw to ameliomte the economic condition of the
"ufmppmnhumn;umph;ﬂinuummaﬁqwﬂm However, the mining
&oﬁktm'ﬂm‘ﬁaumgalm&&mu the project will provide indirect employment 1o
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about 100 people who will be involved in segregation of extracted mining materials, crushing of
baulders, petty business and service oriented industries. j

Impact on Health

Extraction of Building Stone, Khandes & Girti, Boslder may cause serious health risks due to dust genemated.
The effects will vary depending upon the nature of the dust particles, silica content in it and the size of
the particles. Preumocosiosis i an occupational lung disease often caused to miners, due 1o the
inhalation of dust. Silica content in the Building Swose. Khandss & Giul Boulder may also lead to Silicosis,
which is again an occupational lung disease. Miners may also suffer with occupational respiratory
ailments, skin allergies etc., but the same are preventable if exposure is minimized. Further, regular
health check-up of the miners is required to prevent any negative impact on their health. In the present
mining project, no adverse impact on health is expected if minimum precautions are taken by the
miners.

Impact on income

in Indin poverty is widespread, According 1o an estimate made by World Bank during 2005, 26 percent
of the total Indian population falls below the International poverty Line of USS 1.25 a day (PPP. in
nominal terms € 21.6 a day in urban areas and T 14.3 in rural arens), Uttar Pradesh Is one of the worst
poverty ridden states in India, with per capita income of Rs, 26,051, The propesed mining praject at
Bari is expected (o provide casval employment to 42 unskilled workers and 3 skilled workers for a
period of 250 days in a year. According to Department of Inbour, Government of Uttar Pradesh each
unskilled worker is efigible 10 get & minimum basic wage of Rs. 150 per day. In addition they will get
V.D.A amounting to Rs. 65.50 per day. Thus, the total amount an unskilled worker is expected 1o get is
Rs215.50 per day. Further, a semi-skilled worker will get a basic wage of Rs 164 and V.D.A amouniing
to Rs.74.69 making the total amount of Rs. 238.69 per day. Lastly, a skilled worker can expect to geta
minimum wage of Rs. 176.54 and V.D.A amounting to Rs. 82.92 making the total amount of Rs. 259.46
per day. The impact of the proposed mining activity on houschold income in the study area is thus
positive since it will provide employment to local people, which will result to an increase in household
income of those workers who will be recruited for mining operation, However, this impact will be
effective for a limited period of 250 days in a year.

Impact on consumption pattern

. mmamhﬁmﬂmmmmﬂuMnMnﬂmhﬁWMM
may sliﬁly ¢hange the consumption pattern of few bit ma&urit:-r of the people will continoe 10 be
.mw"hﬁpqmty
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Impact on road development

Movement of trucks and ather vehicles 1o and fro the quiny is expected to increase ﬂlbmilmialb..ﬂmn
mining will stant. The existing ronds connecting the quarry with the national and siate highways are
miostly marrow mid ronds. There will be mud slide and traffic bottle neck if these roads ane not widened
and their conditions are not improved by making them paved roads. Hence, there is ample scope for
road development in and around the mining arens.

Impact on law & Order

As local people will be employed o nun the quarry, no law & order problem is envisaged. 1t is expected
that the workers will attend to their duties from their residence and neturn to their homes after the day's
work is over. There would have been lnw & order problem if the workers were migrants and lived in
shanties closed to the mining area. However, 1o meet any untoward incident one police post may be set
up closed 1o the project area,

6.9 SUGGESTIONS

Provision of First Ald at mining site
Extraction of Building Stone, Khandas & (it and Boulder poses. serious health risks due 1o dust. The effiects

vary depending on the nature of the dust particles, silica content in it and the size of the particle, To

meet any -emergenicy during exmaction of the minerals from the Building Stone, Khandas & Gitti,
Boulder mining and subsequent loading in the transport vehicles, provision for First Aid should be made
by the project proponent. Before the afTected person is reached to a dottor or health institution for
necessary medical aid, the miner should be provided with First Aid.

The ap with the acarest PHC for medical help

Te meet the medical needs of the mine workers it is suggested that tie-ups with nearest hospital or
Primary Health Center (PHC) may be made. Few beds may be exclusively reserved for the mine
waorkers in the above health institutions. This will ensure timely medical aid 1o the afTected persons.

Supply of Mask, Gloves

The mine workers are subject to respimtory diseases, muscular-skeletal and gastro-intestinal disorders
and skin diseases. For protection from dust it may be made compulsory for all mine workers to wear
masks and gloves while working in the mines.

Regular health checkups
The miners may be encouraged to undergo health checkups at regular intervals in order 1o protect
themselves from various diseases. The health Deparnment of UP Government must Organize Health
Camps a1 regular intervals preferably in every quarter. Further, free medical facilities may be made
ﬂﬁﬁhl:-tm;hnmkmunerhﬁIymhﬂm ‘ ,
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Administration of Anti-venom injections

Provision of Anti-venom therapy must be made available m the near health institution, Anti-venom
injections may be administrated 10 the mine workers in case of snake, spider and insect bites, while
working in the mines,

Special telephone number
A special telephone number may be made available 1o the mine workers. In case of emergency the
miners can dial the above number for medical pssistance. Vehicle may be provided to the patients in
short duration for shifting to the bealth institution.

Special Group Insurance Scheme
All the mine workers may be covered under a Group Insurance Scheme of LIC or any other Insurance

company, if not so far,

Distribution of Blankets and Quilts
During winter season the mine workers may be distributed blankets and quilts free of cost.

6.10 CONCLUSIONS

The Building Stone, Khandas & Ginl, Boulder = ong ufmnﬂ significam mineral mmihumgm the
sustainable development that is “The extraction or recovery of the mineral without limiting the needs
and fives of the surrounding Nora, funa and the local villngers! people residing there as well.™
This Building Stone, Khandas & Gini, Boulder Mining Project is being proposed by Smt. Sudha Singh
Wro-Shri Sunil Singh R/o-Village-Nonis Muhal Chhabi Talah, District- Banda (U.P) for Building
Stone, Khandas & Gitti, Boulder mine at village Barokhar Khurd Gata No 332 (Khand No.-02) within
total lease Area 1.61 Ha. The proponent has applied for mining lease in the name of Smt. Sudha Singh
Wio-Shri Sunil Singh R/o-Village-Nonia Muhal Chhabl Talab, District- Banda (UP) It has been
proposed ta collect approximately 16,100 m’/year material (Building Stone, Khandas & Gitti, Boulder)
annul ly.
As per the MoEF, New Delhi Gazette dated 14th September 2006 amended in December 2009 April
2011, 16 January, 2016 and 14 August, 2018, the proposed mining projeet is categorized a8 category
*B1~.
This Building Stone, Khandas & Gitti, Boulder mining project has numerous benefits not only on
individual level but on a social level 1oo .. this project will not only benefit the owners but directly and
"ﬁntil#’thf will also benefit the people of that region, y .
" This will g,i-vm,lmphymm to thousands of people who are the residents of the peincipal place of
business. Since, }Emmuimqumd in every activity and processing from installation of the project to
Q@‘l}_ﬂq],p-ﬁm bnd marketing. The equitable distribution of work acconding 1o the skills and potential
Mukﬁmwilthmwm#dllm.mqﬁm:ﬂmmm
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Labor Office as per the LiP, Government Law, Also, acconding 1o the Central government policy of
fabors, medical insurance will be done afall the labors employed. Minimum wage, guaranteed monetary
benefits under law will be ensured to the workmen, Safe, healthy, and productive work environment and
welfare will be provided 10 the worker. Abolition of child labor and bonded labor. and rehabilitation of
those will be ensured.

Zero accident, safe and productive work places will be encouraged and promoted. Temporary rest
shelter, first-aid facilities along with anti-venoms, safe drinking water for the workers/miners and
Armangemenis for safe and healthy working conditions and facilities of community toilets shall be made
available for the workers, medical camps for workers and nearby villagers shall be conducted at reguiar
interval. Workers will be instructed with safety measures and safety equipment's will also be provided.
This will provide the employment and aid in mannging and surviving their livelihood , reduce the
poverty of that region and will provide them a better ntmosphere and a better life.

Thiis project will also contribute in rising the economy of the state and uhimately of the nation through
the taxes collected through this. This is obvious that tnxes collected are used in welfare of the nation and
its citizen. A sum of 5% i.e. 3,75.452 of the total project (75,09,040) is also contributed as Corporae
Environment Responsibility for difference welfare activities such as roads. plantation. education,
sanitation. swareness campaigns, etc, '

Last but not the least, this project has also its social impact on the lifestyle, ﬁ&mmmm

personality, etc. of that place. The project will ignite the locals 1o use their potentinl and work for:

improving their economic condition and better fife, This project can be a small step in betterment of the
local people of that area.
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CHAPTER-7
PROJECT BENEFITS

7.0 GENERAL

The project is being proposed by Smi. Sudha Singh Wio-Shei Sunil Singh, R/o-Village-Nonia Muhal
Chhabi Talub, District- Banda (U.P} for Building Stone (Khandn, Giti and Boulder) Mining Project
located in Barokhar Khird. The estimated project cost is Rs. 30, 26,800/-. The propanient has applied for
mining lease in the name of Barokhar Khurd Building Stone (Khanda, Giny and Boulder) Mining
Project, over an area of 1.6 ha. at Village: Barokhar Khurd, Tehsil- Naraini & District- Bandn, Uttar
Pradesh. It has been propased to collect 16100 m’ per year of Building Stone (Khands, Gitti and
Boulder) Mining Project annually as per LOL As per the MOEF, New Delhi Gazetie dajed 14ih
Seprember 2006 amended in December 2009 and April 201 1, the proposed mining project is cateporized
as colegory “B1°.

7.1 BENEFITS OF MINING

The required quantity of stone aggregated (a mined out product of stone mining) has a very vital role in
the infrastructure development of the nation aiong with other construction materials. Stone mining s

minor mineral mining & is usually operated for small leased out area & for small leased period has

therefore lot of importance & need 1o be carried out. There is constant demand of stone aggregate not
only for making highways & roads but also in the construction industry as an ingredient of cement
concrete. The existence of stone deposits is site specific & mining is to be carried at that location itself
along with the crushing unit 1o meet the demand. Most of the stone quarries are of small mognitude &
are ppersted for the lease period granted by the State Govi. The crushing unit is required to size the
stone for different applicarions,

7.2 EMPLOYMENT

The socio-economic conditions of the surrounding villages indicate that employment generation s
seasonal. The occupational sctivities are agriculture, cattle resring and employment in mines bt on
daily wages. The mining activity will provide employment to local people which will increase socio-
cconomic status of the aren

TIMPROVEMENTS IN PHYSICAL AND SOCIAL INFRASTRUCTURE

The opening of the proposed project will enhance the soclo-economic activities in the adjoining areas.
This will result in following benefits:-

a lwmmw infrastructure, Fholnoony Artasteo

> i g,,r, qmprovements in Socfal Infrastuctise.

ibution 1o the Exchequer, otary ‘g J._..
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g, Prevention of illegal mining.
T. During and Post-mining enhancement of green cover.

7.3(a) IMPROVEMENTS IN PHYSICAL INFRASTRUCTURE
The apening of the proposed project will improve the phyzical infrastructure of the adjoining areas. This
will include the following:-

* Improved road communication due o opening of the proposed project.

» Strengthening of existing community facilities through the Community Development Programme.

& Création of community assets (infrastructure) like provision for drinking water, construction of
school buildings, village roads/ linked roads, dispensary & health centre, communiity centre, market
place ete,

= Awarencss program and community activities, like health comps, medical aids, family welfure
programs, immuniztion camp sports & cultural activities, plantation ete,

73{b) IMPROVEMENTS IN SOCIAL INFRASTRUCTURE

There will be some obvious changes in various environmental psrameters due to mining activity, There
will be positive impact in socio-economic aren due 1o increased economic activities, creation of new
employment opportunities. infrastructural development and better educational and health Facilities.
Lessee will also undertake awareness program and community activities like health, camps, medical
aids, ﬁlmﬂﬂtﬂﬁumps,hmﬁ FWATENEsS Program eic.

7.3c) INCREASE IN EMPLOYMENT POTENTIAL: - There is a possibility of creation of direct
and indirect employment opportunities due 10 working of this mine,

73{d) PREVENTION OF ILLEGAL MINING & CONTRIBUTION TO THE EXCHEQUER: -
Since the quarries will be leased out to successful allotrees, mining operation in the state will get
legalized and it will fetch income to the state exchequer.

7.3e) ENHANCEMENT OF GREEN COVERS

Plantation/afforestation will be done as per program |.e, along the road sides and near civic amenities,

which will be allotted by Government bodies as it is not feasible to plant trees near the mine lease area.

Post plantation, the area will be regularly monitored in every season for evaluation of success mte. For

selection of plant species local people will alzo be involved, The management will provide free saplings
. af fruit amd other trees, etc. 1o local during rain for plantation.
al checkups as per Mines Act/ Rules and other social development and promotional
ill be tndertaken. All this will lift the gencral health status of the residents of the arca around
0 - -' TERPRISES
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7.5 CORPORATE ENVIRONMENT RESPONSIBILITY

Banda district is one of ihe districts of Uttar Pradesh state of  Indin and Banda town is the district
headquarters. The district occupies an area of 2884 km®, It has a population of 6,64,064 (2011 census).
As of 2011 it is the least populous district of Uttar Pradesh.

One of the greatest problems faced by people is Tack of efficient use of resources, Once sbundant with
forests and vast agricultural lands, now have very little vegetation, because of Inck water conservation
schemes, Infertile termin is also one of the major causes. Only 45% of the crop area has any access to

irrigation—that too with ground water as the primary source.

Since most of the farmers are already poor and grow crops by taking loans, their inability of payback,
forces them 1o ke drastic actions. A local politician takes advantage of illileracy of farmers in
elections. Votes are never casted on the basis of development but caste, ereed or religion. Farmers are
dying of debis, lands getting bamen of over exploitation, uneven rainfalls, incrensing poverty and
literacy, Zero industrial growth, Ignorance by povernment, corruption has created such a degp web that
could not be resolved easily,

The only way to revive this district 1o its glory is by proper planning ot ground level, increase industry
increase industrial development and providing water conservation methods on massive seale,

The nearby village does not come under rownship or urban areas. Since the region is rich in minerals
and mainly only undulated land is found, this causes problems for farmers to grow crops and eam their
livelihood. The village lives in poverty and nearly 60% of the total population is uneducated. The
facility of electricity is minimal, lacks in street lights, if there is no electricity. the whole village sleeps
in dark.

Lacks in educational accessory and infrastructure, poor sanitation and shortage of toilets that cause Jot
of problems for females and males 100. There is no shelter for stray animals that destroys agricultoral
land of farmers.

The part of Corporate Environment Responsibility is one of the major benefits of the project as the 5%
of the fotal cost of the project which is Rs. 1, 51340 (5% of the total Project cost) considerably a
decent amourt that will purely go in the welfare of the nearby villages of the project site, This amount
will aid in different sectors

YN Developmental activities Cost in Rs.

b

'-:f.—,; grs) g @ 25,000/- per toilet

WA\ ' Sanitation 50,000
{:I'. Male-nm:l 1 Femnale toilet will be made‘in the 1l«rlll'.'nlall
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Installation of 2 hand pump In the village 60,000
& 30,000/- per handpump
8 Celling fan will be given to the primary school of the village 20,340
(8 Ceiling fan @ 2542.5/- each |
Distribution of educational kits including books, copies, 21,000
stationaries and school bags to students of primary
school{1500 Rs/kit x 14 students)
CER ( 5 % of the total project cost) 1,51,340
Total 30,26,800
T ™
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CHAPTER - 8

ENVIRONMENTAL MANAGEMENT PLAN

8.0 INTRODUCTION .

To mitigate the adverse impacts which are likely to be cavsed due to the mining operation and overall
scientific development of local habitst, environmental management plan (EMP) has been formulated
and integrated with the mine planning. The details of the anticipated impacts and mitigative measures
have been discussed in Chapter 4 of this report, based on the results of present environmental
conditions and environmenial impact assessment. The EMP has been made considering implementation
and monktoring of environmental protection measures during and after mining operations. The
mitigation mensures which reduce the impact have already been identified earlier in Chapter 4. To
minimize the adverse impact, certain additional EMP is enumersted below for implementation.

B.1 ENVIRONMENTAL MANAGEMENT PLAN (EMP)
Proper environmental management plan is proposed for “Building Stone (Khanda, Gitti and Boulder)
Mining Project 1o mitigate the impact during the mining operations,
2. Building Stone (Khanda. Gitti and Boulder) Mining will be restricted up to the approved depth
level by the Department of Geology and Mines Lucknow, Uttar Pradesh.

b. Mo activities allowed which caused to increasz pollution level during Mining operation like
caoking, or burning of woods or open toilet practice will be allowed in the adjoining ares.

€. Prior to mining, short termed awareness program will be conducted for labours 1o make them
aware to way of working.

d. If some injury to the Person occurs, it will be informed 10 PMS department and First Aid
treatment will be given 1o person at the project Site.

e, Notree cutting, chopping, lumbering, uprooting of shrubs and herbs will be allowed,
£ Maintenance of roads will be done from time to time.

g Carc will be taken that noise produced during vehicles movements for camrying a. Building

= T ; ﬁlmmmmm-ﬂHuuﬂﬂ}mnmgﬁn}ﬂlmmmnn:htnmuﬂlumu}mml
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The major attributes of environment are not confined to the mining site alooe. Innplementation of
proposed control measures and moniforing programme has an implication on the surtounding arca as
well s for the region. Therefore, mine management should strengthen the existing control measures as
elaborated earlier in this report and monitor the efficacy of the control measures implernented within the
imining area relating to the following specific areas for eco-friendly mining plan: I

@ Collection of air and water samples a1 swategic locations with frequency suggested and by
analyzing thereof, If the parameters caceed the permissible tolerance limits, comrective
regulation measure will be taken.

b, Collection of soil samples at strategic locations once in every season and analysis thereof with
begord to deleferious constituenits, if ony,

€. Measurement of water leve! fluctustions in the nearby pands dug wells and bore wells,

d.  Measurement of noise levels ut mine site, stationary and mobile sources, and adjacent villages
will be done quarterly in a year.

e. Plantation will be done with consultstion of Forest department and gram panchayat which
possible and plantation made in the gram panchayat land as specified area (because the mining
side no place available for plantation doe to stony area. The post plantstion, the area will be
regularly monitored for survival of the new plantation every six months. Ensure the plamation
survival rate If less than actual then replacement of the plan by new.

f. Mine management will be in regular touch with local surrounding villages to update the various
developmental schemes made by them. They will also consider any immediate requirement,
which could be taken care of in near future.

The Environmental Management of Building Stone of Smi. Sudha Singh W/o-Shri Sunil Singh hired
Environmental Management from outsourcing the Environmental cell of the hired Environmental Lab as
the Cell is envisaged which will be responsible for monitoring EMP and its implementation. EMC
members should meet periodically 10 assess the progress and analyze the data collected during the
month, The EMC will function as per Fig. 5.1 (Chapter 5) and results or environmental monitoring
shared with head of the Building Stone, Crusher Unit.
EMC will be in regular touch with consulting to Unit Head Smi. Sudha Singh and Environmental
Management Cell doordinate with Siate Pollution Control Board, Indisn Bureaw of Mines and sends
them any statutory repont if required periodically. Any new regulations considered by State/Central
PFlll.lt‘.m Control Board for the industry will be taken care of by .
8.3 PROPOSED SET UP
In view of monitoring results in the implementation of the environmental management program with
consultation and spproval by unit hend Smt. Sudha Singh, The said ream will be responsible for: -
77 a. Collecting water and air samples from surrounding ares and work zone monitoring for
T ol
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b
(-5
d.

e,

f.
B

Analyzing the water and air samples.

Implementing the control and profective measuns,

Co-coordinating the environment related activiltes within the project as well as with outside
agencies. :

Collecting statistics of health of workers and population-of surrounding villages.

Monitoring the progress of implementation of efvirenmental management program.

The lebaraiory will be suitably equipped for samplingftesting for various environmental
peol futmms,

4 BUDGET ALLOCATION FOR EMP IMPLEMENTATION
Anmual budget for EMP s véry essential for soccessful implementation of EMP. As there are no
poliution control systems, no capital cost of Pollution Control systems are envisaged. Costs will be

annual

opersting costs as given below. The fund allocated will not be diverted for anmy other purposes

and the top management will be responsible for this. The budget will take into congideration the
following expenses:

a
b,

<.,

Field cost for monitoring of parameters.

Cost of any defined outsouncing
Cost.of chemicals, consumables and transport for data generation

d. Man power cost for environmental cell
€. Any other cost as per EC condition. :
Table 8.1 Cost of EM
Sr. Environment Management . Cost Estimation Total
No. Plan (EMP) o
(Rs.)
a. |Plantation
160 saplings = @95 Rs.
i) |No of plants @95 Rs. / sapling) |/ sapling) 15200
, if) [Tree Guard (@1500/- per unit) 2,10,000
Water Demand for plantation|(160ltrs. Per day x 300
(@160saplings =05 liwes of|(working days)x
b. |waterx twice per day = 160 ltrs.) | (1.1Rs. /L) 48000
e " (Measure for prevention &
<0 M= Jcongrol of soil erosion and
%mmt of silt shall be
\o! 'l undertaken. Protection of dump
against erosion, if any, shall be |~
- ‘m#&d out with geo-textie| - 20000
A - </
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matting or other material

Sprinkling en haulage route for
dust suppression
600m length x 6 m width = 1

litres of water perm® /2 times a

day =7.20KLD Rs. 1100x7.20 KLD of
(Rs. 1100 for per KLD of|water/day x 300
d |water/day) (working days) 2376000
Cost of monitoring of air
quality(PM,,,PM, ,NO_,50.,),

€ |water quality(ground water and
surface water)soil quality and

ambient noise level - 2,50,000
« Environment
£. Cost for environmental cell al
Engineer:1
» QGardener:3 | 400000
Total 3319200

8.5 MONITORING smznm.mn ACTIVITIES -
To evaluaie the effectiveness of environmental management program regular monitoring of the
important environmental activities to be monitored are shown in Table. .1, (Chapter 5).
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CHAPTER -9

EXECUTIVE SUMMARY

9.1 INTRODUCTION OF PROJECT &PROPONENT

The project is being proposed by Smi. Sudha Singh Wio-Shri Sumil Singh, . for Building Stone
(Khanda, Gitty, Boulder) Mining Project located in village Barokhar Khurd at Gata No. 332 (Khand
No.-02), Area: 1.61 Ha, The estimated project cost is Rs, 30, 26,800/-. The proponent has applied for
mining lease in the name of Smt, Sudha Singh for Building Stone (Khanda, Gitty. and Boulder) Mining
Project over an area of 161 ha. at Gata No. 332 (Khand No.-02) in Village Barokhar Khurd, Tehsil
Naraini & District- Banda, Uttar Pradesh, It has been proposed 1o collect 16100 m” per year of Building
Stone (Khanda, Gitty, Boulder) Mining annually as per LOIL. As per the MoEF, New Delhi Gazette
dated 14th September 2006 smended in December 2009 and April 2011, the proposed mining project is

categorized as category “BI1™,

9.2 LOCATION

The mining area is located in Gata No: 332 (Khand No.-02) in Village Barokhar Khurd, Tehsil Naraini
& District- EummmmmMHuMImemﬂhhSmwu{h&-
Topasheet No. 63C/7. The mine lease area is located between:

[ Project Site co-ordinates Polnis, No. Latitude Longltude
A 2591944, 22°N 8072734 14°E
A 251943, 1T'N 80°2236.52°E
C 2571939, 14°N BOP2Z A3 B E
D 25°1938.85°N B0°1204.1T°E
E 25°1936.74°N §0°IT33.00°E
F 25°173841"N BITI005E |
G 15 1940.00°N BP22 2. 06'E
H 25510°40,67°N B0°AT31ATE
Mincrals of mine Building Stone (Khanda, Gitty, Boulder) Mining Project
Nearest Rallwny Station Khurhend rilway station abowt 11.05 km fowards Morh-
East,
Nearest Airport Chakeri, Kanpur about | 17 Km towards Norh direction,
NH 76 about 9,11 km townrds North-East direction from the
Mearest Highway/State Highway prejeet mite.

Page-122
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9.3 MINING PROCESS

The procedare of Building Stone (Khanda, Gitty and Bowlder) Mining Project process are:
Proposed Mining Method: The proposed mining method will include the following steps:

It shall be opencast semi-mechanized mine. To meet required production wagon drifling with deep hole
biassing shall be carried out. The biasted material will be handelied with excavator & loaded Into
dumpers. The height & width of bench shall be kept 6m with face slopes 70°. Secondary blnsting with
Jjackhammer drilling shall be carried out if required.

Indicate quantum of development & tonnage & grade of production expected pit wide as in table below:

vear | Overburden REH Giny, | Saleable Gitty, [ g e | Mineral ﬁ.E.T ut:m
(cum) el R mineral reject
Boulder (cum) | Boulder (cum) 2 rotio
T8t Nil 16100 16100 Nil Wil Nil
nd Nil 16100 16100 Nil Nil Nil
Ird Nil 16100 16100 Wil Nil Wil
ath il 16100 16100 Wil Nil Nil
Sth Nil 16100 16100 Wil Nil Nil
Total 80500 20500
Drilling:

The drilling will be done with the help of compressor and jockhammer, In this mine the diameter of hole
will be 32-34 mm and depth of hole will be kept from 0.8m to 3.3m in a single hole.

Blasting:

The hote Will be blasted by using ANFO,

{“Ammonium Nitrate Fuel Oil Explosive (ANFO)Y*means an explasive mixture of ammonium itrate
and fuel oil which is not cap sensitive. but does not include emulsion or slurry explosive or site mixed
explosive (SME))

Loading and Transportation:

Loading of stone block will be done with help of the winch and crane at both face and on truck. Small
stone block (patis) ts loaded in truck with the help of Excavator. The trucks will be used for
transportation of stone block and Khandas from mine site to destination.
(Note:-Blasting shall be carried ouw after the permission of District Magistrate, Banda (U.P.) and
Directorate General of Mines Safery, Gwalior (U.P)}

Biasting shall be done wnder the supervision of blaster and necessary preventive measures shall be
taken as per the guidelines of Directorate Generol of Mines Safety, Gwalior (U.F))

No. of Trucks Required (maximum)
Total capacity of mine 16100 m’ per vear
- Total no. of working days 300 days
Bu s@;.mm&amnmnhmmpdiudq 53.67 cum
mndﬁkﬂhi.ﬂmﬂdﬂnﬂ:uuﬂhu:mh 3 13 cum (approx.)
ﬂizfof mmﬂndwdw | mmﬁu
O Ws.DIGHA ENTERPRISES 7
9 ' 123
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2.4 WATER SUPMPLY

In the Building Sione, Khandas & Gitti, Boulder projects there is i such no need of water 1o carry ot
aperations, Water will be required for drinking purpose and dust suppression. The nrumber of working
people is 27 so the water required for drinking purpase for the workers will be around 0.37 KLD, for
Plantation will be 0.16 KLD & for the dust suppression will be 7.20 KLD, making the total ‘water
requirement will be 7.73 KLD. This water will be supplied from the nearby area.

N
Dty water demand

T.713ELD

T
A~ A A

Drinking Purpose Dust Suppression For Plantation

037 KLD TIZ0KLD ri16 KLD
S S b

9.5 BASE LINE DATA

This section contains the description of baseline studies of the 10 km radius of the area surrounding
“Barokhar Khurd Building Stone (Sand Stong) Mining Project Mine” at Gata No. 332 (Khand No.-02)
in Village Barokhar Khurd, Tehsil Narini & District- Banda, Unar Pradesh. The site analysis for Air,
Water, Noise, Soil, Ecology and Biodiversity and Socio-Economy is already under process and the
description given below is the secondary dar such that public hearing could be conducted as s00n as
possible to avert the delay of the projeet. The intimation of EIA stody as required in Bl Category of
Building Stone (Sand Stone) Mining Project is already been done at the Director& Secretary(SEAC),
Directorate of Environment, govt. of U.P, the Regional Officer, Regional Pollution Control Board,
Distrier Banda, Uttar Pradesh and District Magistrate District Banda, Uttar Pradesh The data collected
has been used to understand the existing environment soenario around the proposed mining project
against which the potential impacts of the project can be assessed.

Environmental data has been collected in relation to proposed mining for. :-

fa) Air

(b}  Noise

T Water

Sl

Ecology and Blodiversity

Soclo-economy

Table 9.1: BASELINE ENVIRONMENTAL STATUS

. '{:{‘ Attribute _ Baseline status
A

gérr Mﬁnpﬂﬂ’ﬂf T‘i’ "B &
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Ambient Adr
Cranlity

Ambient Alr Quality Monitoring reveals that the maximum &
minimum concentrations of PMI0 for all the AQS monitoring
stations were found 1o be ranging between 75.52 pg/m3 and 61.45
pe/m3 and the maximum & minimum concentrations of PM2.5 for
all the AQS monitoring statlons were found to be ranging between
40.15 pg/m3 and 31.41 pgim3,

As far & the gaseous pollutants S02 and MOZ o concemed. the
prescribed CPCB limit of 80 pg/m3 for Residential and Rural area
his: never surpassed ol any statfon, The maximum concentration of
SO2 was found st AQI with a value 13.5] pg/m3 and minimum at
AQL with a value 7.63 pg/m3. The maximum concentrations of NO2
were found at AQJ with a value 2874 pug/m3 and minimum at AQ4
with a value 2078 pa/m3

271

Noise Levels

MNoise monltoring revenls that the maximum & minimum noise
levels at day time were recorded as 65.7 dB (A) & 35,1 dB (A)
respectively, The maximum & minimum nolse levels at night time
were found 1o be 49.4 dB (A) & 32.6 dB (A).

The noise levels recorded a1 all locations were within the NAAQS
limits.

However, with suitable control measures and EMP, the noise levels
will be reduced and the Impacts will be minimized

There are several other sources in the 10 km radius of study area
which contributes to the local noise level of the area. Traific
activities as well as activities in nearby villages and agricultural
ficlds ndd to the ambient noise level of the area.

- AY

Analysis of results of ground water reveals the following: -
¢ pH varies from 7.50 to 7.16 of Study area

* Total hardness varies from 420 mgA 10 276 mg/] of Study
aren

=  Towml dissolved solids(TDS) vary from 882 mg/ w0 648
mgfl of Study aren

* Chloride from 143.97 mg/l 1040.55 mg of Study area

*  Fluoride from 1.42 mg/l 10 0.66 mgA of Study area

The ground water from all sources remains suitable for drinking
purposes as all the constifuents are within the limits prescribed
by dri i witter standards promulgated by Indian Standards 15:

Mis DISHA

il
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10500

The analysis results indicate that the pH ranges between 7.28 and
7.74. Dissolved Oxygen (DO) was observed in the ange of 8.1 1o
£.9 mg/, COD values were observed 1o be in the range of 20-52 mg/!
and BOD values were observed to be inthe mnge of 2.2-3.2 mg/l.
The Iron and Nitrate were found to be in the range of 0,05-0,14 mg/|
and 0.1 — 0.60 mg/l respectively. Bacteriological examination of
surface waler samples revealed the presence of iotal coliform in
range of 10MPRNAI00 ml to 22 MPMN/100 ml. Based on the resolts i
is evident that most of the parameters of the samples comply with
Category *C” standards of CPCB indicating their suitability for
drinking water source after conventional treatment and disinfection,,
[ Soil Quality Monitoring data shows that the texture of soil at all locations is
Sandy Loam. Silt content varies from 12% 1o 3 1%, while Clay
content varies friom I53% 1o 39% in the sofl samples.
The analysis results show that sofl is besic in nature as pH value
ranges from 7.43 1o 7.85, Phosphorus (48.60 1o 79.57 Kgha.)
Potassium (11242 mg/Kg to 38838 mg/Kg) and Electric
conduetivity (228.2 mg/Kg 1o 381,98 mg/Kg) has been found 1o be
in good amount in the soil samples
There are no Ecologically Sensitive Areas present in the study area.

Building Stone (Khanda, Gitty Boulder) Mining Project ar Gata No.
332 Khand No.-02), Village: Barokhar Khurd, Tehsil: Naraini
Distric: Banda (U.P).Will throws opportunitics to local people for
both direct and indirect employment. The study area is still lacking
in education, health, housing. water, electricity ete. It is expected that
same will improve to a great extent due to proposed mining project
' and associsted industrial and business activities.

i S g,

ﬁi&ﬁﬁo‘iﬁmm ENVIRONMENT
The proposed project is to mine Building Stone (Khanda, Gitty Boulder) Mining Project at Banda
district of LLP. Biological diversity comprises the varinbility of genus, species and ecosystems and is
very crucial for maintatning the basic processes on which the life depends. Broadly it can be divided in

two types i.e. the floral MMEW biodiversity, It is a key to the sustainable development as
mﬂsﬂh'ﬁ [ Fﬁ{]{[}l’_‘l"_-"}.?’ "H“.“Fiﬂtllﬁ
1 'E”w\ur \
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Advacate
hk“;:ﬁ, .erL:"} 25-AM



311

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIA/EMP CHAPTER-9- EXECUTIVE SUMMARY

it nol only pravides the food, fodder. medicine products of commercial and noncommencial use b also
provides essential environmental services (Alr, water quality, soil fertility, pest & disease control ete.).
Biological components sre one of the most importamt constituent of our environment. They are the
integrnl part of ouy life as they provide raw materials for livellhoods, trade, medicines and industrial
development. Their conservation and sustainable vse is very much essential in today's developmental
process. Developmentsl processes are today's demand and cannot be stopped as such. It has been
observed in past that most of our developmental process cost our environment. In order to keep them
unaffected or minimum affected while our developmental sctivity, it s always necessary to know the
background of the area from biological point of view. After getting such information we can estimate
the impact on the environment by the proposed activities and mitigate them. Similar approach has been
adopted for conducting the Biologieal Environment study for the proposed Project.

General vegetation of the study area: The proposed project is to mine Building Stone, Khandas &
Gini, Boulder st Banda district of LLP, which les between the Indo-Gangetic plain to the north and the
south. Bundhelkhand region is a gently sloping upland distingiished by barren hilly tesrain with sparse
vegetation. Other rivers lying in the district are Ken River. The river waler being used for Irrigation

through Canal which is passing near by the project site af then distance of 0.58 kmis towards North. The-

district cover by river alluvial s0il in the north and the remaining part of the district are covered by deep
black &nd sandy red soil.

The proposed project site fe. core area is the water channel, which has few aquatic plams only.
However, the nearby aress i.e. buffer area is having different types of plants (herbs, shrubs and treesj.
The Banda district covered mixed variety of vegetation mainly bushes. The tress like Shishum, Neem,
Mango tree and Jamun tree, Eucalyptus and Babool are alse found in sufficient numbers,

Commonly found flora in the district:- Dhak (Butea monosperma), Teak (Tectona grandis), Mahua
(Madhuca indica), Babool (Acacia nilotica) and Tendu (Diospyros melanoxylon), Siris (Albizia
lebbeck),Aam (Mangifera indica), Jamun (Syzygium cumini), Bail (Aegle marmelos), Tut (Morus alba),
Bargad (Ficus bengalensis), MNeem (Azadirachta indica), Peepal (Ficus religinsa), Safeda
{Eucalyptus umbelatas), Sisam (Dalbergia sissoo), etc.

Caommonly found fauna in the distriet:- Many domestic mammal species were reported from buffer
zone during the field survey, Common domestic animals like BufTalo, cow, goat etc. can be noticed in
fickls while grazing. Small mammals like Indian palm squirrel (Funambulus palmarum) and

nﬁﬁm@ {ipnd:m_ sylvaticus) are noticed in vicinity of the village. Inquiry from village people

i imals reveals that Monkey (Macaca mulata), Indian hare (Lepus nigricollis),

196
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Reptiles ete.

Disturbance to free movement [
living of wild fmma viz Birds

If birds are noticed crossing the core 2one, they will not be
disturbed ot all;

Labourers will not be allowed 1o discards food, plastic
etc.. which can mitract animals/irds near the core site;
Only low polluting vehicles having PUC will be allowed
fior wwﬂngmlﬂiﬂg materials.

Noise level will be maintained within permissible limit
(silent zone 50 dB(A) during day time or residential zone
55 dB{A)) as per noise pollution (regulation and control),
rules, 2000, of CPCB norms

“Disturhance of riparian ectsystem/

The riparian ccosystem or the wetlands will not be
destroyed by the mine owners

Monitoring  of upstream and
downstream water quality

Water quality will be monitored from upstream and
downstream area to assess the impact on water quality and
plankton. The mining sctivity will be controlled w
maintain the clean water conditions.

Table 9.3 ANTICIPATED ENVIRONMENTAL IMPACTS AND ACTION PLAN PROPOSED

J E

FOR MITIGATION
Environmental | Project Activitis | Impacts T Action Plan Proposed
| Component . — TS m -
Air Quality Drilling and | Dust (SPM) and | Use of dust aprons on drilling equipment
. Blasting gases  (MOx) are | and adopting wet drilling methods.
produced  during
drifling and | Limited blasting during adverse weather
blasting conditions.
operations
Opfimized confinement of  blasting
charges.
- ; & 1 .'-n._‘k HE --
ee==d s | Overburden Increase in SPM ares will be limited 10 the
ﬁ removal, extraction | levels in smbient | minimum required for mining operations.
of stone, Loading / | air doe fo dust
: unloading of | generation  and | Installation of spmy systems for dust
1 e overburden  and | NOx suppression at  dumping vards and
stone, disposal of | concentration stockpiles,
overburden a1 | levels in ambient
dump site within |air due 1o | Minimizstion of drop distance for all
ML area vehicular materinls-handling  process  through
emissions, appropriate design of operations.
Transportation  of | Increase in SPM | Regular watering of haul and sccess roacds
overburden  and | fevel due to dust | using dedicated water frucks, '
sione within_ ML | generation  and | Maintenance of vehicle.
Mis.-DISHA ENTERRRISES . Page- 128

25=h-94

197



313

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT

BANDA

EIAfEMP CHAPTER-9- EXECUTIVE SUMMARY

ares N Haul roads will be clearly defined wsing
cancentration marker posts so that vehicle traffic are
levels in ambient | controfled in the area,
sir  due to | Roads no longer mequired will be re-
withicular vegeinted as soon ps possible,

ETSSIOES.
Haul roads to be maintained by surface
| grading to minimize excessive road surface
= = | Wearing. = :

Ceneral equipment | Elevated  SPM | Regular maintenance of all equipment o

operations and NOx | minimize particulste matter emissions
concentrations in | from diesel engines.
ambient air.

Al netivities Excessive Oecupational exposures 1o air pollutants
occupational will be assessed at regular intervals, Where
exposures 1o | exposures exceed the permissible limits,
mirborne appropriate engincered controls,
particulate matter. | mamagement measures of, as a last resort,

the provision of personal protective
i will be i mted.

Noise Levels and | Blasting High impulsive | Prior to commencement of normal
Ground nolse levels, | operations (if required), 8 serles of trial
Vibrations overpressure  and | blasis will be undertaken to facilitaie
ground vibrations | accurate prediction of impacis from normal
impacts and nolse | blasting. This will require of
refated overpressure and ground vibration in ot
community lepst two focations surrounding the mine.
annoysnce The monitoring will continue throughout
the duration of the blasting program.
{ Where monitoring determines a significant
impact, blast designs may need lo be
modified and scheduled 1o occur during

- non-enhancing weather conditions.

General activitles | Increase in noise | An analysis of mensured noise levels,

including machine | levels metcorological pammeters. and  site

operations and | occupatioral operations will be undertaken to determine
transporiation of | hazard due to | the risk of excessive noise impacts during
overburden  and | noise  exposures | operations,

stong ‘within the | and increase in | A detailed review ol noiss emissions and

ML aren. ambient  noise | impacts from project activities will be
levels. carried out al regular infervals during the

project life.

Occupational noise exposures will be
assessed. Where LAeq (8 hour) noise
exposures have the potentinl to exceed 8BS
dB{A), mitigation through engineered
noise controls, mansgement measures of,
ns a last resort. through the provision of
personal protective equipment will be
implemented.

| Regutar soise monitoring will be carried-

[N
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Procedures. to documemt and act upon
community  complaints  will  be
implemented,

Water Resources

and Cuality

Changes 1o
hydeaulic regime,

Deterioration  in
surisce ground
water quality of

Mining will not intersect walcr mble.
Garland dmins will be constructed to
divert the surface water 50 as not 1o enter
the mine. Diverted water will be joined to

| the nearest water course so that there is

hardly any change to hydrulic regime.

Mine water will be collected In the mine
sump which will act as settling tank and
then discharged to the surface.

Water required for
mine (dust
Suppression
systems,

workshop,
domestic facilities
and greenbelt
development) and
domestic
consumption  af

colony

receiving body.
Depletion  of

natural resocurce.
Reduction in
Fumdwntﬂ
availability for
domestic and for
irrigation
purposes.

Changes to
b I

Mine sump water will be wiilized for
industrial purpose in the mine as far as
postible.

Water conservation methods will be
practioed.

Rainwater collection and reuse system will
be implemented.

The volumes of water supplied to the site
through extmaction from dug bore wells
will be monitored to ensure drawdown do

not ffect adjscent water users

Hydrogeology
and  Drainage

Mining activities

Ml; change |
regonal
hydrology  and

droinage  pattern
of the area.

Garland dmins will be constructed all
around the mine to kead the surface water
o the nearest waler course 5o that there is
hardly any change to Hydrogeology and
d e partem.

Land wse and
Soil

Commencement ol
Mining operations.

Mis.-DISH

f
Proprietor

Existing land use
of the core zone
will alter.

Impact due
clearing of
axi

plantations in the
mining area.

Impact  due fo
senling of air
bome dust,

Land degradation
due 10 disposal of
solid wastes,

Prior (o cach phase of mining, update and
implement the relevant EMP to include

phase-specific  control and  mitigation
measures.

Vegetation clearance 1o ocour immediately
prior 1o soil and overburden stripping.

Install diversion dmins and sediment
fences prior to starting carthworks

Minimize the area and time of ground
disturbance by progressively rehabilitating
disturbed nreas

Dust suppression on exposed areas using
water trucks and automatic sprinkling

Aéw

Exposure of top

systems
> T (LA LY I
mé Page- 120
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soils to wind and

Contour overburden dumps 10 minimize
Eramion

Flarp and Fauna

Mine development
and operations

water eroaion.
Displacement  or
loss of existing
fomns,

Loss of vegeintion

Disturbed areas will be stabilized as soon
a5 possible. Locally native species will be
used in [andscaping works for non-
hardstand aress.

Compact fencing around mine area will be
provided 1o obstruct  unusual entry of

4 animals

I-El'lﬁmtll

Pollution,
Health, Safety

Overall
operation

Mining

Annoyance, sieep
disturbance, and

health  impagts
gxceed the safe
limits.

Community
ance . from

amoy

dust deposition.
Potentinl for risk
of harm fo
personnel and the
local community.

Implementation of noisc and fugitive dust
emission controls  and  management
measures,

Implementation of  water  quality
management, conservation and control
mEnsures.

Development of an emergency response
plan  that includes installstion of
emnergency response equipment 1o combat
events such as fire. All personnel required
to handle hazardous materials will be
provided  with personal  protective
equipment suitable for the harardous
material being handled.

On-site first aid facilities will be provided
and employees will be extended to the
local community in emergencies.

Mining operations

Increase of direct employment will be
progressive during opemtional phase of
project whereas there will also be financial
improvement to the local population whe
arc engaged and would engaged himself in
the services to the transport sectors
because of increased vehicle
snd meeting the allied faciliies such as

9.7 LAND ENVIRONMENT
This se€lion includes the study of natural festures like topography, climate etc. Land use/ Land cover

map.
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Topography

The district largely congists of irmegular uplands with outcrops of rocks intermingling mostly with
lowlands, frequently under water during miny season. The Baghein River traverses the distriet from
south-west 10 north-cast, The tract lying to the right of the river is intersected by numerous smaller river
and rivulets, but to its left is a Mol expanse. most part of which is made up of Mar and Kabar sofls,
eroded and converied into ravines along the banks of the rivers Ken and the Yamuna.

Rainfall & Climste: ;

The average annual rainfall is 902.00 mm. The climate s typical subtropical penetrmted by long and
intense summers, About 80% of the annual rainfall is received from south-west monsoon. May is the
hottest month with mercury shooting upto 47.0°C. With the advance of monsoon by mid-June,
temperature starts decreasing. January is usually the coldest month with temperature going upto 5.8°C.
The relative humidity is highest in August about 85% and lowest in April.

Impaci on Land Use

The area is having undulating surface surrounded by agricultural and barren land. The aren is partially
covered by alluvial soil. An old working pit is present in NW of the area. The proposed area and
surround dreas sre mostly private land owned by individual. Presemtly the existing quarry les in 1.21 ha
area,

The potential adverse impact of opencast stone mining will be in the form of change in land use patiern.
So reclamation of mined out land will be given due importance as a step for sound land  resource
management in the form of reclaimed land and water body.

No adverse impact is anticipated on tand wse of buffer zone associated due 1o the existing stone mine
project, as all the activities will be confined within the project site only. Stone mined out from the mine
is being and continued to be used a8 boulders of different sizes for Dam construction. embankment
works efc, Afler crushing into different sizes of aggregates from 6mm to 63ram, the product can be used
in construction and road projects.

9.8 WATER ENVIRONMENT

9.4.1 Impact on Surface Water
M.peum@mrhﬂmuhmwmﬂupﬂmnﬂmufmhmﬁin;ﬂwuwm
area. During the riny season, there may be accumulation of surface water. which is proposed to be
pumped out 10 keep the working area dry and it is being utilized for dust suppression.

“Thie stone mineral found in the area is non-toxic in nature. There will be no ourside discharge of liquid
effMuent from the mine site. It is, therefore, apparent that there will be negligible impact of mining on the
surface water regime,

tsre Advocabte

-9.8.2 Impact on Ground Water _ Photocopy Altested
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Ground water pollution can take place only if the mining rejects comtain toxic substances. which get
leached by the precipitation water and pereolate to the ground water table thus polliting it. Any nearby
wells or other sources of water can be rendered unfit for drinking and even for industrial use.

This is net the case with this deposit as the mineral or topsoll does not contzin any harmful ingredients.
Moreover, stane constitutes of fairly inert and chemically non-resctive ingredients.

it is noticed from nearby dug wells and bore wells that the ground water table is available below 30
meters of the normal surface level. As the mining operation has been proposed to be carried out'much
above the ground water tabie there would not be any adverse gffect on the ground water.

The ground water available in the nearby well, borewell is analysed and it is found within the prescribed
standard of CPCB and it is also being and will be continued fo be adopted the remedial measures o
keep the water quality within the prescribed standard,

92.8.3 Mitigation Measures for Water Environment

s Adequate control measures are being and will be continued 10 be adopied to check not

= only the wash-off from soil erosion but also uncontrolled flow of mine water, The measures 1o
be adopted are Garland drain will be provided at the toe of the dumps, 1o channelize the runoff
water from dumps into the water reservoir (i.e. mined out pits) & around the sctive pits 10
restrict rainy water from entering in to the working pit.

+ Retaining walls having water holes will be provided along the toe of the dumps 1o avoid the soil
wash out & around the active pit to prevent fall of human/animal in to the working pit.

L ﬁmﬂm#ﬂhlﬁlhﬂﬂhﬂﬂﬂmﬂhﬂmﬁﬁlnﬁm

*  No waste water is being discharged from the mining activities.

9.9 AIR ENVIRONMENT
Anticipated impacts and evaluation

Information on air quality was studied and various modeling techniques predicted that the mining
activity is not likely to affect the air quality in a significant manner. However, loading of Building
Stone, Khandas & Gini, Boulder, its transportation and unloading operations may cause some
- deterioration in air quality due to handling dry materials. In the present case, only wet materials will be
"~ handled, thus eliminating problems of fugitive dust. Also, the collection and lifting of mineras will be
dong mainufly without any blasting, Therefore the dust generated is fikely 1o be insignificant

w 10 ?ﬂying processes involving drilling, blasting, mechanized loading ete.
L T

Iuw i operations gencrate substantial quantities of airbome respirable dust, which may lead
10 lopment of respirable diseases in mine workers. The increasing trend of mining leads to

FF!EEE » Fantocopy Altastea |
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h

release of huge amount of dust. These air borne dust particles, generally below 100 micron in size, are
nuisance particulates and cause health harards as an ill effect of mining activities. Extroction activities
like drilling. blasting, material handling and transport are a potential source of air pollution. Therefore. a
detniled study on emission sources and quantification of pollutant concentration by means of dispersion
modeling is required to access the environmental impact of a mine. On the basis of the predicted
increments 1o air pollutant concentrations, an effective mitigation and environmental plan can be
devised for sensitive aress. In case of Building Stone, Khundas & Gittl, Boulder mining, as there is no
blasting and drilling activities, the impacts may only be coused by matertal handling and transportation
activities of mostly wet Building Stone, Khandas & Gitti, Boulder and the same are minimal.

EUGITIVE DUST- MODELING
Air quality modeling was done using line source model as published by USEPA “Workbook of
Dispersion Modeling™ by Tumer, for transportation though roads and the empirical emission factor
equations from USEPA, Emission factors to be used in Line source Dispersion equation is adopted
from formula as given below:
E=k * (L7) * (8/12)*(S/48) * (W2.T)* * (w/d)™* * (365-p/365) kg/ VKT (1)
Where
E = Emission Rate (kg/'VKT)
k= Particle size multiplier = (0.36)
5= Silt Content of the Road surface material (%)= 10%
§ = Mean Veehicle Speed (km/hr) = 20 km/hr
We=Mean Vehicle Weight (tonnes) = 10 tonnes
w= Mean number of wheels = &
p= Number of days with at least 0.254 mm of precipitalion per year = 60
{'= frequency of Vehicle movement in no per hour = 2 vehicles / hour
equation (1)
E-MIH&WT
Eanmm
Concer 'L" of the fugitive dust was calculated using the empirical equations for unpaved roads
w USEPA- AP42. The Concentration of the fugitive Dust is given below:

G (B az ) Bxp- () (2 2] x 10° )
, FOLOCDDY Altasiog
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C = Hourly Concentration in microgram/ m’
E = Emission Rate = 0.0003 gisec/m

v = Wind Speed =4 m/s

h =0m

Modeling was done for an infinite line source assuming unpaved road. For conservative calculation
wind was assumed 1o biow at a velocity of 4 m/s perpendicular 1o the rond. The results for 24 hourly
concentration values are given [nthe Fig 4.1:

Mitkgntion measures

The only air pollution sources are the road transport network of the trucks/dumpers. The dust

suppression measures like the following will be resorted:

= Water sprinkling will be done an the roads regularly. This will reduce dust emission further by 75%.

= Care will be taken to prevent spillage by covering the camrying vehicles with tarpaulin and sprinkling
of water, if dry.

* Fortnightly scraping of road in order 1o keep the roads almost leveled. This will ensure smooth flow
of vehicles and also prevent spillage.

* Overloading will be kept under check by giving prior awarcness,

* Proper Tuning of vehicles to keep the gas emissions under check.

» Plantation of trees along the road sides helps to reduce the impact of dust in the nearby villages.

9,10 NOISE ENVIRONMENT
Dq-ainlﬂu;mmdmmhwhunhnnmmdndn:ﬁhthumm nolse exposure, which
inchades 10 dB (A) night time penalty. :

The monitored noise level during the base line period within the core zone and buffer zone has been
found to be within the prescribed CPCB standards which will also be confined within the limit by
undertaking more plantations within the mining area especlally in the direction of habitation 1o act ds a
soured barrier.

9.10.1 Impact due to Ground Vibrations

'ﬁm:d vibration, fly rock, air biast, noise, dust and fumes are the deleterious effects of blasting on

3 'Whﬁ’nmﬂﬂtumhﬂwwmw-mﬁﬂcwnhmmmﬂmmﬂmlm

ruxhdm and disturbance to human occupants. It causes major damages to the pit

<pldsive charge Is fired inside the blast hole. it s instantly converted into hot gases, which
S exent on the biast hole walls. High intensity shock waves propagate radically in ol
4 wmwmﬁhwmﬂmhﬂﬂuwmm
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proposed mining operations using deep hole drilling and basting using delay detonstors are bound 1o
produce ground vibrations.

Ground vibration from mine blasting is expressed by amplitude, frequency and duration of binst. The
variables, which influence ground vibrations, are controllable and non-controllable. The non-
controllable variables include genemil surface terrain, type and depth of overburden and wind. Simitarly,
the controllable variables include type of explosives, charge per delay, delay interval, direction of blast
progression, burden, spacing and specific charge and coupling ratio.

The oscillation of rock particles is calied Particle Velocity and its maximum value is called Peak
Particle Velocity (PPV), which is measured in millimeter per second.

A5 the distance increases, the PPV value is likely to reduce, The ground vibrations generted by blasting
during the mining operations will be well within the standards prescribed by DGMS by controlled
blasting. Ground vibrations are not likely to affect the structures in the vicinity of mine lease arca,

By adopting controlled blasting, the problems will be greatly minimized &t mines. The impacts are also
minimized by choosing proper detonsting system, optimizing total charge and charge/delay.

9.10.2 Measures for Minimizing Adverse Impacts

» Noise Control Mensures

= The following control measures are being and will be continued to be adopted 10 keep the
ambient noise levels well below the limits:

» Drilling is being carried out with the help of sharp drill bits which will help in reducing noise.

. wm.ukmmmmmw&thhmm&
breaking boulders.

. Emudiudhfuﬂruwlﬂimupwmhnﬂcmmhg-dupﬂmthup&mnwnn
maimntained,

» The blasting is being camied out during favorable atmospheric condition and less human
activity timings:

= Minimum quantity of detonating fuse is being consumed by wsing alternatively Excel non-
electrical initiation system;

»  Proper maintenance, oifing and greasing of machines at regular intervals is being done to reduce
generation of noise.

% = The prime moversidiesel engines are properly maintained;

. wmﬂm.mﬂmcmmmmmwmmmmﬂm1

. 4 -'-ﬁrﬁﬂthulﬂgluhwlmfmim
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*  Proper designing of plant & machinery by providing inbuilt mechanism like silencers, mufflers
and enclosures for noise penersting parts and shock absorbing pads ol the foundation of
vibrating equipment.

& Creen Belt/Plantation ks being developed around (he mining activity area and slong haul ronds.
The plantation minimizes propagation of noise.

s Personal Protective Equipment (PPE) like car muffa‘enr plugs is being provided to the operators
of HEMM and persons working near HEMM; and

* Reducing the exposure time of workers to the higher nojse levels.

» Periodical monitoring of noise will be done.

# Measures to Conirol Ground Vibration

The blasting operations in the mine is carried out by deep hole drilling and blasting using delay
detonators, which reduce the ground vibrations, The measures that are genemlly followed and currently
proposed for abatement of ground vibration, air blast and Ny rocks are detalled below:

= Proper quantity of explosive, suitable stemming materials and appropriate delay system are being
adopted 10 avoid overcherging and for safe blasting.

* Adequate safe distance from blasting is being maintained.

= Blasting operations is carried out only during day time,

# The charge per delay is minimized and prefernbly more number of delays is used per blasts;

* During blasting, other activities in the immediate vicinity is temporarily stopped;

= Drilling parameters like overburden, depth, diameter and spacing is properly designed 10 give
proper blast,

9.11 TRAFFIC ANALYSIS .

The lease area is connected fo State Highway No. 49 about 1.0 km towards west direction from the

project site, These roads are wide enough to facilitate easy and smooth movement of heavy duty trucks.
The Detnited trafTic study has been discussed under Chapter 4,

9.12 SOCIO-ECONOMIC ENVIRONMENT
The implementation of the Nahari Building Stone (Khanda, Ginty. Boulder) Mining Project will
generate both direct and indirect employment, Besides, it will provide a check on existing system of

- miining operation. Since the quarries will be allotted on lease basis, mining operation will be legally

valid and it"will bring income to the state exchequer. The project will also provide impetus to

. ‘Indn%:jihhﬂmHﬂ:m\hﬂmm&rﬂmmmuﬁhwmimmﬁuwﬂlm
'“h- g;;ﬂdmuhaﬁqmmuillwm”mmmmmtﬂlmmmm

L}
{3

"vc ‘iar furure-making the aren a mixed society. dependent on industry, trade and business. At present

M the main occupation of the mleummmhﬂfafm population depends on it. With
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the implementation of the proposed mining project the occupntional partern of the people in the area will
change making more people engaged in industrial and businesy sctivities rother in agriculture. Thas
there will be a gradual shifting of population from agriculture to mining and industry. Further, the
mining and industrial octivities fn the area may lead to mpid increase in population and thereby
urbanization. Due to urbanization of the area. employment opportunities will further increase.

9.13 ENVIRONMENTAL MANAGEMENT PLAN (EMP)
Proper environmental management plan are propesed for “Building Stone, Khandas & Giwi, Boulder
Mining Project™ to mitigate the impact during the mining operation.
8. Proper blasting pattern will be followed by the blasiers for effective rock fmgmentation and
generation of minimal fine dust to open atmosphere.
b. Regular water sprinkling at dust émanating sources viz., drilling, blasting and transportation
through haulage roads, etc. will be carried out.
€. Periodic maintenance of transpon vehicles and equipment will be carried out to check emission
levels,
d. Greenbelt will be developed that will sct as a pollution sink.
e. Overlonding of trucks will be avoided and carrying the rocks in covered trucks will be tnken up
to minimize pollution level.

914 ENVIRONMENTAL MANAGEMENT FLAN IMPLEMENTATION

Environmental Management Plan sérves no purpose if it is not implemented with true spirit. Some
loapholes in the EMP can also be detected afterwards when it Is implanted and monitored. Thus, an
implementation and menitoring programme has to be prepared. :
The major attributes of environment are not confined to the mining site alone. Implementation of
proposed control mensures and monitoring progremme has an implication on the surrounding area as
well as for the region. Therefore, mine management will strengthen the existing control measures as
claborated earfier In this report and monitor the efficacy of the control measures implementad within the
mining area relating 1o the following specific areas for sco-friendly mining:

a. Collection of air and water samples at strategic locations with frequency suggested and by
' analyzing thereof. If' the pamameters exceed the permissible tolerance limits. corrective

i . regulation messure will be maken.

Lt b Collection of sofl samples ot strategie locations onge in every two years and analysis thereof
. r_-!. |

-« with regard to deleterious constituents, if any.

& Medbirement of water level fluctuations in the nearby ponds dug wells and bore wells.
i =
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Measurement of nolse levels st mine site, stationary and mobile sources, and adjacent villages
will be dotwe in every six months for first two years, thereafier once a year,
Plantation/afforestation will be done as per program ie. rond sides and near civic amenities,
which will be allonted by Government bodies. Posi plantation, the srea will be regularly
monitored in every two vears for evaluation of spocess rate. For selection of plam species local
people will also be invalved,

9.15 BUDGET ALLOCATION FOR EMP IMPLEMENTATION

Table 9.4 COST OF EMP
Sr. Environment Management Plan Cont Total Cont
No. (EMP) Extimation )
. Plantation
160 snplings
® @95 Ra. /
B No of plants @95 Rs. / sapling) sapling) s
' i) Tree Guard (@1500/- per unit) S
. (1601trs. Per
day x 300
Water Demand for plantation (working
' (@160saplings <0.5 litres of water» days) x g
) b twice per day = 160 Itrs.) { L1Rs. /L)
Measure for prevention & control
of sofl erosion and management of
silt shall be undertaken. Protection
of damp sgainst erosion, il any,
shall be earried out with geo-textile 3 20000
o matting or other material.
P F Y. Epﬂlkﬂqﬂlhﬂltﬂl‘ﬂﬂiﬁr
S dust suppression Rs
| ﬁ 600m length x & m width x 1 litres 1100x7.20
WL e s | | ofwater perm’ /2 times u duy KLD of
| - f,—_,"l.-a' {H =7,20KLD water/day x
) e ? (Rs. 1100 for per KLD of 300 (working —
G F b water/day) days)
L Wis D\SHA E“TEEPREB_ DICTNY NN i
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Cost of moaitoring of air
queality(PM 0. PM, o NOy,S0,),
e water gualitv{ground water and
ria
surface water),soll quality snd 2.50,000
amblent nolse level -
L. Cost for environmental cell * Environment
| ]
al Engineer:1
* Gardener :3
1319200
Tatal
9.16 MONITORING SCHEDLULE AND PARAMETERS:
Table 9.5 Monitoring Schedule and Parameters
S No | Description of Parameters Schedule and Duration of
Mon
1 Air Quality: 24 hourly samples twice a week for one month
a) In the vicinity of the mine in ench season except MONSOON SEAYON
b) Inihe vicinity of the fransportation
Netwark
¢) Dust suppression on roads Regularly in non- monspon months and

whenever  occumrence of fugitive dust takes

. - place
d) Scraping/ bulldozing of rond to shift Fortnightly
accumulated dust to the sides

2 Water Quality near or around the site: ‘Once in & season for 4 seasons in a year
n) Surfnce water quality
b} Ground water quality

Ambient Noise Level Twice a year for two years & then once a vear
Soil Quality Omce in two years on project monitoring area

Lr3 illu.l

Inventory of Flora(tree plantation. survival | Once in two years on project monitoring ares
etc) & Fauna

Socio-economic condition of local, Once in 3 years

on

population, physical survey

L 9,07 BENEFITS OF MINING

‘Cienerating useful economic resource for construction,

rating employment.
in socio economic conditions of the people of the study area,

Improvements in Social Infrastructure.

Increase in Employment Potential, - C’L .
%ﬁh ; : Page- 140
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ix.  During and Posi-mining enhancement of green cover.
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CHAFPTER- 1D

DISCLOSURE OF ENVIRONMENTAL CONSULTANTS

Environmental Consym

ENVIRONMENTAL RESEARCH AND ANALYSIS,
LUCKNOW

Mame of Environment Consultant

Dr. V.K. Awnsthi, Dr, Jatin Kumar Srivastava

(EIA Coordinator)

QC1 NABET Accredited Environmental Coordinator
Certificate No- NABET/EIA/1619/ 1A 0019

Address

Flat No-203. 2nd Floor, Yash Silver Height (opposite
Badshah Nagar Railway stetion) Mahanagar, Lucknow -
226021, U.P

" E-mail

eraenvelef@gmail .com

05224078000, +91 7080999935, 9565508271

Environmental Consultant

ENVIRONMENTAL RESEARCH AND ANALYSIS,
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Dr. V.K. Awasthi Coordinator EB.SC WAL
Dr. Vandana Singh FAE SE Mg S
Dr. Gautam K. Banerjee FAE AP, AQ, RH M‘
Mr. Manas N. THIA | “ !a v
Ms. Poonam Yadav FAE WP
- .// VLA ¥ AllEaSTeg
ol %Eh b "'1._ é Page - 141
A e
pl-wnﬂﬂl' :ur:_'-.-.. '|:I-. e bE

211



-

=

C © €

BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DSTRICT
BANDA

EIAVEMP CHAPTER-10- DISCLOSURE OF ENVIRONMENTAL CONSULTANTS

Mr. Vikas Pandey FAE SHW ,\H(%”—-
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CHAPTER-11
CONCLUSION OF THE PROJECT

L0 INTRODUCTION

The Building Stone, Ginty, Khanda, Boluder Mining is one of most significant mineml contributing 1o the
sustainable development that s “The extraction or recovery of the mineral without limiting the needs and
lives of the surrounding flora, fauna and the local villagery/ people residing there as well.”

Smt. Sudha Singh Wio-Shri Sunil Singh, R/o-Village-Nonin Muhal Chhabi Talab,District-Banda :;u P.)
for Building Stone, Gitty, Khanda, Boluder mine at Village: Barokher Khard, Tehsil Naraini & District
Banda, Uttar Pradesh within total lease Area 1.61 Ha The proponent has applied for mining lease in the
name Smt. Sudha Singh W/o-Shri Sunil Singh, Rio=Village-Nonia Mubhal Chhabi Talab. District-Banda
{U.P.) It has been proposed to collect approximately 16100 m3/year material Building Stome. Gitty.
Khanda, Boluder Mine annually.

As per the MoEF, New Delhi Gazette dated 14th, Seprember 2006 amended in Decomber 2009 April
2011, 16 January, 2016 and 14 August, 2018, the proposed mining project is cotegorized as category
“BI™

This Building Stone, Gimy, Khanda, Boluder Mining Project has numerous benefits not only on
individual level bit on a-socia! level 100 i.e. this project will not only benefit the owners but directly and
indirectly will also benefit the people of that region,

This will give employment to thousands of people who are the residents of the principal place of business,
Since, manpower is required in every activity and processing from installation of the project to the final
product and marketing. The equitable distribution of work according 1o the skills and poteatial will be
done. Work given will be categorized into skilled, semi-skilled and unskilled employees. Employment
preference will be given 16 the local villagers. The labors Wwill be registered in the district Labor Office as
per the ULP, Government Law. Also, according to the Cenral government policy of labors, medical
insurance will be donie of all the labors employed Minimum wage, gumranteed monetary benefits under
lew will be ersured 1o the workmen. Safe. healthy, and productive work environment and welfare will be
provided to the worker. Abolition of child labor and bonded labor, and rehabilitation of those will be

T -Il'lﬂ'ﬂtﬂ
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BUILDING STONE (KHANDA, GITTY, BOULDER) MINING PROJECT OF DISTRICT
BANDA

ETA/EMP CHAPTER-11- CONCLUSION OF THE PROJECT

Zero actident, safe and productive work places will be encouraged and promoted. Temporniry rest sheller,
first-atd facilities along with anti-venoms, safe drinking water for the workers/miners and

Arrangements for safe and healthy working conditions ond facilities of community toilets shall be made
available for the workers, medical camps for workers and nearby villagers shall be conducted mt regular
interval, Workers will be instructed with safety measures and safety equipment’s will also be provided.
This will provide the employment and aid in managing and surviving their livelihood, reduce the poveny
of that region and will provide them a better atmasphere and a better life.

This project will also contribute in raising the economy of the state anid. uhimately of the nation through
the taxes collected through this. This is obvious that taxes collected are used in welfare of the ration and
its citizen. A sum of Rs.l, 51.340(5% of the total Project cost 30, 26,800/-) is also contributed as
Corporate’ Environment Responsibility for difference welfare mctivities such as roads. plantation,
education, sanitation, Bwarenecss Campaigns. eic,

Last but not the least, this project has also its socinl impact on the lifestyle, life standards, thinking.
personality. ete. of that place. The project will ignite the locals To use their potential and work for
improving their economic condition and bener life, This project can be-a small step in betterment of the

local people of that ares.

mm:mv Ao,
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State Level Environment Impact Assessment Authority, Uttar Pradesh

Directorate of Environment, UP.
Viarsrrs Whamal- 1. Gt Mg, Lischutrs - L 010
Pl - 915222900 541, e < 80522 2000 543

Te, MH__HH
St Sudha Singh, Wirhaiie © wwre srimeap in
Wie Shel Sunfl Singh,
Rfo wilape- Nonls Muhal Chiali Talsh,

District- Banda, U.P.- 210001

net, Mo.... M%) . rraryarseacseosaanns

Date: 0 7 November, 1018

Sub:  Terms of Reference for *Buliding Stone (Khanda, Gitti & Doulder] Mining” Project st Gats Mo.-¥12,
Khanda No.- 02, Village- Barokhar ihurd, Tehuil. Nacaini, District- Banda, U.P., [Leased Area -1L61 ha.).

Do Sir,

Flease reler 1o your spplcationletter dated 0508-701% & 19-08-2019 addrewied to the Secretary,
SEAL, Directovate of Envirenment, UP., Lucknow on the subject a3 above. The matter was considersd bry the
Siaie Level Experi Apprafisl Committes in ity meeting held on dated 24-09-2019 and SEAA in i1 reeting dated

04/11/2019.

A preseniaiion win made by the propect proponent slong with thes contultan] M/ [avinormenstsl
Resnarch and Ansbyri The proponent, through the documents submitted snd the presentation made afarmed

the commiites that!

1 The environmenisl cearance b soughi for “Building Trone [Ehends, Girti & Boulder) Mining” Project i
Gata No-382, Khanda Mo- 02, Village- Barokhar Khurd, Tehsd: Maraini, Datrict- Banda. U P, (lessed

Aron -1.61 ha,).
2 the
LL Dnh!ﬂ)ﬂh
2. File Mo, ur

3. Nameof Proponent

4983
WA/5 Disha Enterprises
Smi_Sudha Singh W/o-Shri Sunil Simgh

4 Fyll correspondence addres of

R/O- WVillage-Nonta Muhal Chhabi Talab. Distrct- Banda [UP). P

proponent and mobile no. Code-210001
5. Name of Buile Khandas & Gith, Bowlder Mining Project
& Project location (Plot/Thaya/Nata No |
7. _Wame of River -
8. Nama of Village
5, Tehsil
[ 10, Distict
11 Name of Minor Mineral
12. Sanctioned Lease Area (in Ha |
| 13 Minesble Area {in Ha.}
14 Zero bevel miL
15 Max & Min mrl within lewse ares  Maxmum miL-190.728 mEL Msnimam mAL 157 10 mAL
1y 16~¥lar Coordinates (Verified by OMO} Pillar Latitude Longiude |
L9 4 A IITMITN | BUZTMIAE
5 194N | BOIZIESTE
3 [BUIIIAN | OITIIBEE
[ D I5TISISESN | CITIATE
3 JITIBTAN | B02TIIOTE
F 19IBAIN | 80717 3095°E
G 29I9A00TN | SCIIIIO6E |
M ﬂﬁ’lﬂ,l‘r’ﬂ' BOFA1 A7E
568337 m’ =
16100 m' per year = ==

19. Total Proposed Production fin free

g B

BOS00 m”

217



20, WW | 15100 m’" par ypear |

21 sanctioned Petiod of Mine bease | 20 Year S P—— ]

21 Production of minefday 5167 ra Jday )

_23. Method of Mining Open cast, Manoal/verms-mechanired ]

24 Mo of working days 300

| 25 Working howrs/day | Bhours/dey

|26, No. Of workers 27

27. Ma. Of vehicles movement/day 45 Vuhiches moweient/day —

28. Type of Land &_LM_L""L“_HE!W S ——

9. Uhirmate Depth of A S e el

| 30 Nearert metaled rosd from aite lulmnl:.mnmtiﬂm

31 Water Requirement [PUAPOSE | REGUIMEMENT {KiD] L
ubenkinguater. ¢ . Witmd _}
Suppresuion of dust L L -
B R — LT |
Ovners i amy) - |

| L ' rnnuumm;u- o |

‘31 mﬂmmm Erwnﬂﬂlhuuﬂru-immh Liscknew (17

| with €1 Mo Cetisticate Ho, mmmamnm!.unu.pm

| __ Andperiodolvabidy. | Decembes 29,2019 il e

33 Any Boigation pending againit the | Mo 1[

L project or land in say court : i PRI

| 34 Detally of S00 m Churter Map & mumm-udm 157067019 |

. certificate sued by Mining Officer i e T et _

35 Detaik of Leme Area In approven DSF | Page Mo 1, 5, Mo, B T

LIL Proposed CER cort s uln-uugu_n!m-m FCLereraae ML

37 Proposed EMP cosl/ Total Progest cast | Tanai Project comt -30,26,800 . ==

3 Length and breadth of Haul Road OO miengihana Bmakith ]

39, Mo of Trees to be Planted L‘__—-'l_______ =

3 1hmmnnmmmmmﬂmhﬂhﬂ:mmwrﬂm
interect e ground witer 1atle & gay poat of e
4. This project does not attract sny of the gl comiivany appboeble ns minieg projets spe frad o F18
Motification 14/09/2006.
5 The mining operation will not be carred owl i adfely one of any Lodge of sodankmgn o i Bio-
fragile sone such st habites of any wild fauns
6 There i no Wagslion pending in any court regarding this project
7 The project propossl falls under category—1{a) of EA Motification, 1006 (s amena= )
The commitiee distnsed the matter and recommended 10 inue following terms of rferenee (TORY
for the preparation of FIA,
1 Surisce/Geological plan for next fve year should be presented during Ei4 presentation
2. Al pages of technical documents/EIAEMP it mnﬁuﬂhmwﬂmmw
bath
3. Copy of afl the analysis reports sgned by analyst approved by MABL ar MoEFECL wrall 52 arneaed with lhe
El& report and origingl analyss reports shoud be presented at the tiewe of presentstion
4 MOU signed between the project proponent and the comutant thoul be wbmitted
5 The project proponent shall obtain the forest clearance and permistion of Central and State Sovemment as
per Law under the provisions of Forest (conservation) Act, 1980 and submit siong with £
5. The brase ared it address and produciion per sanum thowld match with ar mentioned n D58 and (ol in
case there is any difference clarification/smendment letter from competent suthoty shall be submitted
Slong with ELA ELA and public hearing thall be condurted a1 per the leawe ares €5 addrews and productos
et annum mentioned in G5 and Lol
1 proponent should bring KML T a1 the time of FLA presentalion
’Ii’" Year -wite production detaili unce 1994 should be given, cleary stating the highest
u;qﬁiwuhtmlﬂl Hmrihhtﬂqnhﬂ'dﬂmdw ;

ATIy W rRdsE

\ Page 2 of &
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TOR e~ Trylefieg Somst [Khavsde, GR31 & Powitey] Mnisr™ Frofec ot _Gate M- NEL Shessis fa.- 7L Woege Rarpihie Kl
Tetah. arainl, Distict Bards. WP, lLossed Arvd -1.81 el
preduction after the EbA Notifortion 1994 came mto force, worl. the highest production achieved prior to
1954,
5. Acopy of the docwment in support of the fact that the Froponent i (he rightful lessee of the mine should be

gven.

10 AE documents Hickading sparoved e plan, Bk and Pubilic Hearng should be compatible with one another
in vefms of the mine lesie area, production lewel, waste generation and K manegement, mining
tectmology etc. and thouid be in the name of the lewnes.

11 AN comer coordinates of the mine lease ares, superimposed on 8 High Resolution Imagery/ lopothest.
topographic sheet, geomorphology end geology of the srea should be provided. Such e imegery of the
proposed ares should clearly show the land use and other ecological features of the study area [core and
buffer mome).

11, infgrmastion shauld e provided in Swrvey of tndia Topoibeet in 150,000 scabe indicating prokogicsl map of
the area, geomorphology of lond forms of the ared, existing minerals and mining history of the area,
_important water bodles, stresms and rivers shd ol charattaristics.

13 Detadls about the land proposed for mining activities shoukd be given with information as 1o whether mining
mmﬁh m_mﬁmmunmﬁhm“mu—wmhnmm
wie bord o¢ the concemed sutharity.

14, nﬂhﬂﬁﬂmumwmtﬂﬂmmm

its Moard of Directori? H so, it may be el out T the EIA Report with description of the
MMnmmmhmiﬁrW%ﬂm
lﬂﬂﬁlﬂﬂrhﬂn normsy condimions ? The hierarchical vystem or adminkitrative order of the Company
o deal with tha eavironmental iaues and for ensuring cormpliance with the EC conditions may alio be gheen,
1 of reporting of mon-compliances / vialations of erviconmental norms 1o the Bosrd of Directors of

and/or shareholders of stakehoiders ot large, may ako be detalded m the ELA Report.

to Mine Safety, inchoding subsidence ttudy in caup of undergroumd mising study n

cast Mining, blasting Study e1c. should be detailed. The proposed safeguard in each
mnunﬂ-_

16, wﬂlmumnmmummnMHﬂWMm

The ELA soch Bt waste generation #ic; should be for the ife of the mine [lesse period,
17. mmhmmwm:mnnmmmummmmmm *
18 CEREost 18 be cakculated for indhvidual lease.,
unmmmnmuumumm

Poliytion Control Board P
. mummmmum-um -
21, Public by to be conducted #s per EIA Motification, 2006. - + v
I l.mﬂ in support of fact that the proponent is the rightful lessae of the mine thould be given.
23 Land use he study ares delinesting forest area, agricuftural land; grasing land, wildhe sanctuary, aational
park, routes af faema, water bodies, human setthements and other ecological features thould be

indicated. Land wse plan of the mine lease sres should be prepared 10 encompass preoperstionsl,
operational and pest aperationsl phases and submitted impact, § any, of change of land wie should be

gven
34 Details of the land for any Dver Burden Dumps dutyids this mine lease, such a3 exbent of lnd area, distance
from mine icase, its land ute, RER maves; o any, thould te ghen,
5. & Certificate from the Competent Authonity in the State Eorest Department should be prorvided, confisming
the involsment of farest land, I 2y, in the project area. |n the event of any contrary claim by the Project
Propoment regarding the status of forests, the site may be ispected by the State Fores! Department along
with the Office of the Minkstry to ascertain the status of forests, based on which, the Certificate in
Y MM#WMHHH“MMIMHMHHMW“
T Fh 7 stte Forest Department fo asvist the Expert Apprakial Committees.
: :imumwmmhumwwwmmmummm
&Hmﬂuﬂﬂﬂummtﬁﬂuhﬂ“huﬂuﬂlmd
farestry clearance should also be furnished.
o0, statin of recognition of forest tights under the Scheduled Tribes and other Traditional
Ty 1 {Recognition of Fores Rights) Ad. 2006 should be ndicated.
VIR The . In the RF / PF sreas in the study area, with neceisary detally, should be given.
N - 5 hﬁl“hlﬂlﬂﬁlhhﬂﬂﬂﬁmmhmdh“mﬂ
impact of the project o the widlife in the surrounding and sny other protected area and

m.-nnsm ENTERPRISES I' vocoDy AESES e sare
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TiA for “efelbog Fiome (Khensda, Gl B Powider] Winker” Prodso ol Gt Ma-J3L Kheeds M- O iare Barokhar Trard,
Tehulb- Marnind, Pirfrict: Banda, W% [Logied Ares 161 ha |
accordingly, detalled mitigative mestones reguered, should be worked out wmith cosl implications and
sobemitted.

30, Location of Mationsl Parks, Senctuanes, Blosphere Rpserses, Wikilife Comdors, Rurmar site Tiger/ Elephant
Reserver/{pxisting 2t well it proposed), il any, within 10 km of the mine leate shoutd be clearly ndicatad,
wupported by o location map duly suthenticated by Chiel ‘Wildife Warden. Necessary clesrance, &5 may be
applicabis o yuch projects due to prosimity of the ecologically teniitive srem 21 mentioned sbove, wthould
e ghtsined from the Randing Commiittes of Mutions! Board of Wildife and copy furmizhed.

31 A detalied biological study of the study sres [core tone and buffer tone (10 km radius of the periphery of
he mine lease]] shall be caried out, Detads of Nors snd faura, endengered, endemic and RET Species duly
ruthenticated, separately for core and buffer mone should be fumished bawed on such primarny febd sureey,
ciearly indicating the Schedule of the fsuna present. In case of any icheduled- | fauna found in the study
#rea, the necwisary plan alongwith budgetary provisions lor their comarvaton thould be prepered In
comnubtation with State Forest snd Wildlife Department and ditaily furmished. Necessary allocation of funds
for implementing the tame should be made as part of the project cast.

32 Proximity to Aress declared as “Critically Pollied” or the Project aress Wedy to come under the “Arsvall
fiange’, mmmﬁmumm;mﬂmhmummwm
clearance certifications from the prescribed Authorities. such as the SPCB or State Mining Depariment
shobid be secuted and furnished to the effect that the proposed mining activities could be sonsidered.

31 Sumdarly, for comial Projects, A CRZ map duly suthenticsted by ona of the suthorred ageacies demarcasing
LTL. MTL CRZ area. location of the mine lease w,rt CRZ coastal featuret such 35 mangroves, i any. chaoubd
hmmﬂmmmmmmmmw“mwﬂm
mmmmm

34 RER Plan/compensation details for the Project Affected People {PAP) should be turnished. Wivie preparing
the RER Plan, the relevant State/Nations! Rehabiltation & Resettiement Policy shoutd be kept in view. In
respect of SCs /STs and other weaker sections of the society in the study area, 3 need Based sample survey,
tpmily-wise. should be undertaten to essess their requirements, #nd action programimes prepared and
submitied accordingly, integrating the sectorl programenes of Bne departments of the State Government i
may be clearty brought out whether the villageis) located in the mine lease ares will be shifted or not The
?mumummluimmmwmmmnmn
the fieport.

a5 hmw [Le. March-May (Summer Season); October-December (post monsoon season) ;

[winter season]jprimary basebne data on ambient air quality at per CPCB Notification of
m-ﬁ-ﬂﬁMMﬂﬂmﬂMMhmuﬂﬁMﬁ“m:
tompiled presented date-wise in the E1A and EMP Reporl, Ste-speciic meteoralogical dats should slso be
collected. The location of the monitoring stations should be such &3 to represent whole of the study arms
and justified keeping in view the pre-dominant downwing direction and location of sentitive recaptors.
There should be ot least one monitering tathon within 500 m of the mine lease in the pre-dominant
deremurind direction. The mineraiogicsl composition of PM10, parteuarty for free siica. should be gven

36 Al guality modeling should be carried out for prediction of impact of the project on the air quality of the
area. It should alto take into account the impact of movement of vehicles for transportation of mineral. The
details of the model wed and input passmeters used for modeling should be provided The abr quality
contour may ba shown on a location map clearly indicating the location of the site, location of wenifthe
receptors, If any, and the habitation. The wind roses thowing pre-dominant wind divection may abio be
indicted an the map.

17. The water requiremont for the Propect, M1 availability snd source thould be hemahed, hhﬁlm
balance should aha be provided. Fresh water requirsment for the Project thould be indicated

38 Necewary cledrance from the Competent Authotity for deamwd of requivits quantity of water for the Project
MHM
19, Description of water conservation measures proposed 10 be adopted in the Project should be ghven.

0. Detalthof ralwates harvesting proposed in the Project, if any, should be provided

41 impect olthe Froject on the water quality, bolh surface nd groundwater, should be assessed and necessary
safeguand measures, if any required, should be provided

‘I‘I Wﬂﬂwmumndﬂﬂhﬁmmmﬂwm
data and documentation in this regard may be provided. in cate the working will intersect
m:mmammmammmmm
‘hnn-' shall inclode detalb of the agquifers present and kmpact of mining sctivities on these
-ulllb. Mhmmmmhﬂuhﬁwﬂﬂ
hmﬁummmnhmnmmﬂgﬁ ATp
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TO o Welefirg Stome. (s, G & Soutder] Minkw” Frofect ot Gute Mo S5L aeds Mo, 01 Yillare Baroihe Ky,
Tkl Marpinl, Shiiric: Sands, WP, (rised ferw 080 bad.

43 Detaits of any tiream, seasonsl o otherwite, peiting theough The lease area and modification |/ divervion
proposed, Eany, and the impact of the same on the fydrelogy should be brough oun.

&5 information on wite elevation, warking depth, groundwater teble ete. Should be provided both n AMSE and
bgl. A schematic diagram may alsn be provided for the wame.

&6, & fime bound Progretsive Groenbe® Development Flan shall be prepared in » abular form (indiceting the
linear and quartitative coverage, plant species and ims reme] and submimed, kesping in mind, the ame
will hgyve to be emicuted op Bont on commencerment of the Project. Pheis-weis plan of plantstion snd
ompensatory afforestation showkd be chanted cléarly indicating the area to be covered unider plantation
and the species 1o be planted. The details of plantation already done should be gven.The plant species
sebected for green bekt should have greater ecologicsl value md should be of good wility value to the loca!
population with emphasis on local and natret species and the species which are tolerant to pollution.

47, impact on locs transport infrastructune due to the Project should be indicattd. Projecied incresse in truck

traffic 1 a result of the Project in the present road network finchuding thote outside the Project srea) should.

be worked outl, indicating whether it b capable of handiing the ncrementsl load. Arrengement for
improving the infrastructure, H contemplated [including action to be tsien by other agenches such »3 State
Govednment) shovld be covered. Projed Proponent thall conduct Impact of Tramportation study as per

48 Detally of the onsite thalter and faclities 1o be provided (D the mine workers thould be included in the Eid
Baport,

ﬂﬁmﬁﬂmﬂ“mm“ﬂ%ﬁmﬂmmmmﬂm
adequate number of sections) showld be gven in the EIA report,

50. Oceupational Health impacts of the Project should Be snticipated and the propoted preventhe meajeres
SEelt out in detall Details of pre-placement medical examination and periodical medical examination
schedules should be Incorporated in the EMP. mmmmmnwu-nm
with required facilitier proposed in the mining ares may be detailed.

51 Public health implications of the Project and redated activities for the population in the impact rone should
umm:uhmmuummummmm

sliocations,

52. Measures of socio economic significance and influence 1o the lotal community proposed to be provided by
the Project Proponent should be indicated. As far 83 possible, guaniitative dimensions may be ghan with
mhmﬁrm

53 mmnmn—mﬂummmmmmm

alia inctude the Impacts of change of land use, loss of agricultural snd grating land, il any,’ oocispationsl

mwmm#ummm

54. Public Hearing points raksed and commitment of the Project Proponent on the same aslong with time bound
Action Plan with budgetary provisions to implement the same should be provided and alio Incorporated in
the final EIA/EME Repart of the Project

55. Detaits of ftigaticn pending against the project, i any, with direction forder pasted by any Court of Law
againit the Project shoold be given.

56 The cost of the Project {capital cort and recurring cost) as well a3 the cost towards implementation of EMP
should be chearly spell out.

57. lmwmnmﬂﬂhmdudm.ﬂdhhwrhm

S8. Benefits of the Project il the Project is implemented thould be spelt out. The benefits of the Project shall
clearly indicale ervdironmental, social, economic. employment potential, eic.

59 mmum-mdmﬂmﬂm“un
pasrd of Dicectors of the compary and/ o¢ thareholdern ot stakehaider st large Thi reporting mecheniom
vhould be detalled FIA reports.

60. Convultant should bring raw data af the time of presentafion.

E1L mmmm\-mmﬂwmwm

A |62/ Thehaneline data shoukd be signed by NABL/MOEE &L accradited analyst

e dats are presented i the Report eipecafly in Tabiet, the penod i which the dats were
hﬁ“ﬁm PageSof &
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coflrcted and the sounces should be ndested

d. Project Proponent shall enciose all the zoalysis/uetting seports of water, ai, soi, noite ic. wzng the
MACFRLCMARL accredited Iaboratoriet Al the orginsl anahyun/testiog reporty thould he swaitphle
curing apprateal of the Project.

e MHMMﬂhlmmmmmﬁﬂHMMh

provided,

3 The Ouestionnaire for ervmonmentzl apprasal of mining projects ay devised earfier by the Minimry

8 While pregading the EIA report, the instructions for the Propoments and instructiom for the
Comuanty iyued by MoFFRCC vide 08, No. J-110013/81/ 20081411} dated Sth August, J00%, which
any Fvailabie on the wetnte of this Minittny, should be folowed,

h Changes, If any made in the bavic scope and prodect parameten (35 submitied in Form-l and the PER
four securing the TOR) thowld be brought to the artention of MAEFR (L with ressons for such changes
and permission thould be tought. & the TOR may sho have to be altered. Pout Public Hearing
chamges In structure aod content of the drafi EIAJEMP jother than modifications arising out of the
PH procedd will ental conduciing Ove PY sgain with the revised documeniation.

i Ay peir the circular no. 11101 1/61820104A00) dated 3053012, certtfied report of the mstus of
compliance of the conditions stipulated fa the environment clearance for the emsting operations of
the project, sthould be obtained from the Rngional OMice of Minktry of Environment. Forest and
Clamate Change, o5 may be applicalsle

B The EA report should sbo ncude: §i) surlace plon of the area indicating comours of main
topographic features, drainage and mining ares, (i) geological maps and sectiont and (i) sectiont of
the mine pit 30 external dumps,  any, clearly showing the fand features of the adjoining sre2.
maw“munmmmhmuwm—nuﬂﬁmm

Mo. S.O. 15S33(E) dated 14/09/2006, as amended. You are advised to submit the FA/EMP Wcorporating

recommendation of public hearing for hurther consideration of the matter 1 per procedure laid down in the

Garette Notification 50 1533(F) deted 10/09/2006 as amended. The matier will notl be ronsidered pending till

your reply &5 above is received.

mmedmmﬁmMm

2. Advisor, & Divition, Ministry of Erwironment, Forests & Cimate Change, Gowl. of indin, Indira
Parywvasan Bhawen, jor Bagh Road, Abigen], New Delhi

1. Additional Ditector, Ragional Office, Ministry of Envitonment & Forests, (Central Region), Keridriya
wm.mmm

i

5

L

mwm
mu-ﬁw LLP. Pollutson Control Baaed, TC- m.r-m-nm Khard, Gornti
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(Submitted Under Rule(s) 34 (4) of UP Minor Mineral (Concession) Rules 1963)

WITH
PROGRESSIVE MINE CLOSURE PLAN

(Submitted Under Amended Rule 34 (6) & (7) of UP Minor Mineral (Concession) Rule 1963)
FOR

BAROKHAR KHURD BUILDING STONE
(GITTY, KHANDA, BOULDER) MINE
VILLAGE- BAROKHAR KHURD,
TEHSIL- NARAINI, DISTRICT ~BANDA (UP)
LEASE AREA 1.61HA (FOREST LAND- NIL)

GATA NO.- 332 KHAND NO. 02
MINING PLAN PERIOD - 5 YEAR

LESSEE

M/S DISHA ENTERPRISES
PROP. SMT. SUDHA SINGH
W/0-SHRI SUNIL SINGH,

.~/ R/O-NONIA MUHAL CHAABI TALAB
2 CITY & DISTRICT-BANDA (U.P.)
PIN CODE-210001 =
2 SRR
ul e A
-ﬁ;.' e PREPARED jp@ireciorate of (B8iL,, e |

landy 1. F) Appi"\.{:)\.lrtu i
A5 n. Ay DR. ABDUL RAHMAN with / condition vi ‘e igttar

REGISTRATION NO.- RQP/UPDGMYNB: oz rvedkF18, aatea23{411[7
Validup to 25/1142023 663

q" : o Hacror

Tn wﬂ ~
‘FF TT i e Mis.-DISHA ENJERPRISES
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AUTHORISATION LETTER BY THE LESSEE

. Sudhs Singh, Prop, (M/s Disha Enterprises) hereby authorise Dr. Abdul
Rahman ROP No.- ROPUPDGMMNo. 004 Year 2018 1o prepare the Mining Plan
Under Rule 34 (4) of Lintar Pradesh Miner Mineral {Concession) Rules, 1963 in
respect of Barokhar Khurd Building Stone (Khanda, Gitty. Boulder) Mine, Gata No.
332 Khand No. 02 over an arca of |.61Heoc situated in Village-Barokhar Khurd,
Tehstl-Narami, District-Banda (U.P.)

I request to the Director, Drectorate of Geology & Mmmg Locknow 1o make
further correspondence regarding modification and to' collect the approved copies of

Name of RQP
Dr. Abdul Rahman

REGISTRATION NO.- RQP/UPDGMMNo. 004/ Year 2018,

Valid up to 25/11/2023
Place: Banda
)\ pDEe 2672049 Your's Faithfully
- -‘- -Iul :q_-l
N . W v {EE:EIHII:]
i e o OuPBRRLGUERES  prop M Disha Enterprises
I'I‘I'EMSEE
Photocopy Attested MisDISHA E@FL
\ @ G (o
‘ﬂ!:l?'f A :'-.:cll-l
Handa 1U P
25T~
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CERTIFICATE

1 Dr. Abdul Rahman hereby certify that-

1. Provisions of Mines Act. Rules and Regulations made there under have been
observed in the aforessid Mining plan and wherever specific permissions are
required the lessee will approach the Director General of Mines Safety.

r i} It is further certified that the aforesaid Mining plan is prepared as per the
copies of the records and documents provided by lessee and information given
as per discussions held with lessee his representative.

3 It is also certified that the information’s fumished in the aforesaid Mining plan
arc true and correct to the best of my knowledge & belief and in case of

defaalt the approval would be withdrawn.
5 - ""u‘
= i j ill&l.*

i

Place: Lucknow S P L
Date:2y: 07- 2219 Name of ~ RQP Dr. Abditl
Registration No. - RQP/UPDGM/No. omhf__‘
Validity- 25/11/2023
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wAal \
. !
S s ENJERPRISES "

233



—

D C O G 0 C

~ o~

348

LIST OF ANNEXURE
. S.No. TITLE Annexure No,
1.0 COPY OF LOI 1
20 COPY OF KHASRA MAP P
3.0 COPY OF RQP CERTIFICATE 3
LIST OF PLATES
S.NO. LIST OF PLATES
1.0 Location Plan
20 Key Plan

3.0 Surface & Geological Plan

4.0 Geological Section
Pit Layout Plan showing development of benches

5.0

during next § Years
8.0 Conhceptual Plan & Section 6
7.0 Progressive Mine Closure Plan 7
.-""'—‘——
MAN
Dr. ABDUL%M




349

235

INTRODUCTION
The lease aver an ares of 161ha. was granted 1o M/s Dishs Enterprises, Prop. Smi. Sudha Singh, Wo-
Shri Sunil Singh, R/o-Nonia Muhal Chiabi Talab, City & District-Banda (U.P.) R Building SIInnn
(Khandn, Giwy, Boulder) in Village:Barokhar Khurd, Tehsil-Namini, District-Bands (UP.) was
sabmitted on e-tendering portal m the office of District Magistrate, Banda,
District Magistrote has given fis consent vide letter no. 730/@faI—30, ¥t21 1% 08 06/ 2019
for the exploitation of Building Swne (Khanda, Gitty, Boulder) for o period of 20 vears having

production capacity 16100cum. Copy of Consent leier (LOI) is enclosed as Ammexure No. 1. The
mining plan is being wubmitted under rule M (4) of minor mineral (concession) Rules 1963,
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CHAPTER-1

1.0
A}

R)

E)

GENERAL: :
NAME OF THE LESSEE WITH COMPLETE ADDRESS:
M/s Disha Enterprises.

Prop. Smt. Sudhn Singh,

Wro-Shri Sunil Singh,

R/o-Nonia Mubal Chhabi ‘Falab,

City & District-Banda (U.P.)

Pi'Code-210001

No fax & email address facilities is available with lessee.

STATUS OF LESSEE: Private Individual.

MINERAL, OCCURRING IN THE AREA & WHICH LESSEE INTENDS TO MINE:
Building Stone (Gitty, Khanda, Boulder)

Period for which the mining lease Is granted: District Magisirate has given its consem vide
letter no. 739/TTA-30, WTET FATH 06,/06 /2019 for the cxploiation of Building Smne

{Khanda, Gisty, Bwldw}fmapumduf!ﬂym:. '

Name of R.Q.P. preparing the mining |_!l|-m.
Dr. Abdul Rahman

REGISTRATION NG .- ROP/UPDGM/No. D04/ Yenr 2018,
Valid up 10 25/11/2022
Copy of R.Q.P. regisiration ts enclosed (Annexure NoJd)
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CHAPTER-2 T

0 LOCATION AND ACCESSIBILITY: - ]

in) Details of area ( with locxtion map): The lease bold fulls in village Barolkhar Khurd
which is about 18 5km from Banda district, Lense
orea i® abour 1.50 km from MDR-11B, A
diversion takes place from village Barokhar Kiurd
by melialed rond & & about 0. 30kms. The location
planis enclosad ns Plate Nol 1)

District and State: Banda, Uttar Pradesh

Taluka: Naraini

Villnge: Barokhar Khurd

Khasrs Nou/Plot No. Gratn No- 332 Khand No. 02 Copy of Khasm Map

i enclosed Annexure ne. 1

Lense Area (Hact.): 1.61 Hee.

Whether the area s recorded to be in  The land is owned by State Govi. & Stte Gow,
forest  (ploase: specify  whether has given their comsent for the exploitation of

proteched, " reserved eie.) khands Boulders: The lease nmea i free from
Existence of public road [ rilway line,

f amy ooarby and approximate

distance:

Latitude and Longitude

corner pillars is given below:
Pillar No N -
aE LR 80°2734.14°E
2 8 A - ISMIPITN BOF2TI6.51°E i
N B c I8 AN “WONEE |
- D IFIPIRASN SFHWITE |
E IFIT36.T8N ST 0P E
F [ BIgBAIN S22 095 &
G - IE |
H | 155 1940.67°N OF2X31ATE
/' Land use Pattern (Forest agricultural The area exiubits stony (opography. It falls under
Barren, Barren etc.): barren land. The existing land use pattem is given
below:
Sr. | Eanaid Agriculture | Forest Land | Waste land | Graxing Land
No. land (ha) (ha)
1__| Mining pits Quarry : -
2 | Approach Road - 5
m.DiW'“Eh
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] %mps = - - [ - . |

4 ice, Resht Shelter etc, - - | - - |

3 Balance undisturbed land - . | LoE2 :
Tﬂ:ll 1.61

b}

Amach a general location map and -:-mm:r map uh:rwmg arca boundarics and -mnmg and
proposed routes. It is preferred that the area be marked on a Survey of India topographical map
of & cadastal map or fires! map &5 the case may be, However, it none of these are available the
area should shown of an sccurate skeich map oa o scale of 1:50000: Location map atached
showing lease {Plate No. 1)

INFRASTRUCTURAL - FACILITIES:

n) Roads:
The Jease hold falls 1o villape Barokhar Khurd which is about 18 5km from Bamida district.
Lease aren is about 1.80km from MDR-11B. A diversion takes place from village
Barokhar Khurd by mettaléd road & 15 about 0.50kms.

b) Water Supply:
The people of the area are dependent om “Wells™ for water. They use the well water both
for agricubiure and household purpose, The average waler tabie level in the region ranges at

25-30m. below the ground level. The mining staff/workers ustwﬂnﬂ‘mhwuwﬂlmht
dug near the leaschold.

€) Electrification:
The village Barokhar Khurd bus electricity connection while et xf
with electricity. Surrounding § km village are electrified from tfe-jes

d) Educational - Facilltics: 500
The village Barokhar Khurd has a primary school. However, Secontiagy:
& College educations are al Banda town. which is 10 ko sway.

¢} Health Service:

“The primary Medical Centre is at village Barokhar Khurd. Govt, Hospital & Nursing
homs are al Banda town,

f) Postal - Facifitics:
“The nearest post office is at Naraini-Banda,

gl Tramport:

! MMhmﬂmmdhrlmdhu.m;&ﬁ.chhmBmﬁnﬂm
Khurd Village. The nearest Railway Mnm!aﬂm}-hlmmgﬁw

=

Mis.DISHA ENTERPRISES %?#F%gm 3 ﬁ{wn':ﬂ%m

'g‘ﬂ %imr 15-7

2 §
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CHAPTER-3

an

GEOLOGY AND EXPLORATION:
Briefly describe the topography & general geology & local mine geology Hihmhu-l.l
deposit including draining pattern.

PHYSIOGRAPHY:

The genernl slope of lease aren & from South to North direction. No seasonal & perennial
drainage exists with in the lepse aren. Due 10 pust mining the lense is degraded by mining pit &
depth of pit varies 3m 10 Sm. The highest and lowest point in the leasehold is 190.728mRL
towards South direction and 157.10mRL towards North direction. The topography of lense area
s shown in Plate No. 3.

REGIONAL GEOLOGY:
The Bundelkhand Granite Gitty Complex occupies an ares of 26,000 sq. of which 11,000 sq.
km. lies in Lalitpur, Bands, Hamirpur and Banda Distr. of U, P. The grankte complex in this
region is essentially made of grey and pink grane rocks of granodiorite-adamellite
composition with minor oceurrences of homblende diorite, gabbro, grey gnessses. These rocks
are intruded by » mimber of quartz resfs mainly trending in NE-SW and basic dykes in NW-SE
directions. The Bundelkhand massif is overluin by rocks of Bijawar and an group
respectively, The stratigraphic order of superposition is as below: :
[ecean — Tmp
Uncontormity
Vindhaynn Super Group
Unconformity
Bijowar Group
Unconformity
Bundelkhand Granite Complex
GEOLOGY OF THE AREA:

The aren is dominated by medium 1o fine grainad, granite boulders. It usally occurs as bovlder

/f:%_.'. mmmm grey in colors with porphayritic texiure Vem lets of quartz are aléo seen

e ;l 05N 30

#Hh'lhﬂ'dwu# The upper layer shows signs of weatherings. Three joints paitern are ith

k‘ﬁhm"bﬁr

) Dr. ABDU
. RCPIUPOGMMNG.

A Joints Direction Degree

240N 60
J! 105N 80
'I'h:tlhins-mmn studies {photomicrograph) shows feldspars with polysynthetic twinning under

mﬂhﬂnmﬂqmﬁwmgmnfmh:nd:ﬂhmR.Lmﬂnmmpmm

MisDISHA ENTERRRISES \’mmp
T :
—-ﬁ-{gl ropeiedor “\EIIET Adyocate

B pala (I F1
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few places alteration of feldspar s noticed. The existence of accessory mincrals such as biotitic.
homblende is less.
DETAILS OF EXPLORATION!
1) Alresdy carried out in the nrea:
One trial pit having dimension of 5m x Sm x Sm were dog with in lease area & later on afl
the trinl pits have been converted into mining pis.
b} Proposed to be carried out:
The entire area {8 consisl of stony outcrops and depth of mining pite have reached 3m 10 5m
& oceurrence of Gitty, Khanda is established at the floor of pil & persists in deplh.
Therefore, no future exploration programme hag been envisaged during plan period.
METHOD OF ESTIMATION OF RESERYE:
The reserve estimation has been done by cross-sectional method. Two cross-sections at an
interval of §0m & 82m are drawn. The surface areas of cross-sections are multiplied by the
croas-sectional strike influence 1o get the volume.

GEOLOGICAL RESERVES:
The peologica] ressrves estimated by cross-sectionn] method onn be categorized in o four classes:
a) Proved Reserves (111)

All the Quantities of Sandstone occurring |55mRL below surface s
considered Hurdnptmdm; > ??7" %)

b) Probable Mineral Reserve (122):
A 10m. zone below the proved roserve zone 18 considered as
¢) Feasibility Mineral Resouree: (211) !
Reserves blocked in barrier ultimate pit limit under proved minetl
considered as 211,
' eserves blocked m barrier uhimate pit limit under probable minernl reserves has boen

Ik I
E Cpupe sorny MuSr

RBaT
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MINEABLE RESERVE:
Proved mineral reserves (111) & probable mineral reserves (122) has been considered

a3 mineable reserves.

355

241

Category Mineral reserves in (cum) 1
EL ' 244278
122 110310
Total | 154588

Table Now 1

GEOLOGICAL RESERVES

MEASURED MINERAL RESOURCES [331)

Area Area Strike
E‘L’f‘: m2 a2 Frmaanes YoRmWIoun)

(111) | (213) {m) 111 211
17 539 483 82 44198 | 39606
24" 2501 951 80 200080 | 76380
Total 244278

INDICATED MINERAL RESOURCES (332)

Area | Area Strike :
| 2 R (i, | vt

(122) | (222) {m) 122
11" | ses | s09 82 48790
22 769 694 80 61520
Total 110310

Or. #BD“"*Wﬂﬁ
&
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K
. ABDUL RAFMAN
MWE&HWI
CHAFPTER-4
40 MINING:
a) Briefly describe the existing/propoved method for dnﬂnpinﬂwurldu the deposit with all
design parameters:
Existing Metbod of mining:
It-was opencast manual mine with adoption of drilling & blasting. Prilling was curried out with
32mm din jeck hammer drill rods & bissting material was explosive. The blasted mmterial
broken by manually up to sized 26t & losded mio tippers manually dispatch to erusher plant
which is about 1. 5km away from mne site. Mining was carried through the formation of one
{ bench. The height of bench was kept 3 0m width of benches was kept 3.0m with face siope 60°.
. Approach road having width 5 m & gradient 1:16 was provided 10 mining faces Tom the
transportation of mineral,
b) Proposed method of mining:
I I shall be openicast semi-mechanized mine To meet requived production wagon drlling with
! deep hole blasting shall be carried out. The blasted matenal will be handelled with excavator &
i loaded into dumpers. The height & width of bench shall be kept 6m with face slopes 707
P Secondary blssting with jsckhammer drilling shall be-carried out if requirgdes
Indicate quantum of development & tonnage & grade of productiopdeyr
table below: '
ROM Khands, Saleahle :
! Vear | OVOWNER | Girey, Boulder | Khand, Gltty, | S¢5 872d¢ |
¢ e {ewm) Beoubder (cum
g Nil 16100 16100 Nil
r ™ Nl 16100 16100 Nil
i Nil 16100 16100 _Nil
( 3 Nil 16100 16100 Nil
g% Nil 16100 16100 Nil
( Total 80500 #0500
' ¢)  Attach Individunl plans & sections:

L = st Year:

During the year, the production will be schieved through the opening & the advancement of
mmn;bmuhm.ﬂmnh 184mRL shall be fiattened & all quantitics of Building Stone (Khanda,
G'Itty Bm!du}:hllbeuplmﬂ&mnhmh A new bench 178mRL shall be opened box cut

"'demm&m“unﬂdirﬁmm Approach rosd baving width 3.0m & pradient 1:16
_-'.#inlib:pruwdﬂl lo goancct cach mining fages for transporiation of mineral. Face lengih, face
" advancement width, height & exploitation of mineral during the year is as below:

Bench Level | FaceLength | Fuce advancement | Height | Width Volume
{mR1) {m) {m) (m) .| {m)
184 64 7 60 :
178 117 ~ 10,353
mg_-[ﬂﬁﬁﬁ E ~
F el
'% Proprieicr ‘:’tﬂ" Adyocate
aanas 11 P g
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Tuinl | 16100
The layout the pil position & :;u::mmlhnmdnmrymmanl’lﬂeﬂn.s.

lind Year:
The mining faces will open from 10p 10 downward and advanced towards north to south
direction. 16100cum quantities of Building Stone (Khands, Giny. Boulder) shall be exploited
from bench 178mRL. Approach road having width 5.0m & gradient 1:16 shall be provided to
connect cach mining faces for transportation of mineral. Face length, face advancement width,
height & exploitation of mineral during the year is as below:

-

Bench Level Face Length [ Fare advancement | Height Width = Volame
{mRL) {m) | {m) im) (m) {cum)
178 117 2934 6.0 6.0 16100
Tetal | 16100

" The layout the pit position & section &t the €nd of the ycar is shown in Plate No. 5.
IMird Yenir:

During the year, the production will he achieved through the opening & the advancement of
mining benches. Beneh 184mRL shall be ultimate pit limit & beoch 1 THmBRL shall be Mattened
& all quantitics of Building Stone (Khanda, Gitty, Boulder) shall be exploited from bench. A
vew bench 1 72mRL shall be npened box cut like manner & advance in all directions. Approach
road having width 5.0m & gradient 1:16 shall be provided to connect each mining faces for
iransporiation of mineral. Face length, face advancement width, hﬁlhkqpluh:hnuf
mineral during the year ik as below:

Bench Level Faee Length | Faee Mmur MWelght
(mRL) (mm) (m) (m)
178 117 2713 50
172 121 19.553 6.0}
Tota)

" The layoul the pit position & scction al the end of the year is shown in Plate Ne

IVith Year:

The mining faces will open from top 1o downward and advanced towards north 1o south
_.dimm 16100cum guantitics of Building Stone (Khanda, Gimy, Boulder) shall be exploited

"Emb&hmmmﬂmﬁhmmsm&pﬁmnamuumﬁum

connect each mining faces for transponation of mineral. Face length, face advancement width,
height & explottation of mineral during the vear is as below:

~Bench Level | FaceLength = Face sdvancement | Height | Width  Volume

(mRL) (m) (m) (m) (m) (cum)

172 121 =TT 6.0 6.0 | L6100

[ Total | 16100
Th:hyuiuth:pilpc&im&m-wnﬁ:nﬂnfﬂuywnﬂﬂmiﬂﬂmﬂmﬁ.

Vih Year:
Themlnineﬂuuwlﬂmnummpmdmwdmdmmmaum
direction. 16100cum quantitics of Building Stone be exploited
from bench 172mRL. Approach road having width 5.0m & :16 shall be provided 10

3
M. DISHA ENTERRRISE %
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comiee! each miming faces for tramsporiation of mineral, Face length. fhce advancement widih,
beight & explonation of mmeral during the year is a3 below!

Bench Level | Faco Length | Face sdvancement | Meight | Width | Volwme |
{mRL) (m) | fm) {m) (m) (emm)
172 121 FEN ] 6.0 6.0 16100
Total 16100

The layoul the pit pﬁlim&ﬂiﬂnﬂmﬂﬂ;ﬂnl‘m year is shown in Pinte No. 5.

d} Attach supporting compesite plan & section shawing pit lnyouts, dumps, stacks of sub
grade mineral, if any ete.
The entire lease hold is gitty out crop having no soil over, therefore peneration of wasie & soil
shall be nil during nest five years, Al quantities of Gitty, Boulder 10 be exploited shall be used
{or making npgregates,

e) Indicate rate of production when the mine fully developed & expected life of mine & the
vear from which effected.
It &= an existing mine & mine has been fully developed: The to] mincable reserves are
3154588cum & with propased rate of production of 161 00cum of Building stone (Gitty-Khanda,
Boulder) at the end of fifth year, the expected life of mine comes out 22years.

n Attach a note furnishing » conceptual mining plan up to lifo of mine based on geological
mining & environmental considerations.

CONCEPTUAL PLAN:

Time Frame of Completion of Exploration:

Exploration as on date: One pit wes dug in seattered manner with in
converted into mining pits.

Expleration during plan perlod:

The entire area is consist of stony oulcrops and depth of mining
occurrence of Building stone (Giny-Khanda, Boulder) is established at the floofof-pir X persists in
depih. Therefore, oo future exploration programme has been envisaged during plan peniod.

Conceptual Period:

- The entire ares is consist of stony oulcrops and depth of mining pits kave reached 3m to Sm &
2 Ak

. “becurrence b{ Building stone (Citty-Khanda, Boukder) is established at the foor of pit & persists in
dq:-'lll. l'I'I'.yr:v:;"ﬂ:|r|1. no fature exploration programme hay been envisnged during plan period.

“Litimmale shape & size of pit

: -iﬁn":;r'h of pit by the end of concoptual period shall be same as the shape of area except

= umbgpg: ize of the lease hold end of conceptual period shall be 1.287ha having length
- .

: c I ! /.4-""—-.._.—
© ' DROIOCODY KUMIMSE: UL RAHMAN 5
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Mining will be by opencast semi-mechanized mines confined within ahimate pit limil. Ronad, habitation
etc, will require diversion from mimng ares for the safety of workings. Details aren as follows:

The geometry of pit a3 on date, a1 the end of plan period & at the end of conceptual period is as helow:

Fll!in

As on date Pl

Pit dimension
:ljmxﬁlmuﬁusm

Shape

Efliptical

Al the end of plan period

At the end of conceptual Period

112m x
1 98 x

a1 Em
x dlm

i

)] Plan period: One pit will be developed during plan & dimension of pit will be 112m long, 65m
wide & 18m deep. The depth of will be confirming 10 | 72mRL. The height of benches shall be
kept 6.0 m, width of benches shall be kept 60m & slope of fences shall be kept 70 dep.
E0500cum of Building stone (Gitty-Khands, Boulder) shall be generated during plan.

Exposures of Gitty, boulder exists with in the entire Jease area therefore generation of waste

shall be nil. Therefore no such propossl of rehabilitation of beaches has been envisaged.

Conceptual period: One pit will be developed during coneeptual period & dimension of pit
will be 198m long. 65m wide & 42t deep. The depth of will be confirming 10 148mRL. The

beight of benches shall be kept 6.0 m. width of benches shall be kept 6.0m & slope of fences

shall be kept 70 deg.
Antleipated life of mine

It i4 an existing mine & mine has been fully developed. The towal mig

354588cum & with proposed rate of production of 161 (cum of Buildif@ sthie
Boulder) at the end of fifth vear, (e expected life of mine comes oul 20y

I ) Whaste Managoment:

\ As stated esrlier that entire lease area consists of gitty out crops & furtherpertast:
[ the quantities of gitty to be exploited shall be send to crusher plam our side the a5

{ generation of waste shall be nil & no proposal has been envisaged for its separate dumping.

i Reclamation/Rehabilitation:

l The mined out area & reclamation / rehabilitation as on date, at the end of plan period & at the

end of conceptua) period is as below.

VO
. LS
~|-,“ﬂ \ !

Arca broken
{ha)

iArea hackfilling
rehabilitation (ha)

Quantities of waste
o be used in
backfilling (cum)

EI L i H'I'-"‘ '.Mﬂ'nlhfﬂ

0.527

Nil

Nil

s of plan peripd

0718

Nil

Mil

G e conceptual period

1,287

Nil

Nil

- wﬁwﬂmmﬂ“uﬂnﬂmﬁmu{m?.hﬂmm#ﬂlm:ﬂ‘
- Mlnhmhﬁdﬁ.ﬂhmnﬂhmﬂuwmmmmu

generated & no

. period w

1 g e

h.uhnm ﬂn'h:qu
ipﬂindlhllhftl't-

during plan

late rain water & program.

nis

iR 2

A5 n-au
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Pisiculture Feonomics was also worked out for use of land 1o provide water boclies vs forming

= an below,

The data collected is presented below:

The yiald of dhan per hectare or unirrigated land per annum
The average value as per present rate at Ry, 6.50Kg.

The yield of wheat per ha. Of imigated land per annum

The average value as per presens rate of Rs. 4.50kp.

Considering that bath the crop are obtaimed. anmial enming per ha.

2500 to 3000 kg.

Rs. 19500/ -max,

Ry, 500 kg. max.
6750/~ max,

Rs. 26250/ max.

In case of pisioultere s undertaken then aboul 3000 finger lings (FRY) can be put in | ha OF
waler body which will yield abow 500 1o 600 kg. in about & months time. A figure of 1000 kg
per ba per year can safely be assumed. This will fetch a minimum of Rs. 1.00.0dK¢- Hence with
the development of pisiculiure about 2.0 to 3,0 lac per annum can be expected. In view of the
above, il is proposed that the pit will be left as it is which subsequently will be filed by
percolnting ground water and rain water. The water can also be used for frvigation purposes.

4.6 Post Mining Land wse:
The land use ot preseat, at the end of plan period & at the end of conceptual period is given
bezliiw:
L18 Al pregent
No B (ha)
a) | Total area excavated (broken) 0.527
b)_| Area fiilly mined out Nil
g} | Area fully rehabiliated by | Nil
pisiculture | .
d) | Area rebabilitated by il
afTorestation
Mining will be done unto 172mR1L. After completion of mining the ouler penph®
- it shall be fenced. During plan period & by the end of comdeptual penod no waste shall be

}mlﬂ. All quantities of Gitty to be exploited shall be used for making apgregates.
L,...]Tw}wﬁithupmﬂ:b'mmhbiﬂlmlhtmﬁnﬂmtbnthﬁ.THminuimhﬁﬂnll

. .

& rain water will accumulate in the pits. A water body in the aren will be boon 10
-Joeal people for inproving their life siyle,
i l.'lﬂﬁp area:
» JI 8o Hesd At present | Attheend of Flan | At the end of conceptual

Bl g (ha) period (ha) period of mine (ha.)

a) | Total area under dump Nil Nil Wil

b) | Area under active dump Nil il Nl

¢ | Dump aren fully rehabilitaied Nl Nil Nil

o — L L

shall be removed & Hﬂhﬂl?hﬂﬂﬁﬂﬂﬁﬁ#hﬂl ma:hﬁrthn

\, nfmdfh /_.»—‘-M—;;— Mis.-DISHA EHTEHFNSEE
l Hilr:t. D" mDUL Emm'“
wotar AdIUC R PDGWND. BT "-Lgh'r jetor
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m Others:
5L Head At present | At the end of Plan | At the end of conceptual
Ne (ha) period (ha) period of mine (ha.)
a) Area under mineral stack Nil Nil Ni
bl | Arca under road Nil Nil Nil
¢]  Area under green belt il 005 Nil

{ ie. plantation on arca other

then dump & backfilled ares |

Conceptun] Plan & scotion i shown in Plate No.6
(g} Open Cast Mines:

i Describe briefly giving salient features of the mode of working {mechanised, semi

mechanived, manual):

It will be an opencast semi-mechanized ntine. The losding of mineral shall be camied out by
manually. Mining shall be carried out from top to down ward thosght the formatlon of benches.
The helghs of benches shall be kent Sm. width 6m with face slope 707, Approach road having
width Sm & gradient 1:16 shall be provided to join the mining faces,

i) Describe briefly the layout of mine working, Iayout mine faces & sites for disposal of

averburden/waste.

Mining faces shall be opened from top to down word. It will be advance from north 1o south
direction & orientation of faces shall be east-west direction. Approach rpadeii-be produced

o each mining faces for transponiation of mineral. No waste

period therefore no proposed has been for its separate staking.
i Extent of mechanization: '

The requirement of mining equipmen: for next 5 years is caleulated

The maximum level of anmial production plinned = 16100 cum or !

bulk density of Giny/Fhanda Boulders 2.5) production required assuming 300 working dayvs

=40250/300= 1 34MT
se==  To meet the required production deep hole drilling with wagon drill shall be carried our. |
;i«fji"? K} wagon drills shall be deployed to meet the required production. Details of wagon drilling are
" ' discussed ander chapter-S,
:'" % L‘f;a-\ﬁnhmm-fﬂnmrmn.

: ”gm :.f);pdnmprm; of about 360 ¢fim will be sufficient to meet the present requirement.
i .

\ ql:jyinhmﬂnﬂinniuhdﬁﬂin;ﬂﬂhuhhw:
8

=1 Type Nos, Dia of bole Skm/capacity  Make Mative
2. Compressor  tractor =i THesel
mpunied O
Attested Mis-DISHA EN'[_E“F Eﬂ

hlnf A'in"‘.'-'!-
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Excavater:

248

The Applicant shall be deployed required number of tippers on hire basis.

Loading capacity of excavasor

Per shift .
Ohperating shifl per diy "
No. of operaling days per annum -
Annual loading capacity of excavator -
Maximum Critly 10 be handle per annutm -

T2 cumx 25

930 1onnes

230 x | =930 1onnes

0

300 x 930 = 279000 tonnes = 2.79 lac 1onbes

. 40250 tonnes or 0,4025 Lag lonnes

Therefore no of excavator required for handling the Girty, KhandaBoulder

= 04025279=0.14 Say =1

Requitrement of Excavator: s tabulated as below:

]_T"":H" Bucket | Boom lhnl:Ml | oy
eapacity  Height | Lemgih
[ T™M3 | 2.320M | 5.582M | BSIL&T | 70-S0hreday
Requirement of tippers (7 fonners):

Reguirement of tippers for the transpon of Gitty from mine 1o stack yard, work out as
i) To & (o jourmney time: from mine urea o stack yard.
To & fro jowmney on 2.0 Km, mine roud @ 10 Km/'hr

i) Cytle time of Tippers
Manual loading
To & fro journey
Tuming and unloading
Therefore total cyele time
Requirement of Tippers:
Gitty to be transpocted per day
Cycle time of Tippers

7 _1'”; A ﬂq&mcwnduiplpl:rﬁpp:pn'hw

Avmlmdmmndmmmﬂw

r ore nunb:ufTippu-:
TR Stapdby dumpers @ 25%
T‘i&-ﬂmmﬂmm of Tippers

Reguirement of dutripers is Iabulatad as below:

Dr. ABDUL RAHHI'
RECAUPOGHNG, OU4NVEAR

= 134 MT

= 46.0 min.

- 134/46 = 2.9 Say =3
= Tad=35

\ JTbﬁﬂmnwnnﬁmmmmel per shifi.

= 13435=3188%ay=4
= 4x025=10
= 4+ 10=50
Say = 5 Tippers.

Trpe Nos.

Size'capagity

Twonnes

Make y
1 ¥ i

\ R.B Eafira
Botary, Advocsts

Rendn 0 2
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CHAPTER - 5
Drilling:
Drilling of vertical holes 1s propesed for extraction of rock to control the problem of tocs.
provisioa of 10% sub-grade drilling has been made. Blasting is required 10 clislodge sand stone
rock.

The diameter of Maust holes is generally governed by the bench heiphe. The larger the
dismetar of the hole the more will be the burden and spacing. which in turn will vield bigger
size boelders iy the blasied mass: I the shovel dize is already fixed. as s the case in this mine,
and the boulders are too big for the shovel to load, secondary drilling snd blasung for reducing
the size of such boulder will have to be increased. Unm the contrary. the smaller the hole
diameter, lesser would be the burden and spacing of holes which means  more meterage of
drilling for the same ex-avation. Accordingly for the 6m high benches adopred of drilling for
the same excavation. Accordingly for the 6m high benches adopted for this mine, the diameter
of blast boles is proposed 100 mm.

The regarement of drills has been caloulmed as follows:

A) Stone Production:

i) Yidd per hole with & burden and spacing ofdm x Im 4.0x3.0%6.0x2 5= 180
bench beight 6m. und sp. gr of rock 2.5 in lonnes

ii)  Rock mass blasted per day (Comsidering 300 working AO250300= | 34MT
P

iii) hﬂnmhnhﬂhhundp::hyﬁriuiupnﬁm“
at $5% recovery, in tonnes

iv)  Lesgth of cach hole with a sub-grade drilling of 0.6m

v)  Therefore meterage required 10 be drilled per shift

vi) Asuming 10% extra drilling for tacking the toes 1ol

meterage to be drilled per shift

vii) Expected performance ‘of wagon drill in effective § 35 m,
herrs per shifl

viii} Therefore number of drills required for required S o
production

B

ix) " Keeping in view the location of the mine and climatic 0.28 x1.25=0.35

. 25% stand by umits have been proposed Say=1 No,
hence total drills required

Thus  fwo drills have been provided including one stand-b
mﬂh.mﬁi drills of 100 mim din to drill on 6 m high benihes.
T Mis-DiSH ENTERPRISES

Thiese units will be tyre-
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CHAPTER-6

a)

€}

MINE DREAINAGE:
likety depth of water table based on observations from nearby wells and water bodics:

Cine dug well i situated about 1.5m aerinl distanee towirds south west of lease anen in onisher
side. The top kevel ofthe well is 167TmRL & water table encountered in the well 15 about 30 m.
deep and the expected dopth of water table in the region (s about 137mRL. During summers (he
wirler table further goes down about 3.0m. and depth of water table will be about | 34mRL. In
winters, the water thble goes down about 2.0 el expecied depth of water level is abiu |35
mRL During riny senson the water lovel further rises about 2.0 m. and depth of water level is
abowt 139mRL.

Working expected to be 35m above the water table during first five years. During first five
years, the mine working will be confined up 1o 1 72ZmRL. Water table will not be interesied by
Quantity and guatity of water likely to be encountered, the pumping arraagement and
pinces where the mine water is finally proposed to be discharged.

The mining operations will be limited in the upper levels & the Jowest bench will be formed at

Photocopy Attestsd

\‘ R.E ai
Wolary Adwinais
Mands i1 ® 0
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b)
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CHAPTER-7 & 8

STACKING OF MINERAL REJECTS AND DISPOSAL OF WASTE:

Indicate bricfly the nature and quantity of top soil, everburden'waste and mineral
rejects ITkely to be generated during the next five years:

As stated earlier, there is no overburden with in lease area. Mining has been proposed for
the exploitation of Gitty boulders, lhﬁtfﬂtﬂlcrﬂhplﬁnminﬂﬂrﬁmslhﬂnube
generated during course of mining. '
Land chosen for disposal of waste with pnpnﬁdjmlﬂ'lﬂlhu

No waste of top soil shall be penerated during mining activities; therefore no proposal is
given for separate stacking of top seil & waste material.

Aftach a note indicating the manner of disposal, and configuration, sequence of build
up of dumps nlong with the proposals for the stacking of sub-grade ore, 1o be
indicated item wise.

The entire lease arca is barren hilly termain having no soil cover | vegetation. Top sotl &
wagte shall not be generated due 1o mining operations therefore disposal and configuration
of build of dusmps shall not arise during first five years period.

USE OF MINERAL:

The Gitty will be used for making the aggreghtes, The Gitty ofbeqse are r
10 coarse gruined grevish in color & porphyritic texiure, :

R.B

Botary A

dyoiata

P
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CHAPTER-9

40 OTHER:
) Site Services

The following sie serviees will be provided:

i) Office

i) Drinking water shed

iiiy * Rest sheber

vl First Aid Centre

v Store
%)  Employment Potential

The mine manager com mining engineer should s graduate mining engineer holding &t Jeast
second clnss manager’s certificate. The mate-cum-blaster should hold mining mate certificate
of competency.

Thus category-wise employments will be as below:

Mines manager/mining engineer (Full time) : I

Mines mate / Blaster - 1

Skilled:

Dirfvers

Supervisor

Time Keeper

Office Assistant/Dispatch Supervisor
Semuikilled:

Compressor operatar

Wagon Drll operaior

Un-skilled:

Picce mted workers

Total:

R.B
nﬂhr'_r Adpﬁ,t".
Ranga py

L a0 18
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CHAPTER-10

10.0
&}

b)

€]

MINERAL FROCESSING:
If processing / beneficiation of the ore or minerak mined Is planned to be condocted on

site or adjscent to the extraction area, briefly describe the nature of the processing /
bepeficiation. This should imdicate size and grade of feed material and concentrate
(finished markefahle produoct),

The entire i!ns:F.m consists of Gitty terram therefore, no beneficiation of mineral processing
will required for Gitty,

Explain the disposal method for tailing or waste from the processing plant (quantity and

quality of tagilings proposed to be discharged, size and capacity of tailing pond, toxic
effeet of such tailing, if any, with process adopted to newtralise any such effect before their
disposal and dealing of excess water from the tafling dam)

As stated above that oo beneficiation s required therefore no tailing or waste dispoesal from
processing plant will be undeniaken.

A flow shiéet or schemstic dingram of the processing procedure should be attached.
No beneficiation studies will be carried out therfore no fow shetl @hor
nttached.

Specify quantity and type of chemicals to be used in the proté
No chemicals will required.

i

Specify quantity and type of chemicals to be stored on site / plant.
No chemical will be stored on the site / plant.

Indicate quantity (erm.per day) of water required for mining and processing and sources
of supply or witer. Disposal of water and extent of recycling,

No water it required fo
recycling is required.

ining and processing hence no disposal of waler and extent for

) Mis-DISHA ENTERPRISE~
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CHAPTER-11

.
(a)
{n

ENVIRONMENTAL MANAGEMENT PLAN:
Attach a note an the ststus of base line information with regard to the following:

Land Use:

The existing land use of the ares is almost undred percent grazing land.
The exssting land use is given in tabular form.

Land use

Agriculture
land (ha) -

Forest  Waste land |

(ha)

Grazing

Mining pits Quarry

Land (ha)

0.527

. Land (ha)

Approach Road 0.001

I El

Office, Reshu Shelter etc.

unu-r-—-??

Balance undisturbed land - 1.082

L] L] Ll L Ll L

Tﬂﬁ - Ij: -

(1)

With in § km. area, about 40% of lund is used for agricultural purposes. The agriculture fields
are aboul 30 10 40 mis. away from the workings.

Water Regime:

There is no perenmal water body in the area. Walor lable looses its significance in Bundelkhand
region due to greal depth. The depth of water table is aboul 30m. below! pencral ground level.
The shear xone which allow the Now of water in the sub surfice s resinetoed, through when
tapped in wells, hand pumps & tube wells provide sulTicien! water round the year. The sireun
in the neighborhood are small & seasonal which join the Pabuj river. R

p gl
F

Florn and Founn: i J.
Sheubs of Karsunda are found in with in the aren vfgmmmﬁﬂh’ig mwm
Trees of Neem, Mahua, Jamun, Mango & Pipal ate. are found only in : lag
in agricultare fields. Cows, borses, donkeys, goats, sheep and buffalows Wm
mwﬂm:mdmmmmmmmﬁmm
and crabs form aquatic life which occur with in a radius of 5 km. Low schrubs and bushes
grow on barren rocky arcas of the applied arex. No wild life is found with in the applied area.

Quality of ambient air noise level and water:

The proposed site is located m the remote arca having a clean atmosphere. Thenefore the quality

of ambient air will be as good as heaven. SPM. $05, NOX. will be either below permissible
or close to threshold limns. Similarly ambient noise level is as low as of any standard

iesible limit of SPM, SO, & NOX and air quality was observed within the lease hold
Pdnw".

Promulgated limit Present within the lease hold
S00yg/m_ 220 pg/m_
120 pg/m’ 30 pg'm’

18 pg/m’ :

ﬁl.‘ ‘ 1
W;} AﬂMIﬂﬁH' \
H-Eéﬂ—"“" %
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The water quality will not be effected as mining is rostricied 10 above ground level. Drinking
water is being taken from the hand pumps. which is situated near the mining nren. Number of
band pumps are dug in the villages.

Climatic Conditions:

n) Temperature:
Tropical climate with bt summers, temperatures ranging beween 329C 1o even more
than 470C. The winters are cool. recording & drop in temperature from. around 12 deg.
€ 10 a5 low as Sdeg C. ‘

b) Rainfall:
District Banda receives annual rainfall i abowt 786mm. The maximum rwinfall
received during monsoon period was June to mid September. The maximum rainfall
varies from 500mm. to 550mm. The lowest rainfall was received during the month of
November-Thecember,

el Humidity:
The maximum and minimum humidity in moming is 98 and 44 in the month of Angust
and May and in the évening 96 and 23 in the month of August and May.

d) Wind Velocity :
The wind velocity 1.6 1o 11.3km per Hours

Human Setilement:

Human settlements are distributed in fringes of buffer zone. The in

to be sulficient (o susiain the population. thﬂlmyemﬁthmmﬂmﬂumumﬁngﬂ!
lease area & condition of lteracy is more pathetic in females. Older generation wear Dhoti
Kurta while younger generation is adopting dresses like pant, shins ae. The villagers collect
the “MAHUA™ and sell it 1o the market while part of the quantity is used for making country
bepor.

Occupation:

miuﬂunuhmhminhllm Shudrrtmhthlwﬂhhmm.ndhnf

mhh;ghﬂthmmlﬂ
ity fan ngricubtural land holding is less. But yield of agricubtural produce is very poor to

sastdin (he available hands, Consequently problem of and frustration amongst
i
wouth can be noticed in the area. The vield of crops is as below:

Rice : (&gPer Acre | CRAHMAN
Wheat s DISHA 'E.'-"Fr .
@ H. B MisDhE rf =
ﬁlﬁurr Adrucats

®anda (1 P

5 -2
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Gram ! S00 Kg per Acre

Arhar ‘ 400 Kg per Acre

Soyabean ; 300 Kg per Acre

Pablic building, places of worship and monuments:

Notie of the abave important features are within the lease hold or in close progimity of lease
held,

Docs area (partly or fully) falls under notified area under water (Prevention & contrnl of
Pollutlon) Act 1974;

The lesise hold has not been notified under water (Prevention & control of pallution) Act 1974,
Attach an Environmental impact Assessment statement describing the impact of mining
and beneficiation on the following over the next five years.

Land use:

The area likelv 10 be degraded due to quarrying, pitting & roads:

The impact on the land form or Physiography will be limited 1o the modification of the slope.
The land scape and land use will under go a radical change due 10 open cast mining. The impact
during nexi five years is limited as benches will be formed on the already degraded land.
Besides these benches, roads will nlso modify the Physiography.

The impnct on Innd use will also be limited. The various modification due
activities during next five years is given below:

Activity Area Oceupled (Ha.)

2 During next five years
[ Mining and Existing pits 0,728

Wm-M ﬁ.‘
Read Nil

| Infrastructure focilisies il

ﬁﬂ‘m Nil Wil

| Balance undisturbed fand 0,582 0323

Tatal 1.61 1.61

%.u

Adr Quality:
It has already been explained that mining will be in & very small scale with limited drilling and
blasiing: One of the most crucial elements for air pollution s vehicular mansport. Due limited

_/"‘f{.:‘;:ﬂ tipperstractor trolieys nir quality will not undergo any significant change.

the taly cause of concern in future will be SPM coment, The daily average SPM will
1?.:! hm?hq\;*lﬂ microgrmme por mater cube, Considering the Semi-mechanized operstion for
n‘qu ﬂuu m‘n if sufely believed that SPM content will seldom exceed 250 microgramme per

es
haul %m the maximum trafTic will be observed. opY

5 =
NTERPRISE AN g,.m
- s DiSHA € : .mummﬂ
S e Roparoine WIS, e
i

Hﬂﬂ.lm il required, water sprinkling on may be undertaken om the,
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(i)

v

fvi)

(vii}

(i)

{€)

Dr. ABDUL RAHMAD
Water Quality ROP/UPOGM/No. 00UYEAR 20t

i bok alresdy Been menlioned (het waler nhle dos not have any relevance §in Bundelkhand
terrain. The water table in this area & found in the shear zone and & about 30 m. below the
pound level. The working during next five years is confioed in the already broken arca hence
no impnet on water quality will be observed,

Noise Level:

It has beon explained earlier that proposed mining i of open cast semimechanised. Drilling,
blasting, excuvator and other equipment even vehicular trassport will be applied for limited
tieie, Therefore nome level too will not show any significant increase,

Vibration level:

It has been mentioned thet Himited emount of Jack hammer dnlling, blosting will be used
therefore, no increase in vibration level & envisaged.

Water Regime:

The mining is in a small area. There is no perennial drainage within the area therefore no
stgnificant impact on surfoce water will be made. However due (0 excavation some chanpges in
base flow may occur bul then it has been proposed thal mining will be done in already
exenvated areas so that it will not touch the water regime.
Socio-Economics:

important contribution o this area and should be welcomed. The activily will
indirect employment by way of shopkeepers, dhabas and truck drivers ete. _."\
Historical Monuments elc..

No historicsl monuments exist surmounding the lease hold.

Attnech an Environmental Management Plant supported by sppropriate plans and
sections dealing the time bound sction proposed to be taken with sequence and timing in
the following aress (or dizsgram should be added).

Temporary storage and utilisation top soil :
o

"t AN M:\I::ing-ﬂuuh:undumminrmkwmh having no soil cover generation of 1op soil

shall e pil & no proposal has been given for separnte stacking of soil.

“Year wise proposal for reclvmation of Iand affected by abandoned quarries and allicd

ﬂﬂqaﬂﬂﬂ;hﬂqmlhmmﬁd
Du-mgnm five years, benches will reach the ultimate pit limit. The entire lease area is devoid
ul'_sml:.:umurm:m:ul The total exploited Gitty, boulder shall be transported o crusher

' plant of making aggregates thercfore no waste shall be generated. Thercfore it shall not be

m__m?;:r el ::.mwov‘l -
for
& " ha8 Adyucsis

Bots T‘ i P:-tf“"""’*q
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. Programme of alforcstation vearwhe for the initial five years indicating nmh.r
with name of specics, afforested under different areas in Ha. mm"‘gﬂ
Programme of Alforestation:
Mining Area:
Other Area:
The |ease aren i marked by large exposure of waste land. 10 samplings of local specics shall be
planted each 3-nr within 7.5m stnp.

Thl:wspcmumnmmmem rdi;m{pipnl,l Boswellin serrata (Salai), Ehnrq
robusia {sal) and tactone grandis (teak) may also be recommended. Mangifcra indica ( Aam),
Emblica officinalis (Anwala), Acgle marmeslos (Ibed), Planting should be done in large sized
%0 em x 90 em. due in advance and filled about 50 days before planting, The plantation reised
earlier should be ceralully mainained. Moralities should be replaced by fresh planting.
Post Plantation Care:
Following precantion to be undertaken for survival of plants:
i) The samplings will be underaken for survival of plants.
i) Plants will be taken care by applying fertilizers and proper wedding etc.
i) Healthy tree species will be recomumends for plantation.
vl Fatal saplings will be replaced with new healthy saplings.
W Every saplings will be covered by teee guard 1o avoid dsmage 1 -‘H"?‘
vil A Garduer or mazdoar should be employed for care. '
vil)  Necessary amangement will be provided for warering tree fpeei
M' . i

4. Mhnhnnndvthnﬂﬂw-huwﬂthmhﬁum {4

wisc for nitial five years: e

The entire lense area is Ginty. boulder out crops having no waste, therefore peneration of waste
during next five years shall be nil & no propesal has been envisaged for its sepamate.

g, Measures 1o Control eroshon/sedimentation of waler couryes:

No drainage of water course will be disturbed due 10 mining. The lease area consists of Giny,
,— boulder out crops & min water will sccumulate in the mining pits which shall be dumped out.

’ 'f#‘"- ""-&}b boulder s hard rock therelinre erosion/sedimention along water courses will not anse.

Uw-:uldhpnullfwmh-nﬂﬂ
¥

oy .MhmmmummhmhwmrMde
o i.~Wﬂﬁmhgmﬁ;ﬁMmmmﬂwmﬂmhmmmm

...-i

- a m
FULY” s DiGHA ENTERFRSES. mﬂ’“‘i
e __.__,-r-' )
g.uut‘l' Ly m p
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Mensures for mining sdverse effects on waler regime:

1t has already boen stiled that mimng ‘will nid inder{ere with the surfhee and underground water
however 1o 1ake cane of eventualities,

Protective measures for grousd vibration/air blast cansed by blasting:

As the proposed method of mining is semi-toechanized open camt with limited amoum of
drilling and blasting. The impact on this aspect it negligible.

Measure for protecting historical Monuments and for rehabilitation of human settiement
likely to be disturbed due to mining activity:

No such festure exists within the lease srea.

Secivecomomic beneficiate out of mining:

The scale of operation is limited with 90% local employment. Hence some benefit 10 the Jocal
community will occur on this aspect. Besides the direct employment, ind employment will
include tractor owners, truck drivers. shop koopers dhaba walas ate.

D DB muNeAr
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Introduction:
Name of Lessen: Mss Disha Enterprises,
Prop. $mi. Sudba Singh,
W/e-Shn Sunil Singh
Rio-Moma Mulal Chisbi Talab,
Citv & Dastrict-Banda (LLP.)
Pin Code-210001
Mo Fax & email address fucilities iz availabile with leses.
Status of Lessee: firmy/ Company
Loeation: The leaze hold falls in village Barokhar Khurd which is
about 18.5km from Banda dimtrict. Lease aren ix ahout
1.80km from MDR-11B, A diversion takes place from
village Barokbar Khurd by mettuled road & 18 about
(1.50kms. The location plan is enclosed as Plate No, |
Extent of Lease area: 1.61Hex.
Type of lease area: The land applied for mining lease waste lind,
Land uwse Pattern: The area exhibiis siony topography. It falls under waste
land, The existing land use patiern is: e
= s Agriculture | Forest | Wasie - "'n\
No. land (he) | Land {ha} | land (hd} \
1 [ M - - 0.5 4 ™ | iy
B Co D
4 | Office, Resht Shelter atc. - = : S
5| Balance undistusbed land 5 : 1082 |~ oL
Total - - 1.61 -
Reasons for Closare:

|:unummmmmmmnwmmm:humnr

mining operative. The progressive made 10 meet out the statutory requirement under rule

(7) of amended UP Minor Mineral (Concession) Rule 1963,

..S'lglmal.'h preparation:
- Nanit and address of the Lessee:

¥ Dishh Erdarprises

n@w Muhal Chaabi Talah,

oy Sint: Sudha Singh W/o-Shei Sunil Singh,

c“s"’.t District-Banda (U.P.) Pm Codi-2 10001
Mo Fax & cmuil eddress Tacilities is available with lessee,

ﬂhhanlinmhlwhtmmpmﬁdhywﬂﬁmaguaw
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Dr. ABDUL RAHM#:
bl Name, addresy & Registration No of R.Q.P.: PP, OUATEE
Dr. Abdul Rahman
REGISTRATION NO.- ROP/UPDGM No, 004 Year 2014,
Valid up to 25/11/2023
€). Name of the excenting ageney:
The lesnee himsell shall exocute the provisiont of mine closure plan. Presently no decision has heen

tinken 1 this regard (0 closure of mine. Thereiore copy of resalition of the executing agency has not

been given g '
2.0 Mine Deseription:
21.  Geology:

PHYSIOGRAPHY:

The general slope of lense arcs 15 from South ro North direction. No sessonal & perennial dreinage
exists with in the lease arca. Due fo past mining the lease is degraded by mining pit & depth of pit
varies 3m to Sm. The highest and lowest point in the leasehold s 190.728mRL towards South
direction und 157.10mRL rowards North direction. The topography of lease ares ix shown in Plate
Neo. 3
It Mining Method:
It shall he apencast semi-mechanized mine. To meet required production wagon dnﬂfﬁp&ﬂﬂ
hole blasting shall be carried out. The blasted material wiﬂbthrﬂdhdwnhm .3
into dumpers. The beight & width of beach shall be kept 6m with face slopes 70% smmm
blanttng with jackhammer drilling shall be carried ot if required. , .,.f f:.r
13 Minernl Beneliciation: '__-, P
ﬂummmmllhwwmwﬁummmmm

Bmhulmm&ummmuhwmpmw[uwwplm for making aggregates,

.30 Review of implementation of mining plan / scheme of mining including three vears progressive

closure plan up to the final closure of mine:
Mining plan of the area under reference is yet 1o be approved. it is therefore premature to make any
comments aboul review of implementation.

40  Closure Plan:

41 Mined out land:

-~ Wﬂ hng been proposed from top to downward, Mining faces will ndvance from west to eat

height of benches will be kept 6.0m, wiﬂhufhﬂulhﬂhtkmi,m-ﬂm:nf

"y mining fpeeswill be keps 70 deg. mod the over all slope:of the pit will be kepi 45deg,




Dr. ABDUL RAHMA'
; REPARDENY, ANER 1
{2 | Area already backSlled .
3. | Area already reclaimed , .
(b) :
| Sk No. Activities _ Area{hn)
1. Additional Area propesed to be broken up during 0.201
i B
A Additional arss proposed bo be backiilled
3, Addhionai Ares proposed to be recimmed |
rehabilitaled
(e):
SLNo. Activities i Arenl ha)
1. | Area already occupied by dump “
2, Additional aren 0 be covered by damps:
i} Top soil Stack "
i) Waste dump =
3l 3. | Dump area to be covered by proteciive measures -
( (d) :
HLNao. Activities. | Arca(ha)
L. Ares already covered under plantation -
1 Ammupmdlnhcmmrdun&nphnuhwdwmg
{ next 5 years
| Within the lease hold
' Out side arca
4.1, wmmmw i
No surfoce or ground water bodies exists within the area, The mining
‘ levels. The problem of ground water pumping will not be there. Only vaift wé
\ nﬂAmﬂtndmmchlmyﬁdnnm“nymrmlumwm“ﬂmﬂpmqulﬁ
mmnmﬁuﬂﬂhmﬁ:ﬂupmudiw!hﬁmMP Pollution Control Board or from any NABL
i laboratory.
L ' _
Y The mining worth will usually be confined within gullet driven from south-west 1o north directions,
P However, proposal have been fumished for the protection of siliation, sedimentation ete. during
c henvy showers, 150m. long toe wall having width |.0m. ond height | Om will be made along the
slope of waste dump. The toe walls will avold the wash all the material during interminent rains.
\ Further no significant impoct on water quality is anticipated as material exposed will be Sandstone,
i o Guty-khancdn which is fechly reacts with water. Even il reaction takes place it gives increased
.r"'-; 1. % .3 b
o () - ———wm hardness.
L '-r"'&;_.-"‘
P ~j§gﬁ1‘nwhﬂlt5m In general, the ground water oceurs at depth of 30m below the ground
{ =1 W wlevel. Water tshle aquifer in the area is unconfined & is controlled by the joints. fractures and shesr
\ _wa ﬂﬂrﬁ geological wtudies of the aren has not been enrried mu

376 () =
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The water balance Chart: The mining operations do nol requine waler, excepl Walering the planted
arcas and for the workforce employed at the mine site.
For these purpose approxmately § KL water/ day will be consumed a1 the area.

Adr Quality Management:

Though, no air sample for ascertaining the air quality has béen drawn. But it can be well understood
that air quality of the region can be considered normal, because the region not consist sny industry to
pollute the air. However air monitoring shall be camied out once in a season during dry spell of
months 1o .assess the air quality with in the area.

it has already been explained that mining shall be camied oot menually with limited secount of
drilling and blasting. One of the most crucial elements for air poliution s ?dllm.lhru:mpniLDm:
limited movement tippers. air quality will not undergo any significant change. It is proposal that
water sprinkling on approach road shall be carried oat (wo times a day during dry spedl of months 1o
supress the dust during vehicular movement.

No chemical or toxic effluents are mode’ discharged in the area during mining operations. Therefore,
question of nir pollution does not ariee.

Waste Management:

No waste shall be generated during course of mining. All quantities of Sandstone, Gitty-khanda shall
be nsed for making aggregate therefore no such proposal has been envisaged for waste dump
management.

Top Soil Management:

Dué to the past mm;lrmmhlm-mmhmdwmhrmmhlyﬂﬁ%m
plan period mining shall be carried out in degraded land only qnﬁmu‘h
generated & no such proposal kas been given for fts management.

Tailing Dam Management: 51 '_

Mﬁlhumy:hnmmﬂrmﬁ:dﬂumwdlhnw&mﬂumh:mwﬁw‘}
submences be utilized in the mining or allied activities: Therefore there is no qu

ImanagEmEmt. g

Infrastruciure:

No infrastructure facilities like serial ropeway. conveyor belts, building & structure, water reatment
plant, mnsport & water supply sources are present with in the lease area. Therefore no utilization &
their physical stability & maintenance will be required. Also no infrastnicture facilities like
telephone line, water pipe line, sewer line, gas pipe line, clectrical cables, culvert. bridges are not
uq;hgiﬁhinlhclﬁum,Euwmmmmm.hmﬂr-mmimmwm

. passed with in the lease area & lessee shall maintain it during PMCP period

nipuﬂqf!lhlthuinrr
It will b an opencast semi-mechamzed mine with adoption of drilling & blasting. The broken pieces

'x.pfﬂmmmtmmqfﬂmmﬂmwﬂhmmmn

mini & their i no question of disposal of mining machineries at this stage.

:u. Em-tr wl-ﬂlmli}

W@ﬂmwmhpmvﬂdlnmmmm e of houl roads will be
* nites tken periodically. Follpwing provisions will be made
1] Helmets to all workers will be provided. e —
Mfs -DISHA ENTERPRISES ’ Dr MDUL RAHMAN
w

Lj’*—ﬁ f\;?l%miﬂﬂf
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vi)

vii)
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Disposable respirmons, will be provided 10 all those working m dusty aren where dust
comeenteation 1 very height.
Ome pair of safizy shoes will be provided 1o all the workers,

‘Safety belts will be provided 10 sll those working at beight

Warming boards & working hours shall be displaced a1 conspicuous places.

There will be one opéning entry of mine which wall hove a manual gate & barricade under
supervision of one chowkidar,

An expericnce permil manager/Mines Foreman will be employed for the supervision of
mining aperation.

The mining ares shall be property fenced 1o avoid any inadvertent entry of any live siock.

During opencast working. all the precautions are 1o be observed as per Reg. 106 of MMR,
196 for safely and secarity.

Disaster Management and Risk Assessment:

Maximum depth of working has been concentrated | 8m {average) from the ground level & height of
benches will be kept 2.5 m. to 3m. there i no problem of ground water! surfsce water. No couses of
disaster have been apprehended during mining sctivity, but possibility of disaster can not be ruled
ouit. Therefore all the statutory precautions shall be undertaken into account as per mines Act. 1952,
mines rules 1955, MMRE 1961,

Mhsastier Management plan is a mmﬂmﬁﬂuu&:&uﬂumiiﬁ:mfmnum&:mmﬁm of
risky / disasters involved. The principles used 1o priorities work are as follows..

i
e o

Pricrity must be given to human safety and health, where it is
Acute problems must be addressed before long-term prob

Measures affecting o large population must be given
smaller number of people:

Amﬂmmmmrmnmummﬁym ‘
workers enguged in the mining and allied operations. Theref

‘disnster mansagement is the identification of risks involved and their prioritics. From this risk

nasessment the identified hazards are as below:
Use of explosives and the blasting operation, inducing vibrations due 16 blasting.

‘Siope Failures in apen pit.

Solid waste generstion. their disposal and rebabilitation.
Proper iraining on the use of squipments.
Ilwﬁ:-pmw!‘wm barrier to contain air and noise pollution.

E s discussed below:
txive and the blasting operation:
?hr.h has a magazine. and biasting will be undertaken periodically and gelatine

Propristor
ﬂ B I=Tiia

‘.‘IM:}' Adw. curs

-~ B
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. Shope fallures:

The mining 15 proposed from top level and gradually advarice towards lower levels, Heigit
of henclies will be kept 6.0m. In that case chancos of slope failures will be negligible
However considering for steeper slopes slope failure studies will be undertaken in future

iii).  Solid waste generation, their disposal and rehabilitation:
Soil shall be generated duning course of mining & stacked separately. No waste shall be
generated therefore no proposal has been given for its disposal & management

vk Proper trmining on the use of squpments:
Machineries will be employed in the mine, Vocstional training programme will be organize
in every week to train the workers about mine wwhm&upemmglhmﬂunm

vk Development of Green beli:
The green bel development programme will help in)

- Prevention of dusi (leaves acting as & sink) and screening noise.
- Maintaining ecological balance.
- Increasing a3 the tic value. Plamation will be under taken towards the north wen slope ol the
.
Care and Maintenance during Tempurary Discontinuance:

At the time of temporary discontinuance of mine, notice the office of Directorute General of Mine
Safety as well 10 District administration. All precautionary steps. shall be takem |
respect of care & mainlenance.

m:umwn;muwmmm&mwmmhmmum
present jobs after cessation of the mining operation. _ ¥
As per indusirial & disputes ( Amendments) Act lﬂétmmmmmmWHn:h:
Vs I?H.fh:fnﬂnwhghamdmtn be considered while closure of any establishment. The
provisions of this act are applicable 1o all industrinl establishments employing 100 or more
workmen. Therefore the same will be applicable 1o the mine when more than 100 person are
Tmmmwmmlmiummmuulmmtmmw

- compensation tion i eavisged.
Not applicable

. Mining is not going to effect,

.+ Mine iili:_ﬂaﬂ not process ficilities & infrastrucare (i, power, water supply etc. on the expecintion

Mﬁﬂiﬂ}ﬁﬁdﬂilMﬁﬂ:hﬂtmfwmniw Therefore the envisaged
regzummu on the expectations Loy are oul of questi
Mis.DISHA ENTE m—"
Dr. ABDUL Altestad
L Propeietor ROPUPOGHNG. g
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The repercussion seen due 1o mine closure is that emplovoss may became unemploved. However
there hasic occupation will not effect due to mining & hence the question of repercustion not

expected ot this stage.

Time Scheduling for abandoament:

The vear wise schedule of completion of retaining walls & plantation s given below:

1 Year
ﬁtﬁﬂlﬁ! :: ™ rl ;ﬂ | 4; 5-
1) Toe wall ot the base of Gumpyard fmir) | w1 | Mol | Ml | Bil | N
i) Piamation ( No. of saplings ) w | 10 [W0] @ [ 10

Amouni to be spent for :mw:nwhhﬁ proposals is each year is given below:

' Year Total amount
Activities T 1.-.. apt -1- sﬂt in Re.
1) Toc wall al the base | Nil | MNal | Nil | Nil | Nil Nl
af
(GHRa50/mur)
“’Rﬁmw 10 0 | 10|10 10 2250
Toial

7.0 Abandonment Cost:

The tentative cost for implementing the protective and rehabiliation
the scheme of mining during nexi five vears is as below:

Activities i - Total
O A
i} Toe wall & the base of | Nit | Mo | N | Na | Ml
A 4 (st S0V mtr. il
10 10 | 10| 10 10 | so | 45ampling | 2350
,MWLRMW
D PDGUANo, INYEAR 2018
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8.0  Financial Assurance:
The financial assurance has boen calculated on the basis of following parameters:

Aresput | Additionsl am Net area
si | on 'I:IIIMII requirement Total w o H:Herul
Ne. Head . startof | during plan (nba)| rectalmed & for

plan parion. rehabilitated | C3iculation

{In Ha.) iIn Ha.) (1n ha.) (Tn ha.)

1. | Area under mining 0537 0.0 {1,728 - 0.728
2 | Starage fioc top soil - - - | - -
3. | Overburden’ dump . - - 3 -
4. | Mincral storage - - - - -
2. | Infrastroctore -
administrative building
ete.)
6. | Roads 0.001 - 0001 . (.001
7. | Railways - - - - .
g8 grm Eﬂ: - - = - =
9| Tailing pond - ; : - :
10. | Effuem
| Treatment = - - = =
. Plant
11. | Mineral Separation . - .
12 | Township srea - - -
13. | Others to specify _ :
;rum.inl wall) ete.
Grand Total

Area 10 be considered for Anancial assurance 0.729ha. (1.80Acre)
Financial assurance (@ Rs.25, 000/~ per acre.
|.BDAcre X 25000 =  Rs. 45000/
However Rule M (6) & (7) of amended UP Minor Mineral (Concession) Rule 1963, the minimum
amount of the bank puarantée shall be 2.0 Lac. The leisee shall submit bank guaranmies o Districr
Magistrate Bands and a copy of same shall be submitted to Directar Geology & Mining, Lucknow.
9.0 Certificate:
Given separately & enclosed.

10.0 Plan & Seciions:

Al the plans are enclosed.
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CERTIFICATE OF RECOGNITION AS QUALIFIED PERSON

(Uimdey My T8 ol 17 T Rarwn Bl warrals Conermbon Roley 19871
DR ARDUL RAHMAN S SHRI MOHAMMED KIIALID

Hiowse No.-A-R7, PR, Wali Dadar Apartment, Indirn Nagar, Sitapur Rnad, Locknow.

whire phetograph and vipratore i afTived herein below, having given sathlactory evidence of him quabf;
& experience & required in rule-J4 iv here by RECOGNISED a3 a qualified pemon 1a prepare Min '?m“

uader Rule 34 ol the LLP, Minnr Mineral Concession Rules- 1963,

3 Mis registration namber is [ poPATDGMMND. QQ.Y....... Near. 2018 __

2 This recognition ix valid for a period of 03 years from 26-11-1018 fo 15-11-2023.

i His office address is House No-A-87, PR, Wali Badar Aporment, lraxint Nagwr, Swupor
Rond. [uocknow,

d. His mail 1D shakebrahman | gmail com,
3 Contact No. E765588495, TI8094645).

6. This certificate will liable to he withdrawn/cancelled in the cvent of fumishin
in the Mining Plan ar producing the wrong documents.

A This centificate shall be valid only for preparation of mining plan of the
Urtar Pradesh and not for any other purposcs. -

Place: Lucknow /M
Date: 26.11-20)9 ﬁﬁm.,wﬁ

,F;,ﬁﬁﬂﬂ
2;1‘? (Dr. %ﬁn Jacob)
Ws DISHA EHTERPH]'E‘ES Director

Al e
q : % Scanned by CamScanner
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Minutes of 483" SEAC Meeting Daged 07/082020

The 483" meeting of SEAC was held through video/ele-conferencing email in v iew of the Corona
Virus Disense (Covid-19) on 07082020, Following members were participate in the online meeting:

1. D {Prof) SN, Singh, Chairman
2. Dr. Sarita Sinha, Member
3. Dr Virendra Misra, Member
4. Dr. Pramod Kumar Mishra, Member
S, Dr. Ranject Kumar Dalela, Member
6. Dr. Ajoy Kumar Mandal, Member
7. Prof. S.K Upadhysy, Member
8.  Shri Mersj Uddin, Member
9. Shri Rajive Kumar, Member

The Chairman weleomed the members to the 483™ SEAC meeting which was conducted online,
The SEAC unanimously took following decisions on the agenda points discussed:

SEAC went through the file and documents and observed that standard TOR dated 15072020 has
already been-issued in this case through online portal. The commitice discussed the matter and decided 1o ndd
following additional TOR point for the preparation of EIA report regarding the profect:

I. Emergency plan for air pollution and accidental leakage should be provided st the time of EIA

A presentation was made by the project proponent along with their consultant M/s Environmental and
Technical Research Cemre, Thnpmpmmmhhdu:mﬂuﬂhﬂududihtmmm
informed the commitiee that:- :

I. The environmental clearance is sough h&mmn&hhdﬂhuimd’mﬁhudllﬂlhyﬁmmﬁﬂ
o 100 KLD along with 5.0 MW Co-gen Power at Shamli, U.P.. M/s Shamli Distillery & Chemical
Works Lid,

Environment Clearance for the was issued by MoEF&CC, Govt. of India vide letter no.
J=1101 106/ 2010-1A- 2012, ,

o g
Photocony, /,@-'a*éaﬁ'.¢'

[}
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et

3, The propasal has submitied under the provision of para 7(ii) of the EIA Notification, 2006 (as
amended), therefore the commitiee deliberated the mmpl‘rhm stanus of Earlier EC swbmimed hy PP and

found in order,
4. _Salient features of the project:

405

S, N | Purticalurs

F Nume of the project

I:pn'dm & Modilication of exiting molasses based distiliery
capacity from 8 KLD 1 100 KLD.

3. | Location Details

%ﬂh
i T A K

Shami)
Shamil
Uisor Pradesh

Sinie
: Project Area

o additdonal land will be required for the proposed

expansion,
Eﬂg_l_@g Land : #1.5448 Acre (13 becianc]

Responsibiity (CER)

3, %mm SOMW
S. 0 cost Ry9023|akhs (Estmated for proposed expansion)
(3 Mo, of working days 365 Dava
7. Raw material WIE?H = =
E. Quantity of Raw Materinl Diefaily n
450 TMay Molasses Al Girades of Mblosees (B & C heavy
evodaes)
a2 E » " Molasacs: 512 Ty
9, Foel réguiremont i ;
=% 3 ' lﬁﬁ'ﬂ swﬂmﬁmmm
({18 Fresh Wmer requiremeni E Detaila - Froposed Expansion_
: 965 KLD - 700 KLD
120K Domestic : 20 KLD o |
1. | Source of water uibe well
12, | Wasic Water Generation Ex went Creneration Proposed Expansion
r 56,0 KLD T20.0 KLD
13, | Wasiz Water Trostment Existing Details ]

Strategy Spent wash first bio-methanated, | Generated spem wash will be
then hio- methanated spemt wash | concenfrated  in - Seven  Stage
ia being concentraied in MEE and | MEE. Then concentratod spent
concentrated from MEE is being | wash will be used == fuel along
utilised in bio-composting, with Bagusse in Slop fired boller

capuciey: $0 TP
Ll s T B TRl BB el e e B as
15 TPH Bagasse Fired Boiler Slop fired inc|nerut
TPH,
Existing Bagiese fred boller
will  be dismamle  after
15, | Noof Stack (] m.néknf'_hiﬂﬂ:rinmﬁlfhﬂﬂﬂmh
16, | Green belt | Appron; 33 % arca (10,89 Ha)
7 Cioal of Conitrof 45464 Lakhs
% | Recuring E on 405 Lalchs’ Annum
19, of Progect - : B and e
20, Corporate Environmental B 9 [akhen (1% of
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5. The project proposil falls under category-5(g) of EIA Notification, 2006 (as amenclad),

RESOLUTION AGAINST AGENDA NO-02
The commitiee discussed the maiter and recommended grant of environmental clearance as per
para 7(ii) of E1A natification, 2006 {as amended) along with following conditionas:

L Statutory compliance:
. 45 days monitoring report of the area for air quality. water quality, Moise level, Besides

flora & fauna should be examined twice & week and be submited within 60 days for a

recaii,

Due to unaveidable circumstance and covid-19 pandemic, the authority are unable to visit

the site therefore, it i3 not possible 1o make available the latest cenified compliance report.

In view of this the comminee decided that the cenified compliance repon shoold be

submited within 03 months.

3 The projéct proponent shall obtain forest clearance under the provisions of Forest
{(Conservation) Act, 1986, in case of the diversion of forest land lor non-forest purpose
involved in the project.

4 The project proponent shall obtain clearance fiom the National Board for Wildlife, if
applicahle.

i The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife
Management Plan and approved by the Chief Wildlife Warden, The recommendations of
the approved Site-Specific Conservation Plan '/ Wildlife Management Plan shall be
implemented In consultation with the State Forest Department. The implementation report
shall be furnished along with the six - monthly compliance report. (in case of the presence
of schedule-l species in the study area)

t.  The project proponent shall abmin Consent 1o Establish /| Operate under the provigions of
Air (Prevention & Control of Pollutivn) Act, 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State pollution Control Board! Committee.

7. The project proponent shall obtain authorization under the Harzardous and other Waste
Management Rules, 20146 as amended from time 1o time.

L The Company shall strictly comply with the rules and guoidelines under Manufacture,
Storage and Import of Hazardous Chemicals (MSIHC) Rules , 1989 as amended time to
time. All transporiation of Hezmrdous Chemicals shall be ns per the Motor Viehicle Act
MV A) 1989

[

i, Air quality moniforing and preservation:

. The project proponent shall install 24x7 continuous emission monitoring system  at process
stacks to monitor stack emission with respect to standerds presoribed in Environmen
(Protection) Rules 1986 and connected to SPCB and CPCB online servers and calibrate these
system from time to time according fo equipment supplier specification through labs recognized
under Environment (Protection) Act, 1986 or NABL acoredited laboratories,

The project proponent shall install system carrvout to Ambient Air Quality monitoring for
common/criterion parameters relevant to the main pollutants released (e.g. PM10 and PM2.s in
reference to PM emission , and SO2 and NOx in reference 1o SO2 and NOx emissions) within
and outside the plant area at leasi at four |ocations (one within and three outside the plant area
at an angle of 120° each), covering upwind snd downwind direct jons. (case to case basis-small
plants: Manual: Large plants: Continuous).

1 The project propenent shall submit monthly summary report of mmlrimm M :rq,m{m
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and nir quality monitoring and results of manual stack monitoring and manual monitoring of
air quality Mugit ive emissions o Regional (Hliee' of MoEFECC, Zonal office of CPCB and
Regional Office of SPCB aloag with six- monthly monitoring report.

Appropriste Air Pollution Control (APC) system shall be provided for all the dust generating
points including fugitive dust from all vulnerable sources, so ax to comply prescribed stack
emission and fugitive emission slandards.

The National Ambient Air Quality Emission Standards issued by the Ministry vide G.5.R No.
B26(E) dated 16th November, 2009 shall be complied with,

Sulphur content should not exceed 0.5% in the coal for use incoal fired boilers to contral
particulste emissions within permissible limits (as applicable). The gaseous emissions shall be
dispersed through stack of adequate height as per CPCRB/SPCH guidelines.

The DG sets shall be equipped with suitable pollution control devices and the adequate
stack helght so that the emissions aré in conformity with the extant regulations: and the
guidelines in this regard.

Storage of raw. materials, coal eic shall be either stored in siloa or in covered areas to prevent
dust pollution and other fugitive emissions.

Water quality monitoring and preservation:

For online continuous monitoring of effluent, the unit shall install web camern with night
vision capability and flow meters in the channel/drain carrving effluent within the premises
{applicable in ease of the projects achieving ZLID) and comnected 1o SPCH and CPCH online
SCTVETS,

Zero Liquid Discharge shall be ensured and no. waste/treated water shall be discharged
outside the premises (applicable in case of the projects achieving the ZLD). '
Process effluent fany wastewster shall not be allowed to mix with storm water. The storm water
from the premises shall be collected and Mmamd thraugh a separale conveyance system.

The effiuem discharge shall conform to the standards prescribed under the Environmemt
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting
Consent under the Air/Water Act. whichever is more stringent.

Total fresh water requirement shall not exceed the proposed guantity or os specified by the
Commitiee. Prior permission shall be abtained from the concerned regulatory authority/CGWA
in this regard,

Industrial/trade effluent shall be segregated into High CODYTDS and Low CODYTDS efMuont
streams. High TDSACOD shall be passed through stripper followed by MEE and ATFD
{ngitated thin film drier). Low TDS e¢fMuent siream shall be treated in ETP and then psssed
through RO system,

The Company shall harvest rainwaler from the roof tops of the boildings snd Storm water
drains to recharge the ground water and utilize the some for different industrinl operations
within the plant.

Noise monitoring and prevention:
Acmutic enclosure shall be provided 10 DG 22t for controlling the noise pollution,

The overall noise levels in and around the plant area shall be kept well within the standards by
pm:ding noise contral measures mcluding amhc hoods. silencers. enclosures ete. on all
sources of noise generation.

The ambient noise levels should conform to the sandards preseribed under E(M)A Ru!r.s.
1986 viz. 75 dB(A) during day time and 70 dB{A) during night time.

Energy Conservation measures:

Wi -DISHA ENTERPRISES
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The encrgy sources for lighting purposes shall preferably be LED based,

Waste management:
Hazardous chemicals shall be stored in tanks, tank fnrms. droms, carboys etc. Flame arresters
shall be provided on tank farm and the solvent transfer through pumps.
Process organic residue and spent carbon, if any, shall be semt to cement industries. ETP
sludge. process inorganic & evaporation salt shall be disposed off 1o the TSDF.
The company shall undertake waste minimization mensures ns below =

i Metering and control of quantities of active ingredients to minimize waste .

il.  Reusz of by-producis from the process as raw materials or o raw material substitutes in other

procedses.
iii.  Uke of automated filling to minimize spillage.
w. Use of Close Feed system into. batoh reactors.
v.  Venting equipment through vapour recovery system,
vi. Lise of high pressure hoses for equipment clearing to reduce wastewater generation

Green Delt:
Green belt shall be developed in an area equal to 33% of the plant area with a pative tree
species in accordance with CPCB guidelines. The greenbelt shall inter alia cover the entire
petiphery of the plant.
Safety, Public hearing and Human ealth fnoes:
Emergency preparedness plan baved on the Hagard identification and Risk Asscssment
{HIRA) and Disaster Managemeni Plan shall be implemented.
The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory
Act.
Training shall be imparted to all employees on .E‘lfﬂj" and health aspects of chemicals handling.
Frg-ﬂnplnym:m and routine periodical medical examinations for all dmplﬂ;mu shall be
undertaken on regular basis. Training to all mp'l-uym on handling of chemnicals shall be
imparted.
Provision shall be made for the housing of construction labour within the site with all necessary
infrastructure and facilities such as fuel for cooking, mobile toilets. mobile STP, safe drinking
water, medical health care, creche etc. The housing may be in the form of temporary structures
to be removed after the completion of the project.
Ocgupational health surveillance of the workers shall be done on a regular basis and records
maintained as per the Factories Act.
There shall be adequate space inside the plant premises earmarked for parking of vehicles for
mw materials and finished produc ts; and no parking to be allowed outside on public places

Corparate Environment Responsibiliey:
The project proponent shall comply with the provisions contained in this Ministry's OM vide
F.No. 22-652017-1A.I11 dated |5t May 2018, as applicable, regarding Corporate Environment
Responsibility.

The company shall have a well laid down environmental policy duly approve by the Board of
Direstors. The environmental policy should prescribe for standard operating procedures to have
proper checks and balances and to bring into focus any infringements /deviation/violotion of
the environmental / forest /wildli fe norms / conditions, The company shall have defined system
of reporting lnfnnnmm / deviation! violation of the environmental/ forest / wildlife norms [
conditions and / or shareholders / stake holders. The copy of the board rnmlmmnjn this regard
shall be submitted 1o the MoEF&CC as a pant of six-monthly upm.
A separate Environmental Cell both ax the project and m-mpmy ,ikf
qualified personnel sholl be set up under the contra! of senlor Eﬂ:giw w!n will
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the head of the erganization,

Action plan for implementing EMP and environmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by compeyent authority.
The year wise funds earmarked for environmental protection measures shall be kept in separate
account and not (o be diverted for any other purpase. Year wise progress of implememation of
action plan shall be reported to the Ministry/Regional Office along with the Six Monthly
Compliance Report.

Sell environmental audit shall be conducied snnunlly. Every three years third party
environmental audit shall be corried out.

Miscellancons:
The project proponent shall make public the environmental clearance granted for their project
along with the environmental conditions and safeguards at their cost by prominently advertising
it ot lewst in two locsd newspapers of the District or Siate, of which one shall be in the vernscular
language within seven days and in addition this shall also be displayed in the project proponent's
wehsite permanenthy.

The copies of the environmental clearance shall be submitted by the project proponents to the
Heads of local bodies, Panchayats and Municipal Bodies in addition 1o the relevant offices of
the Government who in tum has 1o display the same for 30 days from the date of receipt.

The project proponent shall uplond the status of complisnce of the stipulated environment
elearance conditions, including results of monitored data on their webdite nnd update the same
on half-yenrly basis,

The project proponent shall monitor the criteria pollutants level namely: PM10, S02, NOx
(ambient levels as well a8 stack emissfons) of critical sectoral parameters, indicated for the
projects and display the same at a convenient location -for disclosure to the public and put on
the website of the company.

The project proponent shall submit six-monthly mpqru on the status of the compliance of the
stipulasted environmental conditions on the website of the ministry of Environment, Forest
and Climate Change at environment clearance portal.

The project proponent shall submit the environmental statement for esch financial year in
Form=V 1o the concerned State Pollution Comrol Board as prescribed under the Environment
{Protection) Rules, 1986, as amended subsequently and put on the website of the company.

The project proponent shall inform the Regional Office as well as the Ministry, the date of
financial closure and final approval of the project by the concerned authorities, commencing the
land development work and start of production operation by the project.

The project authorities must strictly adhere fo the stipulations made by the Stare Pollution
Control Board and the State Government.

The project proponent shall abide by all the commitments and recommendations made in the
EIA/EMP report. commitment made during Public Hearing and also that during their
presentation to the Expert Appraisal Committes,

Mo further expansion or modifications in the plant shall be carried out without prior approval of
the Ministry of Environment, Forests and Climate Change (MoEF&CC).

Concealing factual data or submission of false /fabricated data may result in revocation of this
environmental clearance and attract action under the provisions of Environment (Protection)
Act, 1986,

The Ministry may revoke of suspond the :lmrmée. il implementation of any of the above
conditions is not satisfactory.

The Ministry reserves the right to stipulate additional conditions if found necessary.

The Company in a time bound manner shall implement these conditions. 10
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15, The Regional OfMice of this Ministry shall monitor compliance of the stipulated conditions. The
project authorities I.hmlld extend full cooperntion to the officer (s) of the Regional Office by

furnishing the

data { information/monitoring reports,

4 The above conditions shall be enforced, imer-alla under the provisions of the Water {Prevention
& Control of Pollution) Act, 1974, the Air (Prevention & Contral of Pollution) Act, 1981, the
Environment (Protection) Act 1986, Hazardous and Other Wastes (Management and
Teansboundary Movement) Rules. 2016 snd the Public Liability Insurance Act. 1991 along with
their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India
! High Courts and any other Court of Law relating to the subject matier.

17, Any appeal against this EC shall lie with the National Green Tribunal, if preferred, within a
period of 30 days as preseribed under Section 16 of the National Green Tribunal Act, 2010.

A presentation was made by the project proponent along with their consultomt Mis Grass Roots
Research & Creation India (P) Lid, The proponent, theough the documenis submitted and the presentation made
informed the commitiee that:-

. The environmental clearance is sought for Manufacturing of Bulk Drug. Active Pharmaceutical
Ingredient {APY's) and Intermediates Products (84 TPA) at Plot No.-M-3, Kosi Kotwan Extension-l,
UPSIDC Industrial Aren, Village-Nabipur, Tehsil-Chhata, District- Mathura, U.P., Mis Yas Fu:h Bie

Sclence Pvi. Lad, -

I

The proposed activity comes under Category *B-2" of Project activity

5 (f) Synthetic Organic Chemical

industry [bulk drugs and intermediates] (As per the Notification 5.0, 1223 (E) Dated 27th March,

23200
3. Salient features of the projeet:
FEATURES DESCRIPTION =
Name of the Company MJs Vas Fateh Bio Science Private Limited
Project & Location Mamufacturing of Bulk Drugs. Active Pharmaceutical ingrodient (AF1s) and
Intermediates Products At Plot No, M - 3. 4 Kosi Kotwan Extension-1
UPSIDC Industrial Arca, Viliege ~ Nabipur, District - Mathura, UP
[ Schedule & Category Scheduls - & (1), Synihetic organic chemicals industry (dyes & dye
intermedintes: bolk drogs and intermedintes excluding drug Formalations;
synthetic rubhers; bashc organic chemicals, other symhetic organic chemicals
and chemical intermediaies)
Category ~ B2 a5 per (A5 per the Nofification 5.0, 1224E) Dated 27th
March,, 2020},
Water B KL (Source - CGWE)
Wastewater (ETT ) 15 KLD
Elecricity load U5 W
_anﬁut-m 125 kVA
| Source of Power Untar Pradish Power Corporation Lid (LUPPCL)
| Lireen Area 5 By.m !
[ Total Project Cost 2394 Lakh.
4. List of Products & O : o
SL. No Product Name C A
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mmmmm—m of ETA Nofification, 2006 (as amended),

The committee discussed the matier and recommended grant of environmental clearnnee on the
propasal as above alongwith following conditions:

1. Emergency plan for accidental leakage of gases and waste water should be ensured.
2. Characterization of ireated waste water quality should be ensured as per guidelines.
3, Good manufacture practises should be followed during whole operation.
4,  Statutory mmlim
L The praject proponent should obisin necessary perminsion from Drug Controller, Govt. of India,
within lime frame.
ii. The project proponent shall obtain forest clearance under the provistons of Forest (Conservation)
Act, 1986, in case of the diversion of forest land for non-forest purpose involved in the project
iii. The praject proponent shall obtain clearance from the National Board for Wildlife. if applicable.
iv. The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife Management
Plan and approved by the Chief Wildlife Warden. The recommendations of the approved Site-
Specific Conservation Plan / Wildlife Management Plan shall be implemented in consultation
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with the State Forest Department. The implementation report shall be furnished along with the
six-monthly compliance report. (in case of the presence of schedule species in the study area),
3 v. The project proponent shall ebiin Consent to Establish/Operste  under the provisions of Air
{Prevention & Control of Pollistion) Act. 1981 and thi: Water (Prevention & Control of Pollution)
Act, 1974 from the soncemed State Pollution Control Board/ Commitiee.
vi. The project proponent shall obtin authorization under the Harardoos and other Wioste
Management Rules. 2016 as amended from time (o time.
vii, The Company shall strictly comply with the rules and guidelines under Manufacture. Storage
and Tmport of Hazardous Chemicals (MSIHC) Rules, 1989 as amended time to time. All
transportation of Hazardons Chemicals shall be as per the Motor Viehicle Act (MVA), 1989,

&, Air quality monitoring dnd preserdation:
i. The project proponent shall insall 24x7 continuous emission moniloring system at process
stacks 1o monitor stack emission with respect to standards preseribed in Environment
' { Protection) Rules 1986 and connected to SPCB and CPCB enline servers and calibrate these
system from time 1o time according to equipment supplier specification through labs
recognised under Environment (Protection) Act, 1986 or NABL accredited laboratories,

ii. The project proponent shall monitor fugitive emissions in the plant premises at least once in
every quarter through labs recognised under Environment {Protection) Act, 1986.

iti. The project proponent shall install system to carryout Ambient Air Quality monitoring for
common/criterion parameters relevant lo the main pollutants released {(e.g. PM;pand PM; ; in
reference to PM emission, and SO, and NOx in reference to SOy and NOx emissions) within
and outside the plant area st least at four locations (one within and three outside the plant
aren at on angle of 120° each). covering upwind and dowmnwind directions.

iv. To control source nnd the fugitive emissions. suitable pollution control devices shall be
installed to meet the prescribed norms and Jor the NAAQS. Sulphur content should not
exceed 0.5% in the coal for use in conl fired boilers to control paniculate emissions within
permissible limits (as applicable). The gaseous émissions shall be dispersed through stack of
adequate height as per CPCB/SPCBH guidelines,

v. Storage of raw materials, coal gic, shall be either stored in silos or in covered areas 1o prevent
dust pollution and other fugitive emissions.

vi. National Emission Standards for Organic Chemicals Manufacturing Indusiry issued by the
Ministry vide G.S.R. 60B(E) dated 2151 July, 2010 and amended from time to time shall be
followed.

vii. The National Amblent Air Quality Emission Standards issued by the Ministry vide GG.S.R.
No. 826(E) doted 16th November, 2009 shall be complied.

6. Water quality monitoring and preservation:

i. The praject proponent shall provide online continucus monitoring of efMuent, the wnit shall
install web camera with night vision capability and flow mieters in the channel/drain carrying
efMuent within the premises {applicable in case of the projects achieving Z1L.D)

ii. As already committed by the project proponent. Zero Liguid Discharge shall be ensured
and mo waste/treated water shall be discharged outside the premises (applicable in case of
the projects schieving the ZLD),

iii. The effluent dischnrge shall conform 1o the standards prescribed under the Environmemt
{Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting
Consent under the Alr'Water Act. whichever, is mare stringent.

w Totgal fresh water requirement ghall not exceed the proposed quantity or as specified by the

< | Prior permission shall be obtained from the concemed regulatory
WA in this repard.
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v. Process efMuent/any wastewater shall not be allowed 10 mix with storm water, The storm

water from the premises shall be collected and discharged through a separate conveyance

vi. The Company shall harvest rainwater from the roof tops of the buildings snd storm water

drains (o recharge the ground water and utilize the same for different industrial operations
within the plant.

vil. The DG seis shall be equipped with switnble pﬂilmlun control devices and the adegquate

stack height 5o that the emissions are in conformity with the extant regulations and the

guidelines in this regard,

7. Noise monitoring and prevention:

i. Acoustic enclosure shall be provided 1o DG set for contralling the noise pollution.

il. The overall noise levels in and around the plant arca shall be kept well within the
standards by providing noise control measures including acoustic hoods, silencers, enclosures
etc, ont all spurces of noise peneration.

ili. The ambient noise levels should conform to the standards prescribed under E{P)A Ruoles,
1986 vie 75 dB(A) during day time and 70 dB(A) during night time.

8. Energy Conservation measures:

i. The energy spurces for lighting purposes shall preferably be LED based.

9. Waste management:

i. Hazardous chemicals shall be stored in tanks. tonk farms, drums, carboys etc. Flame arresters shall be
provided on tnnk farm and the solvent trinsfier through pumps.

ii. Process organic residue and spemt carbon, if any, shall be sent w cement industries. ETP sludge.
process inorganic & evaporation salt shall be dispesed off 1o the TSDF.

iii. The company shall undertake waste minimization measures asbelow:- '
a. Metering and control of quantities of active ingredients to minimize waste,
b. Reuse of by-products from the process as raw muterials or as raw material substitutes in other

PrOCESSOR.

Use of automated filling to minimize spillage.

Use of Close Foed system into batch reaclors.

Venting equipment through vapour recovery system.

Use of high pressure hosés for equipment clearing to reduce Wwastewater generation

10, Green Belr;

I.  The green belt of 5-10 m width shall be developed in more than 33% of the tolal praject area,
mainty along the plant periphery, in downward wind direction, and along road sides etc. Selection of
plant speciés shall be as per the CPCB guidelines in consultation with the State Forest Department.

11, Safety, Public hearing and Human health fssoes:
i. Emergency preparedness plan based on the Huseed identificntion and  Risk Assessment (HIRA) and
Dhsaster Mamnagement Plan shall be implemented. _

ii. The unit shall make the arangement for profection of possible fire hazards during manafacturing

process in material handling. Fire fighting system shall be as per the norms.

iii. The PP shall provide Personal Protection Equipment (PPE) as per the norms of Factory Acl.

iv. Training shall be imparied to all employees on safety and healih aspects of chemicals handling. Pre-

emplovment and rotting periodical medical exominations for all employvees shall be undenaken on

regular basis. Training to all employees on handling of chemicals shall be imparted.
v. Provision shall be made for the housing of construction labour within the site with all necessary

- infrastructure and facilities such as fuel for cooking. mobile wilets, mobile STP, safe drinking water,

fpﬂh?.l'hnlm:mmh:m The housing may be in the form of temperary structures to be removed
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after the completion of the profect.

Occupational health surveillance of the workers shall be done on 8 regular basis and records
mamtained as per the Factories AcL

There shall be adequate space inside the plant premises carmarked for parking of vehicles for raw
materialy and finished products, and no parking 1o be allowed oulside on public places. -

12. Corpomte Environment Responsibility:

-
b

i,

Thtprqmpmpnn:m:hlllonmplrmdtﬂnnmmmnhhﬁdmﬂthhﬂnw:m vide F.No. 22-
657201 7-IAI1 dated |51 May 2018, as applicable, regarding Corporate Environmern Responsibility,
The compuny shall have a well laid down environmental policy duly approve by the Board of
Directors. The environmental policy should prescribe for standand opeorating procedures 1o have
proper checks and balances snd to bring into focus any infringements /deviation /violation
of the environmental / forest fwildlife norms ( conditions. The company shall have defined system of
reporting infringements / deviation’ violation of the environmental/ forest / wildlife norms / conditions
and / or shareholders / stake holders. The copy of the board resglution in this regord shall be submitied

1o the MoEF&CC as a part of six-monthly report.

A separate Environmental Cell both st the project and company head quaner level . with gualified
personnel shall be set up under the control of senbor Executive, who will directly 1o the head of the
organization.

Action plan for implementing EMP and ervironmental conditions along with responsibility matrix of
the company shall be prepared and shall be duly spproved by competent authority. The year wise
funds carmarked for environmental protection measures shall be kept in separate account and not to be
diveried for any other purpose. Year wise progress of Implementation of action plan shall be reported
to the Ministry /Regionnl Office along with the Six Monthly Compliance Report.

Self environmental sudit shall be conducted annually, Every three years third party environmental
lnduhlllhurrhdwl. :

13, Missellaneois:

.
ik

iv,

V.

wii.,

viii.

i,

}y_.ﬁihmit Change gt environment clearance portal,

Environment Cleamince subjected to condition of necessary permission from Dvug Controfler and
Department of Industry.

Monitoring of dioxin and furon from biomass fueled boller should be done.

Agreement with TSDF vendors shall be submited.

100% waste water is to be treated in ETP conforming to preseribed standards of receiving body for
designated use.

The project proponent shall make public the environmental clenrance granted for their project along:
with the environmental conditions and safeguards ot their cost by prominently advertising it at least in
two local newspapers of the District or State, of which one shall be in the vernacular language within
seven days and tn addition this shall also be displayed In the project proponent's website permanently.

The copies of the environmental cleamnce shall be submitted by the project proponents to the
Heads of local bodics. Panchayats and Municipal Bodics in addition to the relevant offices of the
Government who in tum has to display the same for 30 days from the date of recelpt.

The project proponent shall upload the status of compliance of the stipulated environment clearnce
conditions, including results of monitored data on their website and update the same on half-yearly
basis,

The project proponent shall monitor the criterin pollutents level nemely; PMys, SOy NOx (ambiem
levels as well as stack emissions) or critical sectoral parameters, indicated for the projects and display
the same at & convenient location for disclosure to the public and put on the website of the compary,

The project proponent shall submit six-monthly reports on the status of the compliance of the
stipulated environmental conditions on the website of the ministry of Environment, Forest and
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Minutes of 483" SEAC Mecting Dated 07082020

The project proponent shall submit the environmental stmtement for cach financial year in Form-
V 1o the concerned State Pollution Control Board as prescribed under the Enviroriment { Protection)
Rules, | 985, as amended subsequently and put on the website of the company:

The project propenent shall inform the Regional Office as well as the Minisery, the date of financial
closure and final approval of the project by the concermed suthorities. commencing the land
development work and stortof production operation by the projéct.

The project suthorities must strictly adhere o the stpulations made by the State Pollution Control
Boord and the Sitate Governmient.

The project proponent shall abide by all the commitments and recommendations made in the
EIA/EMP repon, commitment made during Public Hearing and also that during their presentation o
the Expert Appraisal Commintee.

No fitrther expansion or modifications in the plant shall be carried out without prior approval of the
Ministry of Environment, Forests and Climate Change (MoEF&CC).

Concealing factuml dam or submission of false/fabricated data may resull in revocation of this
environmental cleamnce and attract action under the provisions of Environment (Protection) Act,
1586,

The Ministry may revoke or suspend the cleamnce, il implementation of any of the above conditions is
not satisfactony,

The Ministry reserves the right to stipulate additional coaditions if found necessary. The Company in
& time bound manacr shall implement these conditions,

The Regionnl Office of thin Minisiry shall monitor compliance of the stipulated conditions. The
project authoritics should extend full cooperation to the officer (s) of the Regional Office by furnishing
the requisite dota / information/monitoring reports.

The above conditions shall be enforced, inter-alia under the provisions of the Water (Prevention &
Contrel of Pollution) Act. 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
Environment (Protection) Act, 1986, Hazardous and Other Wastes (Management and Transboundary
Movement) Rules, 2016 and the Public Linbility Insurance Act, 1991 along with their amendments and
Rules and any other orders passed by the Hon'ble Supreme Court of India / High Courts and any
other ‘Court of Law relating 1o the subject matter.

Any appeal agninst this EC shall lie with the Natioral Green Tribunal, if preferted, within a period of
30 days ns prescribed under Section 16 of the National Green Tribunal Act. 2010.

The project proponent did not presemt ot the time of presentation, Hence, the commitiee directed 1o defer

the matter, The matter will be discussed only after submission of anline request on prescribed pormal,
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A prosentation was made by the project proponem along with their consultant M's Ambiental Glohal
Pvt. Lid The proponent, through the documents submitted and the presentation made informmed the commitiee

S

I. The environmental clearmnce i sought for Revision & Expansion of Commercial Project
“Spectrum 11" at Plot No-A & B, Eco City, Sector-75, Moida, District- Gaustam Budh Nagar,
LLP. M5 & Max Gardenia Developers Py, Lid.

2. Environment clearance for the earlier proposal was fsswed by SEIAA, UP. vide letter no
EJMEACMEHEDIH dated Movember 29, 2018 for the built-up ares | 40360,19 m” and plot
area 30,934 m* respectively.

3. The terms of reference in the matter were issued by SEIAA, UFP.  vide letter no,
I 76/Parya/SEAC/HBT4/2018 dmed 304062020. EIA report submitted by the project proponent on

2110712020,

4. _Salient features of the peoject: =
Proposed

Plot Area 34.531,00m
Gren e LS o G B R TeR
Green Area 10,784,825 m" (@ 31.23 Y of Tomi Mot Area_
Total Water el 715 KL.D
F Water Requirement 194 KLD

| Wastewater Generution 508 KLD

sty of STP 5B KLD
asiz on sﬁfﬁg
I "rovided 2071 ECS & 2,138 ECS

' Power Demand & Source ﬂﬂﬂ%ﬁ!%g?mﬁ:ugﬁim
ﬁ 13,010 kVA (6x Ar1xl0I0kVA) -

i L L1} pita
Cost 400y Crores =
Date of Completion of project 7 years from the date of gram of EC as per the oifice |
memarandum 12.04.2016
3. Comparative area details:
5. No, Pamiculars | Aren {m2j 5
As per Eadier EC Post Revision & M’
a Toul Plot Area 30,934.00 34.531.00
F R Perminsible Ground Coverage 12.373.60 13.812.400
212 (i@ 40% of Total Mot Arca) @mﬂﬂﬁﬂ
3. Proposed Ciround Covernge 10,1 8800 [ERC S T
(@ 32 93% of Plot Arca) Lisk 38,1 2% of Plot Area)
a4, Total Permisalble F AR, 92, KOE. 06 103, 503000
Perminsible Commerckal F AR, 7)1 3.00 of the Plot Ama) (i 3,00 of the Plot Arca)
5. Totl Proposed F.A R, TH.0TH, 39 1.03 53308
Proposed Commercial F.AR. Th.074.59 1,03 520,268
Meter Room il 12.00
&, Mon F.AR. Aren 49071516 A0, 898987
Basement | 906352 19221 98%
0330.67 20080763
HA306T il
Wot Incloded In Non FAR *1 1206.235
: Hmlﬂ In Non FAR *2)
3487 8949237
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Minutes of £33 SEAC Mecting Dated 070077020
{Fire Stait Case + Lifl Lobby + Mumty +
Machine Room + Lift Shafls + Serviee
Shafls+ Guand Ream +Vishor Tollets)
3 Servive Floor Arca = 321087 Include d In Non FAR *2
9, Total Built-Up Arcn (S+6+7+8) 1.40360.19 1333804592
(5+6+T+H} (3+6+7
1, Upen Area 20, 746,00 21368215 '
(@ 67.06% of Total Piot Area) | (6 61.88% of Total Plot
i )
1. Landscape Anca 10.550.00 10,784 835
(@ 34.10% of Total Piot Area) | (@ 31.23% of Tothl Plot
Aren
12. Height of the Highest Building KEAS m #4.90 m
6. Water requirement details: =
§. No, Dheseription Oceupancy Roic of vater | Total Water
dermand {ipad) Regubrement
Sty sy (RL.D)
A DOMESTIC WATER
() Stafl ~ (Including Shops, Food | 2.115 @ a5 5517
ib) Courts, Reswourants, Avditorium. | 16,182 R 4273
fch BanguetiClub, Entertainment | 3.237 T 226,59
id) Zones & Service Apartments) 96l @ 86 BL56
Visiior ~  {Including  Shops,
Auditnrium, PonguetC lub,
Enterinlnment Zones & Service
Apartments)
Visitor~  (Food Coun &
ST1 : 647,08 suy
- . 647 KLD.
n HORTICULTURE Il:;‘ﬁﬁi 3 Ifsgm/day 33
€. HVAC CODLING 2000 TR 7 IToihr 235
G TOTAL (A*B+C] 913 KLD
7. Solid waste detwils: ~
[ 8. No. | kg per capiia per duy Waste generated (kg/day) |
T -
[ {a) Seafls 115 a8 0.25 528,75
[ (b) Visitors = ﬁ: uqhm:% 9i285
| {£) Servige Apariment (uests Sl i 0,50 kp'day 480
R Landscape waste il 2 leglocreldoy 06
TOTAL SOLID WASTE GENERATED 3.922.2 kg/duy say
1972 kyday

8. The project proposal falls under catcgory—8(b) of EIA Notification, 2006 (as amended).

The committee discussed the matter and recommended to grant the environmentsl clesrance for
the sbove project proposal alomg with gemeral comditions as earlier prescribed by swthority for

""ﬁ'w following specific conditions:
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Mingtes of 453" SEAC Meeting Duted 07/08,3020

Due 1o unavoldable cireumsiance and covid-19 pandemic, the suthordity are unable to visit the site

therefore, it is not possible 1o make available the latest certified complinnee report. In view of this the

committee decided that the centified compliance report should be submitted within 03 months.

Solar energy to be used ahematively on the road wnd common ploces Tor illuminotion o aave

conventional energy as per ECBC Code.

The project propanent shall submit within the next 3 month the deta of ground water quality including

Muoride parameter to the limil of minimum deduction level for all six monitoring stations. :

15% wrea of the total plot area shall be compulsority made available for the green area development

Ingluding the peripheral green area. Plentation of trees should be of indigenous species and may be as

per the consulmtion of local disriet Forest Officer,

The waste water generated should be reated properly in scientific manner i.e, domestic waste water 10

be treated in ST and effluent Such a8 RO rejects with high TDS and other chemical benring effluent

shall be treted separmely,

Permission from local authority should be taken regarding discharge of excess water into the sewer line.

The height, Construction built up ares of proposed construction shall be in accordance with the existing

FAR norms of the competent authority & it should ensure the same along with survey number before

approving layout plan & before according commencement certificate to proposed work. Plan approving

authority should also ensure the zoning permissibility for the propesed project as per the approved
plan of the area.

"Consént for Establishment” shall be obtained from UP Pollution Control Board.

All required sanitary and hygienic measures should be in place before stanting construction activities

and 1o be maintained throughout the construction phase,

Praject proponent shall ensure completion of TP, MSW disposal facility, green area development prioe

to.occupation of the buildings.

Municipal solid waste shall be disposed'managed as per Municipal Solid Waste (Management and

Handling) Rules, 2016,

The project proponent shall obtain forest clearance under the provisions of Forest (Conservation)

Act, 1986, in case of the diversion of forest land for non-forcst purpose involved in the project.

The project proponent shall obtain clearance from the Notional Board for Wildlife, il applicable.

The project proponent shall prepare a Site-Specific Conservation Plan & Wildlife Management Plan and

approved by the Chiel Wildlife Warden, The recommendations of the approved Site-Specific

Conservation Plan / Wildlife Management Plan sholl be implemented in consultation with the State

Forest Depariment. The implemenintion mport shall be fumished along with the six-monthiy

compliance report. {in case of the presence of schedule-| species in the study ares),

The project proponent shall obtain Consent 1o Establish / Operate under the provisions of Air

{Prevention & Control of Pollution) Acl. 1981 and the Water (Prevention & Control of Pollution) Aet,

1974 from the concerned Siate poliution Control Board Committes.

The project proponent shall obtain the necessary permission from the Central Ground Water Authority,

in case of drawl of ground water / from the competent authority concemed in case of drawl of surface

water required for the project,

The project proponent shall obtain authorization under the Hazardous and other Waste Manngement

Rules, 2016 as amended from time 1o time,

Provision shall be made for the hotwing of constniction labour within the slte with all necessary

infrastructure and facilities such as cylinder for cookijng, mobile toilets, mobile STP, safe drinking

water, medics] health care, creche and First Akd Room ste,

Adegquate drinking woler and sanitary facilities should be provided for construction workers at the site.

Provision should be made for mobile toilets. The safe disposal of wastewnter and solid wastes generated

during the construction phase should be ensured.

The solid waste generated should be properly collected and segregated. Dry/finert solid wasie should be

disposéd o mmuwmfulmu for land filling after recovering recyclable mmerial,

Corporate Responsibility (CER} shall be prepared by the project proponent and the
details of the various ha#; ol expenditirs to. be submined as ptrl.'m: guidclines provided in the recent
Page 15 of 33
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Minutes of 433~ SEAC Mesting: Dated 070872020

CER notification Mo, 22-652017-1A.111 dated 01082018, A copy of resolution of bxoard of directors
shall be submitted 10 the authority, A list of bencficiares with their mobile nos./address should be
submitted along with six monthly compliance reports.

22, No parking shall be allowed owside the prn}mhuunﬁry

13, Digging of bascment shall be undertaléen in view of structural safety of adjacent buildings under
information/consultation with District Administration/Mining Deparoment. All the topsoil excavated
during construction activities thould be stored for use In horticulture Aandscape development within the
project site, Additional soil for leveling of the proposed site shall be generated within the sites (to the
extent possible) o that natoral drainage system of the area is protected and improved.

24, Surfece rain waler has to be collected in kacchha pond for ground water recharging and irrigation of
horficolire snd peripheral plantation.

23, The approval of competent authority shall be obtained for structural safety of the buildings due to wny
possible esrthquake, adequacy of fire fighting equipments etc. s per National Building Code including
measures from lighting.

26. Disposal of muck during construction phase should not creste any adverse effect on the nelghboring
communities and be disposed off taking the necessary precautions for general safety and health aspects
of people, only in approved sites with the approval of competent muthority.

27. The diesel generator sets to be used during constrisction phase should b:hw.wlplmrdluﬂ type and
should conform to Environments {Protection) Rules prescribed for air and noite emission standards,

28, Ambiem noise levels should conform o rﬁﬂﬂmmJ standards both during day and night. Incremental
pollution loads on ihe ambient air and noise quality should be closely monitored during construction
phase. Adequate measures should be made to reduce ambient air and nofse level during construction
phase, 50 5 to conform to the stipulated standards by CPCB/UPPCB.

29, The green area design along the periphery of the plot shall achieve attenuation factor conforming (o the
day and night noise standurds prescribed for residential area and pollution slso reduced. The open
spaces inside the plot should be landscaped and covered with grass and shrubs. Green area Development
shall be carried out considering CPCR guidelines including selection of plant species and in consultation
with the local DFOY Agriculture Dept.

30, The building should have adequate distance between them to allow movement of fresh air and passage
of natural light, air and ventilation,

31, Pavements shall be so constructed as 1o allow infiltration of surface nm-ofT of min water. Cmnm:nm
of pavements around trees should be nble 1o facilitate suitable watering. sermion and nutrition 1o the
tree

32. Roof top water in rainy season is to be discharged into RWH pits for ground water recharping,
Arrangement shall be made that waste water and storm water do not get mived.

33. All the internal draing are 1o be covered till the disposal point.

34, This environmental clearance is issved subject to land use verification. Local suthority / planning
authority should ensure this with respect to Rules, Regulations, Notifications, Government Resolutions,
Circalars, ete. issued if any.

35. Reflecting point should be used 'on the roof top and side walls of the building tower for coaling effect.

A presentation was made by the project proponemt along with their consultam M/s Environmental and
Technical Research Centre. The proponent. through the documemts submitted and the presentation made
mfmdmnﬁmﬁlﬁw-'
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Minutes of 483™ SEAC Meeting Dated 07083020

The environmental clearance is sought for New Maolasses'Cane Juice based distillery capacity - 80 KLD
and Grain based distillery having Capacity 80 KLD (Maximum Capacity of Distillery=1 60 KLD) along
with 5.0 MW Co-Generation Power Plant at Khasra No: 103,46,55,37,39.59,23.41 49 Mi, 56, 60, 61, 65,
70, 37, 39, 59, 36 M, 38, 46 Mi, I‘ﬂ' 0. 51, 52, 54, 55, 57, 63. 64, 70, 72. 73, M, T6, B0 Village-
ShalpurNavadiya, Tehsil-Tilhar, Districs-Shahjshanpor., M/s Rajshree Fine Chemical Industries India

Pyt Lud,
r T:rl'un'l'rnl'ﬂtmInmummMﬂHEEﬂﬂﬁPﬂﬂtRHmmﬂﬂﬂﬂmh
dated 20 Jan 2020,
i mmmWmemrmlmmmhhﬂmmm
26/07/2020,
4. _Salient features of the project: .
(8. No. o Details i
1. Nama of the project New Molassey/Cane Juive based distillery capacity - RO KLD and Grain
based distillery having Capscity 80 KLD (Maximum Capscity of
Thers B0 with 5.0 Co-Clencration
:- —— T arw
%Hﬂ Khasrs Moo 103,46,93.37 39,5923 41 49 ML 36, 60, 60, 65, T, 17, 39,
5t 56 WL 38, 46 W, 49, 50, 51, 53 54, 35, 57,63, 64, T1. TL TR T4,
76, 80, =
[ Village Shatpur Navodiya
Block Khudagan] Kaiea
Tehsil Tilhar
 District hahj
Stoleg Lear Pradesh
[ Latiude 2501 1531° N
| Longitude T¥3IRSTAT E
Topuheet Ne. EELD 16, $AM/9 and SAMIL3
X %y_u 24 154706 Acre (9856 hectare) (Land is ired by the wnit)
4. cosl 14655
T T L
3 Process lmvolve Fermentation & . Digtillation (Molasses  Based),  Liquefaction,
e ' Fermentation, Distllation. Evaporation & Dryer ((raln Based)
T of Project Category : B and Schedule : 5 (g)
i Green belt development 126 Hectare (37 % of Total Projest arca)
* Cost wowands Ra. 3445 Lakh or 34 45 croves.
Environmental protection messures
{Copital cost)
10. Recurring cost towards Ra 350.0 Lakh per yenr
Emvironmental congral
Measures, L s
i Cnr%ﬁnv&mmﬂ 270 Lakhs (@ 1.5 % of Total Project edetl,
} . —
1 Ciosd towards Corporate 2% of'total armual Profit as per the C5R Act
1 istry of fication (G5 129(E
[} Raw Materal Requirerment Plant 1: Plani I1:
During Molasses/ Cane Juice | During Grain based
based
. _— Molasscs: 355 MT/DAY Grwin: 176 MI/DAY
[ER Boiler 40 slop BTl Tiredd boiler
i, Requirement «  Bagasse’ Other Biomass' Malti - fuck: 192 TPD

= Slop Requirement: 240 KLD

Bognese!  Other Biomass; Procwred from nearby sugar mille' Open
Mot road

ESP will be 72 melers in

: with Stack of |

R.B MiETTR
Boiary. Afvt
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307

i emiasions froim 40 TI'H Baller

Stesm Roguiremen

Plant | :
During Molasses! Cane Juice based

18,34 TPH

Total Steam requirement 34.14 TPH

17.

Power

i0MW

1%,

Requirement
Fresh Water Requirsment

| During Molasses! Cane Julce based

Plani 1 &

Pant 10 :
During Grain based

4R0 KLD
(i 60 KLEL of Products)

4640 KLD
(i 5.8 KL/KL of produes}

i Water

19;

Sogree of water

Tube well

iremend 1 20 KLDY

'irlm W“mw O

Plant 15
Trarin Cane Julce hated
Spent Wash 624 KLPD

z1,

Waste Water Trentment

(@ 60 KLKL of Product)

g'}.ﬂ KL/KL of Product
quid discharge. 1008 recyeling and resse will be done.

%m@ %WTﬁ:ﬂmm
Sarutegy

Plant 1 ;
During Molasses/ Cane Julee based

Plant Il :

Spent wash will be concentrated in
Bulti effedt evaporation mnd then
eoncentrate from MEE will be used
wi fiel i incineration boiler of
capucity 40 TPH along with
bagnsse’ other biomass' Mult fusl,

y efMuent like MEE
condensate snd Plow down, les
will be ircated in Secondary ETP
prd revtiliped |n process and ather
use.

®

H*% Solids end mok.  10%
moistere,  This DDGS sells as
Cottle Feed’ Pouhry Feed! Fish

i

| B

Solld Waste Generation and

= Total Ash 46 MT/ Day: Due
% manure.

1o high potash conter, will he used

= Yeast Sludge: 16 MT/Day will be sold to farmers.
= Condensate Polishing Unit Sledge: § KLD will be sold w the

furmers.

»  Cattle Feed DDGS: 27 TPD will be supplied to the farmer as

having pood nutrient valide,

- waﬁmmnhm-wgmmﬁwm

4,

Employrment gencration

148 [ Rource: Uuﬂnllﬂf Semi-Skilled- Local arca, Skillod- Local &

Outtlde)

L Wk
-

S

’5}"‘“'“

5. The ptuf& E:igqnl under category—5{g) of ETA Notification, 2006 (as amended).
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Minntes of 483" SEAC Moctimg Dated 070872010

RESOLUTION AGAINST AGENDA NO-06

The commities discoised the matter and recommended grant of environmentall denrance for the

project proposal aleag with following geaeral and specific conditions:
L

Pt

Statutory compliance: ,
45 days monitoring repont of the area for air quality, water quality, Noise level. Besides

flora & fauna should be examined twice a week and be submitted within 60 days for a
record.

The project proponcnt shall obtain forest ¢learance wnder the provisions of Forest
{Conservation) Act, 1986, in casc of the diversion of forest land for non-forest purpose
involved in the project.

The project proponent shall obtain clearance from the National Board for Wildlife, if
applicable.

The project proponent shall prepare n Site-Specific Conservation Plan & Wildlife
Management Plan and approved by the Chief Wildlife Warden. The recommendations of
the approved Site-Specific Conservation Plan / Wildlife Management Plan shall be
implemented in consultation with the State Forest Depantment. The implementation report
shall be furnished along with the six - monthly compliance repori. (in case of the presence
of schedule-I species in the study arcal.

The project proponent shall obtain Consent to Establish / Operate under the provisions of
Air (Prevention & Control of Pollution) Act, 1981 and the Water (Prevention & Control of
Pollution) Act, 1974 from the concerned State pollution Control Board/ Com mittee.

The project proponent ghall abtain suthorization under the Hazardous and other Waste
Management Rules, 2016 as amended from time to time.

The Company shall strictly comply with the rules and guidelines under Manufbctire,
Storage and Import of Hazardous Chemicals (MSIHC) Rules , 1989 as amended time to
time. All transportation of Hoznrdous E'h:m::nl.: shall be as per the Motor Vehicle Act
(MVA), 1989 :

Air guality monitoring and preservation:

The project proponent shall install 24x7 continuous emission monitoring system  at process
stncks to monitor steck emission with respect to stendards prescribed in Environment
(Protection) Rules 1986 and connecied 10 SPCB and CPCB onling servers and calibrate these
systemn fram time to time sceording 1o equipment supplier specification through labs recognized
under Environment (Protection) Act. 1986 or NABL accredited laboratories.

The project proponent shall insmall system carryout (o Ambient Air Quality monitoring for
gommondcriterion parameters relevant to the main pollutants released (eg PMI0 and PM23 in
reference to PM emission , and SO2 and NOx in reference to SO2 and NOx emissions) within
and outside the plant arca at |east a1 four locations {one within and three outside the plant area
at an angle of 120" each). covering upwind and downwind direct jons. (case 1o case basis small
plants: Manual: Large plants: Continuous).

The projéct proponent shall submit monthly summary report of confinvous stack emission
and air quality monitoring and results of manual stack monitoring =nd manual monitoring of
air quality Mugit tve emissions to Regional Office of MoEF&CC, Zonal office of CPCB and
Regional OfTice of SPCB along with six- monthly monitoring report,

Appropriate Alr Pollution Control (APC) system shall be provided for all the dust generating
I'u;iﬂ'u'l dust from all vulnerable sources, so as to comply prescribed stack
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The National Ambient Aér Quality Emission Siandards {ssued by the Ministry vide G.5,R. No.
826(E) dated | 6th November, 2009 chall be complied with.

Sulphur content should nol exceed 0.5% in the coal for use incoal fired boilers to control
particulate emissions within permissible limits (as applicable). The gaseous emissions shall be
dispersed through stack of adequate height ns per CPCB/SPCB guidelines,

The DG seis shall be equipped with suitable pollution control devices and  the adequaie
stack height so that the emissions are in m:-ﬂl'm'miqf with the extant regulations and the
guidelines in this regard.

Storage of raw materials, coal et shall be cither stored in silos or in covered areas 1o p-r:v:nt
dust poliution and othér fugitive emissions. -

Water quality monitoring and preservation:

For online continuots monitoring of effluent, the tnit shall install web camera with night
vision capability and flow meters in the channel/drain carrying effluent within the premises
(applicable in case of the projects achieving ZLD) and connected 10 SPCB and CPCE online
BETVETS,

Zero Liquid Discharge shall be emsured and no wasteftreated water shall be discharged
outside the premises (zpplicable in case of the projects achieving the ZLD).

Process elMluent fany wastewnter shall not be allowed 1o mix with storm water. The storm water
frem the premises shall be collected and discharged through o separate convevance system,

The effluent discharge shall conform to the standards prescribed under the Environment
(Protection) Rules, 1986, or as specified by the State Pollution Control Board while granting
Consent under the Alr/Water Act. whichever is more stringent.

Total fresh water requirement shall not exceed the proposed quamtity or as specified by the
Committee. Prior permission shall b abtained from the concerned regulmtory authority CGWA
in this regard.

Industrialt/trade efftuent shall be segregated into High COD/TDS and Low COD/TDS effuent
streams, High TDS/COD shall be passed through stripper followed by MEE and ATFD
(agitated thin film drier). Low TDS effluent stream shall be treated in ETP and then pmnd
through RO system,

The Company shall harvest rainwater from the roof tops of the buildings and storm water
drains to recharge the ground water and utilize the same for different industrisl operaticns
within the plant.

Nolse monltoring and prevention:

Aeoustic enclosure shall be provided to DG set for controlling the noise pollution.

The overall noise levels in and around the plant arca shall be kept well within the standards by
providing noise control measures Including acoustic hoods. silencers, enclosures ete. on all
sources of noise generation,

The ambient noise levels should conform te the standards preseribed under E(P)A Rules.
1986 viz. 75 dB{A) during day time and 70 dB{A) during night time.

Energy Conservation measures:

The energy souirces for lighting purposes shall preferably be LED based.

Waste managemient:

Hazardous chemicals shall be stored in tanks, tank farms, drums, carboys ete. Flame arresters
Mlbemﬁdndmmﬁrm=mdhm:mm&ruﬂmgh

Hmmw ue and spent carbon, if any, shall be sent to cememt industries, ETP
:Iqﬂ#,puum ic & cvaporntion salt shall be disposed off to the TSDF,
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‘The company shall underake waste minimization measures os helow -
vil. Metering and control of quantities of active ingredients to minimize waste .
vill, HMeuse of by-products from the process as rmw materials or a8 mw material Substitwes in other
processes,
ix, Useof mtomated filling 1o minmimize spiliage.
% Use of Close Feed system into batch reactors,

xl,  Venting equipment through vapour recovery sysfem,
xii. Use of high pressure hoses for equipment clearing 1o reduce wastewnter genemtion

Green Beli:

Green belt shall be developed in an area equal to 33% of the plant area with a mative tree
species in accordance with CPCB guidelines. The greenbelt shall inter alia cover the entire
periphery of the plant.

Safety, Public bearing and Human health bssues:

Emergency preparedness plan based on the Hazard idemtification and Risk Assessment

(HIRA) and Disaster Management Plan shall be implementod.

The PP shall provide Personal Protection Equipment (PPE} as per the norms of Factory
Act

Training dhall be imparted to all employees on safety and health aspects of chem lcals handling.
Pre-employment and routine periodical medical examinations for all employees shall be
undertaken on regular basis. Training to all employees on handling of chemicals shall be
mparted.

Provigion shall be made for the housing of construction labour within the site with all necessnry
infrastrocture and facilities such as fuel for cooking. mobile wilets, mobile STP, safe drinking
water, medical health care, creche ete, The housing may be in the form of temporary structures
te be removed after the completion of the project,

Occupational health survelllance of the workers shall be done on a regular basis and records
mainiained a5 per the Factories AcL

There shall be adequate space inside the plant premises earmarked for parking of vehicles for
row materials and finished produc ts, and no parking:1o be allowed outside on public places

Corporate Environment Reapomsibilicy:

The project proponent shall comply with the pi'm"ﬂ'l:ul'lll contaired in this Ministry's OM vide
F.No, 22-6572017-1A.111 dated 15t May 2018, as applicable, regarding Corporate Environment
Responsibility.

The company shall have n well laid down environmental policy duly approve by the Board of
Directors, The environmental policy should preseribe for standard operating procedures 1o huve
proper checks and balances and to bring inte focus any infringements /deviation/violation of
the environmental / forest fwildli fe norms / conditions. The company shall hove defined system
of reporting infringements / deviation/ vielation of the environmental/ Torest / wildlife norms [
conditions and / or shareholders / stake holders. The copy of the board resolution in this regard
shall be submitted 1o the MoEF&CC s a part of six=monthly report.

A separate Environmental Cell both at the project and company head quarter lev el. with
qualified personnel shall be set vp under the conirol of senior Executive . who will directly 1o
the head of the organization,

Action plan for implementing EMP and environmental conditions along with responsibility
matrix of the company shall be prepared and shall be duly approved by competent suthority.
The year wise funds earmarked for environmental protection measures shall be kept in separate
accountrand not to. be diverted for any other purpose. Year wise progress of implementation of
asction plan shall be reported 1o the Ministry/Regional Office along with the Six Manthly
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. ﬁ@l# Eﬁﬁ' .
wis- Photocopy Attestea

B Al

Botary Advooais

e a iy



.

o

13
14,
15

17

425

Complinnee Report
Sell environmental sudit shall be condocied annually. Every three yemrs third party
enviranmeninl smudit shall be corried out

M kscellnn Fous:

The project prapanent shall make public the environmental clearance granted for their project
along with the environmenial conditions and safeguards st their cost by prominemly advertising
it at least in two local newspapers of the District or State, of which one shall be in the vernacular
language within seven days and in addition this shall also be displayed in the project proponent's
wehsite permanently.

The copies of the environmental clearance shall Be submitied by the project proponents to the
Heads of local bodies, Panchayats and Municipal Bodies in addition to the relevant offices of
the Government wha In turm has to display the same for 30 days from the date of receipt.

The project proponent shall upload the status of compliance of the stipulated environment
clearance conditions, including results of monitored data on their website and update the same
on haif-yearly basis.

The project proponent shall monitor the eriteria  pollutonts level namely; PM10, SO2, NOx
(nmbient levels as well as sinck emissions) or eritical sectoral parameters, indicated for the
projects and  display the same at a convenient location for disclosure to the public and put on
the website of the company.

The project proponent shall submit six-monthly reports on the status of the compliance of the
stipulated environmental conditions on the website of the ministry of Environment, Forest
and Climate Change at environment clearance portal.

The praject propanent shall submit the environmental statement for each financial year in
Form-V 1o the concerned State Pollution Contenl Board as prescribed under the Enviromment
{ Protection) Rules, 1986, as amended sibsequently and put on the website of the company.

The project proponent shall inform the Regional Office as well as the Ministry. the date of
financial closure and final approval of the projeet by the concerned authorities, commencing the
land development work and start of production operation by the project.

The project authorities must strictly adhere (o the lﬂwhum made by the Smte Pollution
Control Board and the State Governmen.

The project proponent shall shide by all the commitments and recommendations made in the
EIAEMP report, commitment made during Public Hearing and also thot during  their
presentation to the Expert Appraisal Committee,

No further expansion or modifications in the plant shall be carried owt without prior approval of
the Ministry of Environment, Forests and Climaté Change (MoEF&CC).

Concealing factual data or submission of false /fabricated data may result in revoeation of this
environmental clearance and attract action under the provisions of Environment (Protection)
Act, 1986,

The Ministry may revoke or suspend the clesrsnee, iT implementation of any of the above
conditions is not satisfaciory.

The Ministry reserves the right 1o stiputate additionnl conditions if found necessary,

The Company in a timg bound manner shall implement these conditions,

The Regional Office of this Ministry shall monitor compliance of the stipulated conditions. The
project authorities should extend full cooperation (o the officer (s) of the Regional Office by
furnishing the requisite data / information/monitoring reports.

The above cﬁm shall be enforced, inter-alin under the provisions of the Water (Prevention

Lqﬂinu_qr on) Act, 1974, the Air (Prevention & Control of Pollution) Act, 1981, the
" Epvironmenit ) on) Act. 1986, Harzardous and Cther ‘Wastes {Management and
ik Eﬁﬁﬂ?ﬁﬁ'& Page 22 of 33
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Minites of 483 SEAC Meeting Dated 07/082020

Transboundary Movement) Rules, 2016 and the Public Liability Insurance Act. 1991 along with
their amendments and Rules and any other orders passed by the Hon'ble Supreme Court of India
! High Courts -and any  ather Court of Law relating to the subject maiter.

Any appeal against this EC shall lie with the National Groen Tribymal, if preferred, within a
period of 30 days as prescribed under Section 16 of the National Green Tribunal Act 2010,

A presentation was made by the project propenent along with their consulant M/s: Environmental
Research and Analysis. The proponent, through the documents submitted and the presemation made informed
the committee tho:-

The environmental clearance is sought for Sione (Khandas, Gitti & Boulder) Mining at Gata No.-332.
Khanda No.- 02 ,Vitlage-Barokhar Khurd, Tehsil-Naraini, District-Bandn., (Leased Area-1.61 ha.).

312

2. The tems of reference fn the matter were issued by SEIAA, UP. vide lewter no
431 PanywSEACH9R3Z019 dated 2771 1/2015.
3. The public hearing was organized on 28/0272020, Final EIA repont submitted by the project
propenent on 17/06/2020,
4. Salient features of the project as submitted by the project proponent:
[1._Online proposal Mo, STA/LPIMINA0GE 2019
2. Fike heo. aliotied by SELAA, U 4983
3. Wamedf Proponeiit Mﬂduﬁmmhﬁ

Emi. Sucha Singh Wie-Shri Senil

T4, Full correspondence address of proponent and mobile

R Village-Nonia Muhal Chhabi Talab, [Mztrcl- Banda

no. 3 (L. BLH: Code-210001

5. Mame ext Stone, Khanda Gittl & Boulder Mining Project

5. Hsm_’: iﬁ'm:ﬁ@mm: ain Mo | rﬂ.m 332(Khand No.-02)

7. Mame of River

& Name ol Vil B-M.EHH

8.  Tehsil . . Noaini

1. Banda (ULP)

L 11, Name af Minor Mincral Building Stone, K vt & Boulder Mining Project

12 Lease Area (in Ho.) 1.6] ha

13. Mineable Area (in Ha.) 1 ﬁl ha.

14, miL

5. & Min mrl within lcase nrea ﬁ'nimm mRL 190.728 mRL Minimum miL | 57.10) mRL

16, Fillar Coocdinoles [Verified by DMO) Pilllar Latitode meudr.
A PN BPITIIAE
B 3 PALITN BPITI6STE
c 2551939 4°N BO2T33.85°E
D 25°193885"N BIF2T34,1TE
E 1571936, 14°N HITII O
F 25°193841°N MP2230.95°F
G 25°1940.02°N BOP2T32.06°E
H 510406 ~ WPIFILATE

17. Total Ge Reserves S6H332 m'

18 Total Mi T 16100 o

19. Total Proposed iin five RSO0 m”

20._Proposed Production/yenr L6108 m per year
DS EN! RPRSES ooy "“'ﬂ
._ n .
"’EEF'& Ptﬂ?‘lﬁb\m aB : kg 0C !:u
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Minutes of 433" SEAC Mecting Dated 07982020
_21, Sanctioned Period of Mine lcase 20 Your
12, Production of minsday 53,67 m’day e
21, Method of Minmng Open cadt, Manusl. Sermi-mechanized
24, No. of working days 300
| 23, Working hoursiday ¥ hours/day
[ 26. No., OF warkers 37
7. No, D let morvement’ 4=3 Vehicles movement/day
28, Type E‘“'HE.EE o Highly Undulated Stony Scrub.
| 24, Ulrimate Depth of Mining 6m
30, Mcarest metlled road from sice MIRD- 1118 1.23Kkm sowards East Direction _
Vi, Waler Reguiremen PURPOSIE REQUIREMENT (KLD) .
h‘iﬂti:!w-r E.JTHLD
Suppression of dust 720 KLD
Plantation 010 KLD
Others (il any ) = _ =
- Total TIIKLD | B0 RLD)
32, Name of QU1 Accredited Comullant with (IC1 No Environsnental Rescarch and Analysia, L ey

And period of vaidity.

Certificate No, NABET/EIA/1 6191A0019 and vafid up o
2109/2020

33, Any Tiigation pending agains the project or land i

Mo

any court
34, Details of 500 m Cluster Map £ cenificate tsued by
Mining OTlicer

Letier o, 10097 Koharij <30 dated 1 3/06/2019

18, ol Lease Area In spproved DSR

CER cost
37, Tol cost
3 hreadth of Haul Roa

L o, rees 1 be

. 1 ning would be restricted to unsaturated zone only above the phreatic water table and will not
intersect the ground wateér mble at any point of tme.
6. This project does not attract any Hﬁwm:ﬁﬁﬁmmﬂiqﬂtm mining projects specified in

EIA Notification 14/09/2006,

7. Thlmmhgnpcnﬂmﬁllmthucmﬁndﬂiuuftm rone of any bridge or embankment or in eco-
fragile rone such as habitat of any wild fauna.

8. There is no litigation pending in any court regarding this project.
9. The project proposal falls under category—1(a) of EIA Netification. 2006 (as amended).

RESOLUTION AGAINST AGENDA NO-07

The commiites discussed the matter and recommended grant of envirenmental clearance for the
project proposal along with general and specific conditions ax annexed st annexure-1 tp these minutes,

A presentation was made by the project proponent along with their consultant M/s Environmental
Rescarch and Analysis. The proponent, through the documents submitied and the presentation made informed

the committes that:=-

1. The environmental clearance is sought for Stone (Khandas, Gitti & Boulder) Mining at Gata No.-
2450, Khanda No.- 03, Village-Jarar, Tehsil-Naraini, Dmhm-ﬂ.mdl. U.P. (Leased Arca-2.0 ha.),

aHp el
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Minutes of 483™ SEAC Mecting Dated 07/44/2020
2. The terms of refcrence in the moafer were lssoed by SEIAA. UP. wvide letter no.

429Paryw/SEAC/S000/2019 dated 27/11/2019,
[ 3. The public hearing was organized on 28/0172020. Final EIA repon sibmitied by the project

. proponent on 23062000,
4. Salient festures of the project as submined by the project propanent;
On-ling proposal No._ SIATUPMINA 142672019
' J File No. allotied by SE1 up OO _
3, Name of Proponent m%mmmmman =
() 4. Full comrespondence adﬁ‘ussul‘pnpmﬂnd R/O- Cheeriba. Aliganj. City & Dstrict-
maohbile no. Banda (LLP. _ ' .
%, MName of Project Building # ;Rh Gl &Fouider Mini gl
6. Project location ('t Rohasra/Gata No. ] Giata No. 2450{Khand No.A13)
r 17 Nome of River HA
8,  Mame of ¥ill Jurar
~ 9, Tehsil = ‘Naraini
L i Ml (LLP)
e 1.wu?:ufmﬁm-hﬁmi Bullding Stnac, Khanda, Gittl &Boulder Mining Project
L) 12 5 J Lease Aren (in Ha) 2.0 hu,
13 M Am in Ha,) 2,0 ho,
! 4, Jero MA " S X = =
5. Max, & Min Ian mil_within lease arca Maxlmum mRL 1929 mBL Minimum mRL lﬂll}n![..
& Pillar Coordinates {Verifed by DVO) Pillar Latitede Longitude
A FLLET ﬁ,ﬂf"h’ B21° ATS°E
B % § 8330 N | R020 JBOR E
L 57 18" SERGT N | ROT21 46387 E |
D 25 19" 1 48°N | B2 M3 E
E I 185858 N | BO0"21" 386 E
F 258 ST21°N | B0 21 39207 E |
17. Total Geological Rescrves 45668 m’
18, Total Mineable Reserves in LO %ﬂf’m
1% Total Proposed Production (in five year) I Pk
_20. Proposed Production/ycar 20000 m" per_year
21, Sonciioned Period of Mine lease i Yoor !
Production of mine/da D67 n_'l"dp'
. Method of Mining %uq.ﬂmﬂ, semi mechan|ped
] of i
A3 ho & hours/day
| 26, No, Of workers 28
27. No. Of vehicles movemengday 56 Vehicles movemenydsy
28 of band Highly Undulated Stony Serub.
L of Mining om_ =
30, Mearest metalléd road from site MDR 118 abov 3.0 km towards East  direction from the
e profect site — =
31, Water Reguirement | PURPDSE REQUIREMENT (KLD)
' Drinking water 0.3% KLD
Suppression of dust 120 KLD
Plantation 080 KLD
| Others {if any) B
Total 3% KLD { Approx, 8.5 KLD)
iz Ihm,umct Accredited Consultanl with QCI No | Environmental Resesrch and Analysis. Locknow (L.P.)
. wuﬁqym Centificate No, NARET/EIA/1619TA001% and valid up to
o S 2NN
Titi the ectorlamd in | Na
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315
any ook
3. Details of 5300 m Clhuser Map & coriificie oaed Letter Mo, 1019 Khanij <30 deted 15067009
Oificer
35. Details of Lexte Arca in approved DSR 1
5 CER cost |,|a:,ﬁuu i!ﬁaﬁh: ww ;-
a7 o L n:ll.rTnul (0 Total Project cox <51
| 38, Length and Hosd 600 m lengrh and 6 m width
X Hn,nn'wlnhmﬁmd 100

& mmm&mmﬁmadmmmmmumwemmlm
infersect the ground water table ot any point of time.

6. 1‘1i1.pmg:clMﬂMlﬂhﬂuynrth:gmmlnmdﬁhmwlimHtmninhnﬂnjmmmdm
EIA Notification 14/09/2006,

7. The mining operation will not be carried out in safety zone of any bridge or embankment or in eco-
fragile zone such as habitt of any wild faona.

8. There is no litigation pending in any court reganding this project

9, Th_ptﬁmimlﬁll:unhml[i}ﬂﬁlﬁﬂﬂlﬂ:ﬂhﬂtumnﬁd}

RESOLUTION AGAINST AGENDA NO-08

The committee discussed the matter and recommended grant of emvironmental clearance for the
project proposal along with general and specific conditions as snnexed at smnexure-1 to these minuten.

Amm-wmwmm'mmlmmmmumaﬁml
Research and Analysis. The proponeni, through the documents submitted and the presentation mide Informed
the commitice that:-

1. The environmental clearance is sought for Stome (Khandas, Gitti & Boulder) Mining ot Gata Na.-
2450, Khanda No.- 05, Village-Jarar, Tehsil-Naraini, District-Banda, U.P., (Leased Area -2.0 ha.),
:.Tmmurummmwmmwﬁlm.UF vide letter no.

421 /Paryn/SEAC/S001/2019 dated 27/1 12019,
3, The public hearing was organized on 28/02/2020. Final EIA repon submitted by the project
proponent on 23062020,
d, mmﬁmm-mwh%mw
1427,

Un-line | No.
2, SEIAA. UP So01 e >
3. Name of Proponent _ Shei Ali S/0-Latc Shri Farsand A -
ull correspondence addness of proponentand | RAD-Muhalia-Khunt Al oAy & Districn-Banda
mohile no. (LR)
3 of Proj Building Stone, K.handa, Gl & Boulder Mining Project
Eﬁﬁﬁ%ﬂn: Gain No. 2450 (Khand No.-05)
7. Mame of River lgl.
8. Mame of Vil Jarar
9. Noralnl
10, Disiri === Banda {L.P)
1, Name of Minor Mineral Building Stone, Khonda, Gitth & Boulder Mining Project
Lease Aren (in Hu) 2.0 ha,
13, Mineable Area o 2.0 ha,

[ 14, Zero level mRL. - - NA
f vy -ﬂ\g"’b‘ Eﬂw rhotocoVy i E
G{ud ﬁfﬁ i 1 ﬁi-‘m"ﬁ-

Hﬁ“‘
sotnil e

e
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Minuics of 4837 SEAC Mecting Dated 07082020
15, Max. & Min_mrl within lesse wrea Maximum mRL Iﬂw_m. 162.90 mRI.
i, Pillar Coordinatis {Verified by DMO) Pillar Latitode I
f A 35718 SEIEN | KDY 31 I00VE
B 251N SIAR N | #0214 M"E |
~ C 257 |8 5585 N | #0°21 4RO
[ ~ 0] 25918 S884°N | BIP214R32°E
P 7, Total Renorves 197655 m
#, Total aﬁm% Reserves in LO| 20000_m’ per_year
: (19, Total Proposed Production (in_five year) 100000
A ). 20000_m' per_year
= TN Periad of Minc lease 20 Year
i) . 22 Peoduction of mine/day aﬁ.ﬂm‘d-r
33 Method of ﬁhil‘g ﬂnmt:n. Semi-
) "E:% No. of working days 300 v
23 Working hours/day 8 hoursiday
'S 6. No. Of workers 1]
mmﬂ bio. O vehicles 5-6 Vehicles movement/day
o : unin;': Depih of Mining 6 - .
( 'Ml ub. —
| 30. MNeanest metalled mad from sive MDR TR sbout 3.01 kom wwards Esxst direction from the project
site
31, Water Requirement PURFOSE Rﬂmﬁiﬁ@?;—
| Supprestion of dust 7.20 KLD
[} n .80 KLD
Oters g} B =
i — Total 338 KLD { Approx. 8.3 KLD)
“32 MWame ol QCI Aceredited Consultant with QCl Enﬁmmlh:unhndmmmmjl
No. and period of valldity. Cenificate No. NABET/ELA/1619AA0019 and valid up m
2092020
"33, Any ltigntion pending against the project ar Mo
in cort
34, Demils ur;c:{u m Eﬂuwm & certificate Lctier No. 10207 Khinij <30 dojed | 5062019
Mind Ger
35, Dictails of Lease Arca In spproved DSR YA AP~ 1374/Khandj-30, A1E1
- :
37 ot ﬂ'jg;i“ﬂ_mu ‘cost
3
39, No.of be

5. The mining would be restricted o unsaturated zone only above the phreatic water table and will not
intersect the ground water table at any point of time.

6. This project does not attract amy of the general conditions applicable on mining projects specified in
E1A Notification 14/092006.

7. The mining operation will not be carried out in safety zone of any bridge or embankment or in eco-
fragile zone such os habitat of any wild fauna,

8. There is no litigntion pending in any court regarding this project.

9. The project proposal falls under category-<1(a) of EIA Notification, 2006 (as amended).

? RESOLUTION AGAINST AGENDA NO-09

w/ The commitiee discussed the matter and recommended grani of enviroamenial clearance for the
project prapasal along with general and specific conditions 23 annexed at annexure-1 to these minutes.

? ?} m'\.ﬂ' ‘*
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The project proponent did not appear, The committes discissed and deliberated that project file should
be closed and be opened only after request from the project proponent. The file shall not be trested as pending at
SEAC. The matter will be discussed only afier submission of online request an prescribed online partal,

= The project proponent did not appear. The committes discussed and deliberated that project file should
L) be cloked and be opened only after request from the project proponent. The file shall not be trented as pending at
SEAC. Th'muuwlﬂhedimdmhiﬁnmbnﬁmihn af anling request om prescribed onfine portal,

MWMMMWuFW:MMMMWWMwEM
LLP. vide letter no. 552/parya/SEAC/4892/72019 dated 20/01/2020. The project proponent through letter dated
04/0872020 informed that due to-some typographical error in the TOR lener dated 20/01/2020, the salient
features of the project under point no. 2 mentioned in file no. 5111 instead of file no 4892. The project
proponent requested to make the correction in terms of reference (TOR) letter dated 200012020 and Issue the
cormrectddameanded TOR letter.

The committee went through the file and found thet the project details mentioned in TOR dated
20/01/2020 was wrongly but inadvertently put in the same. The commitice discussed the matter and directed to
replace the contenis mentioned in point no, 2 of the TOR letter dated 20001/2020 is as follows:

2 mmmﬂuﬂm project as submitied by the project proponent:

|._On-line propesal Vo, STAUPMINGAITS2019
12, File No. allotted by SEIAS, up 4842
3. Name of Proponent Shii ! Kumar Gupta
4. Full correspondence address of proponent and | Prop. Shei Sanjny Kumar Gopta S/ Shri Govind Prasad Gupea Rio
mobile no. /1. Virmmgpna Nagar, Kanpur Road . Tehsil & Districe- Jhansi, UP
5, Maome of Prioject Terms of Reference for Duilding Stone (Khands. Giti, Boulder)

Mining. at Gats MoJ/Amji Mo, fPlot po. — 643, khand Me, 17, Ares
2306 ha (5698 Acres) st Villope — Goramuchhiyo, Tehsll &

) District- Uintar Pradesh Shri Kumar
6. _Project location (PlotK hasra/Gata No.) 643 khand No. 17
7. Name of Village wchhiya
& Tensi St
. y. D = thansi
- 10 Name_of Minor Mineral Khand, Gitty/Bovlders {Building sione)™
11. Sanctioned Leaso Area (in ha) 2,306 ha.
-/ 12, Mizc & Min mRL within lewse oren The highest level s 23920 mR1L
the lowest level is 228.10 mRL
J EERGT Hi_!,r cﬁulww fied by DMO)] Pillar No ~ N E
/ — A 25" 37, 87TH TR 40345
S i \ B 35" 27.946" TH H0.406°

. 3 Page 28 of 33
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318
C N g‘mm'
) 2794 -i‘rﬂ.ﬂl..‘ s
- | 257 27088 T
TS 928355 m"
15, T, I m
16, Total Pr 'ﬁ%ﬁ«_ 115300 m’ (5 Year)
17, 23060
1 Period of Mine lease 20 vears
l%. Production of mineda 7im
20, Method of Opencas semi- mechanized
21, No. af workl I
W A h
Vo ol ks
24, No. ol vehicles Il
23, of Gt Non Forest Land
12 m
27. Nearest road from 0540 Km
28. Waker Requirement PURPOSE KLD)
Drinking 0.20KLD @ 10 Iped
| Suppression of_dus LOL for Tsqm (2 tme 3
| Plantation (.24] KLD st 8 Huplane (241)
_ Total_ 1 EMIKLD
29, Mame of QC1 Acoredited Comsulant with I'#mﬂ:{ﬁuﬁ Environment and Drevetopment)
Mo, of val 114, 01 May 202 IEE'I
30, Jlﬂ..rﬂ ﬁlﬂ‘ﬂuﬁiﬂm the project or | Mo
3. Wﬁﬁtﬁh'"ﬁm‘_ Map & cerificats Letter No-287/30-MMC/A 2018-19) doted 21.09.2019 |
veri Mdlimin
32, Laase Areu in approved DSR Page No- 3 2
33, Proposed CER com Project cost =62.5 lacslannum
b _CER —1.25 lacs {2% of Totl Cost)
34, Proposed EMP oot Cupital Em‘l.ll.ﬂﬂﬂ
S - cosl- 5.76,00
15, and Haul Roed 0,540 km_and_6m
36 No. of irees to be planied 241

Rest all mmwmmmﬂmmmmﬂwﬂmw

dated 20/01/2020 shall remain unchanged.

(Dr. Virendra Misra)

(Dr. Pramod Kumar Mishra)  (Dr. Ranjeet Kumar Dalela)

Member Member Member
(Shri Meraj Uddin) (Dr. Ajoy Mandal) (Shri Rajiv knmar)
Member Member Member
mr smlramm (Prof. S.K. Upadhyay,) (Dr. (Prof.) §. N. Singh)
Member ‘-.\ Member \5&5 Chairman
APt Page 29 0
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This environmental clearance is subject to allotment of mining lease in favour of project proponent by
Distriet AdministrationMining Department

Forest clonrance shall be taken by the proponent as necesaary under low,

Any addition of the mining area. change of Khasra numbers. enhancement of capacity, change in mining
technology, modernization and scope of working shall again required prior environmental clearance as per
EIA notification, 2006,
Hn:hmphﬂucﬂuﬁrphiﬂﬁmnﬁmﬂmmdmmﬂlﬂmm&nﬂ
Mining will be carried out as per the approved mining plan. In case of mny violation of mining plan, the
Environmental Clearance given by SEIAA will stand cancelled.

Four ambient air quality monitoring stations shall be established in the core zone as well as in the bufler
rone for RSPM, SPM, 50, NO, monitoring. Location of the stations should be decided hased on the
meteorological data, topographical festures and environmentally and ecologically sensitive targets and
frequency of monitoring should be undertaken in consultation with the State Poliution Control Board. The
monitored data for criteria pollutants shall be regularly up loaded on the company’s website and also
displnyed at website.

Data on ambient air quality (RPM, 5PM, 50, NO.) should be regularly submitted to the Regional
office, MoEF, Gol. Lucknow and the Swte Pollution Control Board / Central Pollution Control
Board once in six months,

Ambient air quality at the boundary of the mine premises shall confirm 1o the norms prescribed in MoEF
notification no. GSR/B26(E) dr. 16.11.09.

Fugitive dust emissions from all the sources shall be comrolled regulndy, Water spraying
arrangement on houl roads, loading and unloading and at transfer points shall be provided and properly
muaintained.

Measures shall be tken for control of noise levels below 85 dBA in the work environment
Workers engaged in operations of HEMM, mdﬂhmvunduiﬂhwplnpfmmmmm
of the workers shall be maintained.
Imwuwm(mmdmmhmmtmlm]ﬂmhhmﬂuH.Mn
as 1o conform to the standards prescribed under GSR 422 (E) dated 19th May, 1993 and 3151 December,
1993 o as amended from time to time. Oil and grease trap shall be installed before discharge of workshop
eiTuents,

Personnel working in areas shall be provided with protective respirstory devices like mask and they
shall also be imparted adequate training and information on safety and health aspects.

Special measures shall be adopted to prevent the nearby settiements from the impacts of mining
activitics.

The transportation of the materials shall be limited 1w day hours time only.

Provision shall be made for the housing the labourers within the site with all necessary
infrastructure and ficilities such as fuel for cooking. maobile toilets. safe drinking water, medical health
care, criche ctc. The housing may be in the form of temporry structures 1o be removed after the
completion of the project.
Am&ﬂmﬂhﬂmtﬂlmmnﬁuﬂtquﬂlﬂdmif-llhmmm:
mﬂﬂﬁnﬂwﬂnnﬁmﬂmﬁﬂm“hmhﬂﬂnﬁuﬂqﬂm
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The Project Proponent shall inform to the Reglonal Office. MoEF, Gol, Lucknow and State
Polfution Control Bonard regarding date of financial ¢insures and final approval of the project by the
concerned authorities nnd the date of stori of land development work.

The funds eormarked for emvironmental protection  memsures  shall be kept in Scparade sccoumt and
shall not be diversed for other purpose. Year wise expenditure shall be reported 1o the MoEF, Gol,
Lucknow and State Pollution Control Board

The Regional Office, MoEF, Gol, Lucknow and State Pollmtion Control Board shall monitor compliance
of the stipulated conditions. A complete set 8 documents including Environment Impact Assessment
Report. Enviroamentdl Management Plan, Pablic hearing and other documents information should be
given to Regional Office of the MoEF. Gol, Lucknow and State Pollution Control Board

A copy of the environmental clearance shall be submitted by the Project Proponent to the Heads of the
Local Bodies, Panchayst and Municipal Bodies as applicable in the manter.

The Project Proponent shall advertise m least in. two local mewspapens widely circulated, one of
which shall be in the vernacular language of the locality concerned, within 7 days of the issue of the
clearnnce letter informing that the project has been necorded environmental clearence and & copy of the
clearance letier is available with the Siate Lével Environment Impact Assessment Authority {SEIAA).
The Project Proponent has 1o submit hall’ yearly compliance report of the stipulated prior environmental
clearance terms and condifions in hard and soft copy T the SEIAALLP. on Ist June and 1st
December of each calendar year.

The SEIAA may alter/modify the above conditions or stipulate any further condition in the interest of
environment profection.

Concealing factual data or submission of false/fabricated data and failure to: comply with any of the
conditions mentioned above muy result in withdmwal of this clearance and atiract action under the
provisions of Enviconment (Protection) Act. 1986,

B. Specific Conditions;

I

P

™

9.
10,
i1,

At the time of operation, project proponent will comply with all the guidelines issued by Government of
Indin/State Govi/District Administration related 1o Covid=19.

This environmental clesmnee does not cresic or werify any claim of applicant on the proposed
sitefactivity.

This environmental clearance shall be subject o valid, lease in favour of project proponent for the
proposed mining proposals. In case. the project propanent does not have a valid lease, this envirotmental
clearance shall sutomatically become null and void,

The Environmental clearance will be co-terminus with the mining lease period.
Explosive cannot be siored on the site.

A comprehensive EIA including mining areas within 15 K.M. 10 assess impact of the mining activity on
the surrounding area shall be undertaken and repart submitted to this Authority within one year,

No two pits shall be simultancously worked ie. before the first is exhausted and réclamation work
completed, no mineral bearing area shall be worked. ' ;

After exhausting the first mine pit and before staning mining operations in the next pit, reclamation and
plamation works in the exhausted pit shall be completed so as to ensure that reclamation, forest cover and
vegetation are visible during the first year of mining operstions in the next pit. This process will follow
till the last pit is extausted. Adequate rehabilitation of mined pit shall be completed before any new ore
bearing area is worked for expansion.

Adequate buffer zone shall be maintained between two consecutive mineral bearing deposits.

Sprinkling- of water on haul roads to control dust will be ensured by the project proponent.
\Hﬁ. L shall be carried ot considering CPCB guidélines mcluding selection of plant
s and in ﬁmnhulnm:wmmpmnmwﬁuhmm
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form a pan of afforestation programme besides tree plantation. The company shall involve local people
for plantition programme. Details of year wise afforestation programme including rehabilitation of mined
ot mrea shal| be sisbmitted to the Regional Office, MoEF&CC, Gol, Lucknow every year,
Blast vibrations study shall be conducted and a observation repont submitted 10 the Regional office,
MoE&CC, Gol, Lucknow and UPPCB within six months, The report shall also include measures for
prevention of blnsting asspciated impact on nesrby houses and agriculumi fields.
Controfled bipating techniques with sequentinl blasting shall be adopted. The blasting shall be carried out
in the day time only.
wini Iﬂmgmﬂfnrihﬂ:und-tlnkingwﬂ:rrulhnmininjwnﬁrmhnnnhcnmcduﬂm
mining site.
Maintenance of village ronds used for ransportadion of minerals are 1o be done by the company
regularly at its own expemses. The roads shall be black topped.
Rain wator harvesting shall be ondertaken to recharge the ground water source.
Statis of implementation shall be submitted to the Regional Office, MoEF&CC, Gol. Lucknow and
UP Pollution Control Board within six months and thereafter every year from the next consequent year.
Measures for prevention and control of soil erosion and management of silt shall be undertaken.
Protection of dumps agalnst erosion shall be camied out with geo textile matting or other suiteble material,
and thick plantations of native trees and shrubs shall be carried owt at the demp slopes. Dumps shall be
protecied by retaining walls.
Trenches | garland drains shall be constructed st foot of dumps and coco filters installed at regular
intervals to arrest silt from being carried to water bodies. Adequate number of Check Dams and
Gully Plugs shall be constructed across seasonal/perennial nallahs, if any Nowing through the ML area
and silts arrested. De- silting at regular intervals shall be carried out.
ﬂuhnid[ﬁnﬂfwnm size, gradient and length shall be constructed for both mine pit and for waste
dump and sump capacity shall be designed keeping 50% safety margin over and above peak sudden
rainfall (based on 50 years data) and maximum discharge |n the aren adjoining the mine site. Sump
capacity shall also provide adequate retention period to allow proper settling of silt material.
Sedimentation pits shall be constructed st the cormers of the garland drains pnd de- silted at regular
intervals,
Ground and surface water, iT any in and near the core zone (within 5.0 km of the lease) shall be regularly
monitored for contamination and depletion due fo mining activity and records maintained. The
monitoring data shall be submitted to the Reglonal Office, MoEF, Gol, Lucknow and U.P. Pollution
Control Board regularly. Further, monitoring points shall be located berween the mine and drainage in
the direction of flow of ground water shall be set up and records maintained.
Fugitive dust generafion shall be comtrolled. Fugitive dust emission shall be regularly monitored ot
locations of nearest human habitation (mcleding schools and other public amenities located nearest 1o
sources of dust generation as applicable) and records submitted 1o the Reglonal Office, MoEF&CC, Gol,
Lucknow ond ULP. Pollution Control Board regularty.
Baseline dats for amblent air quality shall be penerated and maintained and RSPM level in ambient air in
the nearby human habitation (villages) shall also be monitored along with other parameters.
Environmental Responsibility (CER) shali be by the project proponent and the dewils of the
varfous heads of expenditure 1o be submitted s per the guidelines provided in the recent CER notification

No. 22-65/2017-IAIN1 dated 017052018, Work to be executed with installstion of five hand pumps for

drinking water, solar light in villages of streets, construction of two numbers of toilets at the primary
school with name displayed and nddress and details of beneficiary and gram pradhan nlong with phone
number. photographs should be submitted to Directorate as well os to the District magistrate / Chief
Development officers.

Transportation of mineris shall be done by covering the trucks with mrpsulin or other suitable
mechanism so that no spillage of mineral/dust tkes place.

Occupational health and safety measures for the workers including identification of work related health
hazards, training on malaria eradication, HIV, and health effects on exposure 1o mineral dust ete. shall be
carried dut. hﬂammmmwmmﬂmwh
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conducted und reconds maintained including henlth records of the workers. Awareness programme for
workers on impoct of mining on their health and precautionary measures like use of personal equipments
etc. shall be carried out periodically. Review of impact of various health measures shall be conducied
followed by follow up action wherever required.

The project praoporient will ensure for providing employment to local people as per requirement. necessary
protection mesisures around the mine pit and waste dump and garland drain around the mine pit and waste
dumg,

Top soil / solid waste shall be stacked properly with proper slope and adequate safeguards and shall be
uiilized for backfilling (wherever applicable) for reclamation and rehabilitation of mined out area. Top
soil shall be separntely stacked for wilization later for reclamation and shall not be stacked along with
over burden.

Over bueden (OB) shall be stacked at carmarked dump site{s) only and shall not be kept active for long
period. The maximum height of the dump shall not exceed 20 m. each stage shall preferably be of
maximum 10 m and averall slope of the dump shall not exceed 35°. The OB dump shall be backfilled.
The OB dumps shall be scientifically vegetated with tuiuhl-n native species 1o prevent erosion and surfice
run of .

Monitoring and management of rekabilitated areas shall continpe until the vegetation becormes sell
sustaining. Compliance status shall be submitted 1o the Regional Office, Ministry of Environment &
Forests, Gol, Lucknow and U.P. Pollution Conrrol Board on six monthly basis,

Slope of the mining bench and ultimate pit limit shall be as per the mining scheme approved by Indian
Bureay of Mines.

Permission for abetraction of ground water shall be tken from Central Ground Water Board. Regular
monitaring of ground and surface water sources for level and quality shall be carried out by establishing
o network of existing wells and constructing new piezometers during the mining operation. The
monitoring  shall be carried out four limes in a year ie. pre-monsoon (Apri-May), monseon {August),
post=monsoon (Wovember) and winter (Januaryy and the datn this collected shall be regulardy sent o
MoEF&CC, Central Ground Water Authority and Regional Director, Cemtral Ground Waier Board.
The waste waler from the mine shall be bpeded o conform 1o the prescribed stenderds before
discharging in to the natural stream.  The discharged water from the Tailing Dom, il any shall be
regufarly monitored and report submitted to the Regional Office. Ministry of Environment & Forests,
GuLLu:h-nw Central Pollution Control Board and the State Pollution Comtrol Board.

Hydro geological study of the area shall be reviewed by the project proponent annunlly. In case
adverse effect on ground water quality and quantity is observed mining shall be stopped and resumed
only after mitigating steps to contain -any pdverse impact on ground water is implemented.

Vehiculnr emissions shall be kept under control and regularly monitored, Vehicles used for
iransportation of mincrls end others sholl have valid permissions as prescribed under Ceniral
Motor Vehicle Rules, 1989 and its amendments. The vehicles ransporting minerals shall be tovered
with a tarpaulin or other suitable enclosures so that no dust particles / fine matters eacape during the
course of No of miserals 'for shall be commined. The trucks
transporting minerals shall not pass through wild life sanctuary, if any in the study arca.

Prior permission from the Competent Authority shall be obtained for extraction of ground water, if any,

A final mine closure plan, along with details of Corpus Fund, shall be submitted 1o the Regional office,
Ministry of Environment & Forests, Gol, Lucknow and U.P. Pollution Control Board 3 years in advance
of final mine clasure for approval. '

Project Proponent shall explore the possibility of using solar energy where ever possible.
Commitment towards CER hna to be followed strictly.

Regular health record of the mine workers has to be maintained =t site in a proper register. It
should be made available for inspection whenever asked.

Project Proponent has to strictly follow the direction/guidelines issued by MoEF&CC, CPCB and
other Govi, Age from time to time.

The blasting will be done only after getting the permission from the Mining Department.
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